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DISTRICT: NADIA

BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BRANCH, KOLKATA, WEST BENGAL
FINANCE CENTRE, 3RD FLOOR, NEW TOWN

(Under Section 18(1) read with Section 14 and 15 of the National Green
Tribunal Act, 2010
Original Application No. of 2023

In the matter of:
All India Anti Corruption Organization(Regd.), having branch office at Qtr.
No.RI/81, Bidhannagar Housing Colony, Durgapur, Paschim Bardhaman,
West Bengal, Pin Code-713206, represented by Subrata Mallick, Addl.
Director Crime, son of D.C. Mallick, Qtr. No.RIII /81, Bidhannagar
Housing Colony. Durgapur, Post office - ABL Township, Police Station new
Township, District - Paschim Bardhaman, West Bengal, Pin Code-713206.
........... Applicant
-Versus-
The State of West Bengal, service through the Principal Secretary,
Department of Environment, 5% Floor, Pranisampad Bhawan, Block LB-II,
Salt Lake, Sector-III, Bidhannagar, Kolkata- 700106, Email- psecy.env-
wb@gov.in, Phone No.033-2335222742. & Ors.
............... Respondents
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SYNOPSIS

A Section of Corrupt Govt. officials, have been involved in lifting silver sand
from the bed of the River Ganga, in contravention of nroms established by
law including the Sand Mining Policy 2021, declaredz_; the Govt. of West
Bengal in July 2021. It is also noteworthy that the said illegal activities are
being conducted within 500 metres of the ISWARGUPTASETU connecting
the districts of Hooghly and Nadia, which is already declared as a weak
bridge and construction of new bridge is underway in the vicinity.

As a matter of fact, the illegal activitiy is under the supervision of several
big-shots of the local area who have neither obtained any environment
clearance nor any but the said silver sand is supplied at the work site of
WBHDC at Kalyani-Barackpore Express way which is being constructed by
Dr Agarwal Infracon Pvt. Ltd. as a contractor of WBHDC, who is the
principal developer of the Kalyani Barrackpore Expressway, for the said
supply daily 70-80 Vehicle loaded from the said river side.

Moreover, this pattern of illegal sand mining is dangerously effecting the
environment and is an upcoming threat to the entire Ganga basin of West
Bengal. This can be ascertained from the SUSTAINABLE SAND MINING
MANAGEMENT GUIDELINES, 2016, published by the Ministry of

Environment, Forest and Climate Change, Govt. of India.
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LIST OF DATES

Government of West Bengal declared sand mining
policy 2021.

All India Anti corruption organization captioned

photograph illegal mining 18.05.2022.

On behalf of All India Anti corruption organization its
Additional Director give representation to the
respondent authorities.

Respondent no.10 submitted a letter for excavation.

A.D.M. & D.L & L.R.O. Nadia issued permit certificate.
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DISTRICT: NADIA

BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BRANCH, KOLKATA

0O.A. No. of 2023;
-And-

In the matter of :
An application under Section 14,
18(2)(e) of the National Green
Tribunal Act, 2010 and Rule 8 of the
National Green Tribunal (Practice
and Procedure) Rule, 2011;

-And-
In the matter of :
All India Anti Corruption
Organization(Regd.), represented by
Sri Subrata Mallick

....... Applicant
-Versus-
The State of West Bengal & Ors.
.......... Respondents

DETAILS OF THE APPLICATION:
1. PARTICULARS OF THE APPLICANT:

All India Anti Corruption Organization(Regd.), having branch office at Qtr.
No. RIII/81, Bidhannagar Housing Colony, Durgapur, Paschim
Bardhaman, West Bengal, Pin Code-713206, represented by Sri Subrata
Mallick, Addl. Director 8&5’&“ son of D.C. Mallick, Qtr. No.RIII/81,
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Station New Township, District - Paschim Bardhaman, West Bengal, Pin
Code-713206.

2: PARTICULARS OF THE RESPONDENTS:

1) The State of West Bengal, service through the Principal Secretary,
Department of Environment, 5% Floor, Pranisampad Bhawan, Block LB-II,
Salt Lake, Sector-lll, Bidhannagar, Kolkata- 700106. Email- psecy.env-
wb@gov.in, Phone No.033-2335222742.

2) The Secretary, Industry Commerce & Enterprises, The Govt. of West
Bengal, Shilpa Sadan, 6th Floor, 4, Abanindranath Tagore Sarani(Camac
Street), Kolkata-700016. Email: seci@wb.gov.in , Phone No0.033 4094
4245

3) The Director General of Police, The State of West Bengal, "Nabanna"
325, Sarat Chatterjee Road, Mandirtala, Shibpur, Howrah-711102.
Email:dgpwestbengal@gmail.com Phone No.033 2214 5400

4) The Chairman, Shyama Prasad Mukherjee Port Trust
(Kolkata),Kolkata-700001. Email:dc.hdc@kolkataporttrust.gov.in, Phone
NO. 033-2230-5370

S5) The Chairman, The West Bengal Mineral Development & Trading
Corporation Ltd., 3rd Floor, DJ-10, WBIIDC Building, DJ Block, Sector-II,
Salt Lake City, Kolkata-700091

Email:wbmdtcltd@gmail.com , Phone No. 33 - 22520643

o) The District Magistrate, Nadia, Nadia District, Krishna Nagar, Pin-
741235. Email:dm-ndi@nic.in, Phone NO. 03472 251 001

7) The Superintendent of Police, Buddha Park, Ranaghat Police
District, Kalyani, Pin-741235. Email:spnadiawb@gmail.com., Phone No.
3325822946

8) The Managing Director, West Bengal Highway Deelopment
Corporation HEBC Bhawan, 4th & 5th Floor, Munsi Premchand Sarani,
Kolkata-700021, Email:wbhdc_08@rediffmail.com, Phone No. (033) 2262
5267
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9) Inland Waterways Authority of India, service through Chairman, A-
13, Block-A, Sector-1II, Noida, Uttar Pradesh- 201301,
Email:chairman.iwai@nic.in, Phone No. 0120-2544036

10) Dinesh Chandra R. Agarwal, Infracon Pvt. Ltd., Engineers &
Contractors, service through managing director/directors, 401, The
Grand Mall, S. M. Road, Ambawadi, Ahmedabad-
380015, Email:drainfra89@gmail.com, Phone No. 079 2630 9789

11)  D.L.&L.R.O. Nadia, having officer Krishnanagar Court Compound,
P.O.- Krishnanagar, P.S.- Krishnanagar, Dist - Nadia -
741101, Email:admg.nadia@gmail.com, Phone No. 9433531691

12)  State Environment impact Assessment Authority, service through
member secretary 5t Floor, Pranisampad Bhawan, Block LB-II, Salt Lake,
Sector-III, Bidhannagar, Kolkata- 700106, Ph- 23350238, Email-
environmentwb@gmail.com.

13) The West Bengal Pollution Control Board, through the Member
Secretary, Department of Environment, Government of West Bengal,
Paribesh Bhawan, 10A, Block-LA, Sector-III, Bidhannagar, Kolkata-
700098, Ph- 1800 - 0345 3390, Email- ms.wbpcb-wb@bangla.gov.in.

14)  Central Pollution Control Board (Zonal Office), Service through
Member Secretary having office at Southend Conclave, 6t floor, 1582,
Rajdanga Main Road, Kolkata-700107, Ph- 3324418725 Email-
zokolkata.cpch@nic.in.

3, PARTICULARS OF THE ORDER ACTION AGAINST WHICH THIS
APPLICATION IS MADE :
Cruwma

The applicant is an additional director of €mme of All India Anti-
.Corruption Organization which is registered Non Governmental
organization having permanent branch office at OQtr. No.RIII/81,
Bidhannagar Housing Colony, Durgapur, Post office ABL Township, Police
Station new Township, District - Paschim Bardhaman, West Bengal, Pin
Code-713206, India. It is stated that illegal sand mining at the captioned
location i.e. Majherchar, Kacharipara of Kalyani Sub Division, District

Nadia. In violation of the €xpress norms set by the National Green
P -
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Tribunal. Applicant has preferred to give notice to the Respondents by
which illegal mining activity/ illegal lifting of silver sand from the river
Ganga can be stopped and/or restrained any such illegal activities by the
unscrupulous greedy person/s with the help of Governmental officials.
The applicant have lodged complain before the respondents, but no action
has been taken on the part of the respondent authorities even after the
knowledge of the illegal mining of sand/ illegal lifting of silver sand from

the river Ganga.

4. JURISDICTION OF THE TRIBUNAL :

This application relates to causing illegal mining /lifting silver sand from

the 1:9% of the river Ganga, in contravention of norms established by law

and also the sand mining policy 2021, declared by the Government of
West Bengal and this Hon'ble Tribunal has jurisdiction to adjudicate upon

the dispute in question.
Py —
5. FACTS OF THE CASE:

5.1 That the applicant is non Governmental organization having branch

office at addresses as envisaged in the cause title.

5.2 The applicant is filing this application through its Additional
Director having branch office at Qtr. No.RIII/81, Bidhannagar Housing
Colony, Durgapur, Post office ABL Township, Police Station new
Township, District -Paschim Bardhaman, West Bengal, Pin Code-713206.
It is stated that some unscrupulous wicked person illegally lifting silver
sand from the bed of the river Ganga near at Majherchar, Kacharipara of

Kalyani Sub-Division, District Nadia in violation of the express n sgt >

by the - National Green Tribunal. Respondents are violating epmr ment \

clearance. In this illegal activity there is allude anOIVCm?‘{‘Ai' of s':bm ‘,.
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Governmental Officials who indulging the unscrupulous wicked person for

their illegal lifting of silver sand from river Ganga.

5.3 The basin of river Ganga drains about 10,60,000 Km. and is the
fifth largest basin in the world and bears very high cultural, heritage and
Feix-giens values. The river basin i }f—‘f also home to a variety of life forms*
ranging from phytoplankton to Ganga river dolphin, thus signifying this
biological and ecological importance mainly southern tributaries of the
river Ganga originating from Central India are the main source of coarse
Sand in the main stem of the Ganga. The main source of the coarse sand
in Ganga near Patna is the river son originating from Amarkantak Hills in
Madhya Pradesh. The Coarse sand is preferred for building and road
construction as it required less processing, easily accessible and may be
mined without using expensive equipment. Manual sand nining using
country boats, has been in practice in Ganga but with increasing demand
for coarse sand in the lost three to four decades, thousands of
mechanized country boats are being used for sand mining at various sites
in Ganga in and around Katwa to Mogra and there is no information

available on its impacts on over all ecology of the river Ganga.

5.4 In July, 2021, the State brought out a notification regarding the
new sand mining policy to prevent damage to the riverine ecology and to
protect black marketing and hoarding of sand. The State carned a
revenue of Rs. 200 Crore in the financial year 2021-2022. Earlier, the
entire process of allotting sand banks and monitoring the transportation
of building material uses to be done manually and there are ample scope
for pilferage. However, with the introduction of the new sand mining
policy that empowered the most Gangal Minaral Development and Trading
Corporation (WBMDTCL) as the monitoring authority has in the cyﬁt}:“
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lessees have been provided with a log in id ad password and an e-challan

is generated as soon as payment is done.

5.5 Illegal mining of sand from the riverbeds and riverbanks is rampart
in several districts and the business runs into thousands of Crores of
rupees. There exists a nexus between local politicians, the mafia and the
administrative. Clashes over the control of dry riverbeds, which from the
bedrock of the thriving illegal sand mining industry, are not uncommon in
the districts such as Birbhum, Bankura, Hooghly, Purba and Paschim
Bardhaman, Nadia and Howrah amongst others sometimes these brave to
be fatal. There have been crack downs in the past but the menace goes on
unabated with the help of local politicians, mafia and a section of the
administration because huge money is involved. In an auction done

legally, the bids can go as high a Rs. 2-3 Crore.

5.6 Sand mining increases the concentration of suspended materials
which ultimately increases the turbidity of the water. The most important
effects of sand mining on zooplankton were reduction in species diversity

and abundance, in the river Ganga.

5.7 Sand mining in riverbeds is a practice that is used to extract sand
through mining from riverbeds. Sand mining is a direct cause of erosion
and also impacts the local wildlife, excessive instream sand and gravel

mining causes the degradation of rivers.

5.8 Gobal biodiversity has been dwindling at fast pace. A 2018 report
by the world wide fund for Nature and concluded that biodiversity
declined by 60 percent between 1970 and 2014.

had impacted riverine flood plains and with them, the blodlve,/ éufy Yh%.t Py

dwelt in them. | i\ o
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5.10 Sand mining threatened the biodiversity of river system we found
that sand mining caused human intrusion into the basking sites, nesting
patterns and egg laying of gharials and fresh water turtles causing them
to leave the area. The availability of food in a river enabled birds to decide
their area of habitation many birds lay eggs on sandbank, sand mining

destroys all this and forces them to leave.

5.11 Your Petitioner state that after implementation of sand mining
policy 2021, the West Bengal Government has identified 30 new sand
blocks decided to start their mining under the state’s new policy for an
attempt to generate more revenue. Under the new sand policy the State
Government will not auction sand mines but instead engage agencies to
mine sand and dump it at designated stack yards following which it

would auction the sand.

5.12 The interstate movement of sand has also been made online
through railway and road network the necessary integration has been
made so that the railways also have an idea of the material being

transported and keep track accordingly.

5.13 The enforcement mechanism should be strengthened with officers
of any enforcement agency getting records to the permit details just by
scanning the QR Code on the road challan which controls the illegal sale

of sand.

5.14 Your petitioner states that under the old system, auctions of
specific areas of riverbeds were done by District Magistrates but under the
new policy it was decided that the West Bengal Mining Development &

Trading Corporation, under the State industries department, will hold the

Finance Secretary.
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5.15 Your petitioner states that there is no house or road or bridge or
part in West Bengal whose builders can claim has been built with legally
obtained sand alone. Illegal mining of sand from riverbeds is so
ubiquitous in the West Bengal that on the rare occasions it is stopped

temporarily be a Judicial order.

5.16 Your petitioner states that the most blatant case of illegal sand
mining takes place in the lowest reaches of the Ganga, between the
Farakka Barrage and the confluence of the river with the Bay of Bengal.
Pontoons are anchored in the middle of the rivers, large pumps are set up
on them, and the sand is pumped up and sent to the riverbank through a
pipe. The effects are there for all a see. Riverbanks erosion has increased,
to the paint that on of the bridges over the Ganga has become unusable a
girder collapsed because so much sand and silt were removed around this

foundations.

5.17 Your applicant states that Respondent no.8 vide Memo
No.1514/WBHDCL dated July 17, 2019 inform all bidder about up-
gradation of Kalyani Expressway to 4/6 Lane configuration from
Muragacha to Kampa including Elevated connection with proposed mogra
kampa Barajaguli Road corridor in the District of North 24 Parganas in
West Bengal (Phase-II) to be executed through EPC Mode- Replies to pre
bid quarries, Addendum-I and Amended Schedule of Bidding process.

Photo copy of the up-gradation information are collectively annexed

herewith and marked with letter “A”.

S5.18 Your petitioner states that respondent No. 10 has requested to
Respondent No. 4 by submitting a letter dated 19.10.2022 for permission
to excavate silt from river Hugli near majerchar, Char Kancharapara,

Char Nandabati of village Kencharapara Sub-Division — Kalyani, District —
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Nadia by attached copy of N.O.C. which Respondent No. 09 has granted

in favour of Respondent No. 10.

Photocopy of the said letter is annexed herewith and marked with

letter “B”.

5.19 Your petitioner states that Respondent No. 10 has requested on
19.10.2022 for permission of excavating from Respondent No. 4. In his
letter Respondent No. 10 has asked for permission of 15,000 cube meter
ie. 5,29,720.001 cft. By going necessary information that it will be
applied for 4 month. But one stock permit which is not for sale issued by
the Additional District Magistrate & D.L.&L.R.O. Nadia vide permission
letter No. 1194/T/23-24/06042802494/PT dated 06.04.2023. This
permit has issued from 01.04.2023 to 01.05.2023 i.e. for one month.
From this permission letter and stock permit it is clear that such
Respondent No. 10 is using his permission of excavating illegally and

excavating more sand beyond of permission limit.

Photocopy of the stock permit is annexed herewith and marked with

letter “C”.

5.20 Your petitioner states that as a activist and environment lover your
petitioner previously filed a O.A. application bearing O.A. No. 94/2022
for protest against wrongdoer illegally by Hon’ble Tribunal intervention
but due to lack of sufficient papers your petitioner prayed for liberty to
withdraw the case. Hon’ble Tribunal pleased to grant liberty with file a
fresh. Thereafter your petitioner applied for necessary information from
-the respective authorities. But after pursuing with appellate authority
your petitioner able to collect the necessary documents. In such situation
if some delay took place to file this application be condone. Actually cause
of .action is continuing because of illegal excavation is going on

continuously which is prevailing from stock permit is annexed by A.
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Photocopy of all R.T.I. application is annexed herewith and
marked with letter “D”.

5.21 Your applicant states that one final detailed project report i.e. main
report which has published in August, 2018 by the West Bengal Highway
Development Corporation Ltd. is not matching, with the authorities which
is going in project area. Respondent no.l10 violating all terms and
condition and respondent no.8 after aware about all illegal activities

indulging the respondent no.10.

Photo copy of the Final detailed project report i.e. main report is

annexed herewith and marked with the letter “E”.

5.22 That the officials of West Bengal Government with the help of local
pradhan of the local Gram Panchayat have been involved in lifting silver
sand from the bed of the river Ganga, in contravention of norms
established by law and also with sand mining policy 2021, framed by the

Government of West Bengals.

5.23 That your applicant begs to state that there is a weak bridge namely
"Iswar Gupta Setu" connecting the districts of Hooghly and Nadia. The
abovementioned illegal activity is conducting within 500 meters of "[swar
Gupta Setu", which has already been declared as a weak bridge and

construction of new bridge is underway in the vicinity.

5.24 That your applicant further begs to submit that the illegal activity is

under the supervision of several big shots of the local area who has

neither obtained any environmental clearance nor any but the said/ silver .
\\\ (i B o
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Kalyani - Barrackpore Expressway for the said supply daily 70-80 vehicle

loaded from the said river side.

5.25 That your applicant states it humbly West Bengal Government has
framed and declared its sand mining policy in the year 2021 by
publishing it in the Kolkata Gazette on 30th July 2021, Friday vide
notification Memo No.284 ICE/01 MIN/GEN- MIS/02/2021 at Part -I.
Therefore the entire sand mining sector is now under the control of
supervision of the WBMDTCL, who is a nodal agency of the Government of

West Bengal.

Photocopy of said policy published by Kolkata Gazette is annexed

herewith and marked with letter “F”.

5.26 That your applicant further begs to state it this pattern of illegal
sand mining is dangerously effecting the environment and is an upcoming
threat to the entire Ganga basin of West Bengal. This can be ascertained
from the sustainable sand mining Management Guideline, 2016 and
2020, published by the Ministry of Environment, Forest and Climate
change, Government of India. But the Respondent authorities are not

following the said guideline as mentioned above.

5.27 That your applicant begs to submit that responsibility of maintaining
the depth and navigability of the river Ganga lies with the Respondent
no.4, who hold the key to allow or detained any activity of dredging in the

basin of the river Ganga as respondent no.4 statutorily entitled to

S s 2 —JAN
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Respondent no.8 for constructing road and the said activities are against
the rules and the sustainable sand mining policy issued by the Ministry of
Environment, Forest and Climate change, Government of India, and it is
also pertinent to mention here that such dredging activity is going on
against the provision of wet lands (conservation and management) rules,

2017.

5.29 Your applicant begs to state that Ministry of Environment, Forest
and Climate change, Government of India, New Delhi, has issued EIA
Notification dated 14th September, 2006 which requires certain project to
obtain prior environmental clearance before any construction work in
case of new projects or expansion and modernization of existing projects
or activities. The schedule to the notification details the categories or

projects or activities which require prior environmental clearance.

5.30 Your applicant begs to submit that one direction passed by Hon'ble
National Green Tribunal in its order dated 04/09/2018 in O.A. 173 of
2018 in the matter of Sudarsan Das Vs State of West Bengal & Ors.
directed and from this Ministry of Environment, Forest and Climate
change, Government of India, New Delhi, formulated the new guidelines
i.e. enforcement of and monitoring guidelines for sand mining 2020,
supplemental to the existing guidelines i.e. sustainable sand management
guideline 2016 which focus on the effecting monitoring of the sand mining
seems from the identification of sand mineral sources to its dispatch and
end used by consumers and the general public. This document will serve
as a guideline for collection of critical information for enforcement of the
regulatory provision(s) and also highlights the essential infrastructural
requirements necessary for effecting monitoring for sustainabl_% ~sand

mining. __// ™ (-\,l‘ﬁ o
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5.31 Your applicant begs to submit that the EMGSM 2020 & SSMG -2016
shall be read and implemented with each other in case any ambiguity or
variation between the provisions of both these documents arises the
provision made in "enforcement & monitoring guidelines for sand mining
2020 shall prevail. Your petitioner also state that the National Green
Tribunal, New Delhi in O.A. No.8 of 2018 Suraj Hagara & Anr. Vs. State of
M.P. has directed the Principal Secretary, Mines: Director, Mines and
state of Madhyapradesh to follow the guidelines issued by MOEF in
January, 2020, i.e. EMGSM 2020.

5.32 Your applicant further submits that Hon'ble Tribunal vide Order
Dated 26/02/2021 passed in the matter of O.A. No.307 of 2015 titled as
National Green Tribunal Bar Association Vs. Virender Singh(State of
Gujrat) directed all the states / UTS to strictly follow the SSMG 2016 read
with EMGSM 2020 - reinforced by mechanism for preparation of DSRS,
Environment Management Plants replenishment studies, mine closure
plans, grand of EC, assessment and recovery of compensation, seizure
and release of vehicles involved in illegal mining, other safe guards
against violations, grievance redressal, accountability of the designated

officers and periodical review at higher levels.

5.33 The Supreme Court’s verdict in Deepak Kumar and others Vs State
of Haryana in 2012. The aped court noted in the judgment that years of

sand mining was imperiling the very existence of aquatic biodiversity.

manner:- {{{Repy Ravg )
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management guideline 2016 which focus on the effecting
monitoring of the sand mining seems from the identification of sand
mineral sources to its dispatch and end used by consumers and the

general public.

b) The Government of West Bengal has introduced sand mining policy,
2021, by which entire sand mining policy controlled by respondent
no.5 but mining in question is running without obtaining any

consent to operate from the respondent no. 5.

c) The said illegal mining is violating the guidelines of the notification
made Annexure 'F' herein by operation in violation of guideline and
is not complying with the provisions of the said guidelines regarding

the management of sand mining.

6.1 That National Green Tribunal has framed a guideline in relation with
National Mission for Clean Ganga (NMCG). In the year 2019 Hon’ble
National Green Tribunal in its order dated 12.12.2019 vide Original
Application No. 200/2014 in M.C. Mehta Vs Union of India and Ors. has
framed a guideline for protection of river Ganga. In this case Govt. of West
Bengal was also a party. But the State of West Bengal is violating the

guideline and illegal lifting of silver sand is going on.

Photo copy of the Hon’ble Tribunal Order is annexed herewith and

collectively marked as Annexure “G”.

6.2 That pursuant to the judgment and order passed by Hon'ble
National Green Tribunal in its order dated 04/09/2018 in O.A. 173 of
2018 in the matter of Sudarsan Das Vs State of West Bengal & Ors.

6hange, Government of India, New Delhi, formulated the new

i.e. enforcement of and monitoring guidelines for sand mining 2
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6.3 That National Green Tribunal Bar Association Vs. Virender
Singh(State of Gujrat) directed all the states / UTs to strictly follow the
SSMG-2016 read with EMGSM - 2020 reinforced by mechanism for
preparation of DSRS, Environment Management Plants replenishment
studies, mine closure plans, grand of EC, assessment and recovery of
compensation, seizure and release of vehicles involved in illegal mining,
other safe guards against violations, grievance redressal, accountability of

the designated Sofficers and periodical review at higher levels.

6.4 That inspite of having not fulfill the terms of the guidelines of the sand
mining policy, 2021, declared by the Department of Environment,
Government of West Bengal and having no consent to establish and
operate under the sand mining policy, 2021, in connection with SSMG-
2016 read with EMGSM 2020 is lifting sand from the river bed of Ganga
by illegal mining.

6.5 The applicant is a social activist who conducting social welfare for
social consciousness and by this bonafide will thought bring under
knowledge to the respondent authorities who have social as well as
departmental responsibility to protect the environment and ecology. Thus
the applicant lodged complaint on 16.05.2023 to the respondent
authorities and/or made representation before them. But till then no
steps have been taken to prevent from the illegal mining/lifting silver
sand from the river bed of Ganga. Accordingly kind intervention this

Hon'ble Tribunal is highly warranted.

Photocopy of the representations are annexed herewith and marked
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IV.
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Aquatic plants and microorganisms get effected.
The food chains in the riverine system are effected.
Consequently, many animals lose their food supply.

There are more than 10 bacteriophages on the planet, more than
every other organism on Earth, as well as bacteria. The water of

Holy Ganga river is pure due to the presence of :-

a) Cyanophages
b) Hydrophytes
c) Bacteria

d) Bacteriophages

The water of holy river Ganga doesn’t get spoiled easily and
may be stored for long. In Hindu mythology, Ganga is taken into
account to possess descent from the heavens for the aim to
redemption of the deaf. The scientific reason is that water of river
Ganga is of course having bacteriophages, the viruses that eat
bacteria, don’t allow bacterial growth were found in the waters of

Ganga.

A bacteriophage is a virus that infects a bacterium and

destroys it.

; A0 T
Bacteriophages have been uses as an alternative Do AN

/’(
antibiotics against infectious diseases for over 90 years. [/ ﬂ-/ -’\{ B Ay,

| | 766wy,
Bacteriophages are composed of proteins that em&é;ps\ulate

DNA or RNA genome, and may have structures that are: Qfﬂ'],hr“-’/; i

= ,,;

simple or elaborate.
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Bacteriophages copy inside the bacterium following the

injection of their genome into its cytoplasm.

Bacteriophages are one of the most common and diverse

babies in biosphere.

River Ganges in India, for centuries, has been revered for its
“Self cleansing and special healing properties”. More than 450
million people depend on the waters of Ganges for many aspects of
their life. In 1896, one of the first published works on Ganges water
by Frnst Hankin, a British bacteriologist demonstrated antibacterial
property of Ganges water against vibrio cholera. Further work by
French micbiologist D’ Herelles in the beginning of twentieth
century established that antibacterial property of Ganges waters to
be due to a factor later named “bacteriophages”. The above said
studies were conducted during the period of Crown rute in India
and a significant number of founding studies on Ganges were
carried out mainly by Brithsh and French microbiologists. Such
studies on Ganges led to the introduction of bacteriophages to the
world. Bacteriophages are the prokaryotic viruses that solely infect
and / or destroy the bacteria. Bacteriophages were associated with

the special property of river Ganges.

For that illegal mining / lifting of silver sand is going on at
Majherchar, Kacharipara of Kalyani Sub Division, District Nadia. In

violation of the express norms set by the National Green Tribunal.

For that due to said illegal mining / lifting of silver sand from the
river bed of Ganga weak Iswar Gupta Setu" connecting the distr ,mjcs
of Hooghly and Nadia. The abovementioned illegal /ac( --18\ )\‘_
conducting within 500 meters of "Iswar Gupta Setu" ;I’W}‘ﬁldh ha&m\
already been declared as a weak bridge and constm?udﬁ‘ *’c‘#‘f I;_:ezew‘ / J

f'.?_
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bridge is underway in the vicinity is effected and any fatal incident

can be took place there in the area.

For that the said illegal mining / lifting of silver sand from the river
bed of Ganga is violating sand mining policy 2021 & sustainable

sand mining Management Guideline, 2016 and 2020.

For that by this illegal mining / lifting of silver sand from the river

bed of Ganga seriously threatening on environment of ecology.

For that the said illegal mining / lifting of silver sand from the river
bed of Ganga Government Revenue is facing loss due to negligence

by Government officials.

RELIEF SOUGHT FOR;:

The applicants pray for the following reliefs:-

i)

1ii)

Mandatory order/direction upon the respondents authorities to
stop the illegal excavation from the river ganges and not to
contaminate the ganges water by destroying bacteriophages which

is a friend bacteria in ecological system.

Declare that sand mining activities in the river bed is illegal and
also a punishable offence and give direction to investigate the
matter who are involved in this illegal mining / lifting of silver sand

on river bed of Ganga must be punished after duly investigation;

Give direction on respondent no.3 to investigate the illegal

mining/lifting of silver sand from the river bed of Ganga;

Investigation team under the observmg of the Hon'ble/ ’g gpal to \,-;_‘
investigate the matter and submit report to the Hon!'bl rrfbuna_l 74 'n‘
forthwith; \"\If_--‘\.'_""' L, 208 )
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V) Give direction on the respondent authority to calculate the revenue
which has illegally coax by the Agarwal Construction Company to
access the quantum of sand mined illegally and thereby the revenue
loss caused to the exchequer and further recover the same from

respondent no.10.

8. INTERIM ORDER AS PRAYED FOR:

Pending disposal of this application the applicants pray for an
interim order(s) restraining the unscrupulous wicked person through
respondent authorities from lifting / illegal mining of silver sand from the
river bed of Ganga at the Majherchar, Kacharipara of Kalyani Sub

Division, District - Nadia. ALL INDIA ANTI CORRUPTION ORGANISATION
Sebaole Hatiels

ADDL. DIRECTOR OF CRIME
Under the provisions of the relevant statute this application is within the

9. LIMITATION:

period of limitation as your Lordships has pleased to give liberty vide
Original Application /94/2022 for filing afresh on 27.07.2022you’re your
applicant made representation on 16.05.2023 for violation of environment

norms is still going on in such situation limitation is still continue.

11. CAUSE OF ACTION:

Cause of Action arose on 18.05.2022 and subsequently it is still
going on when the D.L.&L.R.O. has given stock permit No. 1194 /T/23-
24/060423024921/PT dated 06.04.2023.

12. DETAILS OF INDEX:

An Index in duplicate containing the details of documents to the

relied upon the application.

o 2
SRy
13. LIST OF ENCLOSES:- ;’.'-"'i v Y x\}_\\
& I-,f: oy,
1) Annexure -A and H ll - hi‘:‘?"’{i-.}i 424 4 } \\
2) Hon'ble Second Judges copy \ N, 2300, } "‘-'fr‘}‘l
3) Vokalatnama \‘:: .:;_-_:\\ &%) / ,-,.’--‘

4) Photographs of the alleged, illegal lifting of silver sand. \\\(‘; ~—\
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VERIFICATION

I, Sri Subrata Mallick, Addl. Director Crime, son of D.C. Mallick, aged
about 48 years, by faith Hindu, by occupation-Social Work, residing at
Qtr. No.RIII/81, Bidhannagar Housing Colony, Durgapur, Post office ABL
Township Police NOTA RPGD NO. Station new Township, District -
Paschim Bardhaman, West Bengal, Pin Code- 713206, do hereby verify
that the contents of paragraphsl to 6.18 NOTARY to my knowledge and
those made in paragraphs are leased on Legal 93-01 Advice and those
made in paragraphs to an prayer portions are my respectful submissions
before this Hon'ble Tribunal and I have not suppressed my materials facts
in this case and do also verify and sign the above verification of the

application at the chamber of the Learned Advocate on Record.

ALL INDIA ANTI CORRUPTION ORGANISATION
*:Sr t_,é{jrg(‘a (3 & )\0}\ (s C(\‘\
ADDL. DIRECTOR OF CRIME
DEPONENT

Identified by me

Advocate
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AFFIDAVIT

1, Sri Subrata Mallick, Addl. Director Crime, son of D.C. Mallick, aged
about 48 years, by faith - Hindu, by occupation-Social Work, residing at
Qtr. No RIII/81, Bidhannagar Housing Colony. Durgapur, Post office ABL
Township, Police Station new Township, District -Paschim Bardhaman,
West Bengal, Pin Code-713206, do hereby solemnly affirm and state as

follows:-

1. That 1 am the applicant in the instant application. I am well
acquainted with the facts and circumstances of the case. I am duly
authorized by the All India Anti Corruption Organization (Regd.), to

affirm and swear this affidavit.

2. That the statements made out in the foregoing paragraphs of the
application are true to my knowledge and belief and they are also

my respectful submissions before this Hon'ble Court.

ALL INDIA ANTI CORRUPTION ORGANISATION
4 % A 3})'?3&{@_-MG. \(scls
ADDL. DIRECTOR OF CRIME
s Prepared in my office

DEPONENT
Agvocage Prrsence g, 1o bilied)
‘ Wt wee _
Soholb (Homaser

W .6¢ef20( 2.
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. o S ANNEXORE -CA

West Bengal Highway Development Corporation Limited
(A Wholly Owned Company of Govt. of West Bengal)

HRBC Bhawan, 4th & 5th Floor, Munshi Premchand Sarani, Kolkata - 700021
Tel : (033) 2262 5267, Tele Fax : (033) 2262 5266, Ermail | nfo@wbhdcl.gov in
Corporate Identity Number - U45203WB20128GC180687

N .
Viuit Bega! bighmay Deveiopment Cofpointion Lanfed

www.whhdclgov.in
Memo No.: 1514/WBHDCL Date: July 17, 2019

To: All Bidders

Subject: Up-gradation of Kalyani Expressway to 4/6 lane configuration from Muragacha to Kampa
including Elevated Connection with proposed Mogra Kampa Barajaguli road corridor in the
district of North 24 Parganas in West Bengal {Phase — II) to be executed through EPC Mode -

Replies to Pre Bid Queries, Addendum - I and Amended Schedule of Bidding
Process

Reference: NIT Ref: WBHDCL/CGM/eNIT-12/2018-2019 dated 03.06.2019 (2™ Call)
Pursuant to the subject and reference mentioned above, please find enclosed the foliowing:-

1. Replies to Pre Bid Queries
2. Addendum -1

The Schedule of Bidding Process as per Clause 1.3 of Section — 1 of RFP is amended as foilows:-

sl Date & Time Date & Time
No. Event Description (As per RFP) (Modified) !
23.07.2019 30.07.2019 ;
6 Lait daie of Request for BID Document (Up to 15:00 Hrs.) (Up to 15:00 Hrs.) 1
;5 | Last date for online submission of bids 23.07,.2019 31.07.2019 [
(BID Due Date) | (Up to 15:00 Hrs.) (Up to 15:00 Hrs.) |
: e . 24.07.2019 02.08.2019 ‘
§ | mmeamisionolfds (Up to 15:00 Hrs.) (Up to 14:00 Hrs.)
[ : ; : 25.07.2019 02.08.2019
} 9 | Opening of Technical BIDs at venue 2.11.4 (i) _ (At 15:00 Hrs.) (At 15:00 Hrs.)
~ All other terms and conditions remain unichanged. A
This is issued in line with Clause 2.8 & 2.9, Section 2 and Section — 5 of RFP, ' \ ) o
% \ o

A
Chief General- Manager, WBHDCL
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Upgradation of Kalyani Expressway to 4/6 Lane Configuration From
Muragacha (Ch. 4.565 Km) To Kampa (Ch. 35.340 Km) Including Elevated

Connection With Proposed Mogra — Kampa - Barajaguli Road Corridor in
the District of North 24 Parganas In West Bengal (Phase-II) to be

Executed Through EPC Mode — NIT Ref.: WBHDCL/CGM/eNIT-12/2018-
2019 dated 03.06.2019 (2™ Call)

Consequent upon Pre Bid Queries, the following list of Annexures are to be read in continuation to
RFP and shall form part of Bidding Documents. The bidders are advised to consider them.

Reference of Sl.

Sl. No. w.r.t the i
No. | Replies to Pre Details of Annexure Remarks
Bid Queries
1. | 8,46 Utility relocation estimates Annexure — 1
2. |102,103,129 Toll Plaza — Layout of Administrative complex Annexure = 2
3. | 225 Main Report Annexure = 3
GAD
1. BK EXP/PH-II/SEGMENT-D/GAD/STRUCTURE/03 of
4. | 153 07 Annexure — 4

2. BK EXP/PH-II/SEGMENT-D/GAD/STRUCTURE/04 of
07 (Sh-01 of 03)

3. BK EXP/PH-II/SEGMENT-D/GAD/STRUCTURE/05 of
07 (Sh-01 of 03)
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Upgradation of Kalyani Expressway to 4/6 Lane Configuration From

Muragacha (Ch. 4.565 Km) To Kampa (Ch. 35.340 Km) Including Elevated
Connection With Proposed Mogra — Kampa - Barajaguli Road Corridor in
the District of North 24 Parganas In West Bengal (Phase-II) to be
Executed Through EPC Mode — NIT Ref.: WBHDCL/CGM/eNIT-12/2018-

2019 dated 03.06.2019 (2™ Call)

Annex — I, Schedule — A, Clause 1 — Site

ADDENDUM — I
SCHEDULE — A

As per RFP

Modification / Amendment

Up gradation of Kalyani Expressway to 4/6 lane
configuration from Elevated Connector at
Belgharia Expressway (Ch. 0+000 KM) to Kampa
(Ch. 35.340 KM) including elevated connection
with proposed Mogra- Kampa-Barajaguli Road
corridor implement in 2 (Two) phases.

Up gradation of Kalyani Expressway to 4/6 lane
configuration from Elevated Connector at
Belgharia Expressway (Ch. 0+000 KM) to Kampa
(Ch. 35.014 KM) including elevated connection
with proposed Mogra- Kampa-Barajaguli Road
corridor implement in 2 (Two) phases.

Presently Phase-II of the project is considered
(from Muragacha (Ch. 44565 KM) to Kampa (Ch.
35+340 KM) including elevated connection with
proposed Mogra- Kampa- Barajaguli Road
corridor)

Presently Phase-II of the project is considered
(from Muragacha (Ch. 4+565 KM) to Kampa (Ch.
35.014 KM) including elevated connection with
proposed Mogra- Kampa- Barajaguli Road
corridor)

Total Length of the Kalyani Expressway from
Muragacha (Ch, 4+565 KM) to Kampa (Ch.
35+340 KM) including elevated connection with
proposed Mogra- Kampa- Barajaguli Road
corridor is about 30.775 km which is divided into
two Segments:

Total Length of the Kalyani Expressway from
Muragacha (Ch. 44565 KM) to Kampa (Ch.
35.014 KM) including elevated connection with
proposed Mogra- Kampa- Barajaguli Road
corridor is about 30.449 km which is divided
into two Segments:

Segment-D- The Flyover along B-K Expressway
over the existing junction at Kampa, starts from
existing Km 34+000 near Kampa junction and
meets with the elevated Kampa bypass through
two ramps over the Mathura beel of the Mogra-
Barojaguli Section of the on-going connectivity
works of SH 13 - NH 34 (Package III) in the state
of West Bengal. The at grade meeting point of
the segment is at Ch. 35+340 km. Therefore the
total length of the Segment is 1.34 km.

Segment-D- The Flyover along B-K Expressway
over the existing junction at Kampa, starts from
existing Km 34+000 near Kampa junction and
meets with the elevated Kampa bypass through
two ramps over the Mathura beel of the Mogra-
Barojaguli Section of the on-going connectivity
works of SH 13 - NH 34 (Package III) in the state
of West Bengal. The at grade meeting point of

the segment is at (Ch. 35.014 KM). Therefore
the total length of the Segment is 1.014 km.

Annex — I, Schedule — A, Clause 2 = Land
As per RFP
Chainage Existing ROW
From To Lenghi{my) width (m) RemaIks
No requirement of
34380 35400 920 65 Additional Land Purchase
This is to be read as:-
Chainage Existing ROW
From To Lengh () width (m) R
No requirement of
34380 35014 634 65 Additional Land Purchase
Annex — II, Schedule — A, Dates for providing R

The table under this Annex - II is deleted and shall be replaced with the following:-

——_
r,_.— —
—~

Dates for providing ROW : // CRRBLIFY
The dates on which WBHDCL shall provide Right-of-Way to the agency on'ﬁlfferem\ \
stretches of the B K Expressway are given below ,," / wnp custa \| \
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Upgradation of Kalyani Expressway to 4/6 Lane Configuration From

Muragacha (Ch. 4.565 Km) To Kampa (Ch. 35.340 Km) Including Elevated =
Connection With Proposed Mogra — Kampa - Barajaguli Road Corridor in ADDENDUM — I
the District of North 24 Parganas In West Bengal (Phase-II) to be SCHEDULE — A
Executed Through EPC Mode — NIT Ref.: WBHDCL/CGM/eNIT-12/2018- Sl
2019 dated 03.06.2019 (2™ Call)

g Chalnnage To Length (m) Exﬁﬂ:ﬁ (F;O}W Date of providing ROW
Segment C
4565 5140 575 52
5140 13895 8755 52
13895 16350 2455 60 On Appointed Date
16350 16650 300 100
16650 34000 17350 60
Segment D
34000 34380 380 60 On Appointed Date
34380 35014 634 65 150 days from Appointed Date

Annex — I, Schedule — A, Clause 8 — Minor Bridges

Sl. No. 2, Chainage — 34+809 (Segment D) — Carriageway Width (m)

As per RFP Modification / Amendment / Clarifications

7m To be read as 7.5 m
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Upgradation of Kalyani Expressway to 4/6 Lane Configuration From

Muragacha (Ch. 4.565 Km) To Kampa (Ch. 35.340 Km) Including Elevated
Connection With Proposed Mogra — Kampa - Barajaguli Road Corridor in
the District of North 24 Parganas In West Bengal (Phase-II) to be
Executed Through EPC Mode — NIT Ref.: WBHDCL/CGM/eNIT-12/2018-

2019 dated 03.06.2019 (2™ Call)

ADDENDUM —1
SCHEDULE — B

Annex — I, Schedule — B, Clause 1.1 — Width of Carriageway

Segment C Portion:

As per RFP

Modification / Amendment / Clarifications

The paved carriageway shall be 2 x 9.00m wide
including paved shoulder and having a central
median in between the carriageway following
(design Chainage). Similarly paved carriageway
on same stretches shall be of 2x10.50 meters
wide including either side paved shoulder and
having a central median in between the two
carriageway

The paved main carriageway shall be 2 x 9.00m
wide or 2x10.50m wide or 2X12.00m wide
including paved shoulder and having a central
median in between the carriageway following
(design Chainage) as detailed in the table below

nnex — I, Schedule — B, Cl 2.5 — Type of Shoulders
As per RFP
Sl. | Chainage Width of Paved
No. From To e, o 10 Shoulders (m) Remarks
TCS - 1to 10 of Elevated Structure
63 31964 32471 Segment D NIL Portion
This is to be read as:-
Sl Chainage Width of Paved
No. From To Name of TCS Shoulders (m) Remarks
TCS—-1to TCS - As indicated in Elevated Structure
- 000 i 10 of Segment D | TCS drawings Portion
Annex = I, Schedule — B, Clause 7.2.2 — Reconstruction of existing culverts
The following is deleted:-
NS:; Type Design Chainage Nc/a-b/Ec* Remarks
Segment D
Exiting pipe culvert to be
23 NG o SA+520 reconstructed 2mX2m box type

Annex — I, Schedule — B, Clause 7.2.4 — Additional new culverts shall be constructed as per particulars

given in the table below:

As per RFP
NS:)' Type Design Chainage Nc/a-b/Ec* Remarks
Segment D
9 | RCCBox | 34+522 | 1/2.0 - 2.00/0 |
This is to be read as:-
[ sl | Type | Design Chainage | Nc/a-b/Ec* |
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Upgradation of Kalyani Expressway to 4/6 Lane Configuration From

Muragacha (Ch. 4.565 Km) To Kampa (Ch. 35.340 Km) Including Elevated
Connection With Proposed Mogra — Kampa - Barajaguli Road Corridor in

ADDENDUM — I

the District of North 24 Parganas In West Bengal (Phase-II) to be HEDULE — B
Executed Through EPC Mode — NIT Ref.: WBHDCL/CGM/eNIT-12/2018-  SCHEDULE=B
2019 dated 03.06.2019 (2™ Call)

No. | i | l
Segment D
Newly Proposed
9 RCC Box 34+522 1/2.0 - 2.00/0 (This is in lieu of existing pipe
culvert at 34+520)
Annex — I, Schedule — B, Clause 2.10 — Grade Separate res
2.10.1, Segment — D Portion:
As per RFP
Sl. Chainage Span :
No. From To Arrangement Overall Width () REBS
11 | 1046.59 115.59 22+25+22 6.00 Right Turning Ramp
18 854.78 923.78 22+25+22 6.00
This is to be read as follows:-
Sl, Chainage Span
No. Erom To Arrangement Overall Width (m) Remarks
11 1046.59 115.59 22+25+22 8.50 Right Turning Ramp
18 854.78 923.78 22+425+22 8.50

Annex — 1, Schedule — B, Clause 13 — Hazardous Locations

Add the following:

The safety measures to be taken shall be as follows:-

1.

During execution of the expansion of road work, utmost care is to be paid to not disturb the
existing pipeline all along the stretch where the pipeline runs parallel to Kalyani Expressway. In
case of acute land constraint for expansion of road work, pipeline is to be protected by means
of sheet piling / any other appropriate method as per the ground reality while excavation of
adjoining area is to be carried out. These measures are to be decided by the executing agency
from case to case basis.

Major structures namely flyover and its approaches may be realigned in case the approach of
flyover (Retaining wall / Reinforced Earth Wall) comes over the existing pipeline.

Construction program for road work where pipeline is required to get exposed is to be shared
with KMDA well in advance for better coordination among WBHDCL, KMDA & EPC Contractor. All
sorts of preventive measures are to be ensured for protecting the pipeline for ensuring
uninterrupted water supply.

Service road / Slip Road can be constructed over the pipeline with sufficient cushions of
minimum 1 meter from road top level. In case of Pipe Bridge, culvert with sufficient clearance is
to be constructed for maintenance of Pipe Bridge. The details of the structure at that location
are to be shared with KMDA.
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Upgradation of Kalyani Expressway to 4/6 Lane Configuration From

Muragacha (Ch. 4.565 Km) To Kampa (Ch. 35.340 Km) Including Elevated —
Connection With Proposed Mogra — Kampa - Barajaguli Road Corridor in ADDENDUM - I
the District of North 24 Parganas In West Bengal (Phase-II) to be HEDULE — D
Executed Through EPC Mode — NIT Ref.: WBHDCL/CGM/eNIT-12/2018- SCHEDULE - D
2019 dated 03.06.2019 (2™ Call)

Annex — I, Schedule — D, Clause 2 — Deviations from the Specifications and Standards

Sl. No. 5, Item — RE Wall — Description of Deviation

As per RFP Modification /| Amendment / Clarifications

Contractor shall undertake the survey,
investigation, design and engineering. Based on
RE Wall height is 5.6m at highest point the same, the height of RE wall shall be suitably
assessed to maintain the vertical clearances of
the grade separated structures.
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Extimate for shiting of O lire from Mursgache mmlhn tighway 1med under Berrucasore Divieon.
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44 | vsosgroTar [P.6. Clamp 100 Somm NOS 3332 2 ol e 38, THEAL [l 2.00 o 000 w0 329, 78647
46 | 0805010641 |P.G. Clars 50 56, mm. NS .46 a 1 0 o00) e 16.907.84 [] opo| e 188117 54
46 A LT, ik NS 11308 83/ 4 ol 0 coo| 4 71 462,50 ] oo| ®m 713 445258
47 | usasgrober [Speces Sw NOS T 0 ol ] 2,00 [ a0 1004 MA1NA4| 1304 e B138e
48 | 0s0a070341 |Speces 7w NOS 74,48 o o} 0 .00/ [] so0| oz 5527.98 220 5 52798
48 | 210010241 [Cauton Boars HOS 124 o of sgagoo] A1 7812004 [] oos| 16.482.00]
W | boagaasay [0 i e s Y 72083 0 o o poo| ¢ 72830 0 oo 1 7 264,30
81 | Soadenpey [T CareiRREn AUES SRTROLCE] oG wrazsd] o g o ool ¢ [ oo 1 10 TR 4
52 | 0505030841 |Eye toos foe HT K LT AB Cable HOS 114,63 o ol (1 .00, U son| e Te067E| & 908,18
5 (Archor Clemp fof AB Cook NOS 032 ¢ [} [} .00 [ 000 Tavadn| 20 7 204 4D)
54| osuodoeyn | e SRR AT K [ ) o o I noo| 21 4 E0 28] 20 224 28029
55 | 0504026741 [IPC Connoctor S0-TOSamm NOS 12049 [ ol a .00 [ poo] w5 WEW08| M6 26.820.05]
55 | 0504027141 [IPC Ten Connecior ABC s ABC NOS 198,86 v of [ LAY v ngo] s 707800 S0 7.778.00)
5T D5O4060841 LT Oisirouson Boa NOS ol o 0f a 0.00 L .00} 40 111,684 28| F 11184128
56 | 0504140641 |Cable and cap far diternl size NOS 1147 [ o a .00 [ ugo[  iso 172050 150 1.720.50
50 | Cuvaratady [ e R O NOS 738 o of o | o ogol  teso 700|108 7.726.00)
60 | 0505030641 |Suspanson samg dsqmm Set 356,851 [ 0 3 0 [ 000l a8 748085 4 17.490.55
61 | 0505034841 [Clamg for m PCC pole NOS 487,83 [l 0 0 0.00 [] ool & 17| 8 23,84717]
[
&
(7%
8
[
[
5]
L]
TOTAL 508,520.58 TEREL I 04 22 470,867 .15 FET0.374.53 107 400,074.39
Sunoey @ 5% 2543104 347 664,60) 1,123 544,36 175972 £.378.163,72
Total Matenal casl 534,081,582 90,800, 853,65 73.504.431.50] TA40.T65.04 11287822811

1ot




Ssimate o st of O bna o Mragacns ol MEMHICMER .y civery o0 unser Sarrackpors Divaion: t

ERECTION AND LABOUR CHARGES

N i - BAKV HTOH Line 11KV HTOM Line ‘Sub-Station LTOH Uine Tolal
Oty Amoun Gy Amaunt Oy Aot Qiy Amownd oy Amount
Survey HT.OH. Line L] 2,761.00) 00| 200 E6.200 155.168.20 0 000 ] .00 582 148 18820
Survey L.T.OH. Line L] 1,714.00) Q.00 2.0C| 0.000 2.00| o Q.00 na 72,7630 1a 23,198 20|
Erection of Rmil Fola wan Itings NOS & 85700 .00} 000 840.000 2,580 480.00 a .00 o o.00 Ba0 2 BAG 480.00)
Eruction of PCC Poln & mir NOS 1.807.00 009 aoc| oo | o aoa| 30 570,08000] 380 570380.00
Lg:"‘;“" OfDP-by rad Pole 12 wHS | e | 130m000 20| zvsmoe| mowe srrsson| 0 o o o] 1 1,006,768.90
Evmction of SubySa seaoturs by Rall pole | NOS 18,112.00 a.00) 2,001 0.000 .00 a3 1.015.056.00] o 0.00 L= 1,015,058.00)
Ermotion of Stay Set HT BET 649,00/ &00 512600 020.000 580.720.00 ) 181 %32.00) ] 0.00; 1180 766,350 00}
Esmction of Stwy Sef L1 SET 5800/ .00} 2.004 0.000 0.00| L] 2.00 380 271,500.00 3a0 21090000
Earth comples HOS 31300 .00 a0 140000 344, 140.00 e B8.505.00 380 176,840 04 1475 451 67500
_ETF::""‘“""' supoly ol Glope & | (g IEE0D 00 san| o000 2.00) 7] 240 408,00 0 000 (5] 240 40860
Fiong of Sin insulsior 33KV NOS TE00 36.00; 2.582.00) 0.000 £.00) 0 0.0 ] 0.00: % 7 .542.00
Fleng of Pin insulator 11KV NCS 6300 a.00 0.00| 4260000 288000 1154 T1.442.004 1] 000 5194 3)9.822.008
Fiong of Dimc insulmior 11KV NOS &5.00 o e 0.00| 3240.000 310,800.00| o8 4814000 ] .00 3998 258 740,00
Fuong of LT. rackst NCS 605,00 0.00| 000 .00 .00| o 0.00 M3 210.540.00 348 21032000
Fuong o Hox nracke! HOS 1 A13.00 a.00 0.00) 0000 L-00) 138 180 558.004 B at 7200 190 2r2 .0
Fimng 0f Shackle Insuiaton NOS B2.00| .00 0.00] 0.000 L.00) 564 20.208.00| e B8.328,00 hi i ] 54 538.00
Flang of C.1, Real NGS 46,00 .00 0.00| 0900 £.00| o 0.00] an 18,89%.00] a 19 828,001
Exanon of Ral Pole NO3 1 567,28 0.00] noo| Teoo00 | 1asstonge| 128 a0 ooe|  we 1647 83LTY
Ermction of 25 VA Transinrmer NOS 1.824.00| 0.00 0.00| 04000 C.00 5 ©.825.00] L] 0.00| 5 B.625.00
Ermctan of 83 £VA Translwmen NCE 2T, 00 0.00| LE 0,000 0.0, -] &2,353.00| [} a0 n B2 353,00
|Ereciion of 100 Xva Transtorrar NOS 3.214.00| C.00} 0,00 0.000 o.00 i) 09 778.00| 9 0.00| L) 108 776.00]
Ernction al 160 <v4 Transturme: NOE ¥ 248,00/ L.00] 0.09¢ PR m 1 7 24800 9 0.00] 1 7 345,00
Fudeg ol 7.7.G.0 tsolator on 5% NOS 1 1800/ 00| .00 0.000 000 8 76,150.00) 0 £.00) & 75 159.00)
Fuong of T.2.6,0. Isclator 335V NOS 3,490.00) .00/ #,354.00 0,000 0.00 9 2.00| L] 0.00] F 6 388.00|
Fuaeng of T.7.G.0. Isolator 11KV on ne NCE 3,786.00| .00/ 0.09 10.000 21,560.00 ] 0.00| ] 000/ w 21 960,00
Fiong of fices b= 1,900.00| (L] .00 0.000 oo 3 1946, 300,00} o 000 a3 165,300 00|
S0y mophg Rt ACE RIS | 15.544.00] [ ane| sa300 saaTza0 0 aoa| ® aoo|  se2 u2n 7280
e e A KM bame g w0 1 | o aoa| e og.eae0| 124 100,266 50|
S smoying of SCOR 55 S e, 2 i 448400 200 500  0.000 2.00] ] 2,00 12 742080 12 7.420.80)
20 b R ] g 184800 e noo| 0000 ool o0 aoo| 123 wasms| 13 37.838.50
n Sirw sagging of Gl wen & mm. 1 cond Ll 1.562.00/ 0.00§ .00 0000 00| L] 0.00 133 FaRERE 133 FARELE.
2 Fang of 84 1 ph NUS 0, 00| .o 4G 4000 .00} ° 0.00| 1450 T30,500.00 450 T30.800.00]
i Faing of 8/C 3 ph NOE 470,004 0.00| 0.0 G000 000 ° 0.00) 10 8% 500,00 10 B 500,00
2 ¥t of A MeSgnan e B | g 7,583.00] 13|  wrasssa|  ooo soe] o noo| o am| 18 167,365.20
3 [Diamanding of ACSR 10GSqmn 3 v & | 7.202.40) .00 agal  was0 ra79a59 (] noo| 0 ooe| 083 70,706.50]
38 KM 2,731.60| 0.00] .00 0,000 ©.00 ] 0.00] L 2128474 7w 21,204 18
KM 3,417.00| C.004 .00 0.000 0.00 (] .00 Gos 170.85) 008 17088
3 K 205020 .00 00|  0.000 ae| o poo| ez ostos| ne2 461,08
LLd 1,436.00) L.00) 0,00 0.000 .00 (] 0.00] 215 2 4%H.B8 ALY 2 4dh 85
K 1,401.00) 0.00 ooa| 0000 L 000 1040 1108141 1040 1L4g141
Flong of C,5. Beacke! o 8P NOS 237.00] 000 .00 eag.000 181,160.00 1 2.824.00) 8 6.00| L 154 004 20|
Fiking of .. Beacksi on 0P oS 388,00 0.00 o00| moco waa0| 8 wBarm 0 ool 13 .077.00)
Dvawni of Lead Wine 2W up fo 50 My NOS 312.00] £.00; 200  Tv0.000 221,520.00| 2 .00 1] L.00 Eal] 721 .820.00|
Flang of Cross Laong NOE 1500/ .00 o.00| 5800.000 #4.000.00 L .04 L] 0.00 5800 8400000
'?mﬁfg‘;;m”mﬁw o os 1,865.00 000 g0 00 poo| 2 srizm| o omg| 2 3 rz00
Flaing of Lighbing Amesior sET 338,00 000 soo] 0000 cool 8 21,367.00 0 om| 8 1,367,00)
Fising of Satety cevice NoE 350 004 noo| 0000 coa] o noo| maz Wwar000 w2 2947000
Fiing of LT Spacer Jghase urd NOS. 84.00| 0.00| 0.00| 200 000! ] 8.00] 1304 73,974,00| 1304 13,024.00
Faing of LT Spacer Tgphmse urit NOS 37.00| 0.004 .00 o000 £.00; [ Doy Foo) 8,362.00| 26 4.362.00
|Fuorng of Cauton Board NOS 74.00| .00 0.00| TO.C00 1.680.00 &3 1.512.400) -] 200 133 ERL AR
Upraoting of Aal Pote & Return 1o slore NOS 1,004,00| 404,00 404 000, 00 1654 D00 1£4,000.00 L 56,000 30| 108 10400000 | s 26 000.00|
Sramed SMECETOR IR s B4.10) 0.00 s saoco Bowe| W sasom| 5 zeroge| e 46.926.90]
Vomatog of § M PCC e S MR o) 383,00 .00 ool woo oo o ool 20 waacos| oo 10341000
" m::ms«mm wnucture & Hos £471.00 00 aps{ 6.006 aoo| W 170,858,560 8 poo| 38 176.888.00)
58 Dismanting of TF.G.0, lsloiod NOS 1,717.00 0.00 2.00( 6.000 10,302.00] - 85.245,00] o 0.00; 44 % 54800
56 [Dismangng of TP.E.O. |solstor 33KV NOS 1,757.00/ 200, 3.514.00] 0.0 .00} 0 .00 ] 000 2 351400
& (Dlanangieg of Pir Indaker 1149 2 oS 53,00 a9 p00| TEo0 00 ese P ooa| 138 5,506.00)
) Nog atoo| 1ssco|  sedent0| oo poo| 0 vo| o 000| 1548 9424500
L] NOS 53,00 0.001 00| 780,000 39,750.00 26 12,084 00 0 0.00| 478 51.534,00
&0 NOS T2.001 1.284.00 47 448.00] 0000 0.00f o 0.90) L] .00 1784 62 44500
(3] NOS ABT.00| 0.00 0.00| ©.000 oo v 0.90| ko) 15E.844.00| 120 16h 84000
L) MTR 46,00 0.004 0.00 00 0.0 L] 0.00| 1950 48, 700.00| 1850 Af 100,00
53 oS 1654,00] 2,00 oca| o000 | @ nee| I 308000
-2 NS 15400 4,00} 0,00 .00 0.004 2 0.00] w 754600 4 7.546.00]
86 Fising of IPC Connsciar of LT ASC NOS 32.00} G-00) 0.00: 0.000 L] 9 0.00| L 7.84C.00 aes T 644.00)
66 Fieng of IPC tee Connesicr of LT ABC OS 3200 .00 203 0,000 0.00] 2 a.00] 50 1,606.00/ 50 1 60000
§r Ersetion of Dstnbution bos HOS 507.00! .00 200 0000 .00 o 2.0 a8 4.843.00 4 4 a3 D0
mg\lﬁ"ml & twturn 10 LU .00 2,00 .00 0000 oo L] 9,0 Ly
e
Galvenisation of fapncated MS Channel,
’ mm?ﬂl:;m;ﬁ‘m L 26,000.00| 70| 70200.00| 201600 5296 800.00 3758 §77.080.00| Tr
meter for sl srchas Beel memoers) T
gt Dip Calvanising Wethod.
[Tetal Erection and Labeus Chargas T43 3850 8,804 57058 292547070
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WEST BENGAL STATE ELESTHISFE S A UTION COMPANY LIMITED

KALYANI HIGHWAY ROAD UNDER BARRACKPORE DIVISION.

LAYING OF 11KV 3Cx3008gmm XLPE CABLE FOR SHIFTING OF 11KV LINE FROM MURAGACHA MORE TO KOYRAPUR ALONG THE |

Material Schedule
bt Material Codgd DESCRIPTION OF MATERIALS PARTICULARS OF MATERIALS
UNIT | Quantity | UNIT RATE [RS] |Total Amount
110051011 [Rail pole MT 18.848 78631.78 1484973.43
p 1020109 M.S.Channel 100x50x6 mm. MT 4.5 £2139.94 279629.73
2 102010611 IM.S.Channel 75x40x6 mm. MT 1.6 72682.97 116282.75
4 101011311 |M.S.Angle B5x65x6mm. MT 1.2 T1884.25 B86261.10
5 103011511 |M.S.Flat 65x6mm. MT 1.5 79072.68 118609.02
[ 508011041 |polymer Pin Insulator 11KV. NOS 336 216,90 72878,40
7 504130432 |H.T. Stay Set Complete SET 28 1035.93 29006.04
8 08040841 |H.T. Guy Insulator _ NOS 28 38.82 1114.86)
F] 030507 G.l. Stay wirg 7MOSWG. MT 0.186 B89399.15 17522.23]
10 04110541 |G.l. Earth Spike NOS 28 42332 11852.96
11 03010811 |G.I.. Wire 5§ mm. MT 0.112 85289.45 g552.42
12 3040105632 |T.P.G.0. Isolator 400 Amp. SET 13538.80 0.00
3| 308010541 |12k grade s LA NOS 4z 437.62 18380.04]
4| 504043741 |11KV 3005QMM O/D, CABLE JOINTING KIT 08 28 10782, uTm%
5 504043541 KV 300SQMM ST CABLE JOINTING KIT [eF] [ 19967.85 1980710
8 502011521 |A.CSR 100 Sq.mm. KM i) B4686.17 01635.40
17 501025221 |3C 11 KV XLPE Cable, 300 SQ.MM KM A 13829857.07 7661263, 69
18| 505010641 [P.G. &Eg 100Sg.mm- NOS 34 323.32 27158
1 04§?B§2 2
Sundry 5% 522892.61
TOTAL € 10,960,744.89
El I - Unft_| Quantit Onit Prl [ TotalPri
no. esc n uan nit Price otal Price
Survey of cable route as er_l-n'glr‘-s}c-ﬁ—m of sile Engineer K'rﬁ_'y 2500.00 12500.00
; k%rm:ﬁmmmrwrﬁ— o8 Wit Painting NoS |74 T5065.00 T85566.00
2 xing Of Pin Insulator NOS 336 63.00 21168.00
[ H.1. Slaying Complete SET 78 84 @ 17948.00
5 Earthing Complete NOS 28 313.00 ar
Laying of 1 nos 3X 300 sgmm XLPE cable through
Microlunnelling wilth supply of HDPE pipe (NOMINAL DIA 160
& mm, |S: 4984 : 1885 ) as per direction of tha site Engineer(11 KV MTR 3800 1880.00 7722000.00
UG Cable will be supplied by WBSEDCL) including preparation
and submission of As built drawing.
anion or tnal i G
7 1.1x05x1.2M In total cable route as per specification and Cum 16 31.00 496,00
direction of the site Enginear
Excavation of soll (METAL ASPHALT NORMAL SOIL) for
formation of cable trench and reinstatement of the cable trench
with the excavaled soll after completion of laying and dressing
of 1 nos 11KV 3x300 SQMM XLPE UG cable and cable
protection work as per specification and direction of the site
B Engineer.
Size of cable trench should be st least 8300x600 mm and the
depth must not be less than 300 mm with 75 mm sand level at
the base filling the space between cable and bricks wilh yellow
sand and protection on sides and lop by 24 Nos. good quality
bricks per meter and the rest space should be filled up with
8.1 Excavation Of Soll Cum 1188 125.00 148500.00
8.2 supply of KI!n burnt brick nos 26400 8.50 224400.00
83 Laying of bricks nos 26400 1:13 29832.00
3 Laying And Dressing Of 01 Nos. Cable 12Kv Gr., 3C X 300 MTR 1100 50.00 £4900.00
Klpe Cabbe In Excavatnd.'?ucc.a Tm ich
terrmnatlon jOIﬂl will ba supplrsd Dy WBSEDCL ancl 1he work of
jointing will be done by WBSEDCL's own personnel or other
agency. But necessary  arrangements for properly covering
top and all sides of jointing pits with tarpaulin/ Polythene sheet
W has to be made at the time of jointing, Also required manpower nos # §34.00 e
is to be provided to help the cable jointer for stralghtening the
cable al the joint location and re arrangement of cable loops until
completion of jointing and necessary lighting arrangement s 1o
he done if reaulred
Making of Straighl through/Transilion joint including making of
jointing pit of 11KV 3Cx300Sgmm XLPE cable withoul supply of
i jointing materials exciuding making of protection duct for cable oS g ity #6200
Joint
Making & fixing of end termination joint indoorfoul door type for
11KV 3CX300Sgmm XLPE cable Including fixing of the joint box =
" at the existing structure but without the jointing materials as per e ? 1860.00 Ee2ero0
instruction of the sile enginser
Supply and erection of RCC cable markers on concrete
13 mund:n’m blocks for stralght run as per specification and nes 22 300.00 8600.00
direction of the site Engineer.
14 ISunpiy_& fixing of GI pipe as per ISI of the 150MM dia for cable il 26 1353.00 27884.00
tection as per instruction of site engineer.
15 Insh_;iia‘bor_\ of 12 KV dass gapless LA on the cable termination Sat 14 2011.00 28154.00
DP including earthing with G.1. F'|
TR TG FIpE o0
mm diameter and 3000 mm isngth with parforations of 12 mm
dia holes@150 mm from each other al right angles along with
top cap & clamp.The clamp shall be 250 mm long,
Ll m:ufacturad with 85 x 6 mm G.| flat and the electrode shall s i de0n
be Inseried verically in the bore hole of 300 mm dia in earth
and G.l. Flat | All materials except Gl Pipe electrode to be A
"Mm S STUTET JLATIU AT S IS F3
17 WBSEDCLs Approved Drawing(Ref.Org.no.PLN(D)/SS/108 No 34 8347,
Du Os O8 G048
Galvanisation of fabricated MS Channel, Angle, Fiat etc. (as per #f
18 |15:4759 and zinc coating shall not be less than 810gm/sq. meter MT 8.8 260'#,00 | 7
for all structural stee| members) in Hot Dip Galvanising Method. | o
- Eas?lsaponaﬁnn of cable drum from Barrackpore Divisional Stora mir 5500 H\"{"- \ 2‘?5(@00
TOTAL AN
W
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WEST BENGAL STATE ELECRRREMMIB -k TION COMPANY LIMITED

LAYING OF 33KV 3Cx400Sgmm XLPE CABLE FOR SHIFTING OF 33KV LINE FROM MURAGACHA MORE TO KOYRAPUR ALONG THE KALYANI
HIGHWAY ROAD UNDER BARRACKPORE DIVISION.

::._" Material Code DESCRIPTION OF MATERIALS P::I:rrICUL&RS 2. Mﬂ?mlﬁ AMOUNT
0110020711 |Rall Pole MT ?4.592 ?961}_1.?8 5938883.72
: 0102010811 M.S Channel 100x50x8 mm MT 9.2 §2139.94 571687 .45
0102010611 [M.S channel 75x40x6 mm MT 4.5 72682.97 327073.37
4 0101011311 |M.S Angle 65x65x6 mm MT 4.2 71884.25 301913.85
5 | 0103011911 |M.5. Flal 75x8 mm. M 23 79072.68 81867.16
B 0508011041 [Polymer Pin Insulator 33 KV NOS 33€ 514.93 73016.4
7| 0504130432 |Stay Sel F.T. 1830x20 mm. SET . 7035.93 T6024.15]
B | 0508040841 |Guy Insulator H.T. NOS | 112 39.82 4455 B4
g | 0503050711 [Stay Wire 7/3.15 mm. MT | 1.008 89389.15 90114.34
10 0504110541 |Gl Earth spike 1853x20 mm. NOS 112 423.32 47411.84
05030108 Gl wire 5mm. MT 0.448 85289.45 _38209.67
309010541 |42kv grade gapless L.A NOS 114 B8330.58 949687.26
504045847 [33Kv 4008gmm O/D_ Cable Jointing Kit NOS 9% 30351.13 2613708.48
4 502011521 [A.CSR 150 Sg.mm. KM 1.14 137757.40 57043.44
1 501025221 [3C 33 KV XLPE Cable, 400 SQ.MM KM 46.82 2308042.00 108108346.44
1 504046041 |Heat Shrinkable Jotntmg Kit 400 Sg.Mm Straight Throught Joint NOS 182 4632541 843122462
1 505010641 _|P.C. %ms zo% NOS 144 §0.00 51840.00
18 910012141 |Caution Board vV NOS 38 24.00 4712.00
TOTAL 128408234 .13
Sundry 5% 5420461711
TOTAL ¥ 134,829,695.84|
Ereclion schedule
Sl no. | Deucrizt.l_‘n Unit | Quanti Unit Price Total Price
1 ineer. KM | 44.5600 3000.00 133500.00
. Erection of F.P. by rail Pole 12.8mir w1lh fittings NOS 18 35717.00 642806,
Erection of D.P. by rall Pole 12.8mir with fittings NOS 20 13969.00 279380.00
4 ng of Pin Insulator 33KV glg? 32 72.00 2419%.0_0'
< H.T. STAYING COEPLE E 1 .00 71792,00
8 EARTHING COMPLETE NOS 1z .00 35056.00
i F!XiNG OF CAUTION BOARD NOS 38 .00 912.00
ng no, T. e Through
Micretunnelling with supply of HUPE plpe (PE 80, PN-68 \NOMINAL DIA
160 mm, 1S: 4984 : 1995 ) as per direction of the site Engineer{33 KV MTR | 31000 1980.00 61380000.00
UG Cable will be supplied by WBSEDCL) Including preparation and
a8 Sl lan_of As hullt drawing
Excavation of soll for formation of trial hole having minlmum size 1.1 x
0.5x 1.2 M In total cable route as per specification and direction of the | CUM 123 34.00 4182.00
] slte Enginger
Excavation of soil (METAL ASPHALT .NORMAL SOIL) for farmation of
cable trench and reinstatement of the cable trench with the excavated
soll after completion of laying and dressing of 1 nos 45 KV grade 3x400
SQMM XLPE UG cable and cable protection work as per specification
and direction of the site Engineer.
Size of cable trench should be at least 900x1200 mm and the depth
must not be less than 1200 mm with 75 mm sand level at the base
filling the space batween cable and bricks with yellow sand and
protection on sides and top by 24 Nos. good quality bricks per meter
10 and the rest space should be filled up with excavated soil as per
10.1 EXCAVATION OF SOIL CUM [ 145800 154.00 22453200.00
10.2 supply of kiln burnt brick nos | 324000 8.10 2622780.00
10.3 L ng of bricks — nos | 324000 1,12 362880.00
LAYI ANO DRESSING OF 01 N 45 GR,, 3C X 400
1 = HER [N PAGCA, MTR 13500 75.00 1012500.00
ETTU VT jUI[Il

wll be suppiled by WBSEDCL and the wark of jointing will be done by
WBSEDCL's own personnel or other agency. But necessary
arrangements for properly covering top and all sides of jointing pils with
12 tarpaulin/ Polythene sheet has to be made at the time of jointing. Also nos 278 1007.00 279946.00
required manpower is to be provided to help the cable jointer for
straightening the cable at the joint location and re arrangement of cable
loops until completion of jointing and necessary lighting arrangement is

ﬁaE ng of %arght th"mugh Tolnt Inclading making of Jainting pit of the
13 33KV 3CX400Sgmm XLPE cable without supply of jointing materials NOS 182 2377.00 432614.00

jolnt"
Ea*mg g iﬁng of ené Errnmaaon omE mganrfoul door lype for 39KV

3ICX400Sgmm XLPE cable including fixing of the joint box at the
existing struclure but without the jointing materials as per instruction of

near.
Eupgly :r;'g Iam?:t[nn ol RCC cable markers an concrete foundation
15 blocks for straight run as per specificalion and direction of the site nos 890 300.00 267000.00
Enai

14 Nos 96 2200.00 211200.00

AR S ras KV gra0s IO 3 X 30U S M XCPE CADE IPT0 TU
metres through 6 mirs. long medium duty Gl pipe of 200 mm. dia and
fixing with terminal structures and MAKING JOINT ARRANGEMENT

BETWEEN WOLF TO CABLE END TERMINAL with supply of MS e | 8 27700 19930220
clamp, Nuts, Bolts & washer with brick protection in between pipe and
rahle ste including nroner sarthios ( 31 nine sunolied by WERSEDQCL Y
Installation of 42 KV class gapless LA on the cable termination DP

i lincluding earthing with G.I. pipe (specification as sl no 10) and (G.| fia Set 38 2011.00 76418.00
Gl Pipe electrode will be supplied by WBSEDCL)

diameter and 3000 mm length with perforations of 12 mm dia
holes@150 mm from each other at right angles along with type top cap

18 & clamp.The clamp shall be 250 mm long, manufactured with 65 x 6 nos 38 3816.0007

mm G.| fiat and the electrode shall be inserted vertically in the bore /

hohz of 300 mm dia in earth and G.1. Flat ( All malerials except Gl Pipe 7

da to ba cunolad b thae doch !r.

19 Making protective duct for Cable Joint complit as per WBSEDCLs No 182 a154/00

Approved Drawing(Ref.Drg.no.PLN(D)/S8/127 D1.23.06.2018 i |

TSalvanisalion of fabricated MS Channel, Angle, Flal eic. (2s per 15:4750 1
20 and zinc coating shall not be less than 610gm/sq. meter for all structural | MT 202 26 kq,.\ \

)%
21 Transportation of cable drum from Barrackpore Divisional Store to Site mtr 46820 5. A {‘_‘34100 00| s
il =
TOTAL I \{na 060,186.00] \ - =~

SN
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’_‘? bz ANNEXURE—B’ ™

Dineshchandra R. Agrawal
Infracon Pvi. 114
Engineers & Contrac tors

3 Ambawadi AHMEDABAD 380015, Gujarat (NDIA
'I':"?“r"k\f Email - drainfrags .'-'Ez‘:'na:?.-:-:}m w;hme www draipl com

4.....__-...,,.;_ —__4.}‘_...‘ = = s = X ; =
e — e e s s N T s :. % - B o ¥ i sl P ,

g sy =
‘ o Dawte: |9 10 2022

rt._'

. : NoC Mﬁy M. Inlsnd Mw
| mm‘*’g““"” aspect (both capies atiached),
. Necessary information / ! documents as wqmmdm; iven belcn

100 demarcated on 4 {four} copies lmn Hydmgmpﬁw
_ ﬁnm the DMD's Drawing Offi

D~ REDMI NOTES FRO
.O MI DUAL CAMERA




TYPE COPY O A -

Dineshchandra R. Agrawal
Infracon Pvt. Ltd.
Engineers & Contractors

401, The Grand Mall, S.M. Road, Ambawadi, AHMEDABAD, Pin-380015, Gujarat, INDIA Phone : 91- 79-30005789,
30021789, Fax: 91-79-4002-2556, Email: drainfra8%ugmail.com Website: www.draipl.com

Ref: DRA/Other/KE/2022-23/2437 Date: 19.10.2022

To

Director, Marine Department
Syamaprasad Mookerjee Port, Kolkata,
15, Strand Road,

Kolkata- 700001.

Sir,

Sub: Request for permission to excavate silt from River Hugli.

We would like to excavate silt from River Hugli near Majerchar, Char Kancharapara, Char

nandanbati of Vill- Kancharapara, Sub-Division: Kalyani, Distt. Nadia.

We have been already issued an NOC granted by M/s. Inland Waterways Authority of

India for areas north of Vidyasagar Setu considering marine navigation aspect (both copies attached).

Necessary information/documents as required are given below:

Area of proposed excavation demarcated on 4(four) copies latest Submitted
Hydrographic Survey Chart of SMPK purchased from the DMD’s Drawing Office
payment,

2. | Dumping site of excavated silt is demarcated on the river chart indicating Yes
distance from river bank.
3. | Purpose of excavation Construction of
Kalyani Expressway Project.
4. | Quantity of silt to be excavated (in cu.m.) ' 15000 cum
S. | Period of excavation applied for (in months) 04 months
6. | Approx. quantity of silt to be excavated per day (in cu.m.) 125
7. | Whether Foreshore land owned by KoPT would be utilizied for stacking yard (if No
S0, a copy of the application submitted to Land Dept of KoPT for permission to
attached)
8. | Mode of transportation of excavated silt from site of excavation to stacking yard Dredging Machine Pipeline,
9. | Contact details (address, email & phone numbers) of applicant (key person Mr. Kumar Nilesh, GM,
with designation in case of a company) for communication. M/s. Dinesh Chandra

Agrawal Infracon Pvt.
Ltd., Camp-2, Vill +
P.O.-Madrial,

P.S.- Bhatpara, Madrail,
North 24 Parganas,
WB-743126,
CellN0.9093201200
kumar.nilesh@draipl.com

We hereby declare that SMP, Kolkata will not be held responsible for any dispute over the
private land proposed by us for stacking of the silt of for any complaint/disruption from any corner
in transportation/stacking of silt shore on the proposed land.

We are ready to pay Hydrographic Survey Charges and Impact Assessment Charges (for silt
excavation) as per rules of SMP, Kolkata. We also undertake that We will abide by all the rules &
regulations as well as terms & conditions of SMP, Kolkata,

We also hereby declare that no excavation will be carried out by us until NOC is granted to
. us by SMPK.

Yours faithfully,

Sd/-




Government of West Bengal

Stock Permit [NOT FOR SALE |

Permit No s (19477 23-24:060423024921 PT Permit Date : 06/04.2023

Where as it appears that MS DINESH CHA\DRA RAGRAWAL INFRACON PYT LTD . Permission Holder or

authorized person of the Dredging/Desilting I Stock Majherchar, KANCHARAPARA [103/882022], P.S -

CHAKDAHA. NADIA has applied for SQ\} nit for extraction of Dredging/Desilting Material on 27/03/2023 .
nt

Where as it also appears that payme r such extraction has been done on 06/04/2023.

I'he Permission Holder has deposited Rayalty .Cess, Contribution to DMF, TDS and Convenience Fees for Stock of

300000.00 ctt Dredging;‘Desi][I% latérial accordingly in the following manner :-

SINo He}:a:i of A/C Deseri Amount(Rs)
4
| | Rm.aln -Collection of Royalt i 249000.00
ofe , 40250
\Imctalservaltm
2 ﬁng;;-CoIlcclmn Of Roy a8 45000.00
_a I\ingrals-Royalties-othefge
e _q\_ [
{3 5 | DMF 24900.00
[ 2 Income Tax 3 4980.00
— =4
5 Convenience Fees (Includig 7N 5876.00
Mo i i“
6 Prescribed Cost = 6 0
%
7 Penalty/Other Charges 0 0.00
To 329756.00

The payment of Rs 329756.00 /- vide Transaction Reference Number BRNC@SI dated 06/04/2023 has been
approved in the system on 06/04/2023 .

Hence, Prayer for Stock Permit for 300000.00 cft of Dredging/Desiltin terial is hereby allowed in favour of MS
DINESH CHANDRA R AGRAWAL INFRACON PVTLTD, inr ot of the Dredging/Desilting Material Stock
Majherchar, KANCHARAPARA [103/882022] under C@AHA Dev. Block with the validity from
01/04/2023 to 01/05/2023. CQ

0&

Memo No : 013/17 Additional District Magistrate &
Dated : 31/03/2023 \\A District Land and Land Reforms Officer NADIA

On QR code scanning pl check that t[;a}ebsue address bar shows mdtcl.wb.gov.in as that is the only genuine
website of the government.

L)
Generated On ; 06/04/2023 NI > l
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All India Anti Corrupﬁ%ﬁ Orgdﬁyah{i%ﬁu (Regd.)

Certified by Central Vigilance Commission

Branch Office : Qfr No - Rill/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713206, India.

Mobile : +917797545055 | E - mail : rata®3% @ amail.co

A ﬂ'lﬂCO/_/zo .‘??-;.}Er'ﬁ'/ qu / _ Date:- :,?/ P22
AIACE) RT) [55]7>
To '

THE PUBLIC INFORMATION OFFICER

THE SECRETARY

HIGHWAY DEVELOPMENT CORPORATION LIMITED, WEST BENGAL
Fourth Floor, HRBC Bhawan Vidyasagar Setu, Hastings,

Kolkata, West Bengal, Pin Code - 700021.

Sub :- Notice U/S - 6 of Right To Information Act, 2005

Dear Sir,

I, SRI SUBRATA MALLICK, son of D.C Mallick, resident of Quarter No. R
II / 81, Bidhannagar Housing Colony, Durgapur, P.S. New Township, P.O. A.B.L
Township, Dist. Paschim Bardhaman, West Bengal, 713206, is hereby send this
notice as follows mentioned act for seeking information: -

That the work site of WBHDC at Kalyani — Barrackpore Express way which is being
constructed by Dr. Agarwal Infracon Pvt. Ltd. on behalf of WBHDC as a Contractor,
over the construction work of Road.

Under the aforesaid circumstances you are requesting to supply me the
information(s) asked herein below within the stipulated time from the date of
receipt of this notice: -

Qn. No 1> The said company are permitted for which material in the purpose of
filling in space of said Road Work ? Please provide the detail documents in support
of your answer.

That the Court Fee of Rs. 10/- is affixed herewith as per the provisions and rules
of Right to Information Act. 2005.

Section 8 of the said Act is not applicable in this regard.
In this regard of Documents Supply if any additional cost is Required as per the
Rules of the Concerned Office, I provide all the required charges.

Thanking You
Y Fai 11
All India Anti Corrug urs_ ﬂgﬁ%%ny
RIS 07127
oc |0%
- i)

—Add Bire
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Main Narela Road, Near Syndicate Bank, Alipur, Delhi —\{QO}JSQ_.‘ -\ ,/
E — Mail : allindiaanticorruptionorg01@gmail.com, aiacoindia01@gmail.com”




All India Anti Corruption Organisation (Regd.)

Certfitied by Central Vigilance Commission

Branch Office : Qir No - RIlI/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713206, india.

Mobile : +917797545055 | E - mail : @gmail.com
RefNo- RIACO/___ /20 (HNCCJRTI/S2[ Date-7t/ &7 /23

TO

THE PUBLIC INFORMATION OFFICER

THE DISTRICT MAGISTRATE, HOOGHLY
Hooghlym, Ghatakpara, Chinsurah R S, Chinsurah,
West Bengal, Pin Code - 712101.

Sub :- Notice U/S - 6 of Right To Information Act, 2005

Dear Sir,

[, SRI SUBRATA MALLICK, son of D.C Mallick, resident of Quarter No. R
I / 81, Bidhannagar Housing Colony, Durgapur, P.S. New Township, P.O. A.B.L
Township, Dist. Paschim Bardhaman, West Bengal, 713206, is hereby send this

notice as follows mentioned act for seeking information: -

That the work site of WBHDC at Kalyani — Barrackpore Express way which is being
constructed by Dr. Agarwal Infracon Pvt. Ltd. on behalf of WBHDC as a Contractor,
over the construction work of Road Silver Sand is mined from the Ganga River and
used for filling in the said Road works.

Under the aforesaid circumstances you are requesting to supply me the
information(s) asked herein below within the stipulated time from the date of
receipt of this notice: -

Qn. No 1> Can the said company have any permission for withdrawal Silver Sand
from river of Ganga and in which condition the permission was granted ? Please

provide the detail documents in support of your answer.

Qn. No 2> In which quantity of Silver Sand are permitted for mined in Ganga River
and what is the area in permission,what is the Rate are charged for per c. ft Silver
- Sand Mined from Ganga River? Please provide the required documents in support

of your answer all the same.

That the Court Fee of Rs. 10/- is affixed herewith as per the p
of Right to Information Act. 2005. /* / N.P. Gl SUPTA

|\
Main Narela Road, Near Syndicate Bank, Alipur, Delhi — 189036 : y
E — Mail : allindiaanticorruptionorg01@gmail.com, aiacoindia01 ail bm\
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All india Anti Corruption Organisation (Regd.)qg.
Certified by Central Vigilance Commission

Branch Office . Qir No - RIII/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713206, India.

: Mobile : +917797545055 | E - mail : 1< raia 735 o0
Ref No- RIACO/____ /20 AT ofR1)[S2[? Date-27/ €7 /2.5

Section 8 of the said Act is not applicable in this regard.

In this regard of Documents Suppiy if any additional cost is Required as per the
Rules of the Concerned Office, I provide all the required charges.

Thanking You
Yours Faithfully

All India Anti Corruption Organization
& E ‘ot Medeche, )L
 (BridS@inet MEHiTK) |

T

3 P




All India Anti Corruption Organisation (Regd.s

Certifiet by Cenfral Vigilance Commi:

Branch Office .| Qfr No - RIII/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713206, India.

Mobile : +917797545055 | E - mail : msub: ota 939
RefNo- RIACO/___ /20 HIF "~ [R7] /8572 Date:- 73/ 2
TO
THE PUBLIC INFORMATION OFFICER
THE DIRECTOR

STATE ENVIRONMENT IMPACT ASSESSMENT AUTHORITY
Prani Sampad Bhawan, 5% Floor, LB Block, Sector 111,
Salt Lake City, Kolkata, West Bengal, Pin Code - 700106.

Sub :- Notice U/S - 6 of Right To Information Act, 2005

Dear Sir,

I, SRI SUBRATA MALLICK, son of D.C Mallick, resident of Quarter No. R
Iif / 81, Bidhannagar Housing Colony, Durgapur, P.S. New Township, P.G. A.B.L
Township, Dist. Paschim Bardhaman, West Bengal, 713206, is hereby send this
notice as follows mentioned act for seeking information: -

That the work site of WBHDC at Kalyani - Barrackpore Express way which is being
constructed by Dr. Agarwal Infracon Pvt. Ltd. on behalf of WBHDC as a Contractor,
over the construction work of Road Silver Sand is mined from the Ganga River and
used for filling in the said Road works.

Under the aforesaid circumstances you are requesting to supply me the
information(s) asked herein below within the stipulated time from the date of
receipt of this notice: -

Qn. No 1> Can the said company have any permission for withdrawal Silver Sand
from river of Ganga and in which condition the permission was granted ? Please
provide the detail documents in support of your answer.

Qn. No 2> In which quantity of Silver Sand are permitted for mined in Ganga River
and what is the area in permission? Please provide the required documents in
support of your answer all the same.

That the Court Fee of Rs. 10/- is affixed herewith as per the provisions and ruies
of Right to Information Act. 2005.

-

Section 8 of the said Act is not applicable in this regard.

Main Narela Road, Near Syndicate Bank, Alipur, Delhi— 100 036 ===
E—Mail : allindiaanticorruptionorg01@gmail.com, aiacoindia01@gmail.com




All India Anti Corruption Organisation (Regd.)
Certified by Central Vigilance Commission ?’-_

Branch Office : Qtr No - RIlI/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713206, India.

Mobile : +917797545055 | £ - mail . Imisubr

rata¥3s
Ref No- RIACOL /20 HINCO[A 33/2°% Date:-2.Jy 27 /27

pply if any additional cost is Required as per the
I provide all the required charges.

In this regard of Documents Su
Rules of the Concerned Office,

Thanking You

Yours Faithfully
All India Anti Corruption Organization

M@ﬂ‘@ &\&\\9@@‘“ ?\0 ‘L{ (&

<
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Page No. 2/2
Main Narela Road, Near Syndicate Bank, Alipur, Delhi — 100 036

E—Mail : alIindiaanticorrugtionorgﬁl@gmail.com, aiacoindiaOl@gmail.com




All inaia Anti Corruption Organisarion (Regd.)
Certitied by Central Vigilance Commission

dranch Office . Qtr No - RIlI/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713206, India.

Mobile : +917797545055 | E - mail : rata?3%@qgmail.com

(R‘zf% ATACO/__ /20 ﬂ"ﬂf(ﬁ/"(’ 7)) 8% ' Date:- 11 /0 2 /2

TO

THE PUBLIC INFORMATION OFFICER
THE DISTRICT MAGISTRATE, NADIA
Nagendranagar, Kridhnanagar,

West Bengal, Pin Code - 741101.

Sub :- Notice U/S -~ 6 of Right To Information Acf, 2005

Dear Sir,

I, SRI SUBRATA MALLICK, son of D.C Mallick, resident of Quarter No. R
Il / 81, Bidhannagar Housing Colony, Durgapur, P.S. New Township, P.O. A.B.L
Township, Dist. Paschim Bardhaman, West Bengal, 713206, is hereby send this

notice as follows mentioned act for seeking information: -

That the work site of WBHDC at Kalyani— Barrackpore Express way which is being
constructed by Dr. Agarwal Infracon Pvt. Ltd. on behalf of WBHDC as a Contractor,
over the construction work of Road Silver Sand is mined from the Ganga River and
used for filling in the said Road works.

Under the aforesaid circumstances you are requesting to supply me the
information(s) asked herein below within the stipulated time from the date of
receipt of this notice: -

Qn. No 1> Can the said company have any permission for withdrawal Silver Sand
from river of Ganga and in which condition the permission was granted ? Please

provide the detail documents in support of your answer.

Qn. No 2> In which quantity of Silver Sand are permitted for mined in Ganga River

and what is the area in permission what is the Rate are charged for per c. ft Silver

Sand Mined from Ganga River? Please provide the required documents in w
S

e
P S T;\\
/_\\I\\
/

of your answer all the same.

/ A
’ 1 n "1”'-‘T \‘
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i BEGN. Ne.- 13373418 )
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Main Narela Road, Near Syndicate Bank, Alipur, Delhi 10003 ‘\;, H-.._.;/;‘.’}
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All india Anti Corruption Organisation (Regd.)-99-
Certified by Centra! Vigiionc e Commission

Branch Office : Qir No - RllI/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713206, India.

Mobile : +917797545055 | E - mail 1939@gmail.co!

= A~ A Fatn 3 o X )
Ref No- RIACO/ /20  fH/1T FRTI]S 7)) Date:- 27/ ©L /2.7

That the Court Fee of Rs. 10/- is affixed herewith as per the provisions and rules
of Right to Information Act. 2005.

Section 8 of the said Act is not applicable in this regard.

In this regard of Documents Supply if any additional cost is Required as per the
Rules of the Concerned Office, I provide all the required charges.

Thanking You
Yours Faithfully
All India Anti Corruption Organization

S obvedo Malueksy ool
(SASUBES Pafici®

__._'_'_'_,_._-'—_'-._'—r-’_'_'_'—-

Page N0, 2/2

Main Narela Road, Near Syndicate Bank, Alipur, Delhi — 100 036
E — Mail : allindiaanticorruptionorg01@gmail.com, aiacoindia01@gmail.com




, A All India Anti Corruption Organisation (Regd. )’Go

erlified by Central Vigilance Commission

Branch Office - Qfr No — Rlli/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713206, India.

Mobnp +917?97545055|E mail ;

Ref No - RIACO/___, - RIRCCOIRTI)SE]TS Date- 2T/ &2 /23
TO
THE PUBLIC INFORMATION OFFICER
THE DIRECTOR

WEST BENGAL MINERAL DEVELOPMENT AND TRADING
CORPORATION LIMITED (WBMDTCL)

3+ Floor, DJ-10, (WBIIDC Building), DJ Block,

Sector 11, Salt Lake City Kolkata - 700091.

Sub :- Notice U/S = 6 of Right To Information Act, 2005

Dear Sir,

I, SRI SUBRATA MALLICK, son of D.C Mallick, resident of Quarter
No. R11I / 81, Bidhannagar Housing Colony, Durgapur, P.S. New Township,
P.O. A.B.L Township, Dist. Paschim Bardhaman, West Bengal, 713206, is
hereby send this notice as follows mentioned act for seeking information: -

That the work site of WBHDC at Kalyani — Barrackpore Express way which
is being constructed by Dr. Agarwal Infracon Pvt. Ltd. on behalf of WBHDC
as a Contractor, over the construction work of Road Silver Sand is mined
from the Ganga River and used for filling in the said Road works.

Under the aforesaid circumstances you are requesting to supply me the
information(s) asked herein below within the stipulated time from the date
of receipt of this notice: -

Qn. No 1> Can the said company have any permission for withdrawal Silver
Sand from river of Ganga and in which condition the permission was
granted also described the per c.ft rate of Silver Sand and quantity of
Permission of withdrawl Silver Sand ? Please provide the detail documents
- in support of your answer.

support of your answer all the same.

Page No, 1/2

Main Narela Road, Near Syndicate Bank, Alipur, Delhi— 100 036
E — Mail : allindiaanticorruptionorg01@gmail.com, aiacoindia01@gmail.com




— O] -
All India Anfi Corruption Organisation (Reéd{.)
Certified by Central Vigilonce Commission
Branch Office . Gir No - RIII/81, Bidhannagar Housing Colony. Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713206, India.
Mobile : +917797545055 | £ - mail r

Ref No~ MIACO/___ /20 WP [RTI[SE] 25 Date-1Y £2 /2%

That the Court Fee of Rs. 10/- is affixed herewith as per the provisions
and rules of Right to Information Act. 2005.

Section 8 of the said Act is not applicable in this regard.

In this regard of Documents Supply if any additional cost is Required as
per the Rules of the Concerned Office, | provide all the required charges.

Thanking You

\DTGQ(,C’“ &\G‘.\}'?é % 1| } 73

-Add Director Crime

A!f India &nli Eor?u%ﬁgr? S‘r%%]?z%‘[fl&
—(Sri Subrata Mattick] -

Main Narela Road, Near Syndicate Bank, Alipur, Delhi — 100 036

E —Mail : allindiaanticorruptionorg01@gmail.com, aiacoindia01@gmail.com



All India Anti Corruption Organisation (Regd.)-[62

tified by Central Vigilance Commission

Branch Ofi @t No - Rill/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713204, India.
Mobilee +9177975450551 E - mail :
Ref No - RIACO/___ /20 HIFIT 'J d~l -'] 51 ] t3 Date- 17/ 22 /2%

TO

THE PUBLIC INFORMATION OFFICER

THE SECRETARY

POLLUTION CONTROL BOARD, WEST BENGAL
Paribesh Bhawan Canteen, 10A, Broadway Road,

LA Block, Sector 111, Bidhannagar, Kolkata - 700106.

Sub :- Notice U/S - 6 of Right To Information Act, 2005

Dear Sir,

I, SRI SUBRATA MALLICK, son of D.C Mallick, resident of Quarter No. R
il / 81, Bidhannagar Housing Colony, Durgapur, P.8. New Township, P.O. A.B.L
Township, Dist. Paschim Bardhaman, West Bengal, 713200, is hereby send this
notice as follows mentioned act for seeking information: -

That the work site of WBHDC at Kalyani — Barrackpore Express way which is being
constructed by Dr. Agarwal Infracon Pvt. Ltd. on behalf of WBHDC as a Contractor,
over the construction work of Road Silver Sand is mined from the Ganga River and
used for filling in the said Road works.

Under the aforesaid circumstances you are requesting to supply me the
information(s) asked herein below within the stipulated time from the date of
receipt of this notice: -

Qn. No 1> Can the said company have any permission for withdrawal Silver Sand
from river of Ganga and in which condition the permission was granted ? Please
provide the detail documents in support of your answer.

Qn. No 2> Can vour concerned authority know the work of withdra
from the Ganga River in the purpose of Road Construction fillin
the required documents in support of your answer all the same.

sibN L M ' |
ions and ‘nries. </
(s 7 f‘f:/.}

W

That the Court Fee of Rs. 10/- is affixed herewith as per the pro
of Right to Information Act. 2005.

-

Page No, 1/2

Main Narela Road, Near Syndicate Bank, Alipur, Delhi — 100 036
E — Mail : allindiaanticorruptionorg01@gmail.com, aiacoindia0l@gmail.com



e (i =
All India Anti Corruptio!w Ogrgcmisaﬁon (Regd.)
Certified by Central Vigilance Commission

Branch Office * Qtr No - Rill/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713206, India.

Mobile : +317797545055 | E - mail ; risubiatay 1%dg:

Ref No - RIACO/___/20 ! " s Date:- 19/ 1=2 /7 7

Section 8 of the said Act is not applicable in this regard.

in this regard of Documents Supply if any additional cost is Required as per the
Rules of the Concerned Office, 1 provide all the required charges.

Thanking You s]a,
Yours. Fai
All India Anti Corrupion Droamith
SobroteMalGele

= g"ld%u jrector C‘r}ﬁi
— ta Mallick)

—

Main Narela Road, Near Syndicate Bank, Alipur, Delhi — 100 036
E — Mail : allindiaanticorruptionorg01@gmail.com, aiacoindia01@gmail.com



[A- A\VACO 3] = 0[{...

WEST BENGAL MINERAL DEVELOPMENT & ,,, (St bueziaiossccon
TRADING CORPORATION LTD. R s €5 2oy 1t

. Email . wbmdtdidi@gmail.com
(A Govt. of West Bengal Undertaking) Website - mtc wb govin

MDTC/RTI/04/653 Date: 15.03.2023

To
Public information Office, (SPI1O)
West Bengal Highway Development Corporation (WBHDC)
HRBC Bhawan, 4th & 5th Floor, Munshi Premchand Sarani. Kolkata 700 021

Sub: Transfer of Application under section 6(1) (3) of the RTI Act. 2005 of the R.T.I Act, 2005.
Re“ Letter no. AIACO/__ /20 AIACO/RTL/56/23, dt. 27.02.2023 (received on 02.03.2023)

Sir,

It may be noted that we are in receipt of the above RTI application of Sri Subrata Mallick [Add.
Director Crime, All India Anti Corruption Organisation (Regd.)], copy enclosed, having its office at Qtr
No. RIII/81, Bidhannagar Housing Colony, Durgapur, Paschim Bardhaman-713206, (which was
originally addressed to us) is closely related with the affairs of your esteemed organisation.

In view of above, we are forwarding the copy of the above application under section 6(1)(3) of the RTI
Act, 2005 for your kind perusal & necessary action (if any).

You are requested to inform the applicant directly with an intimation to this end.

Yours faithfully
S
Public Information Officer
}  TC/RTI04/653/1 Date: 15.03.2023
Copy forwarded for information:
v~ Sri Subrata Mallick

Add. Director Crime, All India Anti Corruption Organisation (Regd.)
Qir No. RIII/81, Bidhannagar Housing Colony, Durgapur, Paschim Bardhaman-713206 M; 568 izs

Public Information Officer
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- GOVERNMENT OF WEST BENGAL

OFFICE OF THE DISTRICT MAGISTRATE & COLLECTOR, HOOGHLY
|[ESTABLISHMENT SECTION: RTI CELL]|

Memin No 129 SHTH G Date 19/03/ 2023

T

The SPIO & Deputy DL & L.R(O
Phstrict Land & Land Refarms O i
1 hulﬂl‘lh

Sub.: - Transfer of Petition as per provision of Section 6(3) of the Right to Information Act, 2005,

Ref.: - On the matter of petition submitted Subrata Mallick

With reference to the above noted subject, the Petition submirted by ane

Subrata Mallick and recerved by this Sectnion on 09/03/2023 is attached herewith, The
Sublect matier of the Pebitmin Secs Lo b oliosely connected with the functions ol vour
Section | Office. Hence, thi Petinion s hereln transferred (o You as per provision of

Section 6(3) of the Right to Information Act, 2005, jor disposal.

The disposal of the petition made as per provisions of Right to
Information Act, 2005 read with West Bengal Right to Information Rules, 2006,
may directly be communicated to the applicant as expeditiously as possible

This is for favour of information and necessary action.

| —

Far Distric Magistrae

i .I!l..u- IR Y

Memo No.: |29/; {RT1 Cell Date:  10/03/2023
Copy forwarded for information and necessary action 1o:

L}"lé;hrata Mallick. Add Director Crime. Al India Anti Corruption Oreanisation C/o
DC Mauilick, e Noo RIS Hiclhannagar Housing Colony Drurgapur
Paschum Bardhaman., Pin 713206 with the .request 1o contact the above

mentioned SPIO for the requested information
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Government of West Bengal
Office of the District Magistrate, Nadia
General Section

Krishnagar,Nadia
E-mail ID -begeneral.nadia@gmail.com: Phone- 03472-252852

MemoNo.__ &2,  /Gu/RT Dated : &7 /&4 12023

From: The District Magistrate, Nadia.,

To : thestate Public Infermation Office;
Office of the Highway Development Corporation
HRBC Bhawan 4™ 5" Floor Munsi Premchand Sarani Kol-700021

Sub: -Transfer kT application u/s 6(3) of the RTI act-2005 of Mr.
Subrata Mallick S/o- D.C. Mallick Gluarter No- R II1/81, Bidhonnagar,

Housing Colony Durgapur P.O- ABL Township Dist- Paschim
Bardhaman 713204

With reference to the subject cited ab. =, | am sending herewith a RTi application of Mr.

Subrata Mallick, as per sec. 6(3) of the RTI Act, 2005, as the subject matter is more closely connected
with your office.

Now, | am to request you to furnish the required information directly to the

applicant in terms of Sec. 7{1) of the aforesaid act within stipulated period as envisaged
by the act,

Encl.:- As stated (""gla )

Officer-in-Charge, R.T.1
. &
5PIO, Nadia Collectorate

Memo No._§ 1(JIEE£GL Dated &% {‘5 /2023,

\/fuhrata Mallick S/o- D.C. Mallick Quarter No- Ri|| /81, Bidhannagar, Housing Colony
Durgapur P.O- ABL Township Dist- Paschim Bardhaman 713206,

- )

Officer-in-Charge, R.T.|

122
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Government of West Bengal
Department of Environment

Pranisampad Bhawan, 3" Floor, LB-2, Sector-1lI, Salt Lake, Kolkata-700106
No.EN/ 525 [RTI/08/2023 Dated, Kolkata 1/, March, 2023

From :: Pausali Mukherjee, WBLS
Sr. Law Officer, SPIO

Te : 1) The SPIO
West Bengal Highway Development Corporation

2) The SPIO
West Bengal Mineral Development & Trading Corporation

Sub: Information u/s 6(3) of the RTI Act, 2005
Sir

1 am directed to forward the RTI application of Shri Subrata Mallick, under section 6(3) RTI Act
2005, received in this office dated 02.03.23 as the information sought by the applicant is closely related
to your office.

You are requested to provide the information directly to the applicant with an intimation of this

Department.

Encl: As stated Yours faithfully
Sd/-

Sr. Law Officer & SPI1O

\)?npy/ﬂ:-rward&d for information to-

Sri Subrata Mallick, S/o D.C. mallick, Resident of quarter No.R 111/81, Bidhannagar Housing Colony,
Durgapur, P.5.-New Township,P.0.-A.B.L. Township, District-Paschim Bardhaman, W.B.-713206

r. Law Officer & SPIO




GOVERNMENT OF WEST BENGAL
DEPARTMENT OF INDUSRIES COMMERCE & ENTERPRISES
RIGHT TO INFORMATION BRANCH
4, Abanindranath Tagore Sarani,
(Formerly 4, Camac Street)
Kolkata- 7000 016
No. 26(3)-ICE/O/RTI/Gen-APP/12/2023 Kolkata, Dated:20.03.2023

From: The State Public Information Officer &
Deputy Secretary to the Govt. of West Bengal
To: 1.The Managing Director,
West Bengal industria Dev. Corporation Ltd.
23, Abanindranath Tagore Sarani, Kolkata-700017..
2. The SPIO,
Director of Mines & Minerals,
2" Floor, 4, Abanindranath Tagore Sarani,
Kolkata- 700016.
3. The SPIO,
W.B.MDTC Ltd.
Block-DJ, Plot-10, Salt Lake,
Kolkata- 7000091
 Related File No. - -IC&E/Q/RT!/Gen-APP/12/2C23 -
5UhjEEt Sukmg Information under of RTI Act. 2005 regarding permussinn to Dr. Agamal
Infracon Pvt. Ltd. On behalf of WBIDC Ltd. at work site of Kalyani for withdrawal of silver
sand from river Ganga and its condition & purpose ,

Applicant: Subrata Mallick, S/o D.C Mallick, Qtr No-RII/81, Bidhannagar Housing Colony,
Durgapur, P.5: New Towonship, P.O: ABL Township, Dist: Paschim Bardhaman, Pin-713206.

Date of application: 27.02.2023 received on 15.03.2023 in the RTI Branch of this Department.

In terms of sub section 3 of section 6 of the RTI Act, 2005 the undersigned is to transfer
herewith the photocopy of the application dated: 27.02.2023 of Sri Subrata Mallick received in
the RTI Branch of this Department on 15.03.2023, seeking information as described in detail in
the application with the request for providing the requisite information directly to the applicant
as the matter is closely related to his office under an intimation to RT1 Br. of this Department.

This may kindly be treated as extremely urgent.
Enclo: As stated above.

Cdf -

Deputy Secretary to the Govt. of West Bengal
No. 26(3)/1(3)- ICE/O/RTI/Gen-APP/12/2023 Kolkata, Dated:20 .03.2023
Copy forwarded for information to:
1. The Secretary, West Bengal Information Commission, 11A, Mirza Ghalib St., Kolkata- 700087.
+2.~Subrata Mallick, 5/o D.C Malllck, Qtr No-RI¥81, Bidhannagar Housing Colony, Durgapur, |

. Dist: Paschim Bardhaman, Pi X
3. ThePID& SFIO West Bengal Polution Control Board, Departme\(ﬁéf rrunnpnt ~Fnrib¢sh
Bhavan, 10A, Block-LA, Sector-lll, Bidhannagar, Kolkata-700106.. ;
(i)

Deputy Secre n.r_t.n the Govt. nf W7 Bengal
\‘.' § it y
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GOVERNMENT OF WEST BENGAL
DEPARTMENT OF INDUSRIES COMMERCE & ENTERPRISES
RIGHTTO INFOPMATION BRANCH
4, Abanindranath Tagore Sarani,
(Formerly 4, Camac Street)
Kolkata- 7000 016
No. 26(2)-ICE/OQ/RTI/Gen-APP/12/2023 Kolkata, Dated:20.03.2023

From: Deputy Secretary to the Govt. of West Bengal

To: 1. The SPIO,
PWD Roads Department, W.B.
Khadya Bhavan.
4" Floor, Block-A,
11A, Mirza Ghalib St.,
Kolkata-87.

2. The SPID,
West Bengal Highway Dev. Corporation Ltd.
H82J+MIW, 4™ & 5" Floor, HRBC Bhavan, Vidyasagar Setu. Hastings, Kolkata-700021..

Related File No. —-IC&E/O/RTI/Gen-APP/12/2023

Subject : Seeking Information under of RTI Act. 2005 regarding permission to Dr. Agarwal
Infracon Pvt. Ltd. On behalf of WBHDC Ltd. at work site of Kalyani for withdrawal of silver
sand from river Ganga and its condition & purpose . @ 1]/41,
Applicant: Subrata Mallick, S/o D.C Mallick, Qtr No-RH/81, Bidhannagar Housing Colony,
Durgapur, P.S: New Towonship, P.O: ABL Township, Dist: Paschim Bardhaman, Pin-713206,

Date of application: 27.02.2023 received on 15.03.2023 in the RTI Branch of this Department.

in terms of sub section 3 of section 6 of the RTI Act, 2005 the undersigned is to transfer
herewith the photocopy of the application dated: 27.02.2023 of Sri Subrata Mallick received in
the RTI Branch of this Department on 15.03.2023, seeking information as described in detail in
the application with the reguest for providing the requisite information dlrecﬂw ?Wnt
as the matter is closely related tc his office under an intimation to RT| Br. of t} 5
This may kindiy be treatea as extremely urgent
Enclo: As stated above.

No. 26{2)/1(3)- ICE/O/RTI/Gen-APP/12/2023

Copy forwarded for information to:
‘\%he Secretary, West Bengal Information C ¥nn. 11A, Mirza Ghalib St., Kolkata- 700087
Subrata Ma!ii:k Sfa D.C Malli:i, Qtr No- sz dhannagar Housing Colony, Durgapur, T8:
Ehi werais, Dist: Paschim Bardhaman, Pin-713206.

3. The P[El & SPIO, Wﬁt Bengal Polution Control Board, Department of Environment, Paribesh
Bhavan, 10A, Block-LA, Sector-lll, Bidhannagar, Kolkata-700106.. ELD)

Deputy Secretary to the Govt. of West Bengal
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GOVERNMENT OF WEST BENGAL
DEPARTMENT OF INDUSRIES COMMERCE & ENTERPRISES
RIGHT TO INFORMATION BRANCH
4, Abanindranath Tagore Sarani,

(Formerly 4, Camac Street)
Kolkats- 2 oie

No. 25-ICE/O/RTI/Gen-App/12/2023 Kolkata, Dated: 20.03.2023

From: State Public Information Officer &
Deputy Secretary to the Govt. of West Bengal

A ,
To:”  Subrata Mallick,
“or 5/0 D.C Mallick, Qtr No-RII/81,
Bidhannagar Housing Colony,
Durgapur, -

Dist: Paschim Bardhaman,
Pin-713206.

[ Subject : Seeking Information under of RTT Act. 2005 regarding sermisminn fy S Agsenl |
Infracon Put. Ltd. On behaif of WBIDC Ltd. at work site of Kalyani for withdrawal of silver
1 sand from river Ganga and its condition & purpose.

Applicant: Subrata Mallick, S/o D.C Mallick, Qtr No-RIl/81, Bidhannagar Housing Colony,
Durgapur, P.S: New Towanship, P.O: ABL Township, Dist: Paschim Bardhaman, Pin-713206.
[ Date of application: 27.02.2023 received on 15.03.2023 in the RT! Branch of this Department.

With reference to his RTI application dated: 27.02.2023 on the above
mentioned subject received on 15.032.2023 in the RTI Br. of this Department, the
undersigned is to inform him that the matter has been referred to the concerned
Branch and offices, as the matter is closely related to that offices with the request to
provide the requisite information to this branch/directly to him as per provision of RTI
Act. 2005.

Yours faithfuily

Deputy Secretary to the Govt. of West Bengal
No. zsfiarﬁgfb%ﬁ@ -App/12/2023 Kolkata, Dated: 20.03.2023
Copy forwarded for inf‘hﬁ‘ ren fo:-
The Secretary, West Bengal iﬂhrméﬁ?f#ﬁhjpm 11A, Mirza Ghalib S¢., Kolkata-
LT ™

700087, ;
A 2
{.}f .',f ) ..,:'-":\‘ -r:.} )
[ (%285 YIS
Ill'.'! 1 _ _." ﬂ"ﬂpl.}l‘; ﬁbcmtar\r tovhe Govt. of West Bengal
Il.LLI \n:; | _;‘_-h._;'

XY
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GOVERNMENT OF WEST BENGAL
DEPARTMENT OF INDUSRIES COMMERCE & ENTERPRISES
RIGHT TO INFORMATION BRANCH
4, Abanindranath Tagore Sarani,
(Formerly 4, Camac Street)
Kolkata- 7000 016
No.36{2)-ICE/O/RTI/Gen-APP/09/2023 Kolkata, Dated: 21,03,2023

From: The State Public Information Officer &

Deputy Secretary to the Govt. of West Bengal
To: 1.The SPIO,

W.B.MDTC Ltd.

Block-DJ, Plot-10, Salt Lake,

Kolkata- 7000091.

2. The SPIO,

Director of Mines & Minerals,

2™ Floor, 4, Abanindranath Tagore Sarani,

Kolkata- 700016.

d File No. - -IC&E/O/RTI/Gen-APP/09/2023

Subject : Seeking Information under of RTI Act. 2005 regarding companies participate in
the tender of D.C.R. of Stone including their terms & conditions

Appln:ant Mr. Subrata Mallick, Qtr No-R 1ll/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, W.B Pin-713206. N

Date of application: 08.01.2023 received on 10.03.2023 by the RTI Branch of this
Department.

In terms of sub section 3 of section 6 of the RTI Act, 2005 the undersigned is to transfer
herewith the photocopy of the application dated: 08.03.2023 of Sri Subrata Mallick received in
the RT1 Branch of this Department on 10.03.2023, seeking information as described in detail in
the application with the request for providing the requisite information directly to the applicant
as the matter is closely related to his office under an intimation to RTI Br. of this Department.

This may kindly be treated as extremely urgent.
Enclo: As stated above.

cas -
Deputy Secretary to the Govt. of West Bengal

Nn.36(2)/1- ICE/O/eT/Cen APP/0D /2022 Koikata, Daled: £1.03.2023

Copy forwarded for information to.

1. ,Tﬁé Secretary, West Bengal Information Commission, 11A, Mirza Ghalib St., Kolkata- 700087.
Applicant: Mr. Subrata Mallick, Qtr No-R 11/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, W.B Pin-713206.

3. Deputy Secretary & SPIO, Deptt. Of P&AR, A.R.Cell, Nnhanna, 7" floor, 325, Sarat Chltturiu

Rd., Howrah: 700102. Nl F ""\\
I/ w o gUETA ' ,\\j

{l-4e .' _ nepm mm*an”to the Govt. of West Bengal
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GOVERNMENT OF WEST BENGAL
DEPARTMENT OF INDUSRIES COMMERCE & ENTERPRISES
RIGHT TO INFORMATION BRANCH
4, Abanindranath Tagore Sarani,

(Formerly 4, Camac Street)
Kolkata- 7000 016

No. 35-ICE/O/RTI/Gen-App/09/2023 Kolkata, Dated: 21.03.2023

From: State Public Information Officer &

Depf(ity Secretary to the Govt. of West Bengal
To: /Mr. Subrata Mallick,

Qtr No-RII/81, Bidhannagar
Housing Colony, Durgapur,
Paschim Bardhaman,
Pin-713206.

Subject : Seeking Information under of RTI Act. 2005 regarding companies participate in
the tender of D.C.R. of Stone including their terms & conditions.

Applicant: Mr, Subrata Mallir:k Qtr No- RIIIBI Bidhannagar Hnusmg Catunv, Durg;apur
Paschim Bardhaman, Pin-713206.

Date of application: 08.01.2023 received on 10.03.2023 by the RTI Branch of this

| Department.

With reference to his RTI application dated: 08.01.2023 on the above
mentioned subject received on 10.03.2023 in the RTI Br. of this Department, the
undersigned is to inform him that the matter has been referred to the concerned
Branch and offices, as the matter is closely related to that offices with the request to
provide the requisite information to this branch/directly to him as per provision of RTI

Act. 2005.
Yours faithfullv
A‘ﬁ%
Deputy Secratary to the Govt nf West Bengz!
No. 35/1-ICEfO/RTI/Gen-App/09/2023 Kolkata, Dated:21.03.2023

The Secretary, West Bengal In tion Commission, 11A, Mirza Ghalib 5t., Kolkata-
700087.

retary to the G o} Wert
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GOVERNMENT OF WEST BENGAL
OFFICE OF THE ADDITIONAL DISTRICT MAGISTRATE AND
DISTRICT LAND & LAND REFORMS OFFICER, HOOGHLY
JIBAN PAUL'S GARDEN, HOOGHLY - 712103
PH.-(033) 26802097/98, FAX —91-33-26800578
Email : dllrohugli2gmail.com

Memo No.: 47(RTI)/ | & 8% /2023 Date- 24 032023

To

\,~ Subrata Mallick, Add Director Crime,

All India Anti Corruption Organisation,

S/o D. C. Mallick,

Qtr No. No. RIIl/81, Bidhanagar Housing Colony,
Durgapur, Paschim Bardhaman, Pin.- 713206.

Sub: Your application addressed to the District Magistrate & Collector,
Hooghly dtd. 27.02.2023 under RTI Act, 2005, received in this office on
15.03.2023.

Pursuant to your above referred application submitted under RTI Act, 2005, this is to
inform you as per office records that no such mining lease for excavation of silver sand from
the river of Ganga is issued from the office of the Additional District Magistrate and District
Land & Land Reforms Officer, Hooghly.

k;l L
SPIO & Dy. District Land ahd d Reforms Officer,
Hooghly.

|
Memo No.: 47(RTT)/ H’&E{ /2023 Date- 2 4 .03.2023
Copy forwarded to:

The CA to District Magistrate & Collector, Hooghly for information.

Ty o'l'r'*j
SPIO & Dy. District Land and Land Reforms Officer,
Hooghly.

i |



All India Anti Corruption Crganisation (Regd.)
-ertitiad by Central Vigilance Commission

Branch wtiice : Qir No - Rill/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713204, India.

Maobile - +917797545055 | E - mail -

Ref No - RIACO/___ /20 ince f K1) /"H/ 23 Date:-24/ C3 /23

TO

THE FIRST APPEALATE AUTHORITY

THE REGINAL CONTROLLER OF MINES

INDIAN BUREAU OF MINES, EASTERN ZONAL OFFICE
C.P - 13, Sector V, Salt Lake City,

Kolkata, West Bengal, Pin Code - 700091

Subject :-FIRST APPEAL

Dear Sir,

I, SRI SUBRATA MALLICK, son of D.C Mallick, resident of Quarter
No. R ITT / 81, Bidhannagar Housing Colony, Durgapur, P.S. New
Township, P.O. A.B.L Township, Dist. Paschim Bardhaman, West Bengal,
713206, is hereby send this First Appeal as follows : -

That 1 am sent a R.T.| vide Ref No. AIACO/_/20 AIACO/RTI/56/23 dated.
27/02/23 under Section 6 of Right To Right To Information Act, 2005, to
the West Bengal Mineral Development and Trading Corporation Limited
(WBMDTCL) in connection of the work side of WBHDC at Kalyani-
Barrackpore Express way which is being constructed by Dr. Agarwal
Infracon Pvt. Ltd. in the matter of construction Silver Sand is mined from
the Ganga River, after that the WBMDTCL replied over my said R.T.] vide
Ref No. MDTC/RTI/04/653 dated. 15/03/2023 for Transfer the R.T.]
application to West Bengal Highway Development Corporation.

Statement of this Appeal as Follows:-

1. That | was sent the said R.T.] as per maintaining the Section 6 of
the Right to Information Act, 2005.

rA
y
: ; ~3
which is only possible to available in the WBMDTCL office either th%tﬂ ._\,
the WBMDTCL transfer the said application to the WBHOGrwho, js /"™ | |
i ler

RN )

Main Narela Road. Near Syndicate Bank, Alipur, Delhi— 100 036

F=Maill - slfindlasntlcnee abfa o oo fe s
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All India Anti Corruption Organisation (Regd.)
Cerfified by Central Vigilance Commission

Branch Otice : Qtr No - Rill/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713206 India.

Maobile : +917797545055 | E - mail
Ref No- BaIACO/____ /20 FUACCIRTI[TH |22 Date:-2Y4/ 23 /2%

not competent or appropriate to furnished my such question asked
in the said R.T.].

3. That your Good Concerned Authority is the Appropriate Authority
as per the Right To Information Act, 2005 for raise First Appeal in
connection of the said R.T.I Application.

4. That the Court Fee of Rs. 10/- is already affixed in my R.T.I
Application as per the provision of the Right To Information Act,
2005.

5. That the required information is important to receive by the good
concerned office in respect of my said R.T.] Application.

6. That I also mention in my R.T.I application that the Section 8 of the
Right To Information Act, 2005 is not applicable in connection of the
R.T.I1 Application.

7. That 1 also mention that the Documents supply matter if any
additional cost is required | will bear the same as per the office

process.

mﬂﬂl{jﬂg You

Yours Faithfully

All India Anti Corruption Organization

QSJ’O ale Ma|Gele

_Add-Director Crime

L JII[SI‘I' Subrata Mallick)

&~ oges\es
Annexure

* Photocopy of R.T.I Application Ref No, AiACOﬁ;’?ﬁ: %
-

AIACO/RTI/56/23 dated. 27/02/23. i » N

* Photocopy of Reply Ref No. MDTC/RTI/04/653 dated. 15 /93/2023.5007,;,
KOLEATS x|

L 16 6A el |

\{?Il'. VALUL TiLi Mki2 g V. lrl?'ll

‘-’M L/

Main Narela Road, Near Syndicate Bank, Alipur, Delhi - 100 036
E— Mail : allindiaanticorruptionorg01 @gmail.com. aiacoindiall @email ram



All India Anfi Corr@t]igﬁ’&ganisafion (Regd.)
~oriitiad by Central vighiance Commissic

Paschim Bardhamaon, West Bengal, Pin code - 71 3206, Indio
Mobile : +917797545055 | £ . mall : msubraie? 39@g m

Ref No - RIACO, /2,

CORPORATION LIMITED )
3~ Floor, DJ-10, (WBIIDC Building), DJ Block,
Sector 11, Salt Lake City Kolkata - 700091.

Sub :- Notice U S -6 of t To rma 2005

Qn. No 1> Can the said company have any permission for withdrawal Silver

d from river of Ganga and in which condition the permission was
granted also described the per c.ft rate of Silver Sand and quantity of
Permission of withdraw! Silver Sand ? Please provide the detail documents
in support of your answer,

Main Narela Road, Near Syndicate Bank, Alipur, Delhi - 100 036
E - Mail gllindigantkurmmigmmﬂ_lmn.mm. giacoindiant Merm-it -

AIRCCIRTITSEI7S Date 2%/ 22 /23

Bra ffice . Gir No - Rill/81, Bidhannagar Housing Colony Durgapur,




All India Anti Corruption Grganisation (Regd.)

™ arkille s o T arnde =l ‘i"]n“ﬁﬂcn Sl slaslsalls
- S bl B F Nl 8 86 ® ppeiamed gl T g -

Branc h Office Qf No - RIl/81, Bidhannagar Housing Colony Durgapur,
Pasc him Bardhaman, West Bengal, Pin code - 713206, India

Mobile : +917797545055 | E - mall : msubrota®ivoc:
RefNo- RIACO/ /20 FIFCC/FT (6] 25 Date-11 =7 /23

That the Court Fee of Rs. 10/- 1s affixed herewith as per the provisions
and rules of Right to Information Act. 2005.

Section 8 of the said Act is not applicable in this regard.

In this regard of Documents Supply if any additional cost is Required as
per the Rules of the Concerned Office, | provide all the required charges.

AlLIndia Anti Cortaption Orasn-4Ho%
Smle Sl e
Director Crime

_—__(Sri Subrata Maiick)
'

Thanking You

Main Narela Road, Near Syndicate Bank, Alipur, Delhi - 100 036
E — Mail : allindiaa rru 1 il.com, aiacoindia01@gmail.com
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~ A\ WEST BENGAL MINERAL DEVELOPMENT & ,, , &t Ui mevrsscom
ol TRADING CORPORATION LTD. e e s

(A Govt. of West Bengal Undertaking) e

MDTC/RTI/04/653 Date: 15.03.2023

To
te Public information Office, (SPIO)
West Bengal Highway Development Corporation (WBHDC)
HRBC Bhawan, 4th & 5th Floor, Munshi Premchand Sarani, Kolkata 700 021

‘Ref. Letter no. AIACO/ /20 AIACO/RTI/56/23, dt. 27.02.2023 (received on 02.03.2023)

Sir,

It may be noted that we are in receipt of the above RTI application of Sri Subrata Mallick [Add.
Director Crime, All India Anti Corruption Organisation (Regd.)], copy enclosed, having its office at Qtr
No. RIII/81, Bidhannagar Housing Colony, Durgapur, Paschim Bardhaman-713206, (which was
originally addressed to us) is closely related with the affairs of your esteemed organisation.

In view of above, we are forwarding the copy of the above application under section 6(1)(3) of the RTI
Act.2005 for your kind perusal & necessary action (if any).

You are requested to inform the applicant directly with an intimation to this end.

Yours faithfully
S
Public Info ion Officer
“MDTC/RTI/04/653/1 Date: 15.03.2023
Co for information:
«~Sri Subrata Mallick

Add. Director Crime, All India Anti Corruption Organisation (Regd.)
Qtr No. RIII/81, Bidhannagar Housing Colony, Durgapur, Paschim Bardhaman-713206 Q‘*@f 50041y

Public Information Officer
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m All India Anti Corruplion Organisation (Regd.)
' Certified by Central Vigilance Commission

sranch Ofiice - Qfr No - Rili/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713206, India.

Mobile - +917797545055 | E - mail :

RefNo- RaACO/___/20 1|4 CTIRT![HE /-“- Date24 /03 /23

TO

THE FIRST APPEALATE AUTHORITY

STATE ENVIRONMENT IMPACT ASSESSMENT AUTHORITY
Prani Sampad Bhawan, 5% Floor, LB Block, Sector I1,

Salt Lake City, Kolkata, West Bengal, Pin Code - 700106.

Subject:-FIRST APPEAL

Dear Sir,

1, SRI SUBRATA MALLICK, son of D.C Mallick, resident of Quarter
No. R 1l / 81, Bidhannagar Housing Colony, Durgapur, P.S. New
Township, P.O. A.B.L Township, Dist. Paschim Bardhaman, West Bengal,
713206, is hereby send this First Appeal as follows : -

That | am sent a R.T.I vide Ref No. AIACO/RTI/55/23 dated. 27/02/23
under Section 6 of Right To Information Act, 2005, to the State Impact
Assessment Authority in connection of the work side of WBHDC at
Kalyani-Barrackpore Express way which is being constructed by Dr.
Agarwal Infracon Pvt. Ltd. in the matter of construction Silver Sand is
mined from the Ganga River, after that the State Impact Assessment
Authority replied over my said R.T.I vide Ref No. EN/525/RTI/08/2023
dated. 14/03/2023 for Transfer the R.T.I application to West Bengal
Highway Development Corporation and West Bengal Mineral Development
& Trading Corporation.

Statement of this Appeal as Follows:-

the Right to Information Act, 2005. ,ﬁé}"_ﬁ\i\w%

2. That the State Impact Assessment Authority are aske .‘JET my, R’ﬂ'f‘,i* \-ﬂ;
such required information which is only possible to av i incthe# ||

1 )
W -

State Impact Assessment Authority office either thayk e State /.\,'\.J{!'
Impact Assessment Authority transfer the said applica n'“fm- the )4

- Ik.\.
\EZ
=
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Page No L2

Main Narela Road, Near Syndicate Bank, Alipur, Delhi - 100 036

r T L L B ittt A e ] smms mimamiediaf el -



« -~ Nraanisation (Kegu.)

OCuments sy

Pply Matter jf any |
bear the € as per the office ;I
Thanking Yoy
Yours Fﬂjthfuliy
W India Anyy Corruption Croanization
__AdeT
ey ISH Su
< 2Yle
Annexyre

\Maﬂwmm Near Syndicate pamg
E - Maij) tallindian ...

[ PN TR =




s e
All India Anti Corruption Organisation (Regd.)
Certified by Centrali Vigilance Commission

Branch Office : GQir No - RHI/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713206, Indig.

Maobile - +917797545055 | E - mail ;
NG - RIACO/_____ /20 Date:- /  /

* Photocopy of R.T.I Application Ref No. AIACD;’RTI;SS!ES dated,
27/02/23.

* Photocopy of Reply Ref No. EN;’SEE}R’I‘UDE/EGZS dated.
14/03/2023,

Main Narela Road, Near Syndicate Bank, Alipur, Delhi— 100036

E~ Mail : allj 1 il.com gh-:oindiaﬂlﬂjrgall.:um




Al TNGQIa ANT Lormupnon Lrganisanon (Kegd.)
Cenliied by Ceniral Vigilance Commiss: —f22_-—

granc i omoe - Qffr Mo - Kii/81, Bidnannagar Housing Coiony Uurgaput,
Paschim Bardhaman, West Bengal, Pin code - 713204, Indic

o Maobille : +917797545055 | E - mail : msubrgig?39&c
Vo- maaco/ /20 PHRCC[RTI/8s])23 Date:- 73

TO

THE PUBLIC INFORMATION OFFICER

THE DIRECTOR

STATE ENVIRONMENT IMPACT ASSESSMENT AUTHORITY
Prani Sampad Bhawan, 5" Floor, LB Block, Sector III,

Salt Lake City, Kolkata, West Bengal, Pin Code - 700106,

Sub :- Notice U/S - 6 of Right To Information Act, 2005

Dear Sir,

I, SRI SUBRATA MALLICK, son of D.C Mallick, resident of Quarter “o. R
T / 81, Bidhannagar Housing Colony. Durgapur, P.S. New Township, P.O A BL
Township, Dist. Paschim Bardhaman, West Bengal, 713206, is hereby send this
notice as follows mentioned act for seeking information: -

That the work site of WBHDC at Kalyani - Barrackpore Express way which is eing
constructed by Dr, Agarwal Infracon Pyt. Ltd. on behalf of WBHDC as a Contrucior,
over the construction work of Road Silver Sand is mined from the Ganga River and
used for filling in the said Road works.

Under the aforesaid circumstances you are requesting to supply me the
information(s) asked herein below within the stipulated time from the dute of
receipt of this notice: -

Qn. No 1> Can the said company have any permission for withdrawal Silver Sand
from river of Ganga and in which condition the permission was granted 7 P’lease
provide the detail documents in support of your answer.

Qn. No 2> In which quantity of Silver Sand are permitted for mined in Gangu River
and what is the area in permission? Please provide the required documents in
support of your answer all the same.

That the Court Fee of Rs. 10/ - is affixed herewith as per the provisions and rules
of Right to Information Act. 2005.

Section 8 of the said Act is not applicable in this regard. .01

Main Narela Road, Near Syndicate Bank, Alipur, Delhi~ 100036 .- 57 7

E ~ Mail : allindiaanticorruptionorg01@gmail.com, aiacoindia0i@gmail.com
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All India Anti Corrupﬂc!m Organisation (Regd.)

Cei oy Cenirai Vigiilince Comimiss
Branch Office - Qir No - Rill/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman. West Bengal, Pin code - 713206, India.

Mobile : +917797545055 | E - mall : msubrata?35agny
Tex |z S
2l Date-2F 7 /23

-
|

/m’_ RIACO/__/20 Aificcr™

In this regard of Documents Supply il any additional cost is Required as per 1he
Rules of the Concerned Office, | provide all the required charges.

Thanking You
Yours Faithfully
All India Anii Coruplion Organiz ation

Vool e
Mm Mallick)

Main Narela Road, Near Syndicate Bank, Alipur, Deihi — 100 036

E — Mail : allindiaa l.com india01 il.¢
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Government of West Bengal
Department of Environment
Lranisampad Bhawan, 5* Floor, LB-2. Sector-111 Salt Lake, Kolkata-700106
No. EN' <25 RTI082023 Dated, Kolkata 1/, March, 2023
' From . Pausali Mukherjee, WBLS

Sr. Law Officer, SPIO

To : 1)TheSPIO
West Bengal Highway Development Corporation

2) The SPIO
West Bengal Mineral Development & Trading Corporation

Sub: Information u/s 6{3) of the RTI Act, 2005
Sir

I am directed to forward the RTI application of Shri Subrata Mallick, under section 6(3) RTI Act
2005, received in this office dated 02.03.23 as the information sought by the applicant is closely related

to your office.

You are requested to provide the information directly to the applicant with an intimation of this
Department.
Encl: As stated Yours faithfully

Sd/-
Sr. Law Officer & SPIO

M for information to-

Sri Subrata Mallick, S/o D.C. mallick, Resident of quarter No.R IT1/81, Bidhannagar Housing Colon
Durgapur, P.S.-New Township,P.O.-AB1. Township, District-Paschim Bardhaman, W.B.-713206

Sr. Law Officer & SPIO
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GOVERNMENT OF WEST BENGAL
DIRECTORATE OF MINES & MINFRRALS
4. CAMAC STREET, 2" FLOOR, KODLKATA-700 016
No. 133 MD/ 1R-402/21 Kolkata, the 3 18 March, 2023,
io

Sri Subrata Mallick,

S/o D.C. Mallick,

Qtr. No. RIII/81, Bidhannagar Housing Colony.
Durgapur, P.S.-New Township, P.O- ABL Township.
Dist.- Paschim Bardhaman, Pin- 713206.

Sub: Notice U/S-6 of Right 1o Information Act, 2005,
Sir,

This office has received a copy of vour application No. AIACO/RTI/57/23 dt.27.02.2023 on
the above subject under RTI Act, 2005 from the Deputy Secretary & SPIO, IC&E Deptt, vide his
Memo No. 26(3)-ICE/O/RTI/Gen-APP/12/2023 dated 20.03.2023 as received on 22.03.2023.

This is to inform you that this Directorate is not involved in granting permission of Lifting
Mining Silver sand from River Ganga and the information as sought for by vou is not available at
this end.

Yours I?&:{t{!y.
v
& m&\ﬁﬁ\w 2

ASSISTANT DIRECTOR & SPIO
DIRECTORATE OF MINES & MINERALS

St

G e
No. /(1) MD/ IRM02/21 32 Kolkata. the March, 2023.

Copy for information to
The Deputy Secretary & SPIO ¢ dhe Govt. Of West Bengal,
Department of Industry, Commerce & Enterprises. RT1 Branch.
4. Camac Street, Kolkata- 700016 '

DIRECTORATE OF MINEF & MINERAL:®
B CHaTA
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WEST BENGAL MINERAL DEVELOPMENT & ,, 0" Yirimsmsca
TRADING CORPORATION LTD. s o T o
(A Govt. of West Bengal Undertaking) i Wmﬁ:ﬂ“x;’;‘;
MDTC/RTLDA/G24 Date: 10.04.2023
lo

Stage Public information Office. (SPICH
‘est Bengal Highway Development Corporation (WBHDC)
HIRBC Bhawan, 4th & 5th Floor, Munshi Premchand Saram, Kolkata 700 021

Suby Transfer of Application under section 6(1) (3) of the RT1 Act, 2005 of the RULLT Act, 2005,

Tl Letter from Al India Anti ¢ orruption Orpanisation vide no, AIACOY 220 ATACO/R TIIS5/23, dt,
47 02.2023, as forwarded by R1T br.. 1C&E dept. GoWR vide no. 26(3) ICEO/RT U Gen App/12/2023,
dt. 20.03.2023.

Sir,

it may be noted that we are in receipt of the above RTT application of Sr Subravs Mallick [Add.
Director Cnme. All India Anti Corruption Orgamisation (Repd )|, copy enclosed, having its office at Qur
Moo RITVSL, Bidhannagar Housmg Colony, Durgapur, Paschim Bardhaman 713206, which is closely
related with the affairs of your esteemed orgamisation.

In view of above, | am directed to forward the copy of the above application under section 6(1)(3) of the
RTT Act.2005 for your kind perusal & necessary action (if any).

You are requested 1o inform the applicant direetly with an intmation to this end.
Yours funthfully
Set/-

Public Informafion Officer

MDTC/RTID424/72 Date 10042023

Copy forwarded for information:

cputy Secretary, R br., iC& Dept. Gowl
4 Abanindranath Tagore Saram (Camac Street), Kolkata-700016

- Sn Subrata Mallick
Add. Director Crime, All India Anti Corruption Organisation (Reed.) R
Qtr No. RIINL, Bidhannagar Housing Colony, Durgapur, Paschim Bardhaman 713206 M
2.04

- ',L
Public Informanon Officer J
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GOVERNMENT OF WEST BENGAL
DEPARTMENT OF INDUSRIES COMMERCE & ENTERPRISES
RIGHT TO INFORMATION BRANCH
4, Abanindronath Tagore Sarani,

(Formerly 4, Camac Street)

Kolkata- 7000 016

No. 26(3)-ICE/O/RTI/Gen-APPf12/2023 Kolkata, Dated:20.03.2023

From: The State Public Information Officer &

To:

Deputy Secretary to the Govt. of West Bengal

1.The Managing Director, T A
West Bengal industria Dev. Corporation Ltd. 2 LTo, |
23, Abanindranath Tagore Sarani, Kolkata-700017.. :__h il 3 ' n_‘l';;_J

2. The SPIO, AR SEEE
Director of Mines & Minerals, |RECE: 2\~3-23]
2™ Floor, 4, Abanindranath Tagore Sarani, L’"i’.-’-’; ‘.1 D. D _1

{;nl-kﬂa-?ﬂl}ﬂlﬁ_ DOCKE? 123, bt P
L . The SPIO, s ”

W.B.MDTC Ltd. == ( )
Block-DJ, Plot-10, Salt Lake, Pro 71 4(23
Kolkata- 7000091

— Related File No. — -IC&E/O/RTI/Gen-APP/12/2023 o
Subject : Senhnﬂ Information under of RTI Act. 2005 regarding permission to Dr. Agnrwai
Infracon Pvt. Ltd. On behalf of WBIDC Ltd. at work site of Kalyani for withdrawal of silver
sand from river Ganga and its condition & purpose .

| et i A AR e St

Applicant: Subrata Mallick, §/o D.C Mallick, Qtr No-Ril/81, Bidhannagar Housing Colony,
' Durgapur, P.S: New Towenship, P.O: ABL Township, Dist: Paschim Bardhaman, Pin-713206.

Date of application: 27.02.2023 received on 15.03.2023 in the RTI Branch of this Department.

in terms of sub section 3 of section 6 of the RTI Act, 2005 the unders:gned s 10 transfer
herewith the photocopy of the application dated: 27.02.2023 of Sri Subrata Mallick received in
the RT! 8ranch of this Department on 15.03.2023, seeking information as described in detail in
the application with the request for providing the requisite information directly to the applicant
as the matter is closely related to his office under an intimation to RTI Br. of this Department
This may kindly be treated as extremely urgent
Enclo: As stated above.

-

Deputy Secretary to the Govt. of West Bengal
No. 26(3)/1(3}-ACE/O/RTI/Gen-APP/12/2023 Kolkata, Dated:20 .03.2023
Copy forwarded forwmjormation to:
1. The Secretary, West al iInformation Commission, 11A, Mirza Ghalib 5t., Kolkata- T00087.
2. Subrata Mallick, S/o D.C Mattick, Qtr No-RiI/81, Bidhannagar Housing Colony, Durgapur, P.5:
New Towonship, P.O: ABL Township, Dist: Paschim Bardhaman, Pin-713206.
3. The PIO & SPIO, West Bengal Polution Control Board, Department of Environment, Paribesh
Bhavan, 10A, Block-LA, Sector-Iil, Bidhannagar, Kolkata-700106.. /f- N

',
1

e

'J
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/ RT! MATTER : VERY URGENT N

= WEST BENGAL POLLUTION CONTROL BOARD

A e, (Department of Environment, Government of West Bengal)
AL T ) Paribesh Bhawan, 104, Block - LA, Secior 111 Hidhun Nogtr, Kolkar - 700106
AFs Pho (033) 23335085, Fax - 013) 23352813
Website : wwwowbpeh. govin, eamml not hpwb-whin Bangln gov in
Memo No. o Bl 11-82024 (Part - Vi) Date: \ [ /03/2023
To
The SPIO

Department of Industry, Commerce & Enterprises,
Govt. of West Bengal

Shilpa Sadan,
4, Abanindranath Tagore Saranl (Camar Straat),
d Kolkata - T000186,
Sub: Information under the *Right to Information Act 2005
Ref | RT! apolication of Shri Subrata Mallick (Casa No. - 3144),
Sin' Madam,

With reference to the abave, this is 1o Inform you that RTI application of Shri Subrata Mallick,
S/o. D, C. Mallick, Qtr. No.-RIII/B1. Bidhannagar Housing Colony, Durgapur, P. S. New Township, P.O.
A. B. L Township, Diet. Paschim Bardhaman, West Bengal, PIN-71 3206, is being transferred to your
office under section 6(3) of the RTI Act, 2005 with a request to provide desired information directly to
the applicant and a copy of the same to this affice

e tedy o T

Thanking you,

Yours-faithiully,

T R T e TP T T
s B i, R —_—

Public Relation Officer &
" State Public Information Officer
{Under the Right to Information Act, 2005)

et

Enclosed; As stated.

02
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Al India Anti Corruption Organisation (Regd.) ®
Cartitied by Czntral Vigilance Commission vy

Branchy L Qe Mo — %1181, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713206, India.

Mobile : +917797545055 | E - mail | misubrata¥3FEgmui.cart

"r:rujw’a- AIACO/ /20 ALA rnIRTICT]23 Pate-1F/ 61 /23
! !é-"“rd hl"ri‘l ! 'r!
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TO e
THE PUBLIC INFORMATION OFFICER

THE SECRETARY

POLLUTION CONTROL BOARD, WEST BENGAL
Paribesh Bhawan Canteen, 10A, Broadway Road,

LA Block, Sector 111, Bidhannagar, Kolkata - 700106.

Sub ;- Notice U/S = ﬁww

Dear Sir,

|, SR1 SUBRATA MALLICK son of D.C Mallick, resident of Quarter No. R
i1 / 81, Bidhannagu Housing Lolony. Durgapur, P.S. New Township, P.O AB.L
Township, Dist. Pascium Sardnaman. West Bengal. 713206, is hereby send this
notice as follows mentoned act for seeking informauon: -

That the work site of WBHDC at Kalvani - Barrackpore Express way which is being
constructed bv Dr. Agarwal Infracon Pvt. Ltd. on behalf of WBHDC as a Contractar,
over the construcuon work of Road Silver Sand is mined from the Ganga River and
used for filling in the said Road works. -

Under the aforesaid circumslances you are requesting 1o supply me the
information{s) asked herein below within the stipulated time from the date of
receipt of this nonce: -

. Q. No 1> Can the said company have any permission for withdrawal Silver Sand

= from river of Ganga and in which condition the permission was granted ? Please )
=4 orovide the detail documents in support of your answer
5

\"L Qn. No 2> Can your concerned authority know the work of witgdraye
5 Y 4 from the Ganga River in the purpose of Road Construction fil
the required documents in support of your answer all the sd

That the Court Fee of Rs. 10/-18 aflixed herewith as per the

%i(\qf Right to Information Act. 2005.

A 0
r_;?-.i:"__. ¥ . 3

ram narela Road Near Syadicats Bank, Alipur, Delhi ~ 100 036
aa et emall com alacoindia0l@gmail.com
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All India Anti Corruption Organisation (Regd.)

3 carlified by Sentral Vigilance Commission /

aranch Office : Qir ho = g111/81, Bidhannagor Housing Colony, Durgapul
paschim Rardhaman West gengal, Pin code - 713206, Indio.

Mobile : +917797545055 | E - mail : 15U ata 237 egmail o

R7T1)S F[23 :
I

| MJF No - RIACO/L /20 & )AC Date-27/ €2 /17

Section 8 of the said Act1s not apphicable in ths regard.

in this regard of Documents Supply I any additional cost is Required as per the
Rules of the Concerned Office, | provide all the req yired charges.

Thanking You

Al India Anti Eorrﬁﬁ%‘ﬁfﬂ%}{%
¢ Jlrﬁﬂ}(f’ o -\-L"i;% o123

= -Add Director Crime
(Sri Subrata-Ma Hick)

Page No, 2/2 —

tiain Marela Road, W23 Sundicate Bank, Alipur, Oelhi - 100 036
it sngrmanl o, aiacﬂirﬂigﬁl@gmaﬁ.tg__m




—

—n

RI§E acojssfis” | gy_
| WEST BENGAL MINERAL DEVELOPMENT & ;o Ytsmmssccy

DJ-10, Sector-Il, Solt Loke, Kolkata-700091

TRADING CORPORATION LTD. Phone - 033.2359-0073

Email - whmdtdltd@gmail com

(A Govt. of West Bengal Undertaking) Website - mdiclwh.govin
MDTCMRTIO4925 Date:10.04.2023
To
StagePublic informanion Office. ISP

rest Bengal Highway Development Corporation (WBHDC)
HRBC Bhawan, 4th & Sth Floor, Munshi Premchand Sarani, Kolkata 700 021

Sub: Transler of Application under seetion 6(1) (3) of the RTT Act, 2005 of the R.T.1 Act, 2005,

Rel. Letter from Al India Anti Corraption Orgamisation vide no. AIACO/S 20 AIACO/RTISS/23, dt
022023, as forwarded by Environment Dept., GoWB vide no. ENZRTI08/2023. di. 20.03.2023.

Sir,

It may be noted that we are in receipt of the above RT] apphcation of Sn Subrata Mallick |Add.
Director Crime, All India Anti Corruption Orgamsation (Regd. }|. copy enclosed, having its office at Qtr
No. RHIBL Bidhannagar Housing Colony, Durgapur, Paschim Bardhaman- 713206, which is closely
related with the affiirs of your esteemed organisation.

In view of above, I am directed 10 forward the copy of the above application under section 6(1)(3) of the
RTT Aet, 2005 for your kind perusal & necessary action (if any).

You are requested to mnform the applicant direetly with an intimation o this end

Yours faithfully
gol/—

Public Information Officer

MDTC/RTTB4/925/2 Pate: 10.04.2023
Copy forwarded for information:

1. Law” Officer & SPIO. Department of lnvironment, GoW i
Prafusampad Bhawan, 5 Floor, 1.3-2, Sector-111. Salt Lake, Kolkata- 700106

. 5n Subruta Mallick
Add. Director Crime, All India Anti Corraption Orpanisation (Regd.)

Qtr No. RIN/RIL, Bidhannagar [ousing Colony, Durgapur, Paschim Bardhaman-713206 ’

f 0. l'.ﬂj. .L,}

Public Information Officer
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WEST BENGAL MINERAL DEVELOPMENT & ., & bt

0J-10, Sector-II, Salt Loke, Kolkato-70009]

TRADING CORPORATION LTD. Phone - 033.2359-0073

Email - whmdtcltd(@ gmail com

(A Govt. of West Bengal Undertaking) Website - mdicl wb govin
MDTC/RTI04/925 Date:10.04.2023
fo
StapePublic mformation OfTice. (S0

est Bengal Lhghway Development Corporation (WB1DC)
HRBC Bhawan, 4th & Sth Floor. Munsh Premehand Sarani, Kolkata 700 021

Sud: Transfer of Appheation under section 6(1) (3) of the R'I1 Act, 2005 of the R.T'] Act, 2005,

Ref. Latter from All Indie Anu ¢ orruption Organisation vide no, AIACO/ 720 ATACO/R I'li55123, dt.
02.2023, as forwarded by Environment Bept., GoWB vide no. EN/R'T /082023, di. 20.03,2023,

Sir,

It may be noted that we are in recaipt of the above R'TT application of Sr Subrata Malhck [Add.
Director Crime, All India Anu Corruption Organisation (Repd. )|, copy enclosed, having 1ts office at Qur
No. RIVRI, Bidhannapar Housing Colony, Durgapur, Paschim Bardhaman- 713206, which is closely
related with the affairs of your esteemed arganisation.

In view of above, | am dirceted 1o torward the copy of the above apphication under section 6(1)(3) of the
RTT Act,2005 for your kind perusal & necessary action (if any).

You are requested to imform the applicant directly with an intimation to this end.

Yours fanhh ully
S <
Publie Information Officer
MBDTCRTIN49250 Date: 10.04.2023

Copy fopwarded for information:

1. Law Officer & SPIO. Department of nvironment, GoWB
Prafisampad Bhawan. 5" Floor, [.B-2. Sector 1. Salt Lake, Kolkata- 700106

- 511 Subrata Mallick
Add. Director Crime, All India Anti Corruption Organisation (Regd. )

Qir No, RIIVRI, Bidhannagar Housing Colony, Durgapur, Paschim Bardhaman-713206 X

[0 d'ff

Public Information Officer

). J
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Government of West Bengal ~ RELS
Department of Environment DOCKET |

Pranisampead Bhawan, 3" Floor, LE-2 Sector-dIl Salt Lake, Kolkata- 700106
No EN/ 524 IRTIOR2023 Dated, Kolkata 14, March, 2023

From = Pausali Mukherjee, WBLS
Sr. Law Officer, SPIO

To @ 1) The SPIO
West Bengal Highway Development Corporation

2) The SPIO
West Bengal Mineral Development & Trading Corporation

Sub: Information u/s 6(3) of the RTI Act, 2005
Sir

I am directed to forward the RT1 application of Shri Subrata Mallick, under section 6(3) RTI Act
2005, received in this office dated 02.03 23 as the information sought by the applicant is closely related
to your office.

You are requested to provide the information directly to the applicant with an intimation of this

Department,

Encl: As stated : Yours faithfully

Sr. Law Officer & SPIO

ﬁ :
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afl India Anfi \,.orrupr n Organisation (Regd.)

et ol = ST rslr--n

A '\-. t
G No - RINL 81 Bidhannogar Housing Colony. Durgapur
Pasc him Bordhamon West Bengal Pin code - 713206, India.

Mebile * 4717797548 GI‘& | E - mail

-

po P ST Pate-13) &7 fi3

In this regard of Documents Supply if amy additional cost is Required as per Lhe
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e T ——— HRBC Bhawan, 4th & 5th Floor, Munshi Premchand Sarani, Kolkata - 70002 1
Tel. : (033) 2262 5267, Tele Fax : (033) 2262 5266, E-mail : info@wbhdcl.gov.in
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[Speed post with AL
Memno No: 672 WBHDCL Date: 181472023

To.
11 Shri.Subrata Mallick

Quarter No.R ITIAL
Bidhannagar Housing Colony.
Durapur, P.S. New Township
P.O.AB.L Township,
Dist Paschim Bardhaman,
Wit Bengal-713206

Ref:

(i) AIACO/RTI/54/23 dated 27/02/2023 forwarded by The Public Information Officer, The District
Magistrate. Nadia through Memo No S2/GL/RTI dated 09/03/2023,

(i) AIACO/RTI/S6/23 dated 27/02/2023 forwarded by The Public Information Officer, West Bengal
Mineral Development and Trading Corporation Limited (WBMDTCL), through Memo No
MDTC/RTI/04/653 dated 15/03/2023,

(iii) * AJACO/RTVS5/23 dated 27/02/2023 forwarded by The Sr. Law Officer & SPI1O, Department of
Environment, Government of West Bengal, through Memo No EN/325/RTI/08/2023 dated 14/03/2023

{iv) Ref No AIACO/RTI/ST/23 dated 27/02/2023 forwarded by:

a) The Deputy Secretary, The Department of Industries Commerce & Enterprises, dated 20/03/2023
and the same was forwarded to them by The Siate Public Information Officer, West Bengal
Pollution Control Board, through Memo No 0656/1j-6/2024 (Part-v) dated 10/03/2023.

b) The Assistant Secretary, Public Works Department, Establishment Branch, Government of West
Bengal, through memo no 764/PW/OVE-IV/2R-08/2023 dated 28/03°2023 and the same was
forwarded to them by The Department of Industries Commerce & Enterprises.

v) Ref No AIACO/RTV/53/23 dated 27/02/2023 from Shri.Subrata Mallick

Sub: Reply 1o RT! Applications

The Applicant has raised the following queries on the above referred Ref No (i) to (iv) 50 as per the information as
available in the records of the company, replies for to the queries are placed in the following table:

Sl Query | Reply
1 Can the said company have any permission for | Yes,
withdrawal Sliver Sand from river of Ganga and | Please refer to the following document:-
in which condition the permission was granted? 1) Annexure “1"
Please provide the detail documents in support
of vour answer — :
2 In which quantity of Sliver Sand are permitted | Please refer to the following documents:-
for mined in Ganga River and what is the arca 2)  Annexure “2"- Details of the quantity and
in permission what is the Rate are charged for lpcations. —
per c.ft Sliver Sand Mined from Ganga River 3)  Annexure “37- Stock permit
Please provide the required documents in rovalty etc.
l support of your answer all the same.




Further, WBHOCL has also received a query from Ref fo (v) as stated above, so as per the information as available
i the records of the company, reply for to the query is placed in the follow ing iable:

SL Query Reply
I The said company are permitted for which The EPC contractor M/S Dineshchandra R.Agrawal
material in the purpose of filling in space of said | Infracon Pvi Lid has been engaged for development of
Road Work? Please provide the detail | Road Construction work from Ch.4+565 to Ch.35+340 by
documents in support of your answer. WBHDCL..
The filling for the proposed Road Work is being carried
out, as per the clause no.305 of MORTH specification 5
revision. Relevant details of specifications are enclosed
as Annexure 4", J
Regards,
(5.K.Paul)
Company Secretary & DGM {Legal), WBHDCL
Encl.: As abave




--"""{ 8 ‘;" a LS
WEST BENGAL MINERAL DEVE LOPMENT & ., 5" WRIOE e
TRADING CORPORATION LTD. P e Koo fooe

(A Govt. of West Bengal Undertaking) Emoil ;J:E?.,:'Ffffﬁ?.::*‘;tf.";

e B

‘*‘21'--?-'5&2:',-L:r'JEAF-‘._f.'-'_D.',;;-i &y Date : 1™ April, 2022

e General Manager (n,
¥West Bengal Highway Development Corporation Ltd.
HREC Bhawan, 4™ & 5" figor,
Munshi Premchand Saran;
Kolkata: 700021

Sub : Regarding permission for dredging/desilting from Hooghly river from
Chainage 189.8 km and 192.0 km as mentioned In your letter dated: 02.09.2021;
Mema no: IWAI/KOL/HYSUR-MISC/2018-19/556

Sir,

This is to inform you that the Department of Industry, Commerce & Enterprises has
authorized this Corporation (WBMDTCL) to act as State Nodal Agency for carrying out dredging /
desilting operations In rivers / water bodies to extract silt / earth / soll to be used as filling materials
for all linear projects, guided by Standard Operating Procedure (SOP) approved by the Department
vide order no, 1ﬂG+ICE=12011{QQJJBIEDEZ-MINES-SEC-Deptt. of ICE dated 22" February, 2022.

This is also to Inform you that the Department of Industry, Commerce & Enterprises,
Government of West Bengal has instructed this Corporation vide memo no. 154-ICE-
12011(92)/8/2022-MINES dated 21.03.2022 to take up the project as forwarded by your good office
vide memo no. 0373/WBHDCL dated 2™ March, 2022 as per the approved SOP. .

In view of the Test Report recommended by your memo no. 0681/WBHDCL dated 1" April
2022, WBMDTCL is pleased to grant you the permission for dredging / desiliting from Hooghly river
as per the proposal submitted by you.

You are requested to send the filled format (Annex-A) for creation of legin in the online portal
for making statutory payments & generation of e-challans as stated in the SOP. You are also
réquested to maintain technical supervision of the wark and ensure adherence to the conditions of
the SOP at all times.

This is for your information & necessary action please.
wath E}A L
Enclo : As stated : /

r }‘\;’;ﬂ ol l"-u“ =
Chairman & Man rngﬁireﬁar
MDTC/SAND/LINEAR/20/65¢ /1(6) Date : 1% April, 2022

Copy forwarded to:

1. The Secretary, Govt. of West Bengal, Irrigation & Waterways Department,
2. The District Land & Land Reforms Officer, Nadia with instruction to grant exeavation germit
through the online Portal as per SOP. 47 VAN
. The Director, Inland Waterways Authority of India-for technical supervisign qf-fﬁe work ™
4. Sr. PS to the Secretary, Govt. of West Bengal, IC&E Dept, to place it b he authonty.\ |
5. Sr. PS to the Principal Secretary, Irrigation & Waterways Dept. GoWB 11'0' FE,'F_EF it before 8 )
\Lr:*‘\' a._.Jrl /

Lad

authority. )
6. The General Manager, M/s Dineshchandra R. Agarwal Infracon Pvt Ltd,

! W
f Y "'h_..__..-—"".:“‘_} o
VO NOFIBF
"n_“ "":-"

L :
Chairman & Mansging Director




~1 38— e

West Bengal Highway Development Corporation Limited
\A Wholly Owned Company of Govt of West Bengal|
HRBC Bhawan 4th & 5th Floor. Munsh; Sramanans Sarani, Kemaia - 70002+
Tel (033) 2262 5267 Tele Fax (0332262 5285 Ema info@wancel gosir
Carparate identity Nymba- “A3203 820 2SGL 180487

g ity iy .

Memo Ng.: G?lEJWBHDCL Date; April 6, 20232

To. Me “harman & Managing Diractar
Jesr Bensgal Minera! Development ang Trading Corporation Lim =
WBIIDC Building, 3 Floar, DJ - 10, sector - [1
Sait Lake, Kolkata - 70009;

Subject: Jpgradation of Kajyan; Expressway to 4/6 lane configuration from Muragacha (Ch. 4+565 kM)
12 Kampa (Ch, 35+340 KMy including elevatad connector with proposed Mogra - Kampa -
8arajaguli Road Corridor in the district of North 24 Parganas in West Bengal (Phase-II) on EPC
Mode - Regarding dredging / desilting from Hooghly River from Ch. 189.8 Kkm &

2~ 192.0 Km - Submission of filled format of Annex a

neference:  your office letter datag MDTCJSAMD!LINEAR;EDIEH dated 01.04.2022

Sir,

In connectios with the subject and latter under reference, Please finc enclosed the filled format (Annex A) for

treation of lagin in the online portal for making statutory Payments & generation of &-challans as stated in

S0P

Furthar, it is Submitted that that the technical Supervision of the work ang acherencs to the conditions of the
SOP shall bs ensured ang strictly monitored during execution of works.

This is-for fasour of your information & kind Necessary action please.
Thanlung ¥You,
Enclosure: As Stated

bols

r l" Fu -:- =
Genera| Manager 1), W H[!‘O.

f_t-lemo No.: 0715/ 1(4)/WBHDCL Data: April 6, 2022

-aopy forwardag ..
1. The Chief Genera Manager, WBHDCL for kind informatian.
2

3. The Team -€ader, M/s LEA Associates South Asia Pvt, Ltd. for information. He is requested to ensyure
that t e techncal supervision of the werk and strict adherence to the conditions of the SOP at all times.
4. The Authc-ized Signatory, M/s Dineshchandra Agrawal Infracon Pyt. Ltd. for information & necessary
action. He g requested to ensure that the technical supervision of the work and strict adherence to the
conditiang of the SOP at all times,
Cl—

General Manager

Memo No.: D?ISH(ZHWBHDCL Date:
Copy forwardag M-
. Tha -irecior, Inland Waterways Authority of India for kind information &

SUPEnision of wore
2. The Distrit Land & Land Refarms Officer, Nadia for information pleass.

Genaral Manager (1), WBHDCL

Pag=1afy
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' ND "_g,g?ru Sares P
Dineshchandra R Agrawal
Infracon Pvt. Lid.

N0 L) RN

SRV ERT LR |
' : - AD 180015 Gujarat, INDIA
he Grane Mall § M Road Ambawadi AMMEDAB R e W Lot

e 30001749 10021789 Fas 91104002355 Imah dninaBRRQRICEE e

- . — s —— e —

.0-

—d [ A e 2

ll b--'i'i‘
J}T'h
Ret DEAWBHDCL /KE/2022-23/ 1898 ppm D 04.04,2612
Ta ’ i

General Manager-1,
West Bengal Iighway Dowlopmenl Corporation | ttad,
Ath& 5th FHoor, HRBC Bhawan,

Munsil'remehandSarani,
' Kotkata- 700 021

. N

Sub Up gradation of Kalvani Expresswan to 4, 6 lane contiguration from \Iumgnclm (km
4*5h5] o k.lll\pd (km 33+ 10) II'I('ItIdN}{ eley ated connector » ith l.!lnpnbl.‘d .\lngls\"\dmlm.
Baragagul Road Cornidor in the district of North 24 Parganas in West Bengal (Phase-11) !
EPC Mode- Reg. Dredging/desilting of soil from River Hooghly-Submission of
Annexure-A (Filled format)

Ref: Chanman & Managing Duector, West Bengal \Mineral Development & Trading
Corporation Memo No MDTC/SAND/ LINEAR /20,654 dated 01.04 2022 .

Dear Si

This 15 with reference to the above lotter, we are submitting herewith the Alled tormat
(Annevure-A) pertaining to the dredging/desilting of soil from River Hooghly.

=

This as tor vour Kind information and requesting tor further needtul action please
Thanking vou and assuring vou our best services at all the time
Yours taithtully,

For, Dinesh Chandra R. Agrawal Infracon Pyt Ltd

Unen
Umestr Nehrotra

Vice President Project
Encl: Asabome
Copy to
I Project Director-\, WBHDCL, 4th& 5th Floor, HRBC Bhavan, Kolkata- 704
2. Team Leader, LEA Associates South Asia Pyt Ld

Regional Office - Eco Suite Business Tower, Office. 205 & 206 New Town, Kolkata - 700 157
West bengal. E-mail = draipl.rob@gmail comn

Corporate Office . 401, The Grand Mall, S M. Road, Ambawad! Ahmedabad-380015
E-mall draipicorp@gmail com

Site Office ‘ Mouza - Chandua. LR No.- 1942 PS - Bypur Dist - North 24 Parganas.
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Earthwork, Erosion Control and Drainage Section 300
305 EMABANKMENT CONSTRUCTION

305.1 General

305.1.1 Description

These Specifications shall apply to the construction of embankments including sub-grades,
earthen shoulders and miscellaneous backfills with approved materig| obtained from
approved source, including material from roadway and drain excavation, borrow pits or
other sources. All embankments Sub-grades, earthen shoulders and miscellaneous backfills
shall be constructed in accordance with the requirements of these Specifications and in

conformity with the lines grades, and cross-sections shown on the drawings or as directed
by the Engineer

305.2 Materials and General Requirements

305.2.1 Physical Requirements

305.2.1.1 The materials used in embankments, subgrades, earthen shoulders and

miscellaneous backfills shall be soil, moorum, gravel, reclaimed material from pavement,
fly ash, pond ash. a mixture of these or any other material as approved by the Engineer.
Such materials shall be free of logs, stumps, roots. rubbish or any other ingredient likely to
deteriorate or affect the stability of the embankment.

The following types of material shall be considered unsuitable for embankment:

a) Materials from swamps, marshes and bogs:

b) Peat, log, stump and perishable material: any soil that classifies as OL,
Ol. OH or Pt in accordance with 1S:1488;

¢} Materials susceptible to spontaneous combustion:

d) Materials in a frozen condition;

e) Clay having liquid limit exceeding 50 and plasticity index exceeding 25;
and

f) Materials with salts resulting in leaching in the embankment.

305.2.1.2 Expansive clay exhibiting marked swall and shrinkage properties (‘free
swelling index” exceeding 50 percent when tested as per 1S:2720 — Part 40) shall not be
used as a fill material, Where an expansive clay having “free swelling index” value 55 than
30 percent is used as a fill material, subgrade and top 500 mm portion of the fiben it
Just below sub-grade shall be nen-expansive in nature. y 7

F*."ﬂ g,
63 \1‘; .
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Section 300 Earthwork. Erosion Control and Drainage
305.2.1.3 Any fill material with a soluble sulphate content exceeding 1.9 grams of
tested in accordance with BS 1377, Part 3,

sulphate (expressed as 30,) per liire whan

but using 2 2:1 water-soil ratio shail not be depos ted within S8 1 fistancetor any other
distance describad in the Cantract), of parmanent works constructead oul I roncrete, cement
bound materials or other mentiious material

Materials with a total sulphiate content (expressed as S0, exceading 0.5 percent by mass,
when tested in accordance with 25.1377, Pan 3 shall not be cepositad withun 500 mm, or

stier distances described in the Contract, of metailic items forming part of the Permanent
Works

305214 The size of the coarse material in the mixture of earth shall ordinanly not
exceed 75 mm when placed in the embankment and 50 mm when placed in the sub-grade.
However, the Engineer may at his discretion permit the use of material coarser than this
also if he is satisfied that the same will not present any difficulty as regards the placement
of fill material and its compaction to the requirements of these Specifications. The maximum
particle size in such cases, howaver, shall not be mare than two-thirds of the compacted

layer thickness

305.2.1.5 Ordinarily, only the materials satisfying the density requiremeants given in
Table 300-1 shall be employed for the construction of the embankment and the sub-grade

Table 300-1 : Density Requirements of Embankment and Sub-grade Materials

S. Type of Work Maximum laboratory dry unit weight
No. when tested as per 15:2720 (Part 8)
1) |Embankments up to 3 m height, not|Notless than 15.2 kN/cu.m

subjected to extensive flooding
2) |Embankments exceeding 3 m height or | Not less than 16 kN/ cum
embankments of any height subject to long
periods of inundation

3) |Subgrade and earthen shoulders/verges/ | Not less than 17.5 kN/cu.m
backfill

Notes: 1)  This Table is not applicable for lightweight fill material, e.q., cinder, fly ash, etc.

2) The material to be used in subgrade shall be non-expansive and shall satisfy
design CBR at the specified dry density and moisture content. In case
the available materials fail to meet the requirement of CBR, use of stabilization
methods in accordance with Clauses 403 and 404 or by any stabilization
method approved by the Engineer shall be followed

305.2.1.6 The material to be used in subgrade shall conform to the design CBR value
at the specified dry density and moisture content of the test specimen. In cassrthie available

K =T
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Item No. 03 Court No.l

BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLEATA
(Through Video Conferencing)

Original Application No.94/2022/EZ
In the matter of :

1. All India Anti Corruption Organization (Regd.),
Qtr. No.RIll /81, Bidhannagar Housing Colony,
Durgapur, Paschim Bardhaman,
West Bengal, Pin-713206.
Applicant(s]

Versus

1. The Government of West Bengal,
Principal Secretary, Department of Land and land
Reforms and Refugees Rehabilitation Department,
Sarat Chatterjee Road, Howrah-711102.

2. The Secretary, Industry Commerce & Enterprises,
Shilpa Sadan, 6% Floor, 4, Abanindranath Tagore Sarani,
Kokkata-700016,

3. The Director General of Police, *Nabanna® 325,
Sarat Chattterjee Road, Mandirtala, Shibpur,
Howrah-711102.

4. The Chairman, Shvama Prasad Mukherjee port Trust (Kolkata)
Kolkata-700001.

5. The Chairman, The West Bengal Mineral Development & Trading
Corporation Lt., 3 Floor, DJ-10, WBIIDC Building,
Sectar-11, Salt Lake city, Kolkata-700091.

6. The District Magistrate, Nadia, Krishna Nagar,
Pin-741235.

7. The Superintendent of Police, Buddha Park,
Ranaghat Police District, Kalyani , Pin-741235.

8. The Managing Director, West Bengal Highway Development
Corporation, HEBC Bhawan, 4t & 5 Floor, Kolkata-700021.

9. Dinesh Chandra R. Agarwal Infracon Private Limited,
Address-401-403, The Grand Mall, Surendra Mangaldas Read,
Ambawadi, Gujrat-380015.
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Date of hearing: 27.07.2022

CORAM: HON'BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER
HON'BLE MR. SAIBAL DASGUPTA, EXPERT MEMBER

For Applicant{s) :Mr. Saheb Banerjee, Advocate

ORDER

1. Heard Mr. Saheb Banerjee, learned Counsel for the Applicant.

2: This application has been filed on absolute vague allegations that
illegal activity regarding sand mining is being carried out by several
‘big shots’ of the local area who has not obtained any
Environmental Clearance but the silver sand is supplied at the
work site of West Benga! Highway Development Corporation at
Kalyani-Barrackpore Express.

3. The State Environment Impact Assessment Authority has not been
made a party in the Original Application, Neither State
Environment Impact Assessment Authority which grants
Environmental Clearance nor the Central Pollution Control Board
nor the West Bengal Pollution Control Board have been impleaded
in the array of Respondents. Other than one bald averment that
Environmental Clearance has not been granted it has not been
shown what other illegality in the sand mining is going on.

4. The allegation that mining is being carried out without
Environmental Clearance is a bald allegation and has not been
substantiated by information obtained by the applicant through
Right to Information Act.

3. It is not even mentioned in the Original Application as to the area

mining lease was granted.
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6. It is not even mentioned since when the alleged illegal mining is
going on.

7. Mr. Saheb Banerjee, learned Counsel for the applicant prays that
he may be permitted to withdraw the Original Application with
liberty to file a fresh Original Application giving all particulars,

8. The Original Application is dismissed as withdrawn with aforesaid
liberty.

.....................................

July 27, 2022,
Original Application No.94 {2022/EZ
BD
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West Bengal Highway Development Corporation Ltd
(A Wholly Owned Company of Government of West Bengal)

Up-gradation of Kalyani Expressway to 4/6 lane
configuration from Muragacha (ch. 4+565 km) to
Kampa (ch. 35+340 km) including elevated
connection with proposed Mogra-Kampa-
Barajaguli Road Corridor in the district of North 24
Parganas in West Bengal on Hybrid Annuity Mode.

4
—

Kalyan
Gayeshpur

Kampa

More

Bande|
Hooghly
Chandannagar

M
Singur. s (o)
Barragckpore 35
Janai m ] ER
Mu_lragacha
~Dumdum
. Rajarhat
ara Howrah &
Kolkata
FINAL DETAILED PROJECT REPORT
MAIN REPORT I
. 9 ¥
SEGMENT-C

(4.565 KM - 34.20 KM)

B e

Project Consultant:-

1) MACKINTOSE BURN LMD
B (4G Govdimen el West Beneal Enterpise)
- Wizl lieuse, DDt Seetor-l,

CSE| el CHY, Gllets 00064 August, 2018



Annexure - 3 "'I

Up-gradation of Kalyani Expressway to 4/6 lane configuration from
Muragacha (ch. 4+565 km) to Kampa (ch. 35+340 km) including
elevated connection with proposed Mogra-Kampa-Barajaguli Road
Corridor in the district of North 24 Parganas in West Bengal on
Hybrid Annuity Mode.

FINAL DETAILED PROJECT REPORT

MAIN REPORT

Description {:;gr:} F&:E;

Executive Summary E-1 E-19

Chapter -1 | Introduction 1-1 1-10
Chapter - 2 | Approach & Methodology 2-1 2-36
Chapter - 3 E:g:;:;rlng Surveys, Investigations and 3.1 3.10
Chapter - 4 Traffic Studies & Demand Forecasts 4-1 4-53
Chapter - 5 i Engineering Analysis & Design 5-1 5-18
Chapter - 6 | Improvement Proposal 6-1 6-15
Chapter - 7 | Environmental and Social Impact Assessment 7-1 7.24
Chapter - 8 | Project Cost Estimate And Rate Analysis 8-1 8-3
Chapter - 9 | Economic Analysis 9-1 9-7




Executive Summary




EXECUTIVE SUMMARY

E.1 Introduction

With the rapid socio-economic development in India, there has been tremendous growth in
industrialization of the country, This has resulted in a spurt of freight and passenger transport
movement and increase in demand for better quality of road and transport system. From the late
nineties till last decade India has awakened to the importance of the multiplier effects in economy
of highway development for the over-all benefit of the country.

In pursuance to the above, West Bengal Highway Development Corporation Ltd (WBHDCL ) has
awarded the work of “Preparation of Feasibility Study cum Detailed Project Report for
Improvement of Barrackpore — Kalyani Expressway Phase | (From 4.565 km to 34,000 km) from
Muragacha crossing to Kampa crossing” to the Consultant, Mackintosh Burn Limited.

E.2 The Project Stretch (Phase — 1)

The project road is located approximately between 22°41'45" N and 22°56'03" N latitude and
88°25'09" E and 88°27'27" E longitude. The project road begins at 577.00 m south of Muragacha
Crossing at defined chainage of 4.565 km and ends at Kampa Crossing, near Kanchrapara at km
34.000 and passes entirely through the district of North 24 parganas and is under the jurisdiction
of the Barrackpore Police Commissionerate; the various Police stations along the project road are
Ghola, Khardah, Titagarh, Jagaddal, Naihati & Bijpur. In general, the project road runs from south
to north direction,

Practically the project stretch of Barrackpore — Kalyani Expressway (a part of SH-1) starts from
Sodepur Madhyamgram Road at Muragacha Crossing and ends at Kampa More junction with
Kanchrapara — Haringhata Road (SH -1) near the ROB at Buddha Park, in the district of Nadia.

The project road passes through rural and semi — urban areas and bypasses the important
settlements like Sodepur, Panihati Khardah, Titagarh, Barrackpore, Ichapur, Garulia,
Shyamnagar, Bhatpara, Kakinada, Naihati, Hallshahar & Kanchrapara along the project road
length of 29.435 km.

E.3 Deficiencies and Issues

Barrackpore Kalyani Expressway continued with Dumdum Expressway is a ma affic corridar
and offers an attractive alternative to the congested NH-34 or B.T. Road (S
mitigate the traffic congestion on NH-34 and B.T. Road, this corridor offers b
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flow and therefore, is generally preferred by trip makers. However, the major disadvantage of this
corridor is that there is no direct connectivity to Belgharia Expressway at present. But, on a good
note the State P. W. (Roads) Directorate has taken up the work of connecting the Belgharia
Expressway with the Dumdum Expressway and thereafter with Barackpore — Kalyani Expressway
by proposing an elevated corridor which will connect near Nimta near Madhusudan Banerjee
Road (M B Road) Intersection i.e. the junction of Dumdum Expressway and M.B. Road at Nimta.
So, traffic approaching Kolkata side using Kalyani-Dumdum Expressway finally joins NH-34 using
either Madhyamgram-Sodepur Road and Barasat — Barackpore Road. Furthermore, the entire
north bound traffic towards Barasat/ Kalyani etc. will also be connected which presently has to
travel through heavily congested urban stretch of NH-34 namely, Birati, Madhyamgram, Barasat
elc.

Thus, from the traffic connectivity & mobility the Barrackpore - Kalyani Expressway will have a
remendous importance after the completion of the missing link between the Belgharia
expressway and the DumDum - Kalyani at Nimta as it will be a vital link for through traffic
towards northern and also as an alternative bypass of congested stretch of NH-34 avoiding Birali,
Madhyamgram and Barasat city.

E.4 Project Details
E.4.1 Importance of the Project

In the road network of Kolkata Metropolitan Area, Barrackpore - Kalyani Expressway, is one of

the most important corridor connecting Sodepur — Madhyamgram Road, Barrackpore-Barasat
Road (SH-2), the main corridor connecting NH-34 at Bara Jagulia and B.T. Road and Ghoshpara
Road (Both SH-1), In the district of North 24-Parganas & Kampa More junction with Kanchrapara

- Haringhata Road (SH -1) near the ROB at Buddha Park, in the district of Nadia. The
continuation of this road towards south of Muragacha More which is connecting Sodepore-
Madhyamgram Road is known as Dum Dum Expressway and 4 laning of this stretch Is being
carried out by P.W (Roads) Directorate from M. B Road Junction to Muragacha More (Km 4.565

of our Project Road section). It Is being proposed by P.W.D to connect Belghoria Expressway
with the M. B Road Junction (Nimta) of the DumDum Barrackpore Expressway, thus providing a
through link between Belghoria Expressway and NH -34 via Kampa More. There will be another
important line with Saptagram-Tribeni-Kalna-Katwa Road via STKK Road (SH-G) at Bansberia by
Iswar Gupta Setu on river Ganges by balance length of 4.00 km of BK Exprassw.a.,_+_1 ards
North. Thus our project road starts at Muragacha More as km 4.565 and term %
More at Km 34.000. Project Preparation of a 2nd bridge on river Ganges al Iy;h'if,pgrqlllew\:\
Iswar Gupta Setu is also under preparation of WBHDCL, which will make E‘te"#nmm i.'_:l.'.ll'ln.&t;tlﬂr';l {:’:l
with NH 34 near Bara Jagulia in one end and with NH 2 & STKK road in oﬂmﬁﬁ?ﬁr Dt e J
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E.4.2 Demographic Features

The Project Stretches form part of Barrackpore subdivision and Kalyani municipality, which have

following demographic features:

. The size of the population of Barrackpore subdivision worked out to be 36,15,356 as per
2011 census covering an area of 308.1 sq km of North 24 Parganas District,

- The density of population (persons per sq km) is 11734 for Barrackpore.

. The size of the population of Kalyani municipality worked out to be 100,620 as per 2011
census covering an area of 29.14 sq km of Nadia District.

- The density of population (persons per sq km) is 3500 for Kalyani,

. The ratio of females per 1000 males worked out to be 978 for Kalyani.

. Literacy rate (above 6 years) is 88.75% for Kalyani.

E.4.3 Economic Characteristics

. In Barrackpore the presence of the Hooghly River aided the establishment of a large
number of industries on its banks early in India's industrial development, Including jute,
engineering, paper, and cotton mills. It has also traditionally had a strong small scale
cottage industry and handicraft sector. It is also famous for Palta Water Works, its oldest
waler treatment plant, in the banks of Hooghly River,

. Kalyani has a dedicated industrial zone having numerous industries including Andrew
Yule and Company, Kalyani Breweries (UB Group), and Dabur; though many of the
industries have closed or stopped production. In June 2015, the Government of West
Bengal declared establishment of an "Analytics City" in Kalyani, which is likely to attract
investments of more than Rs 3,000 crore in next three years. In the first phase, being
developed over 52 acres off Kalyani Expressway, the hub will accommodate academic,
residential and commercial centers apart from real estate projects.

E.4.4 Existing Features

a) Terrain
The project road in this Package traverses through plaini/rolling terrain, Accordingly geometric
standards to be adopted are for plainirolling terrain covered by IRC: 73-1990 specified in the
“Manual",

b) Existing Road Geometric

i) The existing carriageway configuration is of 2 lane divided carriage
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if) The existing formation width is varying from 52 m to a maximum of 60 m,

iii) There are seven major junctions on our project road starting from Muragacha More at the
beginning to the Kampa More at the end point. The Kampa More i Junction need not be upgraded as
the project road ends Just before the junction and improvement of the Junction shall be taken up.
Out, of the remaining 6 major Junctions, at two locations — Muragacha & Barrackpore Wireless
More where Vehicular Underpass may be Proposed. Turning movement traffic survey has to be
carried out at these major junctions,

{E; Km. | Place I Type of Junction
Vehicular Under/overpass
)l: J 5+142 } Muragacha More ! sl
Vehicular Under/overpass
2 ( 13+903 I[_IE'.‘eurra-:I-:|:--:|ra Wireless More prop '
3 | 25+363 | Panpur More 4 Legged
4 | 28+308 Saheb Colony More 4 Legged ]
5 | 29+319 Rajendrapur More | 4 Legged |
6 32+224 Panchmatha Mare |' 5 Legged
7 34+385 J Kampa More ] 4 Legged

iv) Besides, the above major junctions there are 14 minor junctions which are |dentified for
upgradation. The list of such miner junctions is tabulated below.

| List of Minor Junction 7
J__ Sl. No. | Chainage A Side
1 [ 6+167 Both side
2 J 6+722 Both side
3 9+142 Both side f
4 g+502 | Both side |
5 11+442 I Both side ]
6 | 124142 I Both side 4
| 7 [ 12+394 Both side
8 |' 14+612 | Left |
9 | 14+876 | Both side 4‘[
10 I 18+212 | Both side
11 19+042 Both side %
12 20+082 Both side ——
13 26+842 Both side //ﬂﬁ) TASN
14 27+735 Both side - __f""'""“\:: A\
7 ) A\

Inventory and condition survey of the existing pavement have been done. Fr .
5.142) to Barrackpore Wireless More (km 13.903) the subgrade soil consists
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sand overlying fly ash. For the remaining section (km 13.903) to Kampa More (km 34.385), the
subgrade soil lype consists of clayey silt/ siity clay. The pavement thickness varies along the
corridor and the average thickness for the section from km 5.142 to km 13.903 is given below.

|

( |' i | | " Total
Thickness
Old Brick Total
Bituminous | wem WBM | Jhama / Brick Bats excluding
| {mm) || (mm) Bituminous {mim) Consolidation {mm) Soling | Thickness Top '

(mm) (mm) (mm)

I B:l;.::lr::'s
200 l?:I 0 | o | 173 Tma rsﬂ JlLasi‘Lf

Similarly for the section from km 13.903 to km 34.385, the average pavement composition is
provided below,

| [ | | Total —||
Thickness
Bituminous | wBM Bitui?}:uusl WBM | Jhama / Brick Bats SB:::I“ Thl?kt:l excluding
(mm) (mm) (mm) | (mm) | Consolidation {mm) {mnl:? | {mrn;“ Top
Bituminous
! | | ! Layer (mm) |
210 ’ 66 r 34 a2 | 169 27 f 550 { 339 —||

The existing crust has been found to be heterogeneous, with no similarity to the current IRC
standards of required pavement composition and there is an intermediate bituminous layer in the
end part from chainage 13+903 km.

d) Drainage

In between the main carriageway and the service road, intermediate drain js provided. The drain
lies on both the sides of the divided carriageway underlying the median of Width 2.50 m & 4.50 m
respectively. From km 5.142 to km 13.903 the intermediate median width is 2.50 m and for the
remaining length the width is 4.50m. The drain is provided to collect the water from the main
Carmageway as well as from the service road, At every 30.00 m interval a rectangular inspection
pit is being proposed which is connected longitudinally along the road by a hume pipe of 1400
mm diameter to carry the storm waler and discharge the same o the nearest culvert,

e) Proposed Protective Work

To protect the embankment from road side water bodies, Fisheries (Bheries), ponds and roadside
kutcha nullahs, 4020 m of Single and Double Row UG Bullah and 200 m of low height PCC-guard
wall has been proposed. The top of PCC protective walls are to be provided in : At




f) Right of Way (ROW)
The ROW of the Project Road as measured from shown width in the Revenue Maps obtained
from Revenue department of North 24 Parganas district averages about 80m which s varying as
52 m from km 5.142 to km 13.903 & from Km 13.903 to km 34.385 the ROW available is 60.00 m.
To accommodate the 4-lane ultimate widening of the project stretch, along with service road, the
total corridor width required is 32 m (locations without service road), 56 m (locations with service
road) & 60 m (at the Toll Plaza location).

The existing project road is proposed to be reconstructed and the 2x2 lane capacity with &
without service road have been designed to accommodate the facility within the existing ROW &
thus no land acquisition is required.

Desirable Road Land Widths (Meters) (IRC: 73-1990 / IRC: 52-2001)

Road

Terrain Classification Open Areas Built-up Areas
Normal Range Normal Range
Plan NH & SH 45 30-60 30 30-80

g) Land Use

The land adjacent to the road varies from rural agricultural to semi — urban habitation. There are
commercial and educational establishments, small-scale industrial units, petrol pumps and many
restaurants in built up areas near the junctions of Muragacha More, Wireless more, Panpur More,
& Kampa More.

h) Relocation of Utilities

The utility services viz., shifting electrical poles, transformer, water pipeline, signaling system as
present on the road project length shall be shifted as and when directed by the Engineer and
shall be followed, by the clause no. 110 of section 100 of MORT&H'S specification of road and
bridge works.

i) Meteorology

The climate is hot in summer (March-May) with maximum temperatures up to 40°C and cold in
winter (December-February) with minimum temperature going down to 9°C. Monsoon occurs in
June-September with moderate temperature. The average Annual rainfall is about 175 cm,

i) Improvement Proposals
Existing Features: Average width of the existing carriageway has been found as 7.0 m
with only 1.00m to 1.5m hard / earthen shoulder on either side.

Improvement Proposal: Four (4) lane divided carriageway alongwith
shoulder with a central median width of 9.00 m and intermediate media
5.142 to km 13.903) & 5.50 m (from km 13.903 to 34.385) width h
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between main carriageway and service road. The proposed cross-sections are conceived
essentially to accommodate the proposed road within the available ROW so that no land
acquisition is required. In general, the proposed cross-section comprises of 7.00 m wide
carriageway alongwith 2.00m wide paved shoulder having 2.5% one-directional camber
separated with a raised median having width of 9.0m. The central median of 9.00 m Is
provided to accommodate the provision for future widening to 6 lane standards, so that no
further land acquisition is necessilated.

Ten different typical cross sections have been proposed for upgrading the project road.

The following table presents the proposed cross sections and widening scheme adopted for

the project.
Chainage wise Cross Section Type
Design Chainage (km) Length
Sl. No, TCS Type Remarks
From To (km) v
1 4565 4799 234 Figure 28
2 4799 5487 688 Figure 23
3 5487 5687 200 Figure 28
4 5687 6264 577 Figure 18
& 6264 6464 200 Figure 28
i 6484 6980 516 Figura 26
7 6980 7180 200 Figure 26 | Chainages
as indicated
8 7180 B216 1036 Figure19 is as per
9 8216 8650 434 Figure 18 che;lmuﬂ
along
10 8650 BB47 197 Figure 28 proposed
11 8847 89416 568 Figure 26 Kalyani
2 Expressway
12 9418 9979 563 Figure 26 considering
13 8979 10444 465 Figure26 0+000
chainage at
14 10444 10673 229 Figure 28 junction of
15 10673 11131 458 Figure 26 | Belgharia
16 11131 11331 | 200 | Figure28 | Expressway
and Dum
17 11331 11676 345 Figure 20 Dum -
18 11676 11876 | 200 | Figure 28 B'gﬂw“:"—r
19 11876 12393 | 517 | Figure 26 | Expressway
20 12393 12583 200 Figure 28
21 12593 13344 751 Figure 20
22 13344 13544 200 Figure 28
23 13544 14210 666 Figure 24
24 14210 14628 418 Figure 28
25 14628 15122 494 Figure 27
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Design Chainage (km) Lenath

Sl No. = = tkrgl TCS Type
26 15122 16322 200 Figura 29
27 15322 15741 419 Figure 22
28 15741 16441 700 Figure 21
29 16441 16741 300 Figure 22
30 16741 17771 1030 Figure 21
31 177711 17871 200 Figure 28
az 17871 18435 464 Figure 27
33 18435 18635 200 Figure 29
34 18635 19606 971 Figure 21
as 18606 19806 200 Figure 29
36 19806 20321 515 Figure 27
ar 20321 20904 583 Figure 29
a8 20904 21383 489 Figure 27
39 21383 21583 200 Figure 28
40 21593 23891 2298 Figure 21
41 23891 24291 400 Figure 25
42 24299 24818 527 Figure 21
43 24818 25018 200 Figure 29
44 25018 25683 665 Figura 27
45 25683 25883 200 Figure 29
46 25883 26418 535 Figure 21
47 26418 26618 200 Figure 29
48 26618 27080 462 Figure 27
49 27080 27280 200 Figure 29
50 27280 27767 487 Figure 21
51 27767 27967 200 Figure 29
52 27967 28633 BEBE Figure 27
53 28633 28061 428 Figure 29
54 29061 29562 501 Figure 27
55 29562 30052 490 Figure 29
56 30052 30663 611 Figure 27
57 30663 30863 | 200 | Figure 29
58 30883 31764 a01 Figure 21
59 31764 31864 200 Figure 29
B0 31864 32471 507 Figure 27
61 3z24m 32671 200 Figure 29
62 32671 34000 1329 Figure 21

Remarks
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k) Improvement Proposal

Under the previous contract of KMDA the project road was being taken up for widening on the
right hand side with a 2 lane carriageway at the RHS of the existing carriageway and service
roads on both sides were started for about 7.00 km length from 20.642 km in different stretches
haphazardly which was finished to the level to either GSB or ta WMM layers. Keeping in mind the
previous works, in this proposal generally the additional 2 lane (with paved shoulder) is provided
at right hand side of the existing 2 lane. In view of a intermediate bituminous layer of 18 mm to 30
mm and having insufficient sub base and base layer of avg. 286 mm to 350 mm (including brick
flat soling), reconstruction of the existing carriageway |s proposed. This reconstruction is also
required to raise the road level in consideration keeping 1.00 m free board over the HFL and with
the subgrade which is generally maintained. Considering traffic growth rate, proposal for (4 lane)
2 x 2 lane carriageway along with 2.00m wide paved shoulder both side service roads (length as
required as per habitations, markets, petrol pumps etc) and medians in between both
carriageways and in between carriageway and service roads have been made in this project. But
at places like between km 5.142 to km 9.142 where the MS water pipe (1400 mm dia) line exists
on the RHS at a distance of 16.00m to 20.00m from the centre of existing black top, the road is
being widened by shifting the centre line of the existing carriageway on the left hand side to avoid
interference with the pipe line.

1) Culverts & Minor Bridge
There are 57 nos. of CD and 1 no. of Minor bridge at present on the existing carriageway and 21
nos. of existing CDs are proposed lo be replaced due to its poor conditions (18 nos.) and 3 nos.
for shifting under the viaduct locations.

Considering existing better drainage system of the present road alignment only, 7 no. of box
culverts are newly proposed in different chainages.

Prior to handing over the road to WHDCL, KMDA had taken over the improvement of the road
providing with another carriageway at RHS and service roads on either side. Accordingly (i) they
had taken up 9 nos. CD on the proposed carriageway out of which 6 nos. were completed of
10.00 m wide at the same leve! of the existing CDs at LHS. (ii) Similarly they had taken up 7 nos,
of CD on service roads on either sides; out of these only 5 nos. of CD completed at an average
1.00 m down the CDs on the main carriageway in the same line. Accordingly, the CD completed
and incomplete position on service roads are to be dismantled (partly/fully) and to be canstructud
to keep parity of the FRL as per design and drawing. '
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carriageway and service road and the width of the both service roads if there be. This propasal is
thought for considering future provision for 2x3.00 lane carriageway with paved shoulder.

There is an existing minor bridge of RCC continuous slab of 3 x 12.00 m span having 10.00 m
total width and only 7.50 m carriageway. Widening of the bridge is requred at left side for 3 lane
carriageway and footpath on left side. Similarly, one new bridge was completed by the KMDA
having 9.60 m carriageway and 10.6 m total width. These two bridges are not taken under for
widening or replacement.

m)  Provision of Service Roads:

In built up areas Service road have been provided in strefches on both side of the main
carriageway except few stretches where there is no necessary of providing carriageway.
Generally 7.00 m wide carriageway width is provided with one side raised median of 2,50m/ 4.50
m. The width of the carriageway in service road is reduced to 5.50 m at places where sufficient
ROW is not available.

n) Major Vehicular Underpass:
\ehicular underpass has been provided at the two locations — the major junctions at Muragacha
More & Barrackpore Wireless More.

Details of Each Vehicular Underpass (Composite Structure)

] Span-50.00m
Width: 12.60 m x 2 with 300 mm clearance batwaen two.
Vertical clearance =50m
Overall length — 238.150 m (VUP and either side viaduct)
ID. No. Both side viaduct structure of 3 x 30.400 m each
RE wall proposed from 5.80 m height 1o 1.50 m height.
Retaining wall proposed from 1.50 m height

Chainage Location
f VUPH 5.142 Murugacha More
T woez | 13.803 Wireless More

o) Underpass: VUPs, LVUPs & PUPs:

Facilities for crossing of pedestrians and through underpass have been provided at locations as
detailed below. One pedestrian crossing having size 5.0 m x 3.0 m has been provided specifically
for the usage of pedestrian.
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i) Vehicular underpass: Vehicular underpass shall be provided at following locations:

Design Span Type of
5l Na. Chainage Arrangement Super- Width
(Km.) {m) structure

Steel
9 5+140 1x50 Girder with | 10.5m x 2
Truss
Stesl
2 13+895 1x50 Girder with | 10.5m x 2
| Truss
' Stee|
Girder and
3 25+359 1x24 RCC Deck
Slab
Steal
Girder and
RCC Deck
Slab
Steel
Girder and
5 30+379 1x16 RCC Deck 10.5mx 2

| | Slab J

10.5mx 2

4 28+303 Tx24 10.5m x 2

ii) Light Vehicular underpass: Light Vehicular underpass shall be provided at
following locations:

| .
Design Span Type of Super-
Sl No. Chainage (Km.) | Arrangement (m) structure Width
|
1 6+725 12 |  RCC Box 10.5mx 2
| Steel Girder and
2 84136 24 RCC Deck Slab | 10-5mx 2
Steel Girder and
3 12+141 16 RCC Deck Slab 10.5mx 2
4 14+875 12 RCC Box 10.5mx 2
5 20+066 12 RCC Box 10.5m x 2
8 26+313 12 RCC Box 10.6m x 2
7 32+212 12 RCC Box 10.5mx 2
iii) Pedestrian underpass: Pedestrian underpass shall be provided at following
locations:
Si. No. Design Span Type of Super- Width

Chainage (Km.) | Arrangement (m) structure

1 10+213 10.5 RCC Box
2 10+800 10.5 RCC Box
3 18+205 10.5 RCC Box
4 214140 10.5 RCC Box
l 5 26+850 10.5 RCC Box




P) History of Submergence

relatively high ang Necessary clearance from the existing subgrade is not present. Thus, raising
of the existing road leve| Is warranted to maintain a genera| clearance of 1.00 m and in some
stretches, clearance of minimum 0.60 m from the HFL/ adjoining Ponding level and the Subgrade

E5  Traffic Survey

The analysis of important traffic surveys_ in brief js given below:

a) Classified Volume Count

Classified traffic volume count under project stretch, was conducted manually at four locations, at

Expreasway}. at Km. 8+242 ;‘Ramknshnapaﬂy on Belghariag Expressway,‘: and at Algaria Water
Tank on Krishnanagar Road (NH-34) for 24 hrs on 7 consecutive days in both
ﬁiracﬁona.&ummary of salient features of the count is indicated in table given below: -

Average Dally Traffic (PCU)

Lu::ation“:hlinagn Fasthios:
ast Moving

Near Toll Piaza (Km 5+538) on Bk Expmnsway
Near Toll Plaza (Km 14+508) on BK, Exprassway

Ramhrishnapalry (Km 8+242) gy Belgharia Exprassway
Algaria Water Tank an Kﬂshnanagar Road (NH-34)

b) Traffic Growth Rate
Traffic growth rates for the Project stretch have been analyzed from th
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— | Estimated Growth Rate (%) 1
2015 2016-20 | 2021-25 | 2026-30 | Beyond 30
| Car/ Jeep 6.6 58 45 37 3.0
3 Wheeler 48 37 2.9 2.4 18
Bus 37 29 2.3 19 14
Goods Vehicls &7 449 35 3.2 26
2 Wheeler 7.8 6.7 54 45 36
Tractor and Trailer 6.1 50 4.0 3.3 26 |

c) Axle Load Survey
The Recommended Vehicle Damage Factor (VDF) assessed for commercial vehicles on the
basis of axie load survey for B K Expressway Is 2.16 and for Belgharia Expressway 6.25.

E.6  Design Standards

The design basis for the Project Road has been adopted with the objective of strengthening and
widening the existing 2-lane road to a 4-lane divided carriageway. The General Technical
Specification shall be the specification for Road and Bridge works (Fourth Revision August 2001)
of MORTH. The relevant provisions for respective design elements in it are quoted below as the
ruling guidance for design of the Project Stretch.

a) Terrain

The Project Highway lies in plain (0 to 10%) / rolling (10 to 25%) terrain. As such, the geometric
standards relevant to plain/rolling terrain as per IRC: 73-1990 has been adopted,

b) Design speed

The project road being a National Highway traversing through plain terrain the following design
speeds have been adopted:

Plain Terrain/rolling Terrain 100 km/hr 80 km/hr

In sections where site conditions including costs did not permit adoption of ruling design speed,
limiting design speed has been adopted.

c) Cross Section
The following road sections have been adopted for 4-lane divided carriageway:
a) Main Carriageway width (both new & existing) — 7.00 m each
b) Shoulder width (Paved) on either side — 2.00 m each

c) Shoulder width (Unpaved) on either side — 2.0 m each
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d) Service Road (where necessary) - 5.50 / 7.0m wide
e) Embankment Side Slope — 2(H): 1(V) but in high embankment side slope will vary at
different level depending upon the stability of embankment.

d) Horizontal Curves

Horizontal curves consist of circular portion flanked by spiral transitions at both ends conforming
to IRC: 73-1990.

e) Gradient

Ruling Gradient - 3.3% (1 in 30): Limiting Gradient — 5% (1 in 20); Exceptional Gradient - 6.7% (1
in 15) conforming to IRC: 73-1990.

f) Bridges and Cross Drainage Structures

The Design Standards is primarily based on “Manual™ and the provisions made in it in respect of
relevant IRC codes of practices (prescribed for design, execution, maintenance and safety during
construction & service), IRC specifications, latest guidelines and circulars of NHAI and relevant
Bureau of Indian Standards (BIS).

a) Fly-over / Interchanges / Intersections

Guidelines given in IRC: SP: 41-1994 for design of at-grade intersection in rural areas has been
followed in general. Tuming traffic survey for them has been conducted and the flow diagrams for
the design traffic for it have been given in the Annexure Volume.

h) Service Road
Suitable lengths of service road with 5.50 m or 7.0 m width of carriageway have been provided
according to availability of ROW at congested localities as detailed above.

i) Footpath and Covered drain

Provision for 2.50 m & 4.50 wide intermediate median is provided between the main carriageway
and the service road in the built up areas. Footpaths of paved with chequered tiles has been
proposed overlying the covered drain at these locations.

E.7T Pavement Structure
Pavement design for both carriageway has been done in accordance with IRC: 37- 2012 Flexible
pavement option has been proposed for widening the Project Stretch
construction and subsequent renewal works. Bituminous pavement consi
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(zone Il) & fly ash at 50:50 proportion to achieve effective CBR "12.0 %' For main carriageway &
6.2 % for service Road.
B.C: 50 mm
DBM: 100 mm
WMM: 250 mm
GSB (Grade lll): 150 mm (as Drainage layer)
GSB (Grade V). 150 mm (as Separation layer)

700 mm

Suitable design of flexible pavement consisting of following layers has been proposed for the
Service road for movement of local traffic and the design:

B.C: 40 mm
DBM: B5mm
WMM: 250 mm

GSB (Grade lll): 150 mm (as Drainage layer)
GSB (Grade V): 150 mm (as Separation layer)
655 mm

E.8 Slope Protection

Fillings in slopes have been involved in widening the road to four-lane configuration including the
high-embankment in bridge approaches. Predominant nature of the soil in the slopes is to be
grader-trimmed machined earth of ordinary/heavy type available in the locality. A natural slope of
1:2 and fiatter, found stable with adequate factor of safety, has been proposed. Protection of the

cut and fill slopes will be provided with turfs grown by mulching and seeding upto a height of 2m.
Tentative Location of Slope Protection is given in following table.
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Tentative Location of Slope Protection:

HBI:- [ Frn:hﬂ“‘ga = To Leriath ) de H?l!#}m
1 5+232 5+257 25 LHS 2
2 5+282 5+312 30 | LHS 25
3 5+442 5+477 35 LHS 1.5
4 5+542 5+572 a0 LHS 2
5 5+662 5+857 185 LHS 275
] 9+182 9+212 0 LHS 3.25
7 9+932 9+962 30 RHS 3
8 10+782 10+802 110 RHS 3
g 11+#112 11+142 30 LHS 35
10 114482 11+552 60 LHS 25
11 11+812 11+842 30 LHS 3.5
12 12+312 12+3862 50 LHS 3
13 16+634 Ao 2x2X30= | LHS4RHS
| Tomomonbakmariatasce | 21258000 | atarc

Total 2520

E.9 Environment Impact Assessment Study

A good no. of trees have already been uprooted prior of taking over from KMDA and a very small
no. of trees are still lying within the project corridor and these are to be cut, for the widening and
improvement of the road to 2 x 2 lane carriageway along with either side service road instead of
present 2 lane roadway. Compensatory plantation in 1:5 ratio with the guidelines of MoEF and
Department of Forest, Govt. of West Bengal has been proposed in the DPR.

Adjoining ponds, bheries, water bodies will be protected properly and will be taken care of the
fishes and other aquatic animals and in consideration of the use of ponds by local neighborhood.
Considering the environmental conditions, use of fly ash has been proposed for constructions of

the embankment in view of less excavation of borrow area earth.

From the point of environment, proposal for Arboriculture and Beautification of the medians,
Islands, earthen shoulders has been provided. ""' \ | \

To protect the slopes of the embankment in some locations, provision of §
been proposed. |
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The Bituminous hot mix plant and concrete batching plant will be installed in the free locations
where no vicinity of residence, agricultural fields and local fisheries.

Labour camps / hutments will be located in such a way that sanitary safeguards are maintained
without disturbing nearest residential areas and agricultural fields.

The constructors should be abided by the reasonable steps to minimize dust pollution during the
construction works following clause no. 111.1, 111.4, 1115, 111.6, 111.84, 111.9, 111.10,
111.11 and 111.12 of section 10 of MORT&H'S specification the road and bridge works.

E.10 Social Screening and Social Assessment

It Is apprehended that in the previous scheme implemented by KMDA, between Barrackpore
Wireless More (km 13+903) & end chainage at Kampa (34+385) many utilities have been
identified, shifted and relocated.

But, during the course of the present study, many utilities have been identified which are to be
shifted and relocated. This covers various overhead utility services like overhead electric &
telephone pole, High Tension Tower, Junction Box, OFC service lines, Transformers. Junction
Box, Hand Pumps, water pipe line, taps & wells.

A major utility which lies along the project carridor is a M.S. water pipe line (1400 mm @ dia)
running from km 0.00 upto km 4.00 along the right side. This pipe line is being layed by Kolkata
Municipal Water Supply Authority (KMWSA) for the supply of water for Madhyamgram, Barasat &
New Barrackpore Municipalities under the water supply scheme under JnNURM scheme
implemented by Water Supply sector of KMDA. The laying of the pipe line is under progress at a
distance of 16.0 m to 20.0 m from the centre of the existing carriageway. On interaction with the
officials of KMWSA and keeping in mind the availability of the land in this stretch, the 2x2 lane
divided carriageway have been accommodated with a shifting of the centre line towards the left
side, so that the corridor width does not foul with the pedestal / trestle of the water pipe line.

E.11 Signs & Road markings

Adequate provision for signs viz. and overhead gantry signs at locations of Interchanges and at
Corridor Management Structures like Toll Plaza, Rest Area etc. Besides, post-mounted direction

project reach including those raqmrad for the Service Roads and entry exit
line traffic. Besides, suitable provision has been proposed for road markings
for center/line, shoulder and median side edge lines for the entire length



kerbs and provision of reflective postsibollards, at the intersections and median openings, have
been proposed to ensure road safety conforming to the "Manual”.

E.12 Crash barrier, Guardrails.

Concrete Crash Barriers are to be provided to prevent vehicles going out of control at bridge
locations as per MOST specifications. Suitably designed vehicle crash barriers have been
proposed for the VUPs, CDs, toll plaza etc. as per Cl. 115.4 of IRC: 5-1998. R.C.C. crash barriers
with M-40 grade concrete are designed for normal containment and minimum design resistance
as per Cl1.209.7 of IRC: 8-2014.

E.13 Safety Aspects

The entire consultancy services comprising Feasibility Study and Preliminary Project preparation
are being carried out adopting the *Manual' and connected IRC Codes and Standards.
Specifications, Guidelines, other Manuals and Circulars of MORTH as well as International
Standard and Practices, wherever required, to ensure quality/safety in Feasibility-cum-
Preliminary Design. Also, adequate emphasis has been given on “Manual® for Safety in Road
Design and the accuracy of field survey, hydraulic and sub-soil investigations and analyses of
data to develop a fairly accurate and cost-effective Report for implementation of the project.

Adequate provision conforming to the *Manual” has been made in the project proposal for service
roads in the built up areas, under-passes / flyovers at major intersections with high volume of
traffic, smaller underpasses for movement of local people and smaller vehicles, drainage
measures in the built up areas, minimum median openings etc. as ordained by the "Manual” to be
followed for implementing the Project with forgiving Highway. It also makes suitable provisions for
ensuring safety during construction by outlining the minimum requirements to be fulfilled by the
contractors during implementation of the project.

E.14 Economic Analysis
Economic analysis has been conducted through HDM-IV, The results of the analysis, for the base
case and three sensitivity tests, varying the costs and benefits are presented below:

Results of Sanslti*rrlt)f Analysis - EIRR (%)

| NPV@12% |
R
Sensitivity Cases EIRR (%) (Rs. Millions)
Base Case 23.6 8289.68
Cost Increase by 15% | 20.7 7073.95
Sente:flit Dam'aas;e ?5;5 5?: 18.8 4778.53 z A E“-;:-\\
ost Increase by .
164 3562.81 \
Benefit Decrease by 15% | 7 Y PRELET Y 4\
The project road clears all the sensitivity cases. (-kk L LA T \
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E.15 Conclusions

The following are the major conclusions of this Detailed Project Report for Project Highway
Alignment and Proposals:

. Existing ROW in the entire project reach generally varies from 52 m and 60 m. Land
take of 52 m and 60 m (26 m and 30 m on either side of C/L of proposed road) has been
proposed considering 4 laning of the Project Highway. Numbers of encroachments exist
within the ROW, which are to be removed.

. The alignment for 4-laning is proposed mostly eccentric except at some stretches.
where concentric widening is proposed due to less ROW and problems of L.A and other
lateral constrained. Median width generally proposed Is 9.0 m.

. Service road is proposed in the built up areas, wherever found essential and required.
. Slip roads of required width have been provided at the Interchanges.
. The main cross sectional elements of the 2x2-lane road are proposed as under:

2 x 7.0 m wide each carriageway (excluding curve shyness 2 x 0.5 m)

9.0 m wide raised median in between the main carriageway

2.50 m to 4.50 m wide raised intermediate between main carriageway & service roads.
2.0 m wide paved shoulders

2.0 m wide granular shoulders (where no service road)

1.50 m to 2.00 m wide R.C. Drain at either end to serve the purpose of raised footpath.
600 mm dia H.P. underground drain along the Intermediate Median,

- Flexible pavement is proposed for the Project Highway except for the length toll plaza.

- Rigid pavement only for the toll plaza area.

. Service road on either side of 5.50 m or 7.00 m according to availability of ROW.

. Improvement of junctions with at-grade / grade separated intersections.

. Provision of signs and road markings proposed to ensure road safety.

. Provision of crash barriers\W-type metal beam guardrails on embankments of CD/
bridge approaches.

. Provision of rest areas / motel for the benefit of the road users.

E 16 Cost Estimate

The estimated total cost of the project (including centage charges) works out to Rs.940.82 crores
for the Project Highway for the project stretch of 29.435 Km. This project cost ) 308 (1);
shifting, (i) llumination of roads, VUPs & PUPs along with signaling ,
Mitigation charges and (iv) Cost towards affected structures within the ROW.
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CHAPTER-1
INTRODUCTION

Site Appreciation
The broject road s located dpproximately between
22°41'45" N and 22°56'03" N latitude and 88°25'09" E

Muragacha Cmssing at km 4.565 ang ends at Kampa
Crossing, near Kanchrapara at km 34.000 ang passes
entirely through the district of North 24 Parganas and
Is under the Jurisdiction of the Barrackpare Police
Cummiasiunﬂrate; the varioys Police stations along
the project road are Ghola, Khardah, Titagarh,
Jagaddal, Naihati & Bijpur. In general, the project road

runs from south to north direction. Kampa More
End Poimt

Muragacha Mors
Starting Point

The project road is shown jn Figure 1.1: Index Map. Practically the project streteh of
Barrackpore - Kalyani Exprasaway (@ part of SH-1) starts from  Sodepur
Madhyamgram Road at Muragacha Crossing and €nds at Kampa More junction with
Kanchrapara - Haringhata Road (SH -1) near the ROB at Budgha Park, in the district
of Nadia,

The project road passes through rural ang semi - urban areas and bypasses the
important setllements |ike Sodepur, Panihati, Khardah, Titagarh, Barrackpore, Ichapur,
Garulia, Shyamnagar. Bhatpara, Kakinada, Naihati, Halishahar & Kanchrapara along
the project road length of 29.435 km.




1.4 Existing Road Connectivity

In the road network of Kolkata Metropolitan Area, Barrackpore - Kalyani Expressway,
Is one of the most important corridor connecting Sodepur — Madhyamgram Road,
Barrackpore-Barasat Road (SH-2), the main corridor connecting NH-34 at Bara Jagulia
and B.T. Road and Ghoshpara Road (Both SH-1), in the district of North 24-Parganas
& Kampa Mare junction with Kanchrapara — Haringhata Road (SH -1) near the ROB at
Buddha Park, in the district of Nadia. The continuation of this road towards south of
Muragacha More which is connecling Sodepore-Madhyamgram Road is known as
Dum Dum Expressway and 4 laning of this stretch is being carried out by P.W (Roads)
Directorate from M. B Road Junction to Muragacha More (Km 4.565 of our Project
Road section). It is being proposed by P.W.D to connect Belghoria Expressway with
the M. B Road Junction (Nimta) of the DumDum Barrackpore Expressway, thus
providing a through link between Belghoria Expressway and NH -34 via Kampa More.
There will be another important line with Saplagram-Tribeni-Kalna-Katwa Road via
STKK Road (SH-6) at Bansberia by Iswar Gupta Setu on river Ganges by balance
length of 4.00 km of BK Expressway towards North. Thus our project road scheduled
to be starting at Muragacha More — which practically started at 577 m ahead of the
Muragacha More laying the southern approach of the VUP at *0" chainage and for that
reason the project road length now stands at chainage 4.565 km to 34.000 km i.e. of
29.435 km in total length. Project Preparation of a 2™ bridge on river Ganges at
Kalyani parallel with Iswar Gupta Setu is also under preparation by WBHDCL. The
inter connectivity of the Project road and its surrounding road network is shown in
Figure 1.2: Schematic Line Diagram.

1.4.1 Area Details
The Project road passes through the two Blocks of Barrackpore | & Barrackpare 1.
Barrackpore, is the headquarter of the Barrackpore subdivision in the North 24
Parganas district, and is situated in North of Kolkata. Barrackpore subdivision is a
subdivision of the North 24 Parganas district in the state of West Bengal, India. It
consists of sixteen municipalities and has one Cantonment Board. The population of
Barrackpore as per 2011 census is 36,15,356.

BARRACKPORE

Barrackpore Sub-Division, under the district of North 24 Parganas in t
Bengal, is an old and famous administrative territory, dotted with rom al ‘
provinces of India, The area of Barrackpore is 308.1 Sg. Km. éa ca{lyc'-:fijsi is
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urbanised Sub-Division with roads, railways and airport, passing through it along with
other important State Highways. It is an important well connected road in the district of
North 24 parganas. It is also a well connected road practically in between Barrackpore
and Barasat Civil Sub-Division which is head quarter of the North 24 Parganas District
where two National Highways NH 34 and NH 35 also passes through Kolkata
metropolis, and other important urban and commercial centres of the slate.
Barrackpore Trunk Road (B. T. Road)is one of the oldest metal roads in India
connecting Barrackpore to Kolkata.

Being located in Suburban region of Kolkata, most municipalities of Barrackpore are
connected by Sealdah — Ranaghat Main Railway under eastern Railway and with
Kolkata which was setup in the year 1862. The railway line from Sealdah Section
extends through this Sub-Division to Ranaghat, Bongaon, Dankuni, Howrah, Burdwan,
Bandel. Circular and Metro Railway also extends easy communication facility of the
Sub-Division. In January, 2002 the Rail connection to Bangladesh was reopened for
goods movement to Benapole. In the road sector, connectivity is being improved
further with the KMDA by developing the Barrackpore-Dum Dum Expressway and the
PWD having undertaken projects for widening of Jessore Road, widening and
strengthening of B. T. Road. NHAI has also taken up widening of NH-34 from Kolkata
to Dalkhola. The Belghoria Expressway and the Nivedita setu also lie in the vicinity.
The only International Airport in West Bengal located within the Sub-Division, Netajl
Subhas Internationa!l Airport at Dum Dum. Barrackpore is well connected
with Shrirampur and Sheoraphuliin  Hooghly District by ferry service from
Dhobighat and Sheoraphuli ghat. The subdivision also has a strong presence of many
colleges and technical institutions, universities. It offers an atiractive destination
for new industries/ investment in the emerging areas. The subdivision has a glorious
history of cultural, religious and social developments.

The Municipaliies which are served alongside the project corridor are
Kanchrapara, Halisahar, Naihati, Bhatpara, Garulia, Barrackpore, Titagarh, Kamarhati

and Panihati. There is one census town (Ichhapur Defence Estate) and two community
development blocks: Barrackpore—| and Barrackpore-il. These two blocks contain
nine census towns and 14 Gram panchayats. Upto Kalyani from Kolkata is the area
covered by the Kolkata Metropolitan Development Authority in the Indian state of West




In West Bengal are both located in Barrackpore. It is also the seat for the Sub-
Divisional Court of Northern 24 Parganas District. The Barrackpore Police
Commissionerate is responsible for law enforcement in the area,

ECONOMY

Barrackpore Sub Division benefits from the Hooghly River, which flows through the
western part of this subdivision. The presence of the river aided the establishment ofa
large number of industries on its banks early in India's industrial development,
including jute, engineering, paper, and cotton mills. Barrackpore has also traditionally
had a strong small scale cottage industry and handicraft sector.

The Army/Air force cantonment is the biggest landscape of the town of Barrackpore
and also in two locations of the project road. There is an Army base at Jafarpur at 9"
km of the project road. The Ichapore Rifle Factory is one of the most important arms
factories of India, supplying the requirements of the security forces located nearby the
project road. There is one Engineering Institute of Agriculture within a distance of 1.00
km from Wireless More of the road. Bidhan Chandra Krishi Vishwa Vidyalaya is alkso
located at Kanchrapara nearby the project road. Agriculture is the main base of the
subdivision's economy producing a variety of 2 (two) seasonal paddy crops and variety
of vegetables which feeds the district and also the northern city of
Kolkata. Floriculture, pisciculture and horticulture have  also flourished in the
town. Central Inland Fisheries Research Institute has been established at Barrackpore
to promote production of fishes mainly from ponds, roadside water bodies and rivers. &
well-developed irrigation system has been constructed in the subdivision to promote
agriculture. Low interesi loans have also been used to encourage the expansion of
farming and the development of agricultural infrastructure.

After the independence, Barrackpore is primarily known as an industrial town. The
primary industry in Barrackpore s jute processing, centered in a number of jute mills
on the side of the river Ganges. Dry cells produced by Exide, and cables produced by
Nicco are other industrial products are also situated in this sub-division along with
other different industries in and around Barrackpore sub-division and Kalyani Town.

Barrackpore is also famous for Palta Water Works under Kolkata Municipal
Corporation. It is an oldest water treatment plant, in the banks of Hooghly
plant was constructed in between 1864-1870, and is situated on 480
of land. It was the first intake point for generation and supply of water




high demand of water to city of Kolkata. The Kolkata Municipal Corporation has
commissioned the Indira Gandhi Water Treatment Plant near the same locality to
augment the capacity of supply of water to Tallah at North Kolkata.

Barrackpore is one of the most developed regions in West Bengal. The literacy rate in
the sub-division is above the average standard of the state and district. With a strong
human resource and a large nos. of educated youth and high literacy, nearby salt Lake
and Rajarhat Industrial complexes, there is also a new thrust of industrialisation in new
areas of IT, food Processing and service industries.

KALYANI

Kalyani is located in the Nadia district of West Bengal, within the Kolkata metropolitan
area. It lies along the east bank of the Hooghly River, within the upper Ganges Delta.
Kalyani being a planned town, it is characterised by underground sewerage system,
paved roads forming rectangular grids, tree-lined avenues and community parks paved
roads intersecting each other at 90-degree angles. The city itself is divided into four
blocks — Block A, Block B, Block C and Biock D, which are further divided into sub-
blocks. Block A is mostly residential in character, Block B, which has residential as well
as mixed use patterns. Block C and Block D are located north of the Kalyani Simanta
branch line. Block C is reserved for institutional use and is largely occupied by
the Kalyani University and Kalyani Government Engineering College. Block D is the
industrial zone, consisting of many small and medium-sized industries. Kalyani quickly
registered itself as a self-sufficient township. Its gradual development continued as a
notified area. In 1995, it was upgraded to a municipality. Kalyani has an average
literacy rate of 88.75%, higher than the national average of 59.5%. Healthcare system
in Kalyani consists of both government and private healthcare facilities. The Army
hospital, Netaji Subhash Sanatorium, Jawaharlal Nehru Memorial Hospital, College of
Medicine & JNM Hospital, Gandhi Memorial Hospital, ESI Hospital are the major
hospitals in the town. In June 2014, the central government gave in-principle clearance
for setting up Al India Institute of Medical Sciences (AlIMS) at Kalyani.

The project road starting at Muragacha More ends at Kampa More, near Kanchrapara
and from the locality Kalyani is at a distance of 4 km and Iswar Gupta Setu (Kalyani
Bridge) at a distance of 5§ km only. It is an Important municipality in
the Indian state of West Bengal. It is located around 50 km from Kolkata
of West Bengal, forming the northern most boundary of Kolkata metro '
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Kalyani is the administrative headquarters of Kalyani subdivision, a part of Nadia
district. It consists of Chakdaha, Haringhata, Kalyani Municipality and two community
development blocks: Chakdaha & Haringhata. The two blocks contain 27 Gram
Panchayats and three census towns. The three census towns
are: Darappur, Madanpur & Nagarukhra. Situated on the banks of Hooghly River, the
city is spread over an area of 29.14 square kilometres (11.25 sq mi). According to the
2011 census, Kalyani had a population of 100,620.

Kalyani has a dedicated industrial zone having numerous industries including Andrew
Yule and Company, Kalyani Breweries (UB Group). and Dabur; though many of the
industries have closed or stopped production. It is an important center of education in
West Bengal, with two universities — University of Kalyani and Bidhan Chandra Krishi
Viswavidyalaya; three engineering colleges; one medical college and other institutes of
higher education and research. Kalyani Stadium has emerged as an alternative
location to Kolkata for holding numerous I-League football matches and other sporting
events. The Bengal Cricket Academy and a stadium has been established by Cricket
Association of Bengal in Kalyani for promotion and development of cricket. There is a
major hospital i.e. Gandhi Hospital within the centre governing the Central Gowvt.
Moreover, recently the Central Government have accorded the sanction for the
construction of the Super Specialty Health facility, All India Institute Medical Sciences
(AIIMS) at Kalyan.

In June 2015, the Government of West Bengal declared establishment of an "Analytics
City" in Kalyani, which is likely to attract investments of more than Rs 3,000 crore in
next three years. In the first phase, being developed over 52 acres off Kalyani
Expressway, the hub will accommodate academic, residential and commercial centers

apart from real estate projecits.

With the construction of the project corridor & connectivity with Belgharia Expressway
both Barrackpore & Kalyani and all the municipalities will be benefitted,

Present Traffic, Growth Rate & Development

The Consuliants have carried out traffic survey along the corridor and also on NH 34 &

Chapter 3.
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The present traffic volume on the corridor expressed in terms of numbers of vehicles is
commonly expressed as Annual Average daily Traffic (AADT) and is 18283 conducted
near the existing Toll Plaza at km 9+370; and at km 0+400 the ADT is 13860. The
corresponding PCUs are 22217 & 17463 respectively.

With the completion of the connectivity of the Dum Dum (Nimta) Muragacha section of
Kalyani Expressway (presently 4 laning work under construction by KMDA) &
Belgharia Expressway, diverted traffic will be there towards NH 34 as well as lowards
Kalyani and further towards north. The diverted traffic will follow this route as found out
from the origin destination survey conducted on Belgharia expressway.

In totality there will be an overall development of the whole region covering the districts
of Kolkata, North 24 parganas, Nadia and Hooghly. The benefits of the development
may be summarized below.

1. Barrackpore Kalyani and Dumdum Expressway is a major traffic corridor and offers
an attractive alternative to the congested NH-34 or B.T. Road (SH-1) corridors.

2. A direct connectivity from NH — 6 and NH 2 will be established primarily with NH -
34 with the completion of the whole stretch from Belgharia Expressway — Dum
Dum Barrackpore - Muragacha — Wireless More (SH-2) — Kampa More — Buddha
Park — Ishwar Gupta Setu — SH — 13 going via Saptagram — Memar| — via NH - 2
to Burdwan; another route plying to Jirat — Kalna — Nabadwip (via SH - €).

3. On the side, the road is connected with NH-34 at Baro Jagulia with a short link from
Kampa Crossing on the project corridor within Kanchrapara area which is an
alternative and short corridor of NH-34 from the NH-2 and NH-8 via Belgharia
Expressway. A fast hassle free corridor access to the various municipalities in the
vicinity of the Kolkata Metropolitan Area (KMA) and Kalyani city, where an AlIMS is
proposed to be built. Besides, Kalyani is a strong contender for being a smart city
in the coming years.

4. A major socio economic development of the whole region covering the districts of
Kolkata, North 24 Parganas, Nadia & Burdwan. With the completion of the corridor
as a whole on a macro basis there will be tremendous impetus to growth and
development of the southern & eastern part of the state of West Bengal and will act
as a catalyst for the growth of indusiry, housing, employment and most importantly
social upliftment in life of the common people of the state of West Bengal.
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1.4.3 Specification & Standards
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The relevant standards and codes of Indian Roads Congress (IRC) & Indian Standards
(IS) were followed for the field studies, analysis of data, interpretation thereof,
preparation of drawings & design for the highway geometrics, pavement & structures
and accordingly the Preliminary Project Report has been framed. Some of the relevant
codes are IRC: 38-1998, IRC: 37 - 2012, IRC:64-1990, IRC:73-1980, IRC:SP:23-1983,
IRC:SP:42-2014, IRC:SP:44-1996, IRC:SP:19-2001,IRC:SP:73-2015, IRC:SP:87-2013
and IRC:SP:B4-2014 etc.

The field investigation has been carried out as per the guidelines spelt out in IRC: SP:
19-2001.

Objectives & Need of the Project

The consultants have carried out a detailed study of the project road and its vicinity
and have earmarked the following project corridors which also have a direct / indirect
impact on the project road. The corridors which are of significance are as follows:
Barrackpore - Kalyani Expressway (Project Corridor)

Madhyamgram Sodepur Road ( Intersects the project road at Muragacha Crossing)
Barasat-Barrackpore Road (SH-1) (Intersects the project road at Wireless Crossing at
Mohanpur)

Belgharia expressway (runs on the southern side and a proposal to link the same by
an elevated corridor is being planned by the state P.W.(Roads) Directorate.

National Highway No. 34 (runs parallel to the project road on the eastern side) and
connected by all main roads intersect the project road and ends with NH-34 in different
locations.

Barrackpore Trunk Road which continued towards Kalyani as Ghoshpara Road (which
runs parallel to the project road through the major urban setilements on the western
side of the Sealdah Ranaghat railway line (in between two roads) upto the Iswar Gupta
Setu).

Importance of the Corridor

Barrackpore Kalyani continued with Dumdum Expressway is a major traffic corridor
and offers an aftractive alternative to the congested NH-34 or B.T. Roa
corridors. To mitigate the traffic congestion on NH-34 and B.T. Road,
offers better quality of traffic flow and therefore, Is generally preferred by fr
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The road acts as a bypass avoiding the congested roads along the towns and cities,
like Sodepur, Barrackpore, Naihati, and on other sides viz., Madhyamgram, Barasat,
Amdanga which developed along the Hooghly River, The road has significantly
brought down the communication time between the cities from two hours to one hour.
The road has important connecting feeder roads with
Sodepur,Barrackpore,Naihati, Barasat, Madhyamgram, Kankinara, Khardaha and Kan

chrapara, apart from roads which connects other small towns and localities on the way.
The road has intersection with State Highway 1 and State Highway 2 and connects
with National Highway 34 at different places. An extension of Kalyani Expressway
connects the State Highway 6 al its starting point.

However, the major disadvantage of this corridor is that there is no direct connectivity
to Belgharia Expressway at present. But, on a good note the State P. W. (Roads)
Directorate has taken up the work of connecting the Belgharia Expressway with the
Dumdum Expressway and thereafter with Barrackpore — Kalyani Expressway by
proposing an elevated corridor which will connect near Nimta near Madhusudan
Banerjee Road (M B Road) Intersection i.e. the junction of Dumdum Expressway and
M.B. Road at Nimta. So, traffic approaching Kolkata side using Kalyani-Dumdum
Expressway finally joins NH-34 using either Madhyamgram-Sodepur Road or Barasat
- Barrackpore Road. Furthermore, the entire north bound traffic towards Barasal/
Kalyani etc. will also be connected which presently has to travel through heavily
congested urban stretch of NH-34 namely, Birati, Madhyamgram, Barasat elc.

Thus, from the traffic connectivity & mobility the Barrackpore - Kalyani Expressway will
have a tremendous importance after the completion of the missing link between the
Beigharia expressway and the Dum Dum - Kalyani at Nimta as it will be a vital link for
through traffic towards northern and also as an alternative bypass of congested stretch
of NH-34 avoiding Birati, Madhyamgram and Barasat city.

Moreover, in the past, over the years considerable amount of development activity has
been taken up by KMDA and the various Municipalities in the region, & there has been
a high level of economic and population growth in all the municipalities adjoining the
project corridor. As a result, the project corridor may be truly called a trans municipality
expressway and up gradation and development of this corridor from present day 2-lane
configuration to 6 -lane alongwith paved shoulder and by raised medians divided
carriageway standard Is absolutely essential considering the socio — economic
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been proposed already. Kalyani is also supposed to be declared as a SMART CITY in
the upcoming years. Moreover, there is an ever growing flow of daily commuters
coming from all across the region to Kolkata Metro and of proposed Dum Dum -
Barasat Metro for employment & business activities which has resulted in congestion
in the urban space of Kolkata Metro and there are visible occurrences & tendency for a
convergence towards the city periphery all along the BT Road from Sodepur to
Barrackpore. Allernatively, with the realization of the 4 lane project corridor will
encourage de-urbanisation and will attract the investment & development of business
activities which in tumn will relieve the stress off the commuters and indirectly benefit
the urban infrastructure of Kolkata Metro with a major socio economic development of
the semi — urban population. Moreover, the region has reached a strategic threshold in
terms of concentration of population, education and job opportunities that is favorable
for future growth.

Consulting Services

In pursuance of the above, West Bengal Highway Development Corporation Lid
(WBHDCL) has awarded the work of “Up-gradation of Kalyani Expressway to 4/6 lane
configuration from Muragacha (ch. 4+585 km) to Kampa (ch. 35+340 km) including
elevated connection with proposed Mogra-Kampa-Barajaguli Road Corridor in the
district of North 24 Parganas in West Bengal on Hybrid Annuity Mode.” to Mackintosh
Burn Limited. Notice to proceed to undertake the consultancy services was issued by
WBHDCL vide their Memo no. 776/1/WBHDCL dated 08.07.2015. The services are
on-going and this Final Feasibility Report is submitted herewith.

Scope

The scope and objectives of the Consultancy Services to be provided is set out in
Terms of Reference (TOR) prepared by the WBHDCL. As per TOR, the scope of this
Preliminary Project Report for Up-gradation of Kalyani Expressway to 4/6 lane
configuration from Muragacha (ch. 4+565 km) to Kampa (ch. 35+340 km) including
elevated connection with proposed Mogra-Kampa-Barajaguli Road Corridor in the
district of North 24 Parganas in West Bengal on Hybrid Annuity Mode.

Al present, the road is of 2-lane carriageway with earthen shoulder only. As per TOR

& I o ﬂd » ——— 4
and traffic capacity, the road is now proposed lo be of 4-lane divid camm}ﬂmﬂ%‘
a raised central median along with paved shoulders and to provide /lﬁa"sarv‘:m\ 2
road for the required length, T
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CHAPTER 2
APPROACH & METHODOLOGY

GENERAL APPROACH

The general approach of the Consultants would be to comprehensively address the various
issues involved in the project, to carry out all the field and design office activities as set out
in the TOR, and finally to develop economically and financially viable improvement
proposals satisfying the objectives of the project. For successful and efficient rendering of
services, the Consultant proposes to take a sound engineering approach based on a
clear understanding of the Terms of Reference and the relevant planning and systems
approach,

The TOR for the project lays down in details all the activities to be carried out by the
Consultants.

PROJECT OBJECTIVE
The main objectives of the consultancy services are:

Up-gradation of Kalyani Expressway to 4/6 lane configuration from Muragacha (ch. 4+565
km) to Kampa (ch. 35+340 km) including elevated connection with proposed Mogra-
Kampa-Barajagull Road Corridor in the district of North 24 Parganas in West Bengal on
Hybrid Annuity Mode; 4 — lane with paved shoulder configuration in most economical
manner but consistent with the requirements of safe and high speed travel and to establish
the technical, economical, environmental, social and financial viability of the project
envisaged to be implemented through EPC basis.

To establish the wiability of the project section taking into account the investment
requirements with regard to rehabilitation, up gradation and improvement based on the
following criteria vis-a-vis the financial returns through toll and other revenues:

Highway Design
Pavement Design
Provision of service roads wherever necessary and feasible, intersections,
underpasses if required etc along with side drains.
Rehabilitation and widening of existing culveris
Construction of new structures

Providing Vehicular underpass

Road safety features

. * & =




21.2

— @2~

. Environmental and Rehabillitation costs
* Cost of land acguisition if any

It is proposed to identify possible Toll Plaza locations and collect fees from as much of the
motorized vehicle users of the improved facilities as economically feasible.

To finalise locations of weighing station, parking and rest areas.
To finalize tender documents including PQ documents for tendering.
To provide project reports and economic analysis suitable for appraisal.

SCOPE OF CONSULTANCY SERVICES
The detailed project Report would inter-alias cover the following:

i,

wil.

vill.

Xi.

xii,

xiil.

XV,

XV,

Review of all available reports and published information about the project road and
the project influence area;

Environmental and social impact assessment, including such as related to cultural
properties, natural habitants, involuntary resettlement etc.

Detailed reconnaissance;

Identification of possible improvements in the existing alignment and realignment at
stretches for geometric improvements so as to maintain the design speed.

Traffic studies including traffic surveys and Axle load survey, turning movement
surveys and demand forecasting for next twenty years;

Inventory and condition surveys for road;

Inventory and condition surveys for cross-drainage structures and drainage
provisions,

Detalled topographic surveys using Total Stations and GPS;

Pavement investigations,

Sub-grade characteristics and strength: investigation of reguired sub-grade and
subsoll characteristics and strength for road and embankment design and sub s0il
investigation;

Identification of sources of construction materials;

Detailed design of road, its x-sections, horizontal and vertical alignment and design
of embankment of height more than 6m and also in poor soil conditions and where
density consideration require, even lesser height embankment. Detailed design of
structures preparation of construction drawings of cross-drainage siructures
|dentification of the type and the design of intersections;
Design of complete drainage system

Economic analyses;
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xvi. Contract packaging and implementation schedule.

xvii  Strip plan indicating the scheme for carriageway widening, location of all existing
utility services (both over- and underground) and the scheme for their relocation,
trees to be felled and planted and land acquisition requirements including schedule
for LA: reports documents if there be any proposal for LA and drawings
arrangement of estimates for cutting of trees and shifting of ulilities from the
concerned department;

xix.  Preparation of detailed project report, cost estimate, approved for construction
drawings, rate analysis, detailed bill of quantities, bid documents for execution of
civil works through budgeting resources.

XX. Design of toll plaza and identification of the location

xxi.  Any other user oriented facility enroute toll facility.

xxii.  Vetting of all structural design & pavement design from IIT Kharagpur.

EXISTING ROW, ROAD FORMATION & PAVEMENT

ROW:;

The information regarding available ROW of the Project Road as gathered varies from 52m
to 60m. However, exact ROW will be obtained from the Revenue maps to be collected from
the Office of the Special Land Acquisition Officer, Barasat, North 24 Parganas.

FORMATION WIDTH:
The formation width of the existing carriageway varies from 8.0 m to 12.0 m, which will be
measured location-wise and the Road Inventory data sheets.

PAVEMENT AND SHOULDER WIDTH

The existing road has 7.0 m wide bituminous carriageways with about 1.0 m to 1.5 m wide
unpaved shoulders. The height of embankment varies from 1.0 m to 2.0 m and in few
culvert / bridge - approaches it is about 3.0 m.

These are 11.50 km length of on-going 2 — lane carriageway and alongwith low level
service roads on filling sides from Chainage 20+642 to 33+142 in strelches. KMDA
contractors left the works long time back before the road is handed over to the WBHDCL in
incomplete statge. The works are upto the level of WMM/GSB in to a level of earthwork.
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2.1.4 BRIDGES & CROSS DRAINAGE STRUCTURES

2.1.5

2.1.6

BRIDGES:

There is only one no. minor bridge on the project road of length 37.3 m (2x12.3 + 1x12.7).
KMDA completed the 2™ Bridge of same type and same span arrangement juct right side of
the bridge on existing carriageway.

CROSS DRAINAGE STRUCTURES:
The existing culverts in the project road are as follows: -

+ Slab Culvert - 02 Nos.
¢+ Box Culverts - 50 Nos.
¢ BoxCulverts - 04 Nos. (Skew) as detailed in the list attached at the end of this

chapter under Annexure — |,
Besides the above, there are following culverts left under construction on proposed
carriageway and on either side of service roads.
+ Box culvert completed on proposed carriageway — 5 Nos.
Box culvert incomplete on proposed carriageway — 4 Nos,

Box culvert completed on service road {LHS) - 1 No.

Box culvert completed on service road (RHS) — 4 Nos.

-

¢ Box culvert incomplete on RHS service road — 2 Nos.

Tleuhﬁe culverts on service roads are constructed in sufficiently low level as of KMDA's service road
EXISTING HORIZONTAL AND VERTICAL ALIGNMENT

The road in the Project Stretch contains a number of horizontal and vertical curves, which
are found more or less standard as per code. The extent of shortfall if any for proper
correction will be known precisely from the Topographic Survey data which have been
already completed for the Project Stretch. These will be corrected during Geometric
Planning of alignment as per IRC: 73-1980 in the Detailed Project Report.

INTERSECTION
There are seven (07) Nos. major important junctions that contribute maximum number of

traffic along this highway as detailed hereunder.
List of Major Junctions

Chainage (Km) Type Remarks. _____,___H
) RAYE]

Km 5.142 4 - Legged Muragacha More//;? } *.\
Km 13.903 4 - Legged Barrackpore Wirel Mu
“;f’ : \ o Y
‘* €L _" . 111 il
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Chainage (Km) Type Remarks.
Km 25.363 4 - Legged Panpur more
Km 28.308 4 — Legged Nalhati More
(Saheb Colany More)
Km 29.318 4 - Legged Rajendrapur More
Km 32.224 5 - Legged Paanch Matha
Km 34.385 4 - Legged Kampa More

Minor Junctions: There are also some minor Junctions along the stretch detail of which
will be provided in the Detailed Project Report. These Junctions are of minor nature and at
grade Intersection to be designed for them as per IRC: SP: 41-1984.

Underpasses /| Pedestrian crossings: There are no underpasses/ pedestrian crossing
along the project road; however necessity for providing the same if felt will be provided in
discussion with the officials of WBHDCL on the basis of traffic survey analysis.

2,1.7 TOLL COLLECTION CENTER
Presently there are two (02) nos. Toll Collection Center exists along the project streich sel
up by KMDA before handing over the project road to WBHDCL. The respeclive locations
are at km 5.542 & Km 14.672. We may have to consider for Toll Plaza at one appropriate
location in consultation with WNHDCL keeping in view the volume of traffic.

22 METHODOLOGY

2.21 GENERAL APPROACH AND METHODOLOGY

¢+ Based on the objectives and scope of the Consultancy Services, an appropriate
approach and methodology has been developed as discussed in the succeeding
paragraphs so as to address the various issues involved in the project.

+ All the provisions of various IRC, BIS codes and MOST specifications shall be followed
wherever required in the project preparation activities. All laboratory and field tests for
soil and other materials etc. shall be done in accordance with the relevant IRC, BIS
codes, etc,

¢ As per the requirements of TOR, a competent team of suitably qualified Key personnel

duly approved by the Client along with other supporting staff has bee m
this project for carrying out the required services. 4 ; ;.;.\

« It has been proposed to adopt a task approach to carr}rl ._\
\ VL4 o
\) %, po i ”:1"
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comprehensively and accurately to the complete satisfaction of the client.
+ The assignment has been broken into different tasks as indicated in the annexed
sheets. The methodology of each task has been described hereunder.

2.2.2 TOPOGRAPHIC SURVEY
2,2.2.1 GENERAL

The specific objective of the topographical survey in the highway project is to delineate
accuralely the complete existing natural and man-made features, so as to study and
develop the exiting road to 4-lane with paved shoulder configuration; creating an accurate
Digital Terrain Model, which is also a fundamental requirement to design the highway in the
latest computerized road surface design. Longitudinal and cross sections at suitable
interval as per TOR will be obtained for the purpose of developing the DTM base for
design. Data shall be obtained to design the cross drainage system allowing the storm
water/ floodwater to flow out smoothly. The topographical survey from km 4.565 at
Muragacha crossing to km 34.385 at Kampa crossing of Barrackpore - Kalyani expressway
has been taken up for DTM using most modern Survey technique with the help of GPS,
Total Station, and Auto level and approved commercial software.

The topographical survey work includes:

e Establishment of a network of geodetic plan metric control points, as well as, heighl
contral points.

* Detailed topographical survey.

* Detailed height control work taking longitudinal and cross sections all along the stretch
for creating a mathematical base for development.

= Transfer of the designed road alignment on to the ground in mathematical data

system.
Reconnaissance survey will be taken up to fix appropriate location for GPS Pillars and
reference pillars, considering correct and optimum use of them during further surveys.

2.2.2.2 GEODETIC CONTROL SURVEY
Dual frequency GPS instruments will be used to obtain absolute values of points in

spherical co-ordinate, that is, in Longitude and Lalitude. Prefabricated
intervals will be established, whose Longitude and Latitude values wi
instrument; and the GPS pillars will be established at about 5.0 to 6.0 Em

““\
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the length of the highway and proposed diversion. These values of GPS pillars will
thereafter be converted to its metric components. These points will form the base of
absolute values to which Total station traverse using these co-ordinate system will be tied.

These pillars will be located near the edge of right of way or near about, so that these are
not disturbed during project activities.

These pillars will have correct BM values on them so that they will be serially numbered
and their description will be duly provided to ensure easy identification and accessibility in

future,

During geodetic control surveys, height control survey will also be taken up and reduced
levels referred to Mean Sea Level will be marked / assigned to all pillars, GPS pillars and
reference pillars as per TOR. Prior to detalled survey, XYZ values will be distributed to all
reference pillars and all permanent objects on the highway.

These control survey pillars would form the basic data system, the mathematical base on
which the crucial test of three dimensional topographic survey will be founded. The major
lask of delineating the total highway stretch in 3D system along with all bridges / culverts
and all features within the ROW, trees, plantations etc., and the surrounding natural
landscape would be planned for future environment,

o 2.2.2.3 TOPOGRAPHIC SURVEY WORKS
It shall consist of:

¢+ GPS traverse about 5 km apart with a pair of points consisting of absolute values in
global terms and with height by Auto level,

¢ Total Station traverse for awarding 3 dimensional digital values to each and every
feature within the ROW.

+ Assigning Reduced levels / heights to all roadside features referred to MSL. Also, long
section at regular interval and cross sections at an interval as per TOR to delineate the
exact existing road surface along the alignment. In hilly terrain the cross-sections will be
taken at 20m or closer interval as required.

¢ Ground verification of the Terrain Modeling, with reduced level values

+ Total mapping of the alignment, in digitized geodetic co-ordinates.,
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¢ Check terrain modeling by drawing sections at all required places, on the
mathematically created model of the road.

*+ The pillars will be established along the road within the ROW at Suitable places at 250m
intervals. These pillars with details will be documented in a table and painted: (i)
Reference pillars YELLOW (ii) GPS pillars WHITE. Both the pillars will have serial
numberings in red, They will be constructed to facilitate detailed survey.

2.2.2.4 TOTAL STATION TRAVERSE

traverse completed earlier. This total station traverse will have sufficient number of survey-
controlled points for using during detailed survey.

All these total station traverse points will bear the controlled and checked values of XYZ for
further use during detailed survey. All the Total Station Survey points will bear the closed
circuit, double tertiary controlled levels referred to the GTS-BM.

2.2.2.5 DETAILED SURVEY

All over ground / underground topographical features, utility service lines, existing on the
road will be Surveyed; which will bear the controlled geodetic value on each data in XYz
system. Existing road will be Surveyed in detail, taking XYZ values at Road center, Road
edges, Road shoulders, Toes and normal ground away from toe line. Trees above 600m
girths will be Surveyed separately and social forestry plantations will be Surveyed giving the

features, natural or man made will be Surveyed, and each point will have XYZ valyes. Road
Curves will be surveyed with special attention for development of Proper existing geometrics
and cross roads will be surveyed with Proper weightage on the type of road, keeping in
view for improved junctions and or intersections.

2.2.2.6 LONGITUDINAL AND CROSS-SECTIONS

Levels will be taken at 25m intervals longitudinally or closer at curves or if the topography
demands and Cross-sections will be taken at S0m/20m apart trans y
extent of survey corridor depending upan the nature of terrain i




_.—-|81-?__

mountainous/ hilly. Levels along the cross sections will have the following points recorded
specifically.

+ Euxisting road center (carriageway)

+ Edges of the carriageway

¢ Edges of the shoulders (Paved & Unpaved)

¢ Edges of berm

¢ Al rut points / Quarter point of carria geway

¢ Al every 5m intervals beyond embankment berms on both sides up to ROW
boundary.

+ On the proposed incomplete carriageway

+ On the service roads which have been carried out under the previous contract and
executed by KMDA

The closer intervals of taking cross sections will be chosen according to topographical
condition at the point.
Longitudinal and cross sections for major and minor streams will be obtained as per
recommendations contained in IRC special publication No. 13 and IRC-5-1985 which will
be followed in totality.

Coding and matching of different topographical features between Total Station and
Computer Software have been finalized in compatible terms,

2.2.2.7 GROUND VERIFICATION

On completion of topographical survey by Total Station and Auto Level, the drawing will be
prepared by using Auto-Cad software and PC compatible data of total station. Ground
verification of a few check plots and all details of the detailed survey will guard

2.2.2.8 DIGITAL TERRAIN MODELING

All digital data in XYZ format from the ground survey by Total Station will be used for
mapping by means of Auto-Cad at site and also at the Design Office, using the Highways
Design software: “INROADS". Software will be used for Digital Terrain Modeling of the
proposed 4-lane divided carriageway of the Highway.
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traverse and have to be distributed to all the conirol and reference pillars fixed in the
stretch, by using Auto Level.

In addition to control points established, as mentioned in the aforesaid paragraphs, a
number of intermediate temporary benchmarks will be established using auto levels and
awarding XYZ values to them and these will be: bridges and culverts, exposed rock
outcrop, Ring wells or other permanent features available along the road.

The prefixed accuracy, as have been desired from the network of above control points will
be:

« Planimetric control points by GPS: 1:30000

« Total Station traverse accuracy: 1:25000

e  Auto-level traverse accuracy: 12K in mm, where, 'K’ is the distance covered by the

fraverse.
2.2.2.9 DATA EVALUATION AND PROCESSING

The raw data obtained direct from field observations will be evaluated and processed in
with the requisite software. Ground checking and pin pointing the missing data, if any, will
be picked up immediately.

The raw data in XYZ (i.e. 3D) format will be processed for preliminary strip plan drawing in
field and sent to corporate office for scrutiny and final design with all complete parameters.

2.2.3 TRAFFIC STUDY

The objective of traffic study is to provide basic input for the following part of the Feasibility
Study:

. Design Traffic assessment of exsting corridor based on traffic demand on the
corridor for next 15 years by applying proper forecasting technigue.
. Identification of zone of influence of the project stretch as per O-D Survey and

commodity movement characteristics survey.
. Pavement design based on design msa obtained from traffic volume count data,

axle load data, and CBR value.
- Intersection design.

. Providing Vehicle underpass (VUP) ﬁgﬁqx

+ Provision of Service Road. / B

. Providing Pedestrian underpass (PUP) / r*{* / Ne, \

. Possible location & design of toll plaza. L f sl ~| .';
G\ I Sz1e 17l
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« Economic analysis.

2.2.3.1 METHODOLOGY BASED ON TOR & RECONNAISSANCE SURVEY OF THE PROJECT
STRETCH:

a) Secondary Data Collection

i) Previous Traffic Count Data
P. W. (Roads) Directorate, Govt. of West Bengal will be constructing the elevated
corridor between Belgharia Expressway & Dum Dum - Barrackpore -Kalyani
Expressway, which when completed will be an extension of our project road on
the southern side. The outcome of the traffic studies conducted by P. W. (Roads)
Directorate for the said project will be tried to be obtained with the help of officials
of WBHDCL.

i} Statistical Information:

« Economic Indicators: Statistical information such as Population, Per Capita
Income, Net State Domestic Products (NSDP) & Gross Domestic Product
(GDP) for the areas of influence as per O-D survey will be collected from
Census, Directorate of Economics and Statistics of Government of West
Bengal and Economic Survey of Government of India.

* Vehicle Registration: Classified vehicle registration figures for the areas of
influence as per O-D survey will be collected for last 5 years from Regional
Transport Authorities, Public Vehicles Directorate of QOrissa.

i) Seasonal Variation:

The Seasonal Variation will be worked out based on the traffic count data

collected from some Contro/ Points or from other reliable sources, where

previous record of daily traffic plying on that stretch in every season i.e. around
the year traffic count will be available in a systematic manner.

iv) Accident Statistics:

Previous accident information will be collected from the police stations along the
stretch for last 3 years to identify accident-prone areas, if any, cause and
frequency of accidents etc to identify black spots.

v) Data on Fuel Sales:

Efforts would be made to collect previous sales data from so

A
stations - to get an idea of growth trend, required for forecast a ﬂrif}'_mm \ \
% iy |
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traffic figures.

b) Primary Data Collection:

Primary data have been collected from Traffic Surveys comprising of Classified
Traffic Volume count survey ( both 7days x 24 hours & 3 days x 24 hours), Origin -
Destination Survey, Axle Load Survey & Turning Movement Survey at various
locations on the project road and its vicinity which is delailed in table below.

5l Jurisdiction
Description | Duration Location Chainage
g of Local PS.
1. Classified Between Muragacha More &
Ch, 0.400 Ghola
Traffic — 54 Barrackpore Wireless more,
X
Volume h::rs Between Barrackpore Wireless
Count maore & Kampa More. Ch. 9.530 Titagarh
Survey
2. Classified On Belgharia Expressway Ch. Between
Balgharia
Traffic 3.00Km to 3.50km
3 days x 24
Volume ot On NH-34 (Jessore Road) near
rs
Count Birati Junction - Nimta
Survey
3. Between Barrackpore Wireless
Ch. 9.530 Titagarh
Origin more & Kampa More,
r
1day x 24 | On Belgharia Expresswa Ch, Between
Destination L e el Belgharia
hours 3.00Km to 3.50km
Survey
On NH-34 (Jessore Road) near
- Nimta
Birati Junction
4. Between Barrackpore Wireless
Ch, 9.530 Titagarh
Axle Load 1dayx 24 | more & Kampa More.
Surve hours On Belgharia Expresswa Ch. Between
- i = o, Belgharia
3.00Km to 3.50km
5. Moming | Muragacha More Ch. 0.00 Ghola
Peak Hours | Barrackpore Wireless More Ch. 8.750 Titagarh
—B8.00 AM | Panpur more Ch. 20.224 Jagaddal
Tuming 1012.00 | Naihati More (Saheb Colony
Ch. 23.170 MNaihati
Movement | PM More)
Survey Afternoon | Rgjendrapur More Ch. 24.181 Naihati
Peak Hours | Kampa More
-4.00 PM
to 8.00 PM
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c) Methodology of Analysis and Traffic Demand Estimates:

Traffic forecast will be made for the period of 20 years for all categories of vehicles
based in O-D survey & growth factor technique. Traffic growth factor for the present
year and every 5 years interval up to 20" year based on:

Past traffic growth rate on the project stretch based on the data on past years.
Vehicle registration figures in different years and its growth.

Population growth rate.

NSDP/ GDP growth for Regional/National level respectively

Venhicle Ownership.

Elasticity of Road Transport Demand in relation to GNP/ GDP.

Industrial Growth.

All available traffic reports and forecasts will be reviewed to compare with established
growth factor.

2.2.3.2 Methodology of conducting Traffic Survey:

Sample forms for different types of traffic survey to be undertaken is given in the Annexure
to this report..

2.2.3.3 List of IRC Codes:

The list of IRC codes is given below, stipulations of which will be adhered to in survey,
analysis and future demand analysis: -

IRC: 108-1996 - Guidelines for Traffic Prediction on Rural Highways

IRC: 106-1986 - Guidelines for Capacity of Urban Roads in Plain Areas

IRC: 64-1990 - Guidelines for Capacity of Roads in Rural Areas

IRC: 102-1988 - Traffic Studies for Planning Bypasses around Towns

IRC: 8-1972 - Traffic Census an Non-Urban Roads

IRC: 82-1985 - Guidelines for the Design of interchanges in Urban Areas.

IRC: 93-1985 - Guidelines for Design and Installation of Road Traffic Signals.

IRC: 65-1976 - Recommended Practice for Traffic Rotaries

IRC: 37-2001 - Guidelines for the Design of Flexible Pavements.

IRC: 53-1982 - Road Accident Forms A-1 and A-4

IRC: SP-19-2001 - Guidelines for Traffic Survey and analysis /,..-,_ =

IRC: 5P-41-1994 - Guidelines for Design of Al Grade interseclions in Rural and /;ﬁ‘balfﬁum g, “i" .
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2.2.4 SOIL & MATERIAL INVESTIGATION
2.2.4.1 ALONG ROAD ALIGNMENT ON EXISTING CARRIAGEWAY

The team will carry out the investigation by excavating trial pits at the interface between the
pavement and the shoulder, extending through the pavement layers and to the level of sub
grade. The test pit shall be dug at every 1.00 km interval to obtain pavement composition.

¢ Test pits are to be dug at every 1.00 km intervai (staggered left/right) along the
pavement at the pavement shoulder interface to Investigate the soil to a depth of 1 m
below the sub grade level.
The sequence of test operations for each large pit is as follows:

Manual excavation of 1m x 1m size lo the battom of pavement layers/sub grade

level.

= Thickness of different pavement layers and type of material and level of

compaction will be determined and logged.
- Field density test using sand replacement method as per IS 2720 (Part XXV will

be carried out.

- Field CBR using DCP will be conducted.

- 40 kg sample will be collected for soil classification testing from the subgrade |evel
to 400mm depth for carrying out detailed laboratory tests listed below. A small
sealed sample will be also collected for determination of natural moisture content:

Sieve Analysis ¢ IS: 2720 Part 4
Natural Moisture Content © o 18: 2720 Pant 2
Liquid Limit & Plastic Limit ©18: 2720 Pan 5
Moisture Density Relationship  : 1S: 2720 Part 8
(Modified Proctor)

CBR (Soaked) at three different IS: 2720 Part 16

Compaction energy levels

2.2.4.2 ALONG ROAD ALIGNMENT ON PROPOSED NEW CARRIAGEWAY

Earthwork & Subgrade
# Test Pits will also be excavated on the existing earthwork of the proposed new

carriageway portions of size 1.0 mx 1.0 m upto a minimum depth of 1.0 m. Existing

X g . 5 U ]_.;“7_\..
thickness of the earthwork and the sub base works (if any) will bn&f H ;}%
! ™
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v

FDD by sand replacement method will be conducted at a suitable depth (Subgrade

level) on the trial pit in consultation with the Engineer - in - charge.

» DCPT test will be conducted at the bottom of the test pit (subgrade level) to evaluate
the strength of the underlying embankment layers,

# Soil Samples will be collected from the test pits for classification & conductance of
the following laboratory tests as per IS: 2720

» Field moisture content (as per IS: 2720 (Part 2) — 1973)

- Grain size analysis (as per IS: 2720 (Part 4) — 1985)

- Afterberg limits (as per IS; 2720 (Part 5) — 1985)

- Moisture-Density test (Heavy Compaction) (as per IS: 2720 (Part 8) — 1983)

- CBR (4 days soaked) (as per IS: 2720 (Part 16) — 1985)

Existing Sub-base Works on New carriageway
Existing Sub-base samples will be collected from the test pits for classification &

conductance of the following laboratory tests. Existing FDD and DCPT test will also be
evaluated on the test pits.

v

Gradation of the sub —base material laid in the new carriageway portion
Aggregate Impact Value of aggregates as per |S: 2386 (Part -IV)

Liquid Limit & Plasticity Index as per IS: 2720 (Part - 5)

Specific Gravity & Water absorption of the aggregates as per |S: 2386 (Part -lIl)
Wet AV (if required) as per IS: 5640

CBR at 98% Dry Density as per IS: 2720 Part -8 & Part -16

Y ¥V v ¥

I‘:I'

2.2.4.3 ALONG ROAD ALIGNMENT ON SERVICE ROAD SECTION

Itis being observed some stretches of service roads on either side here taken up by the
KMDA authority in between chainage km 20.642 to km 33.142 which are lying incomplete
stages.

Trial test pits will be excavated on these service road stretches to evaluate the thickness of
the individual component layers. Samples will also be collected from the incomplete WMM,
Sub base and subgrade layers to evaluate the properties of each laid layers.

Following tests will be conducted on the samples collected from pavement layers.

On existing WMM course level of service road
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»  Gradation of the WMM (base course material) layer laid on both the service roads
done in few Slretches.

# Aggregate Impact Value of aggregates as per IS: 2388 (Part -1v)

» Atterberg limits of aggregates passing 425 micron sieve as perIS: 2720 (Part - 5)

# Specific Gravity & Water absorption of the aggregates as per IS: 2386 (Part -111)

# Combined Flakiness and Elongation Index as per IS: 2386 (Part - |)

» Density of tompacted layer to be evaluated

On existing Sub-base Course level of service roag

Tests and operation as similar to the sub ~ base course on the new carriageway portions will
be carried out for the Sub - base layer samples collected from both the service road
slretches

On existing Subgrade level of service road

excavated test pit on the service road to evaluate the in-situ CBR of the underlying layers,
Samples will be collected and laboratory tests as similar to the tests mentioned above for
embankment and subgrade materials for existing carriageway and new carriageway
portions will be conducted and tested,

BORE HOLES:

Carriageway upto a depth of 10 m from the top surface, Boring in overburden soil will be
carried out in accordance with IS: 1892,

Tests in the borehole will include standarg Penetration test (SPT). Disturbed and ; or
undisturbed samples will be coliected from boreholes at 1.5m intervals, or at every
identifiable change of strata, whichever is met eariier.

The following tests will be conducted in accordance with the latest applicable 1S: 2720
code:

* Natural Moisture Content

¢ Sieve and Hydrometer Analysis
* Atterberg Limits
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+ Specific Gravity

¢ Bulk and Dry Density

Unconfined Comprehensive Strength
Triaxial Test (unconsolidated untrained test)

* ® #

Direct Shear Tesl

A chemical analysis of water samples for pH, Sulphate, Chioride and Organic matter if
required shall also be carried out.

There is only one minor bridge on the project road and the new bridge on the proposed new
carriageway (RHS) has already been constructed upto the deck level

So, no further sub — soil investigation is envisaged for the bridges on the project road.

But boreholes 1o a depth upto 40.0 m have to be taken up at Muragacha crossing and at
Wireless crossing for geotechnical investigation for providing vehicular underpass in the
above 2 locations.

2.2.4.4 FOR QUARRIES AND OTHER POTENTIAL EXTRACTION SITES
The Consultant will investigate the quarries and other potential extraction sources of
material. The initial reconnaissance will include a review of geological maps, data published
by various authorities, soil maps by the agricultural depariments, and soil profile maps.

The field investigation will include the following activities:

¢ |dentification of borrow areas for sub grade and fill material and collection of
representative samples from each source for appropriate laboratory tests.

Tests on these representative samples will be carried out in accordance with IRC/ MOST /

BIS requirements to evaluate the quality of the materials and to assess their suitability for

use as ordinary fill material for new construction of road embankment & selected fill

material for use at sub grade level.

The following tests will be carried out on soil and quarried stone / aggregates.

¢ Soil:
- Grain Size Analysis ¢ IS: 2720: Part 2
- Ligquid Limit and Plastic Limit : IS: 2720: Part 5
- Moisture Density Relationship : IS: 2720: Part 8
(Modified Proctor tests)
- C.B.R. (svaked) at three : I1S: 2720: Part 16

different compaction energy level
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Manufactured materials, e.g. bitumen, cement, and reinforcing steel, will be checked for
their availability and guality from the manufacturers' brochures / test certificates / mill
certificates in accordance with requirements of the latest applicable 1S code.

2.2.5 HYDRAULIC, HYDROLOGICAL AND DRAINAGE STUDIES

2.2.5.1 GENERAL
In general, data and information regarding catchment area and its characteristics, flood and

design discharge parameters etc. collected from concemed authorites and CWC
publications will form the basis of hydrological and hydraulic studies for all existing cross-
drainage structures along the project road. These studies will be carried out in accordance
with IRC Special Publication No. 13 (Guidelines for Design of Small Bridges and Culverts)
and IRC:5-1998 (Standard Specifications and code of Practice for Road Bridges, Section-l).
Collecting data required for discharge computations will carry out hydrological studies and
visualization of the existing site condition as discussed below. Discharge computations and
recommendations will be available at the end of the DPR study.

2.2.5.2 SURVEYS FOR CROSS DRAINAGE STRUCTURES

Surveys will be carried out at bridge and culvert sites for information/data relating to:
+ Topographical features

¢ Outline of banks and channels

¢ Direction of flow of water at maximum and at lower discharges
¢ Alignment of existing road approaches to culvert location site
¢ Angle of skew

+ Dimensional details of the existing cross drainage struclures

¢ Flood Levels

+ Overtopping /submergence and duration, if any

¢ Breaches of embankment / out flanking, if any

2.2.5.3 DRAINAGE STUDIES AND DESIGN

The entire drainage system covering surface drainage and cross-drainage of the
existing highway as well as the additional requirement consequent to widening of the
highway will be studied in detall and suitable recommendations made to have proper
integration between road-side drainage system with proposed cross-drainage system.
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carmiageways and high embankments. For drainage design, IRC: SP: 42 -2014
"Guidelines on road Drainage” and MOST Specifications for Road and Bridge works
(Fifth Revision) will be followed.

¢+ Adequate drainage of the pavement structure would form an essential part of
pavemen! design. Boxed type pavements housed in earth shoulders (verges) will not
be considered. Sub-base /base will have self-draining provision by extending granular
drainage layer fully over the road formation width. In addition, care will be exercised to
provide cross fall appropriate to the drainage layer to guard against any sluggish flow
on account of Inadequate cross fall than needed for the type of material used in that
layer. Road sub grade will also be provided with a cross fall appropriate to the draining
characteristics of the material with which it is built so that there is no accumulation of
water at the top of the sub grade due to sluggish flow at that level,

¢ System functioning of various pavement structures built with pavement courses of
different specifications will also be kept in mind while designing them in order to ensure
that there is no problem of interfacial drainage between two pavement layers. In case
of existing pavement where such a situation might become unavoidable from other
considerations, layers having larger voids to drain off laterally to be provide.

¢ The entire drainage system of the existing road, with the addition of suitable provisions
for the 4-lane highway, will be studied in detail during the DPR Study and suitable
proposals for drainage will be recommended in the report, In built-up areas, service
roads will be provided on either side of the four lane divided carriageway, side drains
will be suggested between the main carriageway and service roads and covered drains
will be suggested at the

¢ The project road is mainly in “plain terrain” which suggests that most problems will be
related to confined water, resulting in ponding during the rainy season. In order to limit
the risk of the ponding along the highway, it will be necessary in some areas to provide
suitable outfalls for the drains.

2.2.6 HIGHWAY PLANNING & DESIGN
2.2.6.1 PREPARATION OF PLAN & PROFILE

Topographic Survey with Total Station will obtain the strip maps of each kilom
all physical elements on the Project Stretches for 30m widths on the either sid
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road. Digital Terrain Model (DTM) for the entire stretches will be developed with the help of
XYZ Survey data for the different cross & long sections using the "HEADS" Software. On
the basis of information from Survey drawings, knowledge of existing problems &
constraints and inputs from Traffic Engineers, the geometric deficiencies of the horizontal
and vertical alignment will be corrected to IRC Standards and requirements of TOR. The
plan & Profile drawings for entire stretch will be designed and developed with the help of
DTM and “Inroads” software.

Multi-disciplinary approach will be taken in finalizing the Highway Planning & Design. For
this inputs from Pavement specialist, Geotechnical Engineer, will be given consideration
after due interaction with them.

2.2.6.2 DESIGN OF INTERSECTIONS

An intersection is most critical element of a highway because, to a great extent, the
efficiency, safety, speed, cost of operation, and capacity depends on its design. Each
intersection involves through or cross traffic movements on one or more of the highways
concerned and may Involve turning movements between these highways.

The main objective of intersection design is to reduce the severity of potential conflicts
between motor vehicles, buses, trucks, bicycles, pedestrians and facilities while facilitating
the convenience, ease and comfort of people traversing the intersections. The design
should be fitted closely to the natural transitional paths and operating characteristics of the
users.

AT-GRADE INTERSECTIONS

Four basic elements enter into design considerations of at-grade intersections.

A Human faclors

Driving habits

Abllity 1o make decisions

Driver Expectancy

Decision and reaction time

Conformance to natural paths of movemant
Pedestrian use and habiis

Bicycle traffic use and habits

olof s el o o] sl

B raffic considerations
Design and actual capacities
Design-hour turning movements > —
Size and operaling characteristics of vehicle o0 1A N
Variety of movemnents (diverging, merging, weaving and crossing) I’,’ O Y g
Vehicle speeds "
Transit invalvement
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Accident experience

' Bicycle movements

hysical Elements

Character and use of abutting property
Vertical alignments at the intersection
Sight distance

Angle of the intersection

Conflict area

Speed change lanes

Geometric features

Traffic control devices

Lighting equipment

10. | Safety features

11. | Bicycle traffic

12. | Environmental factors

D Economic factors

1 Cost of improvements

2. | Effects of controlling or limiting rights-of-way on abutting residential or
commercial properties where channelization restricts or prohibits vehicular
movements.

3. Energy consumption

©oND| & |wWIN - |TDo0[~

2.2.7 PAVEMENT DESIGN

2.2.7.1 GENERAL

The project envisages construction of 4 lane divided carriageway with paved shoulders and
granular shoulder. The strengthening activities will include:

¢ Assessing the sufficiency of the existing crust composition with respect to the
forecasted design traffic and analysis of the subgrade material to evaluate the suitability of
the same for use in the proposed 4 lane corridor.

+ Construction of new carriageway on the proposed new pavement which is incomplete
from the works executed previously by KMDA.

¢ Reconstruction of the existing carriageway if required depending upon the suitability of
the existing subgrade material, presence of drainage layer in the existing pavement crust,
and insufficient crust thickness.

2.2,7.2 PAVEMENT DESIGN OPTIONS

-

A pavement option study will be done on the basis of optimum designs of:

¢ Overlay / Reconstruction of the existing pavement

¢ Construction of New pavement for:

- Reconstruction part or whole of the existing carriageway
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- New construction of the new carriageway which is incomplete from past works.

¢ Construction of either side Service Road as and where necessary, considering

habitation areas, markets and for other road side amenities.

The design process will typically involve the following steps:

¢ EVALUATION OF HOMOGENOUS SECTIONS
Based on the pavement condition survey, the project road will be divided into
homogenous sections of equal performance with respect to ftraffic, subgrade

characteristics for which BBD tests may be conducted.

¢ CHARACTERISTIC DEFLECTION
The BBD test data for each homogeneous section of equal performance after
correction for temperature and seasonal variation will be analyzed to determine the

characteristics deflection.

¢ DESIGN LIFE - PERFORMANCE AND ANALYSIS PERIODS
The design life, in accordance with the Terms of Reference, will be at least 20 years for
flexible pavement. Two options of design, as indicated below, are to be considered:

- FULL DESIGN LIFE

Flexible Pavement Rigid Pavement
Performance Period 15years 30 years
Analysis Period 15 years 30 years

¢ DESIGN TRAFFIC
Based on the results of traffic projections and axle load survey, design traffic in terms of
equivalent million standard axles (msa) will be computed for the performance and
analysis periods of the various design options.

2.2.7.3 PAVEMENT EVALUATION FOR DESIGN OF OVERLAY

- Pavement Evaluation is a technique of assessing the surface distress and ride quality of
pavement along with structural capacity. The study investigates the pavement condition
and its structural adequacy at a time and also the requirement for providing safe and

comfortable traffic operations.

A : ;
Pavements are evaluated for a number of reasons: //:4, /[ N.p GHOTA \
| . ; A
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¢ To provide input for calculating the pavement performance
¢ To provide input to pavement design for overlay

¢ To check the stages of certain pavement conditions to ensure that they remain within

the acceptable limits and to initiate preventive/ corrective treatment.

2.2.7.4 DESIGN OF NEW PAVEMENT

Design of new pavement will be done for flexible pavement and rigid pavement to enable
pavement option study.

DESIGN OF FLEXIBLE PAVEMENT

Guidelines in IRC: 37-2012 will be used for the design of flexible pavement. The design
process will include:

¢ HOMOGENEOUS SECTIONS

The section of homogeneous sections for the existing carriageway & new construction
in proposed carriageway will be based on type of existing subgrade soil foundation soil
for embankment, height of embankment, design traffic.

¢ EFFECTIVE CBR OF SUBGRADE

Based on the results of tests from the existing subgrade material, and the guideline as
mentioned in the flexible pavement design code IRC:37-2012, the effective CBR value
of sub grade soil to be used for the design of pavement will be selected for each of the
above homogeneous section. In stretches where reconstruction is warranted, the soil in
the sub-grade will be tested to ascertain CBR value, and the effective CBR will be
arrived at based on IRC:37-2012 and will be further adopted for design of pavement.
For existing subgrade soils of CBR<7, cushion of sand (Zone Il) or a layer of sand
(Zone I1) with pond ash at suitable proportions as per test result to a thickness of 500
mm may be laid to arrive at an effective CBR of >7.

¢ DESIGN LIFE
In accordance with the Terms of Reference, the design life of the flexible pavement will

N 2
be at least 20 years. 7~ B=T4 .0\
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¢ DESIGN TRAFFIC

Based on the projections of future traffic on the project road, and also the results of axle
load survey, design fraffic in terms of equivalent million standard axles (msa) will be

computed for the performance and analysis periods of the various design options.

DESIGN THICKNESS OF PAVEMENT LAYERS

Using appropriate values for design traffic (msa) and subgrade CBR, the thickness of
component layers of the pavements will be calculated for various homogeneous
sections of the project road, the stretches of the existing road for reconstruction.

Layer thickness of different type will be determined in accordance with IRC: 37-2012.

DESIGN OF RIGID PAVEMENT
The design of rigid pavement will be based on IRC:15-2011 and the latest guidelines of
MOST and will be applied for the use at the Toll Plaza location.

The design process will include the following steps:

MODULUS OF SUBGRADE REACTION

Based on the results of tests on subgrade soil, the values of the Modulus of Subgrade
Reaction will be obtained for rigid pavement design from CBR values by correction
from Table 3 of IRC:58-2011

DESIGN LIFE

In accordance with the Terms of Reference, the design life of the rigid pavement will be
30 years. No design for stage construction is envisaged for this type of pavement.

DESIGN TRAFFIC

From the traffic data, the intensity of the projected future traffic will be determined in
accordance with IRC: 58 guidelines. The maximum wheel load for design will be taken
from the Axle Load Spectrum Study.

DESIGN OF SLAB THICKNESS

The design thickness of concrete slab will be determined as per the guidelines given in
IRC:58-2011, using appropriate values of design traffic and Modulus of Sub grade
Reaction obtained as described above. Appropriate strength parary’s,_—l_qgrjhe

- £ -\‘\\\\
concrete mix proposed for construction, will also be used, e.g. Modulds i&;&upu{e}‘-

Modulus of Elasticity and Poisson's Ratio. */ No~  \
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¢ DESIGN OF JOINTS
The joints in the cement concrete pavement will be designed in accordance with the
guidelines given in IRC:15-2011and IRC:58-2011.
2.2.8 DESIGN OF SURFACE DRAIN
Surface drainage plays a very important role in performance of pavement. Design of
surface drain in built-up and semi urban areas will be done for 2 year return period of
rainfall of maximum intensity for appropriate duration following IRC:SP:42-2014,

“Guidelines on Road Drainage.”

Peak run off will be calculated following the rational formula. For obtaining velocity of flow,
Manning’s equation V =1 S"2R*3m /second; where V, n, S & R are,

n
standard notations that will be followed. To keep self-cleansing velocity, the velocity of flow

will be kept more than 1.50m/second.

2.29 CROSS DRAINAGE STRUCTURES:
2.2,9.1 EXISTING CULVERTS
There is 01 minor bridge and 56 nos. of culverts in the road segment. Out of the 56 nos. of

culverts, only one no. is slab culvert and the rest are box culverts.

All these cross drainage structures have 2-lane carriageway. The condition of some of
these structures is poor or very poor needing their repair or replacement and the remaining
culverts may be retained with necessary repairs as may be found necessary. Some new
culverts may be required to be provided for improving the cross drainage of the area.

2.2.9.2 APPROACH & METHODOLOGY

The following approach and methodology will be used for the design and drawings of bridge
and culvert structures proposed for this project:

REVIEW OF PAST STUDIES, REPORTS AND DATA

In order to obtain complete background information about the structural }tﬂ’&h@l&
performance of existing bridges, a review of all pertinent reports, data an pa;»st’ﬁﬂ?é‘:;%(l /AN
be carried out. Appropriate documents will be collected from the con
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departments, e.g. Public Works Department, Flood Control and Irrigation Department efc.
of West Bengal and also from KMDA.

The following data will be collected wherever possible:

¢ Details of repair / rehabilitation, if any, carried out for the existing culverts.

¢ Details of repair / rehabilitation proposals already framed by Public Works

Departments / Consultants and under consideration of Public Works Departments.

¢ Nature and extent of damage observed during floods to any of the existing culverts.

¢+ Any other engineering data found suitable for the detailed engineering of the proposed
cross drainage structures.

RETENTION OF EXISTING CULVERTS

Based on the above condition survey, an assessment will be made whether these can be
effectively retained after carrying out economical repairs.

In case any culvert is found to be beyond economical repair, then the structure will be
recommended for reconstruction. Standard details of various types of culverts given in IRC-
SP-13 will be adopted wherever appropriate

2.2.9.3 DISIGN STANDARDS FOR NEW STRUCTURES

The structural planning of new bridges or culverts should be aesthetically pleasing and the

form selected for design will be that considered being the most suitable and cost effective.

Design of all proposed structures will be in accordance with the provisions of the following

IRC Codes:
+ IRC: 5-1998 - Section |, General Features of Design
¢ [RC: 6-2000 - Section |, Loads and Stresses
¢+ |RC: 18-2000 - Design Criteria for Prestressed Concrete, Road Bridges
¢+ IRC: 21-2000 - Section lll, Cement Concrete (Plain & Reinforced)
¢+ |RC: 22-1986 - Section VI, Composite Construction
+ IRC: 40-2002 - Section 1V, Brick, stone & Block Masonry
. ¢ IRC: 45-1972 - Recommendations for estimating the resistance of sail
below maximum scour level in the design of well foundation of bridges.
+ IRC: 78-2000 - Section VII, Foundations and Structure
¢+ |IRC: 83-1999 - Section IX, (Part 1), Metallic Bearings
¢ IRC: 83-1987 - Section IX, (Part Il), Elastomeric Bearings
¢+ IRC: 83-2002 - Section IX, (Part lll), POT Bearings
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¢+ IRC: 87-1984 - Guidelines for the Design & Erection of false work for road
bridges.

¢+ IRC: SP-33-1989 - Guidelines on Supplemental Measures for design, detailing
and durability of important bridge structures

¢ [RC: 89-1997 - Guidelines for design and construction of river training

and control works for road.

Wherever IRC codes are silent BIS codes shall be followed. In any case where even BIS
codes are silent, MOST'’s guidelines / other suitable international codes will be adopted.
LOADING

Various components of new structures will be designed for one lane of IRC Class 70R
loading, two / three lanes of IRC Class A loading, whichever governs with due
considerations to reduction allowed for multi lane loadings. Effects of temperature changes,
wind etc will be considered as per IRC:6-2014.

SEISMIC ANALYSIS

The proposed bridges and culverts fall in seismic Zone Ill / IV, as per the classification
specified in IRC:6-2014.

SOIL PARAMETERS FOR BACKFILL

Soil parameters proposed for the back-fill material behind abutments are:

¢ 30°
8§ = 20°
va = 18kN/m?

Suitable filters will also be used.
FOUNDATIONS

Depending upon the hydraulic & soil data, collected from subsoil investigations, the
foundations can be open, shallow or deep and design will be in accordance with the
provisions of IRC-78. Where appropriate MORT&H's Standard Plans and Drawings will be
adopted
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WEARING COURSE

A layer of 25 mm of Mastic Asphalt wearing course, will be provided over a layer of 40 mm
thick bituminous concrete.

APPROACH SLAB

Reinforced concrete approach slabs, 3.5m long and 300 mm thick, in M30 grade concrete
at either end of the bridge or culvert will be proposed, with one end supported on the
reinforced concrete bracket projecting out from the dirt wall and the other end resting over
the soil, in accordance with the guidelines issued by MOST. A leveling course, 15 cm thick,
in M-15 grade concrete will also be laid under the approach slab.

TMT REINFORCEMENT

Grade designation Fe-415 / Fe — 500 / Fe — 500D, conforming to IS: 1786 will be provided.

Repair and rehabilitation proposals will be prepared in accordance with the guidelines
contained in IRC: SP: 40, "Guidelines on techniques for Strengthening and Rehabilitation of
Bridges".

DETAILED SURVEY

A detailed survey shall then be carried out to collect primary and secondary data relevant
for the study. Preparation of strip plan should be completed within this period showing
various relevant details like details of trees within ROW, details of utility lines, structures,
culverts, religious places, land use details etc.

« |dentification of any major impact issues, such as involuntary resettlement, dense urban
clusters, community severance and vulnerable groups at particular risk of project
impacts.

« Current usage of land in existing right of way, fixed and movable structures, trees, wells
and other assets.

o Nature and extent of potential impact of the project- loss of productive resources, loss

cultural and economic ties and networks.




2.2.11 PREPARATION OF LAND PLAN

Land Plan has already been prepared by KMDA on the mouza maps from the LA
Department, and accordingly land for construction of the road has been acquired for
Barrackpore — Kalyani road and also for DumDum Barrackpore road for a total width of 2 x
30.00 m and 2x 26.00 m respectively. It is expected that proposed improvement i.e., 2x2
laning of the road will be met up within the acquired land.

2.2.12 ECONOMIC ANALYSIS
Economic analysis of proposed Improvement of existing road from Barrackpore to Kalyani
(length 30 Km) to 4-lane with paved shoulder configuration would be carried out to assess
the viability of the project, keeping in view the objectives and scope of the present

consultancy services.

2.2.12.1 Objective of economic analysis is to facilitate the project appraisal. The analysis will, as

such, be based on:

« Cost-benefit analysis of the project by comparing the existing condition of the 2-lane
highway, i.e. “without project” situation with the proposed improvement by widening and
upgrading to 4-lane with paved shoulder i.e. “with project” situation. This will be done by

¢ Estimating net savings/benefits arising from proposed improvement.

2.2.12.2 Net savings/benefits of the project will be worked out on the basis of following:
« Savings in capital cost and recurring cost over the period of analysis,
e Savings in vehicle operation cost,
e Savings in travel time,

+ Other benefits like reduction in accident cost.

2.2.12.3 For economic assessment, main indicators to be derived by analysis, based on
Economic cost benefit streams will be:

e Economic internal rate of return (EIRR) and

« Net present value (NPV) at a specified discount rate of 12%.

e EIRRsand NPVswill be worked out “with” and “without” time and accident savings.

indicators (Scenario - |)
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Sensitivity analysis will be carried out to assess the likely effects of project risks and
uncertainties on economic indicators under following scenarios:

o Assuming Base Costs plus 15% and Base Benefits, (Scenario - II)

B Assuming Base Costs and Base Benefits minus 15%, (Scenario - lll)

° Assuming Base Costs plus 15% and Base Benefits minus 15%, (Scenario - IV)

2.2.12.5 Using the HDM IV computer program, analyzing total transportation cost of

Alternative road improvement and maintenance strategies through life cycle Economic

analysis will carry out economic analysis.

Important input data to be used in HDM-IV program will be adopted / worked out as

follows:

* Project cost-This will be based on estimated costs as would be worked out in course of
project preparation. Project cost will take into account, inter alias, the costs of
construction of proposed 2 - lane road (new) road, bridges/culverts and structures, cost
of strengthening and widening or cost of re-sectioning the relevant portion of existing
carriageway, cost of service road for the required length on either side of the
carriageway including bridges / culverts on it, cost of providing drains, providing toll
plaza, road safety measures plus centage charges towards contingencies, supervision
charges, quality control, work charged establishment, escalation, IDC, Financial
charges etc as per MCA. In addition, costs of environmental and social safeguards,
land acquisition, shifting of utilities, trees planting and maintenance of road during

construction period will also be taken into account to work out total project cost.

* To convert financial cost to economic cost standard conversion factor (SCF) of 0.9 will
be taken for all items except land. In case of land, economic cost will be taken same as
financial cost, because of practical and conceptual problem in determining the

opportunity cost of land.
¢ Discount rate will be taken at 12%.

e Total analysis period will be up to 30 years from the start-in year of construction.

¢ Input-data on existing road and pavement characteristics will be as obtained from

surveys / investigation to be carried out in course of project preparation. Input data on
—

worked out for Traffic Study.

------
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Deterioration factors — like cracking initiation, cracking progression, raveling initiation,
pothole progression, rut depth progression, roughness progression — to be used in the

program will be within recommended range.

Economic costs of vehicles, tires, etc. will be taken excluding duties and taxes from
financial costs, as worked out for updated Road User Cost Data (2001) by the CRRI -

indexed to present level with WP1.

Economic costs of petrol; diesel will be based on information given by the Petroleum

Ministry recently in the Parliament,

Economic unit costs of road-maintenance items will be obtained after converting
respective financial costs by a SCF of 0.9.

Value of travel time (Cost/passenger-hour) and cargo time (cost/vehicle-hour) will be
taken on the basis of values given in the “Manual on Economic Evaluation of Highway
Projects in India" (IRC Special Publication 30, 1993) after updating the values with

current price index.

Input data on vehicle utilization like "Km Driven per Year, ‘Hours Driven per Year’ will
be based on findings of “Road User Cost Study” (RUCS), 1982 and RUCS, 1992, and
updated RUCS data (CRRI, 2001) and also by observing the specific situation.

LAND ACQUISITION PLAN AND UTILITY LOCATION / RE-LOCATION PLAN

LAND ACQUISITION

This shall include the following:

Preparation of LA plans on Revenue Maps (Scale 1:4000). The LA plan shall indicate the
following:

¢ Proposed centerline of the road

ROW limits

Buildings / wells / trees / any other obstruction affected by road alignment

Type of land (e.g. irrigated, wet, dry fishery, barren, hilly, forest etc.)

* & & o

Nature of crops /.-':",“-.“.\ R,
\ \ . ) ~

/4 T}/ \ ;‘\‘-.
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2.2.13.2 UTILITY LOCATION/RE-LOCATION

This shall include the following:

¢ Location of each utility along the proposed alignment shall be marked. It shall be
ensured that proper space is provided for each utility in such a manner that none of
these utilities shall interfere with other services

¢ Formal meetings and consultations shall be held with the concerned utility agencies to

arrive at mutually acceptable locations for the various utilities

¢ Utility lines shall be grouped under the following four categories, each having distinct
characteristics:
- Drainage lines if any
- Water supply lines
- Electricity / wires, posts, transformers etc.

The following aspects shall be given due consideration while locating these utility lines:

¢ Water supply lines carrying water under pressure may damage the road pavement due
to any leakage. These shall be provided at one side of the road, as far as possible.
Existing water pipe lines of the municipalities will be taken care.

¢ Electricity cables shall not be placed close to the water supply lines so as to avoid
short-circuit

¢ Ducts shall be provided to carry utilities in groups across the road if any required /
proposed at sufficient depth so as to minimize the frequent digging of road for repair
and maintenance

¢ Depth of laying services lines along the road shall be provided as per requirement of
IRC: 98-1997

¢ Utility lines shall be laid along the alignment parallel to the road at both ends.

¢ Service lines requiring frequent access shall be located in a manner that the access

shall be readily available at minimum cost

. 2.2.13.3 ACCOMMODATION OF UTILITY LINES ACROSS THE ROAD
The following shall be kept in view for locating utility lines across the road:

¢ The service line shall cross beneath the road along a line per endicu road

he service line r g perp " Wﬁ%\

z 3 \ }—‘\‘
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facilitate future repairs/additions without resorting to cutting open of the road
¢ The installation shall be strong enough to withstand all loads coming on it

¢ The installation shall be laid in such manner that there shall be no undue interference to

traffic movement or damage to road pavement

¢ Lines shall be laid at such depths so as to provide adequate cover beneath the

pavement

2.2.14 PREQUALIFICATION AND TENDER DOCUMENTS FOR EXECUTION OF CIVIL WORKS

2.2.14.1CONTRACT PACKAGING

The project has been envisaged to be constructed for the follows.

+ Factors that would make the package optimum to attract competition from big reputed
and experienced construction companies, may be including international contractors or
joint ventures of international and domestic contractors.

¢ Factors that would make the package optimum to encourage the use of modern
equipment for construction.

¢ The construction company should have sufficient no. of Civil / Mechanical Engineers
and technical personnel having required and sufficient experienced for execution of the

Expressways / National Highways.

2.2.14.2 BIDDING DOCUMENT

The bidding documents will be prepared assuming that prequalification has taken place.
The documents will be prepared for Contract Document as and when required and approval
of the Detailed Project Report.

2.2.14.3 EPC CONTRACTS

Bid documents for the Contracts are proposed to be in 4 Volumes:

VOLUME |
- Invitation for Bids
- Instructions to Bidders
4 - General Conditions of Contract
- Conditions of particular applications

VOLUME 2

- Technical Specifications
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VOLUME 3
- Form of Bid, Appendix to Bid and form of Bid Security (Bank Guarantee)
- Form of contract Agreement
- Bill of Quantities
- Model Forms
- Forms of Performance Security (Bank Guarantee)
- Forms of Mobilization Advance Loan (Bank Guarantee)
- Schedule of Supplementary Information

VOLUME 4: GENERAL CONDITIONS

- Notice to invite proposals for short-listing of the entrepreneurs stipulating
eligibility and evaluation criteria for the short-listing of the entrepreneurs

- Notice for invitation of bids from short-listed entrepreneurs indicating the criteria
for evaluation of the bid

- Instruction to bidders

- Form of bank guarantee

- Bid Security

- Performance Security

The amount for securities will also be suggested

- Concession agreement to ensure proper control of the authorities on the
agreements between concessionaire and other parties

- General and special conditions of contract

- Technical details outlining the detailed specifications and drawings

- Bill-of-Quantities (BOQ)

- Maintenance, Operation and Transfer requirements

- Other related document as required by WBHDCL

FINANCIAL

- Form of bid

- Fee structure and revision formula

- Pro-forma for details of bidders bid

- Pro-forma for annual cash-flow statements

- Pro-forma for schedule showing projected annual toll collection

- Alternative proposals
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2.2.15 COST ESTIMATES

2.2,15.1,PRELIMINARY COST ESTIMATE

The process of cost estimating at feasibility study stage will involve the following steps:

¢ Development of basic unit rates for individual BOQ items, based on prices of basic

materials like cement, steel, bitumen, and labor.

Each will be assessed at current market rates, taking quantities of labor, materials and
equipment in accordance with the MOST Standard Data Book and calculated haul distance.
The current schedule of rates from NH, wings under P.W. (Roads) Directorate for project
stretch may be used if the analyzed rate of major items based on the present day market

price do not vary to a great extent.

Since they are a major cost item, the unit rates for the earthwork items will be calculated as
realistically as possible, taking proper account of the expected haul distances from each
source. The fact that the construction techniques will be expected to be equipment
intensive will be kept in view for adding the appropriate cost of equipment usage in unit

rates.

+ Development of Standard Costs for various road components, on the basis of the
calculated unit rates and guantities above, for a typical road component e.g., the cost
of 4 - lane roads with paved shoulder, widened on one side.

¢ Assessments of actual quantities of road components for various project alternatives
e.g., the actual length of a 4 - lane divided carriageway with paved shoulders.

¢ Estimation of actual length of cross drainage works to be reconstructed or widened.

¢ Estimation of land acquisition, resettlement and rehabilitation costs, utility relocation
quantities and costs, and other costs for each road section.

¢ Estimation of allowances for contingencies and engineering supervision and
administration, as percentages of total costs.

¢ Summation of project costs including:

- Road construction costs, based on the unit costs of various road compqgeﬂts and

- ."-Iq.l -:-“:"“\
s = A
the quantities of these components /\{\’ '-;)/,._;_t R
- Land acquisition costs, if any // P -«-m*‘g.:
- Utility relocation costs 3¢ ." e SLIATA
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Gy
- Other known costs
-  Contingencies
- Engineering supervision
- Administration costs

The unit cost estimates, will be prepared on the basis of MORT&H Data Book taking into
account by basic rates followed by Schedule of Rates, National Highway wing and
Schedule of Rates of P.W. (Roads) Directorate, Govt. of West Bengal in force.

The Bill of Quantities for each package will be prepared supported by detailed calculations.
ARBORICULTURE & LANDSCAPING

Roadside arboriculture and landscaping as required will be provided by planting appropriate
species of shrubs and bushes. The type of plantation will be specified. The existing
trees/plants will be retained to the extent possible. Also, proper land use and landscaping
will be suggested at the grade-separated interchanges, if any, to avoid any unauthorized or
undesirable development. This work will be done as per the Policy Guidelines for tree
plantation issued by GM (Env), NHAI vide his no. 11013/17/2K/GM (Env)/257 dated
24.7.2003 and Social Forestry Department, Govt. of West Bengal.

The issues regarding the maintenance of landscaping will also be adequately dealt with.
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CHAPTER -3
ENGINEERING SURVEYS & INVESTIGATIONS

General

A detailed ground reconnaissance of the project road was undertaken after study of
maps and preliminary data collected from the office of WBHDCL responsible for
widening and strengthening of the project road. Thereafter, separate teams were
deployed along the highway section to conduct surveys and investigations, as
enumerated in the Terms of Reference (TOR). A summary of these surveys and
investigations are given in succeeding paragraphs.

Topographic Survey

Objective

The objective of the topographical survey in the highways
is to delineate accurately the existing natural and man-
made features along the road, creating an accurate
Digital Terrain Model, which is also a main requirement of
design of the highway as per the latest computerized

road surface design method. Longitudinal and cross

sections at suitable interval as per TOR were taken for the purpose of developing the

DTM base for design. The topographical survey of the project road from 5§77 m south

of Muragacha More (km 5.142) to Kampa More (km 34.385) along Barrackpore —

Kalyani Expressway, was done using most modern Survey technique with the help of

GPS, Total Station, Auto level and approved commercial software.

The topographical survey work done includes:

e Establishment of a network of geodetic plan metric control points, as well as,
height control points

e Detailed topographical survey

e Detailed height control work taking longitudinal and cross sections all along the
stretch for creating a mathematical base for development of the road

e Transfer of the designed road alignment on to the ground in mathematical data

system
Reconnaissance survey was done to fix appropriate locations for GPS Pillars and




3.3

3.4

Annexure - 3

..-—_Z,C?._

Geodetic Control Survey

Dual frequency GPS instruments were used to obtain absolute values of points in
spherical co-ordinate, i.e., Longitude & Latitude. Pucca pillars were erected about
250m away and their coordinates were fixed by GPS instrument; for which GPS
pillars were erected at about 5km interval throughout the section of the project road
under development. These coordinates of GPS pillars were thereafter converted to
their metric components. These points formed the base of absolute values, to which

Total station traverse using this co-ordinate system were tied.

These pillars have been given serially numbered and their descriptions given in

Survey Report to ensure easy identification and accessibility in future.

During geodetic control surveys, height control survey was also done and reduced
levels corrected to Mean Sea Level marked and assigned to GPS pillars and
reference pillars as per TOR. Prior to detailed survey, XYZ coordinate values were
given to all reference pillars and all permanent objects on the highway.

These control survey pillars formed the main part of the basic data system, the
mathematical base on which the crucial test of three-dimensional topographic survey
was founded. The major task comprises of delineating the total highway stretch along
with all bridges/culverts and all features within the ROW, the fisheries, structures etc.

Methodology for Topographic survey

It consisted of:

¢+ GPS traverse about 5 km apart with a pair of points having absolute values in
global terms and height by Auto level.

+ Total Station traverse for assigning 3 dimensional digital values to each and
every feature within the ROW.

¢ Assigning Reduced levels / heights to all road side features with reference to
MSL. Also, long section at regular interval and cross sections at an interval as per
TOR to delineate the existing road surface along the entire alignment.

¢ Ground verification with reduced level values.

¢ Total mapping of the alignment, in digitized geodetic co-ordinates.

¢ Check terrain modeling by drawing sections at all required places, on the

mathematically created model of the road.
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documented in a table and painted: (i) Reference pillars yellow (ii) GPS pillars white.
Both the pillars have serial numberings in red. They were constructed to facilitate
detailed survey.

Total Station Traverse

Along the edge of the pavement of the existing road a GPS value controlled,
geodetically closed traverse by total station was run, connecting the absolute values
running on GPS traverse completed earlier. These total station traverses have
sufficient number of survey control points for using during detailed survey.

All these total station traverse points bear the controlled & checked values of X,Y,Z
coordinate for further use during detailed survey. All the Total Station Survey points
bear the closed circuit, double tertiary controlled levels referred to the GTS-BM.

The reference GTS bench mark Level for the present project corridor has been
carried from that located at South East comer of Judges Court at Hooghly (now BT
College) (Coordinate:22°54'40.26"N, 88°23'53.53"E). Value of the GTS bench mark =
10.4563m.

Details lists of GPS & BM Pillar are given in Table. 3.1 & Table 3.2 respectively.

Table 3.1: List of GPS Pillar Co-ordinate

GPS NO

EXISTING
CH. (KM)

EASTING
(M)

NORTHING
(M)

ELEVATION
(M)

GPS1

5.072

645775.364

2510557.624

4.824

GPS1A

5.228

645713.469

2510712.775

4,986

GPS6

11.248

643242.282

2516113.032

6.010

GPS6A

11.45

643241.769

2516318.657

4.990

GPS10

15.079

642629.728

2519606.057

6.713

GPS10A

16.25

642593.218

2519775.483

7.035

GPS15

20.19

644106.982

2524252.361

6.887

GPS15A

20.441

644138.959

2524504.457

6.830

GPS21

26.088

646794.355

2529347.005

8.272

GPS21A

8.344

26.331 646829.734 2529587.771
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crailh i)gs&r:qc)s EA(SJ";NG NOI'\;'I';:-)IING ELE\(»‘;:;I'ION _—
GPS25 29.979 647408.325 | 2533188.153 8.894 (R/S)
GPS25A 30.144 647402.249 | 2533359.582 8.613 (LS)
GPS4C 34.295 649376.066 | 2536789.440 10.250 (RIS)
Near Pipe
GPsap | Cuen ;a“e’ 649458.392 | 2537001.707 10.433 (US)
Junc.
Table 3.2: List of TBM Pillars Co-ordinate
%xl_'lsz'li:ﬁ SIDE TBM NO NOR(I:)"NG EA(SJ;”G RL (m)
5.067 RHS P1 2510553.772 | 645788.322 4.639
5.159 LHS P2 2510637.398 | 645731.911 5.602
5.577 RHS P3 2511060.399 | 645700.011 5.303
6.142 RHS P4 2511524.191 | 645387.107 5.411
6.61 LHS P5 2511943.343 | 645177.176 4.628
7.708 RHS P6 2512933.238 | 644713.495 6.307
8.163 LHS P7 2513335.843 | 644501.225 5.989
9.342 LHS P10 2514377.484 | 643958.692 6.426
9.577 LHS P11 2514606.961 | 643917.282 6.468
10.069 RHS P12 2515084.343 | 643815.029 5.784
10.481 LHS P13 2515437.277 | 643599.846 6.530
11.105 LHS P14 2515983.390 | 643293.320 6.361
11.703 LHS P15 2516505.350 | 643073.528 6.234
12.442 RHS P16 2517113.661 | 642679.181 6.398
12.89 RHS P17 2517479.397 | 642423.299 6.110
13.906 RHS P19 2518454.651 | 642540.271 5.967
14.228 RHS P20 2518764.295 | 642628.249 6.434
14.39 RHS P21 2518924.023 | 642658.040 7.447
14.574 LHS P22 2519106.073 | 642686.626 7.364
15.15 RHS P23 2519683.249 | 642633.992 7.241
15.972 RHS P24 2520405.112 | 642641.416 6.450
16.457 RHS P25 2520749.216 | 642974.014 6,235
16.654 RHS P26 2520894.379 | 643111.163 | LAgua T~ N\
16.862 RHS P27 2521044.962 | 643255.821 U’ \
ROLEA 2 !J
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%xl_:s;'l"ﬂ? SIDE TBM NO NOR(;';"NG EA(S;;NG RL (m)
17.187 LHS P28 2521351.819 | 643353.181 7.280
18.107 RHS P29 2522255.849 | 643514.328 7.375
18.39 RHS P30 2522528.694 | 643585.444 7.662
19.082 LHS P33 2523198.873 | 643763.537 7.396
19.642 RHS P34 2523731.892 | 643932.720 6.534
20.06 RHS P35 2524134.132 | 644050.626 6.910
20.576 RHS P36 2524628.486 | 644192.042 7.048
21.473 LHS P38 2525377.583 | 644662.439 6.159
21.862 RHS P39 2525674.310 | 644912.914 6.062
22.307 LHS P40 2526019.471 | 645191.871 6.654
22.57 LHS M1 2526221.149 | 645365.645 6.699
23.493 LHS M2 2526957.611 | 645919.012 7.651
23.808 RHS M3 2527221.473 | 646088.500 7.504
24.104 RHS M4 2527479.077 | 646237.624 7.406
24.702 RHS M5 2527998.343 | 646533.259 7.793
25.042 LHS M6 2528310.949 | 646655.255 7.530
25.367 LHS M7 2528632.756 | 646696.784 7.678
25.942 LHS M8 2529205.606 | 646774.820 8.415
26.542 RHS M9 2529793.769 | 646871.275 8.366
26.846 RHS M10 2530096.908 | 646915.290 8.332
27.327 RHS M11 2530572.559 | 646991.693 8.382
27.763 RHS M12 2531002.797 | 647057.740 8.674
28.208 LHS M13 2531445.995 | 647110.423 8.312
28.424 RHS M14 2531653.500 | 647152.994 8.009
29.006 RHS M15 2532230.134 | 647243.545 8.504
29.689 RHS M17 2532902.221 | 647358.402 8.797
30.033 LHS P41 2533246.872 | 647405.942 8.992
30.767 LHS P42 2533867.663 | 647775.389 |  10.047
31.502 LHS P43 2534441.175 | 648232.773 |  10.695
31.749 RHS P44 2534564.328 | 648448.907 9.889
32.405 LHS P45 2535062.386 | 648878.982 |  10.406
32.717 LHS P46 2535294.496 | 649076.555 9.873
33.319 LHS P47 2535842.897 | 649288.355 948 |
Near Kampa LHS A18 2536511.116 | 649858.238 | /10.044-1 )N\
Mare RHS A17 2537281.806 | 649551.446 /| /9.226 _. A\\_;- :
| s i,
,.' ¥l .;;.‘ )
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Detailed Survey

All topographical features, utility service lines, existing on the road were surveyed;
which bear the controlled geodetic value on each data in X,Y,Z coordinate system.
Existing road has been surveyed in detall, taking X,Y,Z values at Road centre, Road
edges, Road shoulders, Toes and normal ground away from toe line. Trees above
600mm girth were surveyed separately. Buildings, hutments and all existing features,
natural or man made, have been surveyed, and each point have XYZ values. Road
curves were surveyed with special attention for improvement and cross roads
surveyed with proper weightage on the type of road, keeping in view the need for
improved junctions and or intersections.

Survey Procedure

A G.T.S. (Great Trigonometrical Survey) benchmark is a permanently fixed reference
survey station (or point), having known elevation with respect to a standard datum
(mean sea level). These are established all over India by Survey of India department
with greater precision. Level for the present project corridor has been carried from
GTS bench mark located at South East comer of Judges Court at Hooghly (now BT
College) (Coordinate:22°54'40.26"N, 88°23'53.53"E). Value of the GTS bench mark =
10.4563m.

Longitudinal and Cross-Sections

Levels have been taken at 50m intervals longitudinally and at curves and cross-
sections were taken at 10m intervals and 50m apart transversely covering full extent
of survey corridor. Levels along the cross sections have the following points recorded
specifically.

+ Existing road centre (carriageway)

+ Edges of the carriageway

¢+ Edges of the shoulders

¢ Edges of berm / in field / in kutcha drain / in Bherri

Coding and matching of different topographical features between Total Station and

Computer Software have been finalized in compatible terms.

Ground Verification
On completion of topographical survey by Total Station and Auto Level, the drawings
have been prepared by using Auto-Cad software and PC compatible ga((é{o—fﬁé}t;%

station. Ground verification of a few check plots and all details of theégﬁéﬂéd surVES\ "\i:\_
{f / - ..-il:_. ‘IA N\ \
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Digital Terrain Modeling

All digital data in XYZ format from the ground survey by Total Station have been
used for mapping by means of Auto-CAD at site and also at the corporate office,
using the proprietary software: "AutoCAD Civil 3D & AutoCAD". Software's have
been used Digitally.

Elevations of all control points and all traverse stations have been related to the GTS
Benchmarks available along the road stretch, and have been fixed by closed circuit
height traverse and have been distributed to all the control and reference pillars fixed
in the stretch, by using Auto Level.

In addition to control points established, as mentioned in the aforesaid paragraphs, a
number of intermediate temporary benchmarks were established using auto levels
and awarding XYZ values to them, for bridges and culverts.

Pavement Investigation

Sub grade Characteristics and Strength

To assess the existing pavement composition including subgrade soil properties, test
pits of size 1.00 m x 1.00 m were excavated at pavement shoulder interface down to
the subgrade level ensuring minimum damage to the original pavement and no

disruption of the traffic.

The following sequence of operation was followed in each test pit:

» Manual excavation of 1.0 m x 1.0 m pit upto the subgrade level. After
reaching the subgrade level, the thickness of the pavement component layers
were measured and type of material examined and the details of the
pavement compositions as noted is provided in Annexure A.

» A field (in-situ) dry density using sand replacement method as per IS 2720:
Part 28 was carried out at the subgrade level.

» Adequate sample were collected from the top 300 mm of subgrade for
classification & the following laboratory tests as per IS: 2720

- Field moisture content (as per IS: 2720 (Part 2) — 1973)

- Grain size analysis (as per IS: 2720 (Part 4) — 1985)

- Atterberg limits (as per 1S: 2720 (Part 5) — 1985)

- Moisture-Density test (Heavy Compaction) (as per IS,,/Z’@OF(PQ-& PN
8) - 1983) Y N

- CBR (4 days soaked) (as per IS: 2720 (Part 16) 'gégiq‘j ¥ *" ‘

e ——e
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After the completion of field tests and collection of samples, the pits were
backfilled with the excavated materials and compacted suitably so as not to

jeopardize the smooth movement of traffic of the existing road.

One sample @ 1 km interval for the total project stretch, as directed, has
been collected for testing in laboratory. Thus total 91 number samples have
been collected from Main Carriageway, Proposed Carriageway, Left Service
Road and Right Service Road.

Sub-grade soil samples collected were taken to the laboratory and tested for
L.L., P.L., gradation, modified Proctor.

Remolded soil samples were made by compacting at the field density and
field moisture content. The samples were then soaked for 4 days and then
tested for CBR value. For each location remolded samples were prepared and
tested for soaked CBR and the value of CBR at each location determined.

The details of these tests are contained in Volume Il for Materials Report.

3.12 Existing Pavement Composition
The existing pavement thickness as observed from the pit
investigations carried out in a no. of locations at the
paved shoulder & earthen shoulder interface. The
detailed pavement composition data is presented
graphically in Figure 3.1 to Figure 3.4.

3.13 Pavement Condition Survey & Benkelman Beam Deflection testing
Pavement Condition survey have been carried out as per the guidelines set out in
IRC:SP:19-2001 & IRC:82:1982 and the pavement defects such as cracks, ruts,
raveling, pot holes, edge drop, edge breaks have been noted and tabulated. The
details of the pavement condition survey carried out is provided in Annexure B.

Benkelman Beam Deflection (BBD) testing was also carried out as per the guidelines
set out in IRC:81-1997 @ 50.00m interval in staggered manner and as stipulated in
the contract. However, the data cannot be utilized for the bituminous overlay because

the full width of the carriageway have been proposed to be reconstructed gn’d ,ramem \
The details of the characteristic deflect testing is provided in Annexurez[.‘. \
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The details of these tests are contained in Volume lll for Materials Répcuf Ny

Inventory of Bridge, Culverts and Structures

An inventory of bridge, culverts along the project road
have been prepared as per guideline of IRC: SP-19-2001
and guidelines contained in IRC-SP:35-1990. The
detailed Bridge and Culverts and Structures inventory is
presented in the Chapter 7: Improvement Proposal.

Condition Survey for Bridges and Culverts
Physical inspections have been carried out of following
existing bridge and culverts along the project road.
(i) on existing 2-lane road — 57 nos. (one minor
Bridge)
(i) on new 2-lane project proposed and taken up by

KMDA - 9 nos.(4 nos. incomplete stage & these are to be dismantled).
(iii) on service roads proposed & taken up by KMDA - 7 nos. ( 2 nos. incomplete
stage & these are to be dismantled).

Material Investigations
Soil and material investigations have been conducted to assess the characteristics of
soil. It also aimed at evaluating sub soil characteristics of existing pavement by

collecting samples by digging test pits along the road.

The investigations were carried out by visiting the site, collection of materials for
testing both in the field and the laboratory and checking with local WBHDCL officials.
The engineering properties of the following materials which are to be used during

execution are to be determined:

a) Sub grade soil of existing road pavement

b) Sub grade soil of proposed widening of the road
c) Sub grade soil of left service road

d) Sub grade soil of right service road

Fly ash samples have been collected from Bandel Thermal power station and tested
in laboratory. Sand has also been collected from Kotulpur near Arambag and tested
for it suitability for using the pavement. Besides, borrow area samples were also

——

collected from 10 nos. of borrow areas along the vicinity of the project rgadr‘ AR }\

n SUPTA l-I
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Geotechnical Investigation

Geotechnical investigations have been carried out at the two nos. of Vehicular under
pass locations — Muragacha More & Barrackpore Wireless More. Besides, 14 nos. of
short bore holes have been carried out upto a depth of 10.00 m; 6 nos. at the culvert
and bridge locations and 8 nos. at embankment locations to assess the suitability of
the soil below embankment founding level. The details are provided in Volume Il
The sub-soil investigation work has been done by Constell Consultants Pvt. Ltd, Salt
Lake, Kolkata. The locations of borehole have been selected in consultation with the
engineers of WBHDCL.

Geotechnical investigation has been carried out as per IRC 78-2014. The tests
results and recommendations are detailed in Volume lll for Materials Report.

History of Submergence

There has been no history of submergence of the project road from km 0.00 to km
29.200 as per the record available from the site and the local irrigation department. In
the flood of 2000 & 2015, the adjoining villages and habitations have been inundated,
but no submergence of the existing project road at any location has been reported.
But as noted during the topographical survey and from enquiries it is found that the
HFL or ponding level, adjoining the project road is relatively high and necessary
clearance from the existing subgrade is not present. Thus, raising of the existing road
level is warranted to maintain a clearance of 1.00 m from the HFL/ adjoining ponding
level and in some places it is proposed as minimum 0.60 m from the HFL / adjoining
ponding level. This raising is further supplemented by the insufficient crust thickness
of the existing pavement crust.

A statement of HFL / Highest ponding level in different chainages along with
proposed RTL (Road Top level) and showing therein proposed minimum raising is

provided in Annexure I.
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CHAPTER - 4
TRAFFIC STUDIES & DEMAND FORECASTS

General

The objective of the traffic studies carried out was to understand the characteristics and the
volume of traffic likely to use the project road. Traffic volume plying on existing road
network and also on the project road were collected through primary surveys. For this
purpose, a detailed reconnaissance survey was conducted to identify appropriate locations
for primary traffic surveys. The details on the types of primary traffic surveys carried out on
the Project Road and their locations are given in the following sections, followed by findings
from the analysis of this data.

The Project road alignment of Barrackpore Kalyani Expressway starts from Muragacha
More (km 5.142) on Sodepore — Madhyamgram Road which links NH-34 with Barrackpore
Trunk Road (BT road) at Birati and Panihati respectively. The Project road is proposed to
be extended towards south to connect with Belghoria Expressway which is one of the most
important links between NH-34 & NH-2 via Nivedita Bridge over river Hooghly. The
proposed link of about 1.50 km between Belgharia Expressway and Nimta More is being
proposed to be constructed by State P.W. (Roads) Directorate and DPR for 4-laning has
been prepared by the state P.W.(Roads) Directorate. From the Nimta More to Muragacha
crossing, the DumDum — expressway portion is being widened from its present 2- lane
configuration to 4 — lane divided carriageway with service roads & raised central median by
P.W.(Roads) Directorate. On completion of the connectivity from Belgharia Expressway —
Nimta More — Muragacha — Kanchrapara and on extension upto Buddha Park on SH - 2,
and after crossing river Hooghly via Ishwar Gupta Setu, the corridor will finally join with NH-
2. Furthermore, the project corridor as a whole will also act as an alternative route for the
vehicles which are plying presently via the congested NH — 34 via Belgharia Expressway to
Barasat and beyond.

Traffic Characteristics
Barrackpore Kalyani Expressway is basically a trans municipality highway and at the same
time it also connects NH-2 and NH-34. This is the reason that the corridor is used by both

passenger and goods vehicle.
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4.3  Traffic Surveys - Type Location and Duration
The survey, their locations and duration have been detailed in Table 4.1 and the
Traffic survey location map is given in Figure 4.1.
Table 4.1: Details of Traffic survey
Sl. Type of Survey and Duration
No. Birstion Location / Chainage Survey Dates (Hours/Day)
1 gl ';iiﬁg;;f;sw) 28/08/2015 — 04/09/2015 | 24
Classified Traffic Volume = y
Counts for seven days
Near Toll Plaza (Km 14+508)
2 on B.K. Expressway 29/08/2015 — 05/09/2015 24
Ramkrishnapally (Km 8+242)
3 i 08/09/2015 — 11/09/2015 24
Classified Traffic Volume oaEielghana Expressway
Counts for three days .
Algaria Water Tank
4 on Krishnanagar Road (NH-34) 22/09/2015 — 25/09/2015 24
5 Muragacha More (Km 5+142) 29/08/2015 8
6 Wireless More (Km 13+897) 31/08/2015 8
Turning Movement Survey
7 at 4 legged Intersection for Panpur More (Km 25+362) 01/09/2015 8
the morning & the evening
peak hours Saheb Colony More
8 | (08.00 am - 12.00 pm) (Km 28+306) 03/09/201S 8
(04.00 pm - 08.00 pm)
9 Rajendrapur More (Km 28+317) 10/09/2015 8
10 Kampa More (Km 34+361) 12/09/2015 8
Turning Movement Survey
at 5 legged Intersection for
19 | the momning & the evening | o, oy matha More (Km 32+222) 12/09/2015 8
peak hours
(08.00 am — 12.00 pm)
(04.00 pm — 08.00 pm)
12 Ramkrishnapally (Km 8+242) | g/09/7915 — 09/00/2015 | 24
on Belgharia Expressway
i - Algaria Water Tank _
13 | Origin Destination Survey on Krishnanagar Road (NH-34) 24/09/2015 — 25/09/2015 24
“14 Near Toll Plaza (Km 14+508) | 54/09/7015 - 05/09/2015 | 24
on B.K. Expressway
15 Ramkrishnapally (Km 8+242) | 48/09/5015 _ 09/09/20154-==24._
I on Belgharia Expressway ZATA K X\
Axle load Survey ,"\"‘;\/ —
16 Near Toll Plaza (Km 14.508) 4

on B.K. Expressway

04/09/2015 — 05:’99.-‘29‘13 -y
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4.3.1 Justification of Selection of Traffic Locations

Classified Traffic Volume Counts were carried out at four locations. Two nos. locations are on the
existing alignment at km 5+538 & km 14+508 near the existing Toll Plaza where KMDA is
collecting Toll from the plying vehicles. Seven (07) days 24 hours CTVC were carried out at these
locations. An Origin Destination Survey had also been carried out at km 14+508 where the traffic
volume is more. The OD survey is carried out to have an idea rega rding the different areas /
zones from which the vehicles are originating and terminating. Both passenger and goods OD
survey have been carried out. Similarly, one day axle load survey was also carried out near the
Toll Plaza location at Km 14+508 to have an idea regarding the loading spectrum of the plying
vehicles along the project road.

Besides, there is a proposal of the State PWD for the construction of an elevated corridor from the
Belgharia Expressway, after which a full connectivity will be established for the vehicles plying
from NH 6 & NH 2 through the project road right upto Kalyani and then via Ishwar Gupta Setu to
the districts of Hooghly, Burdwan & Nadia and also to NH 34 from Kampa Crossing avoiding the
congestion of Madhyamgram & Barasat towns and moving to North Bengal. Thus, to assess the
quantum of the projected diverted traffic from Belgharia Expressway, a CTVC, OD Survey & Axle
load Survey have been conducted on the Belgharia Expressway near km 8+242.

Moreover, further north of the Barasat town, at 29" km of NH 34, near Algaria water tank, a CTVC
& OD survey have been conducted to assess the willingness of the vehicles plying presently along
NH 34 to follow the project road after completion of the corridor with connection to belgharia

expressway.

4.4  Traffic Survey Methodology
4.4.1. Classified Traffic Volume Counts Survey:

The 7 days & 3 days traffic data have been collected
from field, compiled and thereafter analyzed and
presented in tabular form. The details of all the

- I ‘o w CING Survey
directions of traffic survey is given in Table 4.2. : . AtKm 5+538
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Table 4.2: Details of Classified Traffic Count Stations

Sl.No. Location Road Direction Particular Dlm;?::n
1.(a) Muragacha More to Wireless More upP
Near Toll Plaza B.K. Expressway
(Km 5+538) e
(b) Wireless More to Muragacha More Down
2.(a) Wireless More to Kampa More UP
Near Toll Plaza B.K. Expressway
(Km 14+508) =
(b) Kampa More to Wireless More Down
3.(a) NH-34 to Dakshineswar upP
Ra&:g&gig?ﬂy Belgharia Expressway
(b) Dakshineswar to NH-34 Down
4.(a) Barasat to Barajaguli UrP
Algaria Water Krishnanagar Road
Tank (NH-34)
(b) Barajaguli to Barasat Down

Traffic volume count were conducted as per the guidelines outset in IRC:SP:19-2001. The
traffic count stations were manned by trained enumerators and supervisors under the
guidance and monitoring of Senior Traffic Engineer. All the traffic safety norms were
adhered to during the entire period of conducting the census.

4.4.2 Compilation and Analysis of the Survey Data

The survey data have been analyzed and the following have been evaluated for

each direction at each count stations on the Project road.

"f

Classified hourly traffic volume for each direction
Hourly average classified traffic volume

Peak hour classified traffic data

Traffic composition (Pi diagram)

Total vehicle per hour (Bar diagram)

Y ¥ M Y W

Total average PCU per hour (Bar diagram)




—033 =

The Equivalency Factors for different types of vehicles have been taken as per

IRC:64:1990 and are shown in Table 4.3.

TABLE 4.3: Recommended Equivalency Factors For Various Vehicle Types

Sl . .
Vehicle Type Equivalency
No. Factors
1 | Motor Cycle or Scooter 0.50
2 Passenger Car, Pick up Van or Auto 1.00
Rickshaw :
3 Agricultural Tractor, Light Commercial 150
Vehicle i
4 | 2-Axle Truck or Bus 3.00
5 3-Axle & Multi-Axle Truck, Truck-trailer, 4.50
Agricultural tractor—trailer 3
6 | Cycle 0.50
7 | Cycle Rickshaw 2.00
8 | Horse Drawn Vehicle 4.00
9 | Bullock cart 6.00

The ADT (Vehicle /day & PCU/ day), Total Commercial Vehicle/day (Nos.) and the Peak Hr
Traffic (Vehicle/Hr & PCU/Hr) as observed in various locations along Project road in UP, DOWN

& UP+DOWN directions are given in Table 4.4. The traffic volumes were counted in 15-minute

intervals and were aggregated to one-hour volumes. These are presented in Annexure D.

Table 4.4: Summary of Classified Traffic Volume Count Survey

Peak | Peak
e ADT | PCU | Commercial Hr Hr
S Location Direction of per per vehicle Per | Vehicl | PCU
No. Flow
day day day e per | per
” hour hour
Up (Muragacha
1. (a) More to 6707 | 8590 1894
Wireless More) L
B K Expressway 5o (Wireless Yy f/:—-TrE 7R
- | (7 daysCTVC) i i S
(b) At 5+538 Muragacha | 0631 | 8283 1?30/ 7 %»_. XN
More) ([ 4] O} \
() Up+Down | 13540 | 16877 3625\-"\ [ 4051, ["1413)
=N RESIVE Y
AN iy r_/
& - 4
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Table 4.4: Summary of Classified Traffic Volume Count Survey
Peak | Peak
: ; ADT | PCU | Commercial Hr Hr
NS;. Location D"eF(;g:’n of per per vehicle Per | Vehicl | PCU
day day day e per | per
hour hour
Up
2. (a) (Wireless More | 9768 | 11614 2130
B K Expressway to Kampa More)
(7 days CTVC) Down (Kampa
(b) At 14+508 More to 8195 | 9955 1880
Wireless More)
(c) Up + Down 17961 | 21561 4009 1312 1369
Up
3. (a) (NH-34 to 15266 | 22304 4450
Be]gharia Dakshineswar)
Expressway (3
days CTVC) Down
(b) At 84242 (Dakshineswar to | 16015 | 23060 4605
NH-34)
(c) Up + Down 31282 | 45371 9057 2246 2374
Up
4. (a) (Barasat to 6055 | 7302 1579
Near Barasat Barajaguli)
(Algaria)
on NH-34 (3 days Down
(b) CTVC) (Barajaguli to 5757 | 7187 1556
At 8+142 Barasat)
(c) Up + Down 11812 | 14486 3134 876 882

Note: At km 8+142 from Helabattala Crossing near Barasat (at Algaria Water Tank) on NH-34 the
PCU value seems low; the possible reason being attributed to the low traffic volume as on the day
of 25.09.2015 it was ld —uz —Zoha festival.

4.4.3 Temporal Variation

Daily variation of traffic,

Hourly variation of traffic, and
Peak Hour Factor (PHF)

Analyses were carried out to determine the following:

The results and findings from the above analysis are given below.
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A, Daily Variation
Figure 4.2 present daily variations in traffic in terms of no. of vehicles per day at all the

count locations combined.

ehicles

7000

2000 A

Nurmber of V

7000

2000
Day-3 Day-4 Day-8 Day-6
Days of the week

Day-1 Day-2

~#®—Near Toll Plaza (Km 9+370)

——Near Toll Plaza (Km 0+400)
___~—#—Algaria Water Tank

—#— Ramkrishnapally (2+750km) o

==

Figure 4.2: Daily Variation of Traffic at different TVC locations

It is observed that the number of vehicles at Ramkrishnapally (2+750km) is the highest
followed by location at (Km 14+508) and location at (Km 5+538) & Algaria Water Tank

respectively.
B. Peak Hour Factors

Hourly variations observed in traffic at all the four count locations have been analyzed for

PHFs (Peak Hour Flow as a percentage of the total day flow), and are summarized in

Table 4.5.
Table 4.5: Peak Hour Factors Observed at different locations
S.No: | Count Location Peak Hour PHF (%) |
B K Expressway
1 18:00 - 18:00 7.19%
At Km 5+538
B K Expressway
2 10:00 - 11:00
1. At Km 14+508
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S. No: Count Location Peak Hour PHF (%)
Belgharia Expressway
3 19:00 - 20:00 6.94%
At Km 8+242
Near Barasat (Algaria)
4 12:00 — 13:00 6.90%
At Km 8+142

The above PHFs at all the locations indicate uniform traffic distribution.

4.4.4 Directional Distribution

Directional distribution of traffic at all the locations was evaluated and the details are
provided in Annexure D. The summary of the directional distribution observed at the 4

count stations are presented in Table 4.6.

Table 4.6: Directional Distribution

Directional
Location Direction Traffic (PCU) =)
Distribution (%)
B K Expressway Muragacha to Wireless 8596 50.9
At Km 5+538 Wireless to Muragacha 8303 49.1
B K Expressway Wireless to Kampa 11622 53.8
At Km 14+508 Kampa to Wireless 9984 46.2
Belgharia Expressway NH-34 to Dakshineswar 22335 49.2
At Km 8+242 Dakshineswar to NH-34 23072 50.8
Near Barasat (Algaria) Barasat to Barajaguli 7297 50.3
At Km 8+142 Barajaguli to Barasat 7204 49.7
= N O ™y
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4.4.5 Vehicle Composition

From Fig 4.3 to Fig 4.10 the Vehicle Composition Pattern in ADT and PCU are shown.

= att
Three Wheeler/ ;
Two Wheeler Auto Rickshaw Meotorized Van
22.78% 6.06% 1.03%

Horse Drawn Car/ Jeep/Van/
Vehicle Taxi
[ 0.00% 32.22%
Bullock Cart ) Mini Bus
0.01% et 0.17%
Cycle Rickshaw Full Bus
1.37% 0.71%
Cycle

LCV (Mini Truck)
14.34%

9.75%

Agricultural Tractor
Without Trailer

0.01% 2-Axle Rigid Truck
| 6.60%
Agricultural Tractor ; = iai
B R T Truck Trailer (Artic/ \-Multi-Axle Rigid™~3" AXIe‘;RHLiTka
0.05% Semi-artic) Truck :

0.37% 0.39%

Figure 4.3: Vehicle Composition Pattern in ADT near Toll Plaza (Km 5+538)

PCU Compositon Pattern

Three Wheeler / Car/ J_‘r*eP_f Van/
Two Wheeler i axi
R e 25.85% Mini Bus
' 0.41%
Horse Drawn Motorized Van 41%
Vehicle Full Bus
0.00% 1.71%
Bullock Cart IR AT LCV (Mini Truck)
0.07% 17.26%

Cycle Rickshaw
2.19%
Cycle
3.91%

Agricultural Tractor
Without Trailer

2-Axle Rigid Truck
15.89%

0.02%
‘ -A igid
Agricultural Tractor a xlﬁfiggé%Truck
With Trailer Multi-Axle Rigid
0.19%  Truck Trailer (Artic/ Truck
Semi-artic) 1.42%
1.33%

(IR

0k,
Figure 4.4: Vehicle Composition Pattern in PCU near Toll Plaza (Iﬁﬁ}ﬁ‘-& 3
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ADT Compositon Pattern
Horse Drawn
Bullock Cart_ Vehicle Tsn ihiesler
o o 26.35% Three Wheeler /
0.00% 0.00% ;
. Auto Rickshaw ed
Cycle Rickshaw 5.09% Motor:zewvem
5.16% \ 0.00%
Cycle 3
18.67% Car/ J?:Ei! Van/
22.40%
' Mini Bus
Agricultural Tractor
Without Trailer 0.19%
i Full Bus
Agricultural Tractor 0.55%
With Trailer LCV (Mini Truck}
0.02% 2-Axle Rigid Truck 9.98%
Truck Trailer (Artic/ . . T6-4E%
Semi-artic) . s xle Rigid Truc
0.67% Multi-Axie R|g|d 3 70%
Truck
0.74%

Figure 4.5: Vehicle Composition Pattern in ADT near Toll Plaza (Km 14+508)

PCU Compositon Pattern

Horse Drawn Two Wheeler Ehur:} eﬂiﬁ:ﬁ
Bui{l}oglét}?an Vehicle 10.98%. 4.24% Motorized Van
al 0.00%
Cycle Rickshaw Carl/ Jeep/Van/
8.60% Taxi
Cycle 18.66%
7.78%

; ini Bus
Agricultural Tractor Mini

117
Without Trailer 0.49%
0.01%
Agricultural Tractor
With Trailer
Full Bus
0.08% 1.38%
Truck Trailer (Artic/ - _
Semi-artic) 3-Axle Rigid Truck LCV (Mini Truck)

2-Axle Rigid Truck  12.47%

2.53%  Multi-Axle Rigid 13.86% 16.15%

Truck
2.78%
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ADT Compositon Pattern

Motorized Van Mini Bus
0.00% Car/ J_?:Eil Van/ 0 26%
50.43%
Three \Wheeler / F;g?;f
Auto Rickshaw ’
der% A 3 .

LCV (Mini Truck)

Two Wheeler 8.25%
19.53% N
2-Axie Rigid Truck
Horse Drawn —_ 10.39%
Vehicle
0.00% 3-Axle Rigid Truck
Bullock Cart 5.33%
R Multi-Axle Rigid
i Truck
Cycle Rickshaw h
0.11% 0.56%
Cycle Agricultural‘l‘ractorj Agricultural Tractor Truck Trailer (Artic/
0.28% Without Trailer With Trailer Semi-artic)
0.03% 0.08% 0.22%

Figure 4.7: Vehicle Composition Pattern in ADT at Ramkrishnapally (8+242km)
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ADT Compositon Pattern
Horse Drawn Two Wheeler Three Wheeler/
Bullock Cart Vehicle 26.58%  Auto Rickshaw
| 0.00% 0.00% 411%
| i Motorized Van
0.64%
| Cycle Rickshaw
| 4.70%
Car/ Jeep/Van/
Taxi
Cycle 21.53%
| 15.90%
' Mini Bus
Agricultural Tractor 0.22%
Without Trailer
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4.36%
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With Trailer 2-Axle Réﬁ’,;)mck LCV (Mini Truck)
0.04% 4 13.71%
Truck Trailer (Artic/ oridmRiga Tk
Semi-artic) Multi-AxleRigid ~ 3:93%
i 0.09% Truck
| 0.37%
Figure 4.9: Vehicle Composition Pattern in ADT at Algaria Water Tank
PCU Compositon Pattern
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4.4.6 Existing Traffic Pattern
From Figure 4.11 to Figure 4.14 the average variation of traffic during 24 hours are shown.

Near Toll Plaza (Km 0+400)
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Figure 4.11: Hourly Variation of Traffic near Toll Plaza (Km 5+538) in Vehicles per Day
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Ramkrishnapally (Km 3+100)
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Figure 4.13: Hourly Variation of Traffic at Ramkrishnapally (Km 8+242) in Vehicles per Day
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Seasonal Correction

Traffic plying on any road generally varies over different periods of a year depending on the
cycle of different socio-economic activities in the region through which it passes. Therefore,
in order to have more realistic picture of the traffic on the project influence area, it is
required to assess seasonal variation in traffic to estimate Annual Average Daily Traffic
(AADT) and Peak Season ADT. The ADT observed during the survey duration is multiplied
by a Seasonal Correction Factor (SCF) to derive AADT and Peak season ADT. The
seasonal correction factor is generally derived from secondary data sources such as past
month-wise traffic data of any project road, monthly toll revenues from existing tolled
highways in the immediate influence area, sales of fuel at different filling stations along the

project highway etc.

In the absence of any other data, either on the proposed alignment or in the project
influence area, only the monthly figures of fuel sales collected from ten (10) petrol pumps
on and in the vicinity of the project road, was considered for the estimation of seasonal
variation & seasonal correction factors. The fuel sales data record is presented in

Annexure E.

Seasonal Correction Factor

For the present study, petrol and diesel sales data for the years 2013, 2014 and 2015 were
collected. Thereafter the average sales of petrol and diesel were calculated month wise for
the three years and analyzed for estimation of Average Seasonal Correction Factor (ASCF)
and Peak Seasonal Correction Factor (PSCF). As the traffic surveys were conducted in the
month of September, the above three factors for the month September was considered.
The average fuel sales figures obtained from the fuel stations in the region and the
subsequent seasonal factors derived are presented in Table 4.7.
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Table 4.7 Summary of Seasonal Correction Factor

Diesel Petrol Combined
Average Peak Average Peak Avg. Avg. Peak
Month | Sale(in | g, | Seasonal Seasonal | Sale (in | o, | Seasonal Seasonal | Seasonal | Seasonal
litre) Correction|Correction| litre) Correction| Correction | Correction Correction
Factor Factor Factor Factor Factor Factor
1 2 3 4 5 6 7 B 9 10 = (4+8)/2 11 = (5+9)12
January | 145,266 | 1.00 0.92 1.00 28,531 | 0.91 1.02 1.09 0.97 1.05
February | 136,189 0.94 0.99 1.07 26,920 | 0.86 1.09 1.16 1.04 1.11
March 142,738 | 0.98 0.94 1.02 29,606 | 0.95 0.99 1.05 0.96 1.04
April 137918 | 0.95 0.97 1.05 28,348 | 091 1.03 1.10 1.00 1.08
_ May 142,032 | 0.98 0.95 1.02 31,220 | 1.00 0.94 1.00 0.94 1.01
h June 131,508 | 0.91 1.02 1.10 30,056 | 0.96 0.97 1.04 1.00 1.07
July 125,938 | 0.87 1.07 g 29,548 | 0.95 0.99 1.06 1.03 1.11
August 130,747 | 0.90 1.03 1.11 29,774 | 0.95 0.98 1.05 1.00 1.08 |
September 127,800 | 0.88 1.05 1.14 29,112 | 0.93 1.00 1.07 1.03 1.10
October 117,336 | 0.81 1.14 1.24 30,952 | 0.99 0.94 1.01 1.04 1.12
November | 136,557 | 0.94 0.98 1.06 29,317 | 0.94 1.00 1.06 0.99 1.06
December | 137,421 | 0.95 0.98 1.06 27,519 | 0.88 1.06 13 1.02 1.10
Average 0.92 0.94 L0 | 108

The Average Seasonal Correction Factor (ASCF) was applied to the ADT observed at
the count location to derive AADT which will be used for pavement design and Economic
Analysis. On the other hand Peak Seasonal Correction Factor (PSCF) has been applied
on the ADT to derive Peak Season ADT, which will be used for the Capacity
Assessment.

Thus for this project stretch Average Seasonal Correction Factor for diesel operated vehicle = 1.05

Thus for this project stretch Average Seasonal Correction Factor for petrol operated vehicle = 1

Thus for this project stretch Average Seasonal Correction Factor for vehicle operated on both petrol
& diesel = 1.03

Thus for this project stretch Peak Seasonal Correction Factor for diesel operated vehicle = 1.14
Thus for this project stretch Peak Seasonal Correction Factor for petrol operated vehicle = 1.07

Thus for this project stretch Peak Seasonal Correction Factor for vehicle operated on both petrol &
diesel = 1.1

For the vehicles running on diesel particularly commercial vehicles SCF is adopted for diesel : 1.05
&1.14

For the vehicles running on petrol particularly 2 wheelers SCF is adopted for petrol : 1 00-8107.

For the vehicles running on diesel & petrol such as cars SCF is adopted for cornh_ﬁ_'ped +1.03& 11 N
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The summary of AADT and peak season ADT, are shown in Table 4.8 and Table 4.9.

Table 4.8: AADT as observed at various locations

B K BK Belgharia Near
Vehicle Type Expressway | Expressway | Expressway | Barasat
At Km At Km At Km (Algaria) At
5+538 14+508 8+242 Km 8+142

Two Wheeler 3084 4733 6110 3140
Three Wheeler / Auto Rickshaw 820 915 209 485
Motorized Van 146 0 1 80
Car/ Jeep/ Van/ Taxi 4494 4144 16248 2619
Mini 24 37 84 27
Full 101 104 1273 541
LCV (Mini Truck) 2039 1882 2710 1700
2-Axle Rigid Truck 939 1219 3411 473
3-Axle Rigid Truck 588 697 1749 487
Multi-Axle Rigid Truck 56 140 183 46
Truck Trailer (Artic/ Semi-artic) 53 127 72 12
Tractor With Trailer 7 4 25 5
Tractor Without Trailer 2 1 11 1
Cycle 1320 3353 87 1878
Cycle Rickshaw 185 927 34 555
Bullock Cart 2 0 0 0
Horse Drawn Vehicle 0 0 0 0
{ﬁ;ﬁf:;‘ Moving Vehicies 12353 14003 32086 9616
(7;3:;':1 f;‘r’)""’ Moving Vehicles 1507 4280 121 2433
TpTAL AADT 13860 18283 32207 12049
Total Fast Moving Vehicles (PCU) 16421 18686 47036 12905
Total Slow Moving Vehicles (PCU) 1042 3531 112 2049
Total PCU per day 17463 22217 47148 _~—-=14954
Total Commercial Vehicle per day 3625 4009 905 i’ e ’:iif;y::f’
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Table 4.9: Peak Season ADT as observed at various locations

B K BK Belgharia Near
Vehicle Type Expressway | Expressway | Expressway | Barasat
At Km At Km At Km (Algaria) At
5+538 14+508 8+242 Km 8+142

Two Wheeler 3300 5064 6538 3360
Three Wheeler / Auto Rickshaw 877 979 224 519
Motorized Van 158 0 1 87
Car/ Jeep/ Van/ Taxi 4799 4425 17353 2797
Mini 26 40 91 30
Full 109 113 1382 587
LCV (Mini Truck) 2214 2043 2942 1846
2-Axle Rigid Truck 1019 1324 3704 513
3-Axle Rigid Truck 638 757 1899 529
Multi-Axle Rigid Truck 60 152 198 50
Truck Trailer (Artic/ Semi-artic) 57 138 79 13
Tractor With Trailer 8 5 27 6
Tractor Without Trailer 2 1 11 1
Cycle 1320 3353 87 1878
Cycle Rickshaw 185 927 34 555
Bullock Cart 2 0 0 0
Horse Drawn Vehicle 0 0 0 0
Total Fast Moving Vehicles 13267 15041 34449 10338
(Number)
Total Slow Moving Vehicles 1507 4280 121 2433
(Number)
TOTAL Peak Season ADT 14774 19321 34570 12771
Total Fast Moving Vehicles (PCU) 17710 20164 50730 13932
Total Slow Moving Vehicles (PCU) 1042 3531 112 2049
Total PCU per day 18752 23695 50842 15981
Total Commercial Vehicle per day 3625 4009 9055 1 - 3134
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Turning Movement Survey:

At the existing major intersections, peak hour traffic
volume has been established for the road intersection
design. The survey has been conducted on a 15-
minute interval for 8 hours for the morning & the
evening peak hours (08.00 am - 12.00 pm) and
(04.00 pm — 08.00 pm) at seven locations and are (SRS SFRRRR TRVSSESRECHIRAS
presented in the Table 4.10. st AtKmB+750. .

Out of the seven intersections where turning movement surveys have been conducted, the
junctions at Muragacha More (Km 5+142) and at Barrackpore Wireless More (Km 13+903)
crosses over the Madhyamgram — Sodepur Road and Barasat — Barrackpore Road (SH-2).
The Madhyamgram — Sodepur Road although being presently of MDR category serves as
an important link route connecting NH-34 at Madhyamgram More and the Barrackpore
Trunk Road (BT Road) near Sodepur which is a vibrant and developing municipality along
the project road vicinity.

It is to be noted that as per the guidelines spelt out in IRC:SP:84-2014 - “Manual of
Specifications & Standards for Four laning of Highways through Public Private Partnership
(First Revision)” clause no. 2.13.2 page 21, wherein it is stated that vehicular
under/overpass structures shall be provided at the intersection of the project highway with
all the NH and SHs.

Thus in compliance to the IRC Codal Provision and commuter safety consideration
vehicular under/overpass is being proposed at Muragacha and Barrackpore Wireless
More for this high speed corridor.

The details on the turning movement counts are given in Annexure F.

The peak hour flows (in PCUs) are presented from Figure 4.15 to Figure 4.28.
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Figure 4.15: Peak Hour Flow Diagram in PCUs per Hour in the morning at Muragacha More (5+142 Km)
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Figure 4.17: Peak Hour Flow Diagram in PCUs per Hour in the morning at Wireless More (13+303 Km)
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Filgure 4.18: Peak Hour Flow Diagram in PCUs per Hour in the evening at Wireless Mof 7
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Figure 4.19: Peak Hour Flow Diagram in PCUs per Hour in the morning at Panpur More (25+363 Km)
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Figure 4.21: Peak Hour Flow Diagram in PCUs per Hour in the morning at Saheb Colony More (28+308 Km)
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Figu're 4.22: Peak Hour Flow Diagram in PCUs per Hour in the evening at Saheb Colon
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Figure 4.23: Peak Hour Flow Diagram in PCUs per Hour in the morning at Rajendrapur More (29+319 Km)
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Figure 4.25: Peak Hour Flow Diagram in PCUs per Hour in the morning at Kampa More (34+385 Km)
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Origin-Destination Survey for 1 Day (24 hrs)

General

3 nos. 24 hrs O-D surveys were conducted at
Ramkrishnapally (Km 8+242) on Belgharia
Expressway, at Algaria Water Tank (At km
8+142 from Helabattala Crossing near
Barasat) on NH-34 (Krishnanagar Road) and

Near Toll Plaza (Km 14+508) on B.K. [B e5urve)
on NH-34

Expressway where the Classified Traffic
Volume Count has also been conducted.

The O-D surveys on the project road were
carried out based on the roadside interview
method as per IRC: 102-1988. Both
passenger and commercial vehicles plying on
the project road were stopped on a random
sampling basis and interviewed. Police

assistance was arranged at the survey
locations for successfully carrying out these surveys. The travel characteristics
obtained by O-D survey facilitate the determination of the percentage of traffic
intended to use the proposed elevated corridor.

Trained enumerators collecied the trip
characteristics using the survey forms
designed for this purpose. The O-D survey
glicited  characteristics  mainly  origin,
destination, etc. both for passenger and goods
vehicles. The information collected during

roadside interviews was analyzed to obtain
the percentage of through traffic and local traffic in terms of passenger vehicle and

goods vehicles.

Sample Size Considered for O-D Surveys
As described earlier, the vehicles for the OD survey were interviewed owquom

sample basis. K)" TA rt}‘*;‘,‘\\\
" 'I ~ aTf N
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Table 4.11 shows the ADT and the sample size (both in absolute numbers and in percentage

terms) captured during the survey, for passenger and goods vehicles respectively.

Table 4.11: Sample Size Considered for O-D Survey

Sl. . . Vehicle Sample Sample
No. Location / Chainage Type As per CTVC Size %
1 Ramkrishnapally (Km 8+242) Passenger 16825 1087 6.46%
2 on Belgharia Expressway Goods 7367 574 7.79%
3 A]garia Water Tank Passenger 2982 801 26.86%
4 on Krishnanagar Road (NH-34) Goods 2367 694 29.32%,
5 Near Toll Plaza (Km 14+508) Passenger 4106 653 15.90%
6 on B.K. Expressway Goods 4192 772 18.42%

In the Belgharia expressway, which is a high speed corridor the sampling percentage of the OD
survey couldn't be achieved upto the IRC codal norms as the police assistance was minimal.

As given in Table 4.11 these percentages are sufficient to obtain clear idea about the travel
pattern of various modes of traffic.

Zoning System
For understanding the spatial dimensions of the trip characteristics of the vehicles interviewed
during the O-D survey, a scientifically derived zoning system was adopted. Two major types of
areas were identified on a broad basis, i.e.
= Immediate Influence Area (llA) of the Project Road: This region contributes to
most of the trips observed on the Project Road, and primarily includes the
towns/cities and districts around and near the Project Road.
w Project Influence Area (PIA) of the Project Road: This region contributes trips,
but to a lesser degree when compared to IIA.

While defining zone boundaries, the following were considered:

- Important towns and industrial centers along the project road and competing roads
in the region.
- Administrative boundaries of sub-divisions, districts and state boundaries.

The travel pattern observed on the project road is fairly simple; with most of the traffic is
Local bound. Accordingly, a total of 13 zones were defined.
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Table 4.12: Zoning System Considered for the Study

ggzz Zone Name
1 BARASAT
2 BIRATI / MADHYAMGRAM
3 SODEPUR / BARRACKPORE
4 NAIHATI / KANCHRAPARA
5 REST OF NORTH 24 PARGANAS DISTRICT
6 AIRPORT / SALTLAKE / RAJARHAT / NEW TOWN / SALT LAKE SECTOR V /
DUMDUM / NAGER BAZAR / BAGUIHATI / ULTADANGA / SHYAMBAZAR
7 DUNLOP / DAKSHINESWAR / BARANAGAR / B T COLLEGE
8 SOUTH KOLKATA / CENRAL KOLKATA / SOUTH 24 PARGANAS DISTRICT
9 KALYANI/ KRISHNANAGAR / RANAGHAT / CHAKDAH / SHANTIPUR / NABADWIP

10 REST OF NADIA DISTRICT

11 HOWRAH / PURBA MEDINIPUR / PASCHIM MEDINIPUR DISTRICT

12 HOOGHLY / BARDHAMAN / BIRBHUM / BANKURA / PURULIA DISTRICT

13 MURSHIDABAD / MALDA / UTTAR DINAJPUR

14 NORTH BENGAL / SIKKIM / BHUTAN / ASSAM / NEPAL

15 OTHERS STATE OF INDIA

Travel Pattern — OD matrices
The origins and destinations of various types of vehicles were analyzed. The vehicle

category wise O-D matrices are presented in Annexure G.

The combined O-D matrices for passenger and goods vehicles (expanded to AADT) are
presented in Table 4.13 & Table 4.14.
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Table 4.13: Combined O-D of Passenger Vehicles (Expanded to AADT)

DESTINATION ZONES
oo | 1| 2 3 4 | 5 6 7 8 9 | 10 [ 11 | 12 | 13 | Total
1 135 | 654 | 32 | 81 | 16 | 302 | 55 | 145 | 101 | 82 | 13 | 16 | 1632
2 |38 |396 | 168 | 645 | 81 | 161 | 1779 | 6 | 61 | 19 13 1767
3 |32 |237 | 246 | 754 | 371 | 161 | 65 | 13 | 271 | 32 16 | 2198
4 | 48 | 179 | 310 | 339 | 1644 | 271 | 567 | 162 | 2095 [ 1177 | 110 | 61 | 77 | 7040
w| 5 |48 | 64 | 142 [ 613 | 32 | 242 | 16 48 1205
%J 6 |32 | 48 | 214 | 419 | 451 | 64 | 160 | 47 | 548 | 596 | 34 | 13 | 8 | 2634
2| 7 | 51| 109| 51 | 281 128 | 13 | 6 | 48 | 16 703
g 8 | 6| 38 | 6 77 | 6 | 26 19 | 6 184
Ol o [120| 32 | 182 | 919 | 16 | 239 | 78 | 33 | 16 | 19 | 4 | 13 1680
10 | 32| 64 | 97 | 1273 387 17 | 16 | 16 1902
11 16 32 6 32 86
12 0
13 13 6 19
Total | 416 | 1318 | 2083 | 5384 | 2682 | 1707 | 1380 | 339 | 3299 | 1982 | 230 | 113 | 117 | 21050
Table 4.14: Combined O-D of Goods Vehicles (Expanded to AADT)
DESTINATION ZONES
oo |1 |2| 3 |4|5| 6 7 8 | 9 | 10 | 11 | 12 |13 | Total
1 718 878 | 80 319 | 319 | 80 2394
2 239 80 80 80 479
3 80| 479 |80 159 80 878
4 797 80 | 399 | 319 80 | 319 | 80 | 2074
ol S 80 80
Z| 6 319 479 | 80 80 | 80 1038
; 7 0
g 8 0
O o 319 80 | 319 | 159 80 80 1037
’ 10 80 80
11 =
12 SO TAREN
13 80 AR N\
Total | 0 | 80| 3031 |80 |0 160 | 2314 | 718 | 160 | 309 | 479/ 639 | 80| 8140)[
| pegn. No-ic _3?’:3{; J
\\ \ e ,5?-\5_.}]
..‘i‘,:" ."‘ S ’(’~ i‘?/
e/ _f__- 1:?,_4//
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Analysis of Combined OD matrix for passenger & commercial vehicles.

Zone Influence Factors (ZIF) explains the relative contributions of various zones to trip
generation. The ZIF are calculated as:

ZIF = O, + D,

.

Where,

ZIF, is the Zone Influence Factor of Zone

O, is the number of trip productions from Zone i
D, is the number of trip attractions from Zone
T, is the number of trips between Zones i & j

The zone influence factors for the passenger cars, buses, 2 axle trucks, 3 axle trucks were
evaluated and are presented in Annexure G. For the passenger cars the ZIF (%) for Zone
No. 4, 3, 2, 7, 6 & 9 are 25.9%, 12.8%, 10.9%, 8.8%, 8.7% & 8.4 % respectively and
contributes to more than 75% of the total passenger cars.

For buses, the zone share for the regions of Zone No. 1, 2, 4, 3, 6 & 9 are 25.0%, 19.4%,
16.2%, 8.8%, 7.1% & 6.0 % respectively and contributes to about 83% of the total bus
traffic.

For 2 axle trucks the ZIF(%) for Zone No. 10, 4, 3,7, 2, 1, 9 & 6 are 20.4%, 16.4%, 15.4%,
10.5%, 8.9%, 8.0%, 6.5% & 6.0 % respectively and contributes to about 92% of the total 2

axle trucks,

For 3 axle trucks the ZIF(%) for Zone No. 3, 4, 2 & 10 are 22.4%, 14.5%, 10.8% & 10.8%
respectively and contributes to about 59% of the total 3 axle trucks.

The desire lines considering the combined OD matrices for the passenger vehicles and
goods vehicles encompassing the different zones thereby depicting the project influence
area is provided in Figure 4.29 & Figure 4.30 respectively.
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4.5 Axle Load Surveys and Vehicle Damage Factors

For the purpose of preliminary pavement design
required for the project, axle load survey has been
carried out on the project road.

The survey was carried for one day (24 hrs) on a
working day at Ramkrishnapally (Km 8+242) on
Belgharia Expressway and Near Toll Plaza (Km
14+508) on B.K. Expressway. The axle load
spectrum observed on the project road, along with the

derivation of vehicle damage factors (VDFs) as per the relevant IRC Codes are given from
Table 4.15 to Table 4.17 which summarizes the VDF observed on the Project Road. The
details of the axle load survey are given in Annexure H.

4.5.1 Calculation of VDF

Table 4.15: Calculation of Axle Load Survey at Near Toll Plaza (14+508 Km)

Up Down w =
Category - Ma;gl;um up E _| DOWN % -
of s o Total '3 Total Ups | VOFX | 25| (OFX | 3
Vehicle | o £ Damaging | VDF | ADT | g & Damaging | VDF | ADT (Up ADT) €| Ao ®
= 3| Effect = Effect Down) 5 5
Bus 5 0.69 0.138 | 74 2 0.556 0.278 | 60 0.278 10.212 16.680
LCV 104 4.784 0.046 | 971 | 120 28.08 0.234 | 821 0.234 44,666 192.114
hode 402 5.297 2213.750
Truek 178 147.206 | 0.827 | 611 | 129 | 519.225 | 4.025 | 550 025 505. \
$Ade | oo | ta067 |1563| 354 | 61 | 177876 | 2916 | 311 | 2916 | 553302 906.876
Multi-
axle 14 38.92 2.780 | 118 7 37.688 5384 | 136 5.384 328.040 732.224
Vehicle
SUM 2128 1878 1441.517 | 0.677 | 4061.644 | 2.163

F
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Table 4.16: Calculation of Axle Load Survey at Ramkrishnapally (8+242 Km)

Up Down Maxi - -
Category [ or| U | EE| pown | BZ
of |52 Total 5 Total upa | (VOFX | &1 (VOFX | B 5
Vehicle | o E| Damaging | VDF | ADT | g g Damaging | VDF | ADT (Up ADT) s 2| ADT) Q8
Z 8 Effect = Effect Down) © ©
Bus 2 0258 | 04129 | 650 | 1 0686 | 0.686 | 642 | 0686 | 83.850 440.412
Lcv 169 | 301496 |1.784 | 1211 | 39 | 35919 | 0921 | 1370 | 1.784 | 2160.424 1261.770
%rﬁ’;:f 101 | 236946 | 2.346 | 1620 | 198 | 224631 | 11.345 | 1620 | 11.345 | 3800520 18481.005
ir‘:ﬁ: 46 | 64124 | 1394 | 840 | 101 | 840623 | 8323 | 826 | 8323 | 1170.960 6874.798
Multi-
axle 2 0468 | 0234 | 118 | 17 | 22559 |13.270 | 125 | 13270 | 27.612 1658.750
Vehicle
SUM 4439 4532 7243.366 | 1.632 | 28716.735 | 6.254
Table 4.17: Summary of Axle Load Survey
[V
L - VDF 385
s | Typeof Axle gﬁ S3F 5T Maximum £3 % Bibsiaiie
Comm. Load = Qe = VDF 228
No. | vehicle | Location | 2| B@| Ed (Up+Down) | E52| (faw)
ehicle o S awn S 2 up Down P 8 %5..
=
1 |Lev 0.046 | 0.234 0.234 Up: From
Wireless
%‘{3- More to
2-Axle z N 0 Kampa
IR s 2| Z p | 0827 | 4025 4.025 ki
3-Axl 8% | 5 2| 2 0 s
-Axle 1 = 2 < n: From
g J%s s | | 1563 | 2916 2.916 Kampe
e @< More
Uit i
4 |axle 278 | 5.384 5.384 W,'\;%';ss
Vehicle
1 | Lev — 1.784 | 0.921 1784 W Froin
=3 NH-34 to
2-Axle a8 0 Dakshines
T s SET| | 2| o236 | 11345 11.345 i
® T o+ < N (=)
ale | i | &| 8| 2
8 EE © . <
3 [ S £8¢ s | & |1304| 8323
Multi- < 3
4 axle mZ 0.234 13.27
Vehicle
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4.6 Collection of Accident Data
The Constants have visited all the police stations under which sections of the project road

lies and have also interacted with the Barrackpore Police Commissionerate.

There are six nos. police stations which are present alongside the project stretch and the
names are Ghola, Khardah, Titagarh, Jagaddal, Naihati, Bizpur.

Accident data have been collected from the Office of The Assistant Commissioner of
Police, Traffic, located at Barrackpore. The summarized data is presented below in Table

4.18.
Table 4.18: Summary of Accident Data
(Obtained from different Police Stations)
Name ‘ [
sI of _ No. of No.of | No
No. Police Jurisdiction of P.S. Yoy Accident Injured d::th
Station
2013 3 0 3
1 Ghola 5.142km to 8.142km 2014 8 5 3
2015 1 0 1
2013 1 2 0
2 Khardah 8.142km to 12.642km 2014 12 4 8
2015 4 2 2
2013 3 1 2
3 Titagarh 12.642km to 16.642km 2014 12 14 4
2015 7 5 2
2013 18 22 6
4 Jagaddal 16.642km to 26.842km 2014 50 48 19
2015 21 16 9
2013 6 6 2
5 Naihati 26.842km to 30.942km 2014 21 16 10
2015 12 13 2
2013 23 13 S
5 6 Bizpur 30.942km to End Point 2014 77 64 41
2015 33 20 16
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Accident Black Spots

Some of the accident black spots as identified by the Police Department are Wireless
More, Babanpur Khatal, Keotia, Panpur More, Kampa More. A list depicting the
locations is provided in the Annexure I.

The mitigative measures are presented in the Chapter 10: Improvement and
Construction Proposals Safety Measures.

a) Major Vehicular Underpass:

Vehicular underpass has been provided at the two locations — the major junctions at
Muragacha More & Barrackpore Wireless More.

Details of Each Vehicular Underpass (Composite Structure)

ID. No.

Span - 50.00 m
Width: 12.60 m x 2 with 300 mm clearance between two.
Vertical clearance =5.0 m
Overall length — 239.150 m (VUP and either side viaduct)
Both side viaduct structure of 3 x 30.400 m each
RE wall proposed from 5.80 m height to 1.50 m height.
Retaining wall proposed from 1.50 m height

Chainage

Location

VUP/1

5.142 Murugacha More

VUP/2

13.903 Wireless More

b) Underpass: VUPs, LVUPs & PUPs:

Facilities for crossing of pedestrians and through underpass have been provided at
locations as detailed below. One pedestrian crossing having size 5.0 m x 3.0 m has
been provided specifically for the usage of pedestrian.

i) Vehicular underpass: Vehicular underpass shall be provided at following
locations:

Design Span Type of Super- "
kN, Chainage (Km.) | Arrangement (m) structure Wigh
Steel Girder with
3 5+140 1 x50 Teuss 10.5m x 2
Steel Girder with
2 13+895 1 x50 Tiiass 10.5m x 2
Steel Girder and
3 25+359 1x24 RCC Deck Slab 10.5m x _2,_“_:;“\
Steel Girder and 2 AR O
4 28+303 1x24 RCC Deck Slab 19;/\ ?;_/g" ARy \
Steel Girder and >/ o ,
5 30+379 1x16 RCC Deck Slab |/ 6.§m X2 |.jp \,
1 T et
(i~ a8 |
‘\I.‘ .\.I 2 rl.‘
() N
P



ii) Light Vehicular underpass: Light Vehicular underpass shall be provided at

following locations:
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Design Span Type of Super-
Be. Chainage (Km.) | Arrangement (m) structure Width
1 6+725 12 RCC Box 10.5m x 2
Steel Girder and
2 9+136 24 RCC Deck Slab 10.5m x 2
Steel Girder and
3 12+141 16 RCC Deck Slab 10.5m x 2
4 14+875 12 RCC Box 10.6m x 2
5 20+066 12 RCC Box 10.5m x 2
6 29+313 12 RCC Box 10.5m x 2
7 32+212 12 RCC Box 10.5m x 2

iii) Pedestrian underpass: Pedestrian underpass shall be provided at following

locations:
Design Span Type of Super- .
HeNo: Chainage (Km.) | Arrangement (m) structure iath
1 10+213 10.5 RCC Box 10.5m x 2
2 10+900 10.5 RCC Box 10.5m x 2
3 18+205 10.5 RCC Box 10.5m x 2
4 21+140 10.5 RCC Box 10.5m x 2
5 26+850 10.5 RCC Box 10.5m x 2

4.7 Estimation of Traffic on Barrackpore Kalyani Expressway

4.71

It has been derived that 30% of total traffic on Belgharia Expressway will be diverted
towards the project road when the proposed elevated corridor, linking Belgharia
Expressway and Kalyani Expressway, would be constructed. The basis of consideration of
adopting 30% is from the diversion analysis which is being carried out considering with and
without the upgraded project road facility. Therefore this diverted volume of traffic should
be considered on the project road for evaluating the capacity of the highway facility as well
as Design ESA.
Traffic estimation on the Project Road
Estimation of the likely traffic on the project road is based on the following:
e OD matrices for goods and passenger traffic — for likely diverted traffic
For ascertaining the base year (2015) traffic, the following process was followed:
1. Pair of zones, traffics between which have trends to avail the project corridor, have
been identified for cars & trucks (both light & heavy).
2. Those zones are considered as Effective Zones.
3. It is observed from the study that diverted traffic will be generated# »tHe ﬁ:fo
major roads say, NH-34 & Belgharia Expressway (locations are s & \Jiﬁthe lpg? Y
[ \

\’( |
\' /’\:-3‘3‘/

‘.\I| Yy — VS
T i/
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Map). Effective zones thus are identified only for two no. OD locations, one on NH-

34 and the other on Belgharia Expressway. A list of Effective Zones are presented

in Table 4.20 for different category of vehicles.

Table 4.20: List of Effective Zones

Car Light Trucks Heavy Trucks
Originating | Destination | Originating | Destination Originating | Destination
Zone Zone Zone Zone Zone Zone
Barasat (NH-34)
1 4 1 9 1 9
1 9 1 10 1 12
1 10 1 12 5 7
1 12 2 - 5 12
2 9 2 9 7 14
3 5 2 13 8 4
4 1 3 5 8 9
4 5 3 9 9 1
- 8 3 10 9 6
5 3 4 1 9 8
5 4 < 5 9 11
5 12 4 6 10 11
6 4 5 3 12 1
6 9 5 T 12 5]
6 10 5 12 12 9
8 9 6 9
8 10 6 10
9 1 7 5
9 2 7 9
9 6 8 9
9 8 8 10
9 11 9 1
10 1 9 2
10 2 9 3
10 6 9 6
10 8 9 8
10 12 9 11
11 9 10 1
12 1 10 6
12 5 10 8
10 11
10 12 =
11 9 el Y“\““‘\\
12 1 77 I\
12 5 !'_/ - -"-":p, .'_P\ ' \
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Car Light Trucks Heavy Trucks
Originating | Destination | Originating | Destination | Originating | Destination
Zone Zone Zone Zone Zone Zone
Belgharia Expressway
1 12 1 12 1 12
2 12 2 12 2 12
3 6 4 5 4 5
4 6 3] 7 4 6
4 8 5 12 5 12
& i 6 10 6 3
B 12 7 5 7 5
6 3 ¥ 10 12 1
6 4 8 10 12 2
6 8 10 6 12 5
7 5 12 1
T 9 12 2
9 6 12 5
9 8 12 9
9 11
9 12
11 9
12 1
12 2
12 5

4. Diversion analysis was carried out to estimate the percentage of traffic likely to get
diverted to the project corridor.

Product of divertible traffic and percentage

diversion gave the diverted traffic for each category of vehicle.

5. The opening year of project road has been considered as 2019.

The estimated traffic is presented in Annexure J.

Diversion analysis

The process followed for diversion analysis to estimate the percentage of traffic likely to

divert from the present route to the project corridor is as follows:

(i) Demarcation of alternative route between the Effective Zones.

(i) Calculation of the Vehicle Operating Cost (VOC) form IRC: SP: 30-2009 for each

category of the vehicle — cars & trucks.

(iii) Calculation of Travel Time Cost (TTC) for each category of vehicle.

(iv) Calculation of Generalized Cost (GC) as
| GC = VOC +TTC + Toll Cost.
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(v) Diversion Curves considered for computing the % diversion for the cars & trucks.
The equations are presented in Table 4.21 as follows.

Table 4.21: % Diversion for Car, Bus & trucks

Vehicle CR Interval Relationship for % Diversion (%d)
<0.64 %d = 98.75 - ((CR / 0.634)*8.125)

Car 0.64=Cr< 1.465 %d = 90.625 — ((CR- 0.634) /0.831)*84.375
1.465sCR<2.0 %d = 6.25 — (( CR-1.465) / 0.535)*5.25
<0.75 %d = 100 — (CR/0.75)"5

Trucks | 0.75sCR<1.25 %d = 95 — ((CR - 0.75)/0.5)*90
1.25sCR=2.0 %d = ((2-CR)/0.75)*5

(vi)  The calculation for diversion analysis is shown in Annexure J.
(vii)  The % diversion for the various types of vehicles at different locations is given in
Table 4.22.
Table 4.22: % Diversion of various types of vehicles

’ Small Heavy Average for
Sunvey Lecaion il Trucks Trucks the Location
Algaria Water Tank on o 5 g B
Krishnanagar Road (NH-34) 43% 2% M 26%
Ramkrishnapally on Belgharia o 5 & 3
Expressway (Km 8+242) 47% 24% 29% 33 %

Percentage diversion for the OD result on the project road at Km 9+366 was not done, as
there is no question of the present traffic not to continue using the project corridor after
completion of the project.

Therefore taking the percentage of diversion of the aforesaid two locations from the above
table, i.e. 26% & 33% the average percentage of diversion for the entire project stretch
comes as 30%.

Thus 30% diverted traffic has been considered for estimation of the future traffic.
The calculated AADT on the project road is derived as the summation of the existing AADT
on the project road at Km 9.370 (higher of the 2 CTVC locations) plus 30% of the AADT
calculated on Belgharia Expressway. The derived AADT for the project roagd.
Table 4.23.
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Table 4.23: Proposed Annual Average Daily Traffic (AADT) on Project Road

AADT at 14.508 km Proposed Annual

of B.K. AADET;B::gharla Average Daily
Expressway Py Traffic (AADT)
) No. PCU No. PCU No. PCU
Type of Vehicle
Col. 5= | Col. 6=
Col. Col.
Col. 1 Col. 2 Col.3 | Col.4 | (Col. | 2+(Col.
3x30%) | 4x30%)
Two Wheeler 4733 2367 6110 3056 6566 3284
Three Wheeler / Auto
Rickshaw 915 915 209 209 978 978
Motorized Van 0 0 1 1 0 0
Car/ Jeep/ Van/ Taxi 4144 4144 16248 | 16248 9018 9018
i @ | Mini 37 110 84 252 62 186
% D | Fyl 104 312 1273 | 3818 486 1457
>
T LCV (Mini Truck) 1882 2822 2710 4066 2695 4042
b
g 2-Axle Rigid Truck 1219 3657 3411 10234 2242 6727
=
= 3-Axle Rigid Truck 697 3137 1749 7872 1222 5499
v >
& S | Multi-Axle Rigid
E Truck 140 629 183 822 195 876
Truck Trailer (Artic/
Semi-artic) 127 572 72 327 149 670
2 8 | Tractor With Trailer | 4 19 25 114 12 53
oo :
-5: Tra_ctorWnthout 1 2 11 17 4 7
< 7w | Trailer
8 Cycle 3353 1677 87 44 3379 1690
]
§ g Cycle Rickshaw 927 1854 34 68 937 1874
22 Bullock Cart 0 0 0 0 0 0
W o
] Horse Drawn
=]
E Vehicle 0 9 0 0 9 9
Total 18283 22217 32207 | 47148 | 27945 | 36361

“ Thus the proposed traffic on the project road as calculated is summarized and presented in terms
of number and PCU per day in Table 4.24.
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Table 4.24: Calculation of Proposed Traffic on Barrackpore Kalyani Expressway

Commercial
Volun;;:;ar any PCU per day Vehicle Per Day

i (CVPD)
Annual Average Daily Traffic
(AADT) 32207 47148 9507
Adopted % of Diverted Traffic from
Belgharia Expressway 30.00% 30.00% 30.00%
Total (Up+Dn) Diverted Traffic from
Belgharia Expressway | 9662 14144 2852

1

Add : AADT 14+508 Km Location 18283 22217 4210
Total Proposed Traffic on Project
Road 27945 36361 7062

From the above Table 4.24 it is observed that the proposed traffic on the project corridor
considering the diverted traffic from Belgharia Expressway is 36361 PCU per day. This is less
than the IRC Codal Specifications limit of 40000 PCU per day for (i) 4 lane Divided Carriageway
with paved shoulder and (ii) Culverts and Bridge of 3-lane Carriageway each.

Thus, upgradation of B K Expressway to 4 lane divided carriageway is required along
with paved shoulders and 3 lane culverts and Bridges..

4.8 Traffic Growth Rates
4.8.1 Approach

Forecasting of traffic are made taking into account the traffic flow pattern and
changes in vehicles mix expected during the study period. Since transport demand
changes due to shifts in pattern of economic activities, both temporally and
spatially, consideration has been paid to the potential of generation of
transportation services. In view of this, projection of future traffic incorporates
consideration of basic socio-economic characteristics and rate of change expected
during the study period in the project influence area.

Project Influence Area (PIA)

Outlining the project influence area is essential for the estimation of traffic growth

4.8.2

rates; because the socio-economic indicators of the project influence area,
influence the traffic growth on the project road. The project influence area has
been assessed based on the O-D data. From the O-D analysis results, it is seen
that mainly the trips by different modes are being generated mostly in North 24
Pgs, Kolkata, Nadia, Howrah, Hooghly and Rest of West Beng lpéﬁﬁ'@@d
states respectively. The contribution of the other parts of India tc;w’arcis the s’ame. iS N\
// S gt )

marginal.

'
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Traffic growth rate, by vehicle type has been determined at 5 yearly intervals, up to
the horizon year 2030 and beyond. The growth rates of different modes have been
computed using elasticity approach. In this method, the relationship between traffic
and causative factors, which influence the growth and volume of traffic, is
determined from the growth of observed past traffic volume and the growth of
major economic indicators of the influence zone. This method takes into account
both the past growth and the future perspective of major economic indicators like
Net State / District Domestic Product (NSDP / NDDP), population and per capita
income (PCI). The tables below represents the economic indicators and number of

Methodology
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registered vehicle used for forecasting.

4.8.4

Economic Indicators of Project Influence Area

The economic indicators of PIA is presented in the following tables.

Table 4.25: Economic Indicators (Rest of West Bengal) at constant price (2004-2005)

Voui Net Domestic Population Per-capita
Product (Crore) (number) | Income (Rs.)
2007 133278 55911285 23837
2008 142397 56342006 25274
2009 146895 56720512 25898
2010 159442 57072891 27937
2011 168659 57410695 29378
2012 174295 57746198 30183
2013 184436 58059108 31767
CAGR (%) 5.56 0.63 4.90

Source: Bureau of Applied Economics & Statistics, West Bengal, 2013 -14

Table 4.26: Economic Indicators (North 24 Pgs) at constant price (2004-05)

Yaar Net Domestic | Population | Per-capita
Product (Crore) (number) | Income (Rs.)
2007 26233 10015000 26194
2008 29034 10221899 28403
2009 30994 10433102 29707
2010 32907 10648598 30903
2011 35026 10868701 32227
2012 36821 11093200 33192
2013 39696 11322399 35060
CAGR (%) 7.15 2.07 4.98
Source: Ministry of Statistics and program implementation ’__f-:{:f'lr.\. f__.__:?‘\ i
_,-‘i Q” 3
=l o
'/r': ]f Q ". ‘_‘. ™
(R .
Ul & 2y
\ X
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Table 4.27: Economic Indicators (Kolkata) at constant price (2004-05)

e Net Domestic Population | Per-capita
Product (Crore) (number) | Income (Rs.)
2006 19678 4654500 42278
2007 21403 4672500 45806
2008 23103 4690500 49255
2009 24548 4708600 52135
2010 24612 4726800 52069
2011 25735 4745100 54236
2012 27585 4763500 57909
CAGR (%) 6.99 0.46 6.49

Source: Bureau of Applied Economics & Statistics, West Bengal, 2013 - 14

Table 4.28: Economic Indicators (Nadia) at constant price (2004-05)

T Net Domestic | Population | Per-capita
- Product (Crore) (number) | Income (Rs.)
2007 11056 5087399 21732
2008 11987 5179001 23145
2009 12543 5272299 23790
2010 13362 5367199 24895
2011 13787 5463900 25232
2012 14341 5562299 25782
2013 15279 5662400 26983
CAGR (%) 4.73 1.54 3.14

Source: Bureau of Applied Economics & Statistics, West Bengal, 2013 -14

Table 4.29: Economic Indicators (Howrah) at constant price (2004-05)

Yesr Net Domestic Populajjp_n Per-capita
Product (Crore) (number) Income (Rs.)
2007 12237 4610300 26543
2008 13120 4673399 28074
2009 13581 4737401 28668
2010 15249 4802299 31754
2011 17236 4868100 35406
2012 17424 4934701 35308
2013 18542 5002300 37068
CAGR (%) T A7 1.37 5.72

Source: Bureau of Applied Economics & Statistics, West Bengal, 2013 -14



Table 4.30: Economic Indicators (Hooghly) at constant price (2004-05)
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S Net Domestic Population | Per-capita
Product (Crore) (number) | Income (Rs.)
2007 13642 5471500 24933
2008 15157 5552200 27300
2009 15702 5634099 27869
2010 17658 5717199 30886
2011 18747 5801500 32315
2012 18970 5887100 32223
2013 20169 5973900 33761
CAGR (%) 1.26 4.43

Source: Bureau of Applied Economics & Statistics, West Bengal, 2013 -14

4.8.5 Vehicle Registration in PIA

The vehicle registration data has been collected for various regions of PIA. These
are presented in the subsequent Table 4.31, 4.32, 4.33, 4.34, 4.35, 4.35 & 4.36.

Table 4.31: Number of Registered Vehicle (Rest of West Bengal)

Year Tractor/Trailer | Goods
2007 48448 89045
2008 51361 113448
2009 42691 121015
2010 50725 116923
2011 61477 118760
2012 73373 142855
2013 86059 200009
CAGR (%) 10.05 14.44

Source: Bureau of Applied Economics & Statistics, West Bengal, 2013-14

Table 4.32: Number of Registered Vehicle (North 24 Pgs)

Year Tractor/Trailer | Goods
2007 1203 52172
2008 1480 56274
2009 1526 59386
2010 3108 64557
2011 3230 84994
2012 3286 87921
2013 3488 93139
CAGR (%) 19.41 10.14

Source: Ministry of Statistics and program implementation
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Table 4.33: Number of Registered Vehicle (Kolkata)

Year Tractor/Trailer Goods
2006 4854 71055
2007 4856 72576
2008 4609 74350
2009 4609 35356
2010 4609 36983
2011 4633 38455
2012 4854 41208
CAGR (%) -0.62 -7.49

Source: Bureau of Applied Economics & Statistics, West Bengal, 2013-14

Table 4.34: Number of Registered Vehicle (Nadia)

Year Tractor/Trailer Goods
2007 5075 3360
2008 5472 4273
2009 5791 5453
2010 6328 6011
2011 7122 6714
2012 7941 7571
2013 8829 9915
CAGR (%) 9.67 19.76

Source: Bureau of Applied Economics & Statistics, West Bengal, 2013-14

Table 4.35: Number of Registered Vehicle (Howrah)

Year Tractor/Trailer Goods
2007 992 20684
2008 1010 21743
2009 1016 22509
2010 1012 13248
2011 1015 14630
2012 1016 15369
2013 1023 16225
CAGR (%) 0.51 =3.97

Source: Bureau of Applied Economics & Statistics, West Bengal, 2013-14

Table 4.36: Number of Registered Vehicle (Hooghly)

Year | Tractor/Trailer Goods
2007 2858 18235
2008 2949 18930
2009 3006 19412
2010 3189 20352
2011 3571 22180
2012 3927 23649
2013 4590 25528
CAGR (%) 7.00 4.92

Source: Bureau of Applied Economics & Statistics, Wes}B
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Elasticity of Traffic Growth

The existing transport demand elasticity has been estimated using both time trend

analysis fitting log-log equation and point to point compounded annual average

growth rate. In case of point to point estimation, the Consultants took into account

of the two points of the vehicular data (e.g., 2007 and 2013) as basis, for further

extrapolation and in determination of the future transport demand elasticity.

Corresponding growth rates of the explanatory variables i.e. net state domestic

product, district domestic product, per capita income and population are

considered. The estimated elasticity values for different category of vehicles are

presented in the following Table 4.37, 4.38, 4.39, 4.40 & 4.41.

Table 4.37: Estimated Transport Demand Elasticity (Rest of West Bengal)

Vehicle | Explanatory | Estimated| R | Expected | Growth
category variable Elasticity | Square | Elasticity | Rate (%)
Car / Jeep PCI 143 0.93 14 24.4
2 Wheeler PCI 25.6 0.61 5.0 29.3
3 Wheeler NSDP 30.0 0.90 5.0 -1.7
Bus Popn 1.83 0.75 1.6 14.4
Goods Vehicle NSDP 2.39 0.98 24 13.7
Tractor NSDP 1.83 0.74 1.8 10.1

Table 4.38: Estimated Transport Demand Elasticity (North 24 Pgs)

Vehicle | Explanator | =50 | R | Excepted | Growth
category | y variable Elasticity Square | Elasticity | Rate (%)
Car/ Jeep PCI 3.58 0.93 35 17.1
2 Wheeler PCI 156.9 0.76 5.0 24.6
3 Wheeler NSDP 12.6 0.90 4.0 6.2
Bus Popn 1.59 0.91 1.6 1.1
Goods Vehicle NSDP 3.92 0.98 3.9 20.1
Tractor NSDP 2.99 0.84 3.0 19.1

Table 4.39: Estimated Transport Demand Elasticity (kolkata)

e
——

Vehicle Explanatory | Estimated R Expected | Growth
category - variable Elasticity | Square | Elasticity | Rate (%)
Car / Jeep PCI 1.80 0.84 1.80 0.54
2 Wheeler PCI 17.50 0.71 5.00 12.52__
3 Wheeler NSDP 19.29 0.91 5.00 ‘;/a@g—a__‘f_%\\\
Bus Popn 1.14 0.96 1.10 //'6?‘,‘4’( _\:;\%\\
Goods Vehicle NSDP 2.42 0.89 2.40 21038 s\ N\
| Tractor NSDP 0.33 0.84 0.05 50‘521-,- )
-‘i‘-‘\._“‘":“ > /,}b ,/

—
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Table 4.40: Estimated Transport Demand Elasticity (Howrah)

Vehicle Explanatory | Estimated R Expected | Growth
category variable Elasticity | Square | Elasticity | Rate (%)
Car / Jeep PCI 0.63 0.39 0.65 6.2
2 Wheeler PCI 10.3 0.69 5.00 -7.4
3 Wheeler NSDP 2,79 0.91 2.75 -0.3
Bus Popn 1.03 0.96 1.10 -4.0
Goods Vehicle NSDP 1.5 0.93 1.50 10.4
Tractor NSDP 0.04 0.6 0.05 0.5

Table 4.41: Estimated Transport Demand Elasticity (Hooghly)

Vehicle Explanatory | Estimated R | Expected | Growth
category variable Elasticity | Square | Elasticity | Rate (%)
Car / Jeep PCI 1.57 0.85 1.5 7.6
2 Wheeler PCI 4,26 0.87 4.0 5.0
3 Wheeler NSDP 34 0.88 3.4 3.9
Bus Popn 0.83 0.89 0.8 4.9
Goods Vehicle NSDP 1.8 0.89 1.7 8.2
Tractor NSDP 1.1 0.81 14 7.0

4.8.7

Looking at the past and future anticipated development thrusts in the project
influence area, it is expected that the existing pattern of demand elasticity will be
operative. The stable socio-political environment is another influencing factor for
this sustained high level of transport demand elasticity. The expected elasticity
values for different category of goods vehicles are presented in the following Table

4.42,4.43,4.44,4.45,4.46 & 4 .47,

Expected Transport Demand Elasticity

Table 4.42: Expected Transport Demand Elasticity (Rest of West Bengal)

Vehicle r : Ea

category 2016-20 2021-25 2026-30 | Beyond 30
Tractor/Trailer 1.62 1.46 1:31 1.18
Goods Vehicle 1.59 1.43 1.32 1.15

Table 4.43: Expected Transport Demand Elasticity (North 24 Pgs)

c‘;::::":‘y | 201620 | 2021-25 | 2026-30 | Beyond 30
Tractor/Trailer 2.25 2.03 1.82 1.64 _—=—
Goods Vehicle 1.44 1.30 1.17 \ 2L

N
O
\\\}\.r\.\:"
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Table 4.44: Expected Transport Demand Elasticity (Kolkata)

Vehicle

category 2016-20 2021-25 2026-30 | Beyond 30
Tractor/Trailer 0.36 0.32 0.29 0.26
Goods Vehicle 1.08 0.97 0.87 0.79

Table 4.45: Expected Transport Demand Elasticity (Nadia)

Vehicle

category 2016-20 2021-25 | 2026-30 | Beyond 30
Tractor/Trailer 0.93 0.85 0.77 | 0.67
Goods Vehicle 0.81 0.73 066 | 0.59
Table 4.46: Expected Transport Demand Elasticity (Howrah)

Vehicle ' : e

category 2016-20 2021-25 2026-30 | ;\.____Bgyond 30
Tractor/Trailer 0.45 0.41 0.36 0.33
Goods Vehicle 0.83 0.75 0.62 0.55

Table 4.47: Expected Transport Demand Elasticity (Hooghly)

Vehicle -

category 2016-20 2021-25 2026-30 | Beyond 30
Tractor/Trailer 0.81 0.73 0.66 0.59
Goods Vehicle 0.90 0.81 0.73 0.66

4.8.8 Perspective Growth rate of the Economy

The perspective growth of the economy of states as whole and specific districts
within the project influence zone has been studied. Secondary data and
information during the period 2007 to 2013 has been used to understand the past
trend and pattern of the economy and predict the future probable growth possible
in the light of recent developmental issues. The finding of the trend and pattern of
the economy is used to predict rationally the transport demand elasticity applicable
to the study road. Thus the perspective growth rate of the economy is predicted
and presented in the following Table 4.48, 4.49, 4.50, 4.51, 4.52 & 4.53.

Table 4.48: Perspective Growth Rate of the Economy (Rest of West Bengal)

Explanatory | 2016.20 | 2021-25 | 2026-30 | Beyond 30

Variables
NSDP 5.0 4.5 4.0
PCI 4.4 3.9 3.6

Population 0.6 0.5 0.5
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Table 4.49: Perspective Growth Rate of the Economy (North 24 Pgs)

Explanatory | 5016.20 | 2021-25 | 2026-30 | Beyond 30

Variables
NSDP 5.8 5.2 4.7 4.2
PCI 4.0 3.6 3:3 2.9
Population 1.8 1.6 1.4 1.3

Table 4.50: Perspective Growth Rate of the Economy (Kolkata)

Explanatory | 501650 | 2021-25 | 2026-30 | Beyond 30

Variables
NSDP 6.3 5.7 5.1 4.6
PCI 5.9 5.3 4.8 4.3
Popn (000" 0.4 0.3 0.3 0.3
Table 4.51: Perspective Growth Rate of the Economy (Nadia)
Explanatory
Varlables 2016-20 | 2021-25 | 2026-30 | Beyond 30
NSDP 4.5 4.1 3.6 3.3
PCI 3.2 2.8 2.6 2.3
Popn (000") 1.4 1.2 1.1 1.0

Table 4.52: Perspective Growth Rate of the Economy (Howrah)
Explanatory | 544650 | 2021-25 | 2026-30 | Beyond 30

Variables
NSDP 5.8 8.2 4.7 4.2
PCI 4.6 4.1 3.7 3.3
Popn (000" 1.2 1.4 1 0.9

Table 4.53: Perspective Growth Rate of the Economy (Hooghly)
Explanatory | 554650 | 2021.25 | 2026-30 | Beyond 30

Variables
NSDP 5.0 4.5 4.0 3.6
PCI 3.8 3.4 3.0 2.7
Popn (000" 1.2 1.1 1 0.9

4.8.9 Expected Future Growth Rate of Traffic
Future growth rate of traffic along the project road is estimated based on expected
elasticity values, perspective growth rates of the economies, origin — destination

matrix, commodity analysis and proportion of traffic moving from each zone. These

utilized for the project sections. The expected future gr
presented in form of three scenarios optimistic, most
Table 4.54
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Table 4.54: Expected Future Growth Rates Optimistic, Most Likely & Pessimistic Scenario

Optimistic Scenario

Vehicle Category 2015 2016 - 20 2021 -25 2026 - 30 Beyond 30
Car/ Jeep 8.3 7.1 57 4.6 3.8
3 Wheeler 5.8 4.6 3.6 29 2:3
Bus 4.6 3.7 2.9 2.3 1.8
Goods Vehicle 7.2 6.1 4.9 4.0 3.2
2 Wheeler 9.8 8.4 6.8 56 4.5
12%? ot 7.6 6.2 5.0 4.1 33
Most Likely Scenario
Vehicle Category 2015 2016 - 20 2021 - 25 2026 - 30 Beyond 30
Car / Jeep 6.6 5.6 4.5 3.7 3.0
3 Wheeler 46 3.7 2.9 24 1.8
Bus 3.7 2.9 23 1.9 1.4
Goods Vehicle 8.7 4.9 3.9 3.2 2.6
2 Wheeler 7.8 6.7 54 4.5 36
il s 6.1 5.0 4.0 3.3 26
Pessimistic Scenario
Vehicle Category 2015 2016 - 20 2021 - 25 2026 - 30 Beyond 30
Car/ Jeep 53 45 3.6 3.0 2.4
3 Wheeler 3.7 29 2.3 1.9 1.5
Bus 3.0 23 1.8 1.5 1
Goods Vehicle 46 39 3 26 2.1
2 Wheeler 6.3 54 4.3 36 29
S and 49 4.0 3.2 26 2.1

The future traffic is computed based on the growth rates as calculated from the above table.
The traffic forecast based on the most likely scenario is being adopted. However, the traffic for the
optimistic & pessimistic scenario is also provided. The traffic forecast based on most likely

scenario growth rates is provided in Table 4.55.
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4.9 Capacity
Traffic forecast for the proposed road was based on the Peak Season ADT. For the optimistic
scenario, most likely scenario and pessimistic scenario, year wise traffic in PCU is presented in
Table 4.56.
Table 4.56: Summary of Traffic Forecasting on Proposed Road

Average Daily PCU
N Optimistic I.Tlfest; Pessimistic
Scenario Scahiario Scenario

2015 36361 36361 36361
2016 38653 38225 37887
2017 | 41091 | 40186 | 39477
2018 43689 42249 | 41136 |
2019 46454 44420 42866
2020 49400 46706 44671
2021 51965 48675 46217
2022 54666 50729 47818
2023 57511 52871 49478
2024 | 60508 | 55107 51198
2025 63664 57439 52980
2026 66424 59494 54572
2027 69307 | 61625 56215
2028 72317 63836 57912
2029 75462 66129 59664
2030 78747 68507 | 61472
2031 81592 70570 63045
2032 84544 72700 64664
2033 87607 74899 66330
2034 90785 77169 68045
2035 94082 79514 69811

; 2036 97504 81934 71630
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Growth of Daily PCU
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Figure 4.31: Projection of Traffic Volume on Project Road in terms of PCU/Day

~.4.10 Conclusion and Recommendations
1. The volume of traffic on the Project Corridor considering diverted traffic from

Belgharia Expressway comes to 36361 PCU per day.

2. Upgradation of Barrackpore Kalyani Expressway to 2x2 lane divided
carriageway with paved shoulders is proposed as per IRC Codal Specifications.

3. 2x3 lane Two nos. vehicular underpass is proposed at Mura
Barrackpore Wireless More (Mohanpur) with Sodepur — Mad
Barrackpore — Barasat Road respectively.

4. Two nos. major vehicular underpass have been proposed a tt}_}
viz., Murugacha More (Km 5+142) and Wireless More ( D
vehicular underpass have been proposed at Km 5+140, Km




Km 28+303 and Km 30+379. Seven nos. light vehicular underpass have been
proposed at Km 6+725, Km 9+136, Km 12+141, Km 14+875, Km 20+066, Km
29+313 and Km 32+212. Besides. Five nos. pedestrian underpass have also been
proposed at Km 10+213, Km 10+900, Km 18+205, Km 21+140 and Km 26+850 due
to the schools present at the places.

. Combined weighted VDF adopted of B K Expressway & Belgharia Expressway is
2.160 & 6.250 respectively.

. Traffic analysis shows that six lanes may be required in the near future. To reduce
the cost of the project at the beginning, four lane facility is proposed. Space has
been reserved for future expansion to six lanes. The structures are proposed to be

for six lanes. This way, long term sustainability can be maintained.

. Toll plaza is proposed to be of five lanes in each direction. Manual toll collection in
open system is proposed. Over time, one lane in each direction can be converted
to electronic toll collection (ETC). Currently, MoRTH is asking for tolled highways to
provide ETC. Gradual introduction of ETC will not add to the upfront cost and

improvement can be made incrementally.

. All the culverts are proposed to the full width of the proposed embankment for
providing 2 x2 lane carriageway alongwith paved shoulders and both sides service
lanes and all medians width in view of future provision of 2 x 3 lane carriageway.
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Chapter -5 : Engineering Analysis &

Design



5.1

5.1.1

Geometric Design
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CHAPTER -5

ENGINEERING ANALYSIS & DESIGN

The project road lies in plain terrain and passing through generally rural as well as urban

areas. As such, the geometric standards relevant to plain terrain as per IRC: 73-1990 and
IRC: 86-1983 have been adopted.

Guiding Standards for Highways

The design of various elements of highways for 6-laning of existing 2-lane road will be

governed by the provisions of the following IRC Codes / Guidelines / Manual.

vii)

viii)

ix)

Xi)

Xii)
Xiii)
Xiv)

XV)

Xvi)
Xvii)

IRC: 37-2012 -
IRC: 38-1998 —

IRC:62-1976 —
IRC:64-1990 —
IRC:66-1976 -
IRC:67-2012 -
IRC: 73-1990 —

IRC: 86-1983 -
IRC:106-1990 —
IRC:SP:23-1993 —
IRC: SP: 41-1994 -

MORT & H -

IRC:SP:50-2013 -
IRC:SP:44-1996 —
IRC:SP:19-2001-

Design of Flexible Pavements for New Carriageway
Guidelines for Design of Horizontal Curves for Highways and
Design Tables

Guidelines for Control of Access in Highways

Guidelines for capacity of Roads in Rural Areas (1% Revision)
Recommended Practice for Sight Distance in Rural Highways
Code of Practice for Road Signs (1% Revision)

Geometric Design Standards for Rural (Non-Urban)
Highways.

Geometric Design Standards for Urban Roads in Plains.
Guidelines for Capacity of Urban Roads in Plain Areas
Vertical curves for Highways

Guidelines for the Design of At-Grade Intersections in Rural &
Urban Areas.

Pocket book for Highway Engineers, 2002 (2™ Revision)
Guidelines on Urban Drainage

Highways Safety Code

Manual for Survey, Investigation and Preparation of Road

Projects

MOST Type Designs for Intersections on National Highways, 1992.

IRC:SP:84-2014 — “Manual of Specifications & Standards for F




5.1.2

5.1.3

5.1.4

5.1.5
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Design Speed

Proposed horizontal alignment mostly follows the existing alignment as far as possible to
maintain a design speed of 100 km/hr excepting a few locations where design speed
cannot be maintained and the ruling minimum speed of 80 km/hr is maintained. The
horizontal and vertical curves have been designed maintaining the codal provision.

The design speed shall be as under depending on site condition and other considerations:

SI Nr Terrain Type Design Speed Ruling Minimum
7 Plain 100 kmph 80 kmph

Horizontal Alignment

Uniformity of design standards is one of the essential requirements of any road alignment.
In a given section, there must be consistent application of design criteria to avoid creation
of unexpected situations for the drivers. As a general rule, the horizontal alignment should
be fluent and blend well with the surrounding topography.

Horizontal Curves

The horizontal curves for this project road has been designed in accordance with the
requirements as stipulated in IRC:38-1998. Horizontal curves consist of a circular curve
flanked by spiral transition curves at both ends.

The transition curves will facilitate gradual application of super-elevation and will ensure
smooth entry of vehicles from straight to the circular curve without causing any discomfort
to the driver.

Where horizontal and summit vertical curves overlap, the design would provide for required
sight distance both in vertical direction along the road and in the horizontal direction on the

inside of the curve.

Vertical Alignment

The vertical alignment should provide for a smooth longitudinal profile. Grade change shall
not be too frequent as to cause kinks and visual discontinuities in the profile. In this regard,
directions given in IRC:73 has been kept in view. For design of vertical curves, reference
has been followed to IRC:SP:23.

5.1.5.1 Gradient

The vertical alignment will be provided with a smooth longitudinal profile consistent with the
terrain through which the road passes. Gradients upto the “ruling gradient” will be used as
far as possible in the design. Grade steeper than the “ruling gradient” will bf__g_ggd for a
length “as short as possible”. TA
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Table 5.1 : Gradients to be adopted for Roads in Different Terrains (IRC:73-1990)

Sl. Terrain Ruling Gradient | Limiting Gradient Exceptional
No. Gradient
1 |Plain or Rolling| 3.3% (1 in 30) 5.0% (1 in 20) 6.7% (1in 15)

5.1.5.2 Vertical Curves
Vertical curves will be introduced for smooth transition at grade changes. For
satisfactory appearance, the minimum length of vertical curves will be provided based
on design speed as detailed below:

Table 5.2: Minimum Length of Vertical Curves (IRC: 73-1990)

Design | Maximum grade change | Minimum length of Vertical
Speed | (per cent) NOT requiring a Curve (meters)
(km/hr) vertical curve

100 0.5 60

80 0.6 50

In the approaches of the bridges suitable vertical curves will be provided as per provisions
of relevant IRC Codes. Decks of small cross-drainage structures (i.e. culverts and minor
bridges) will be given the same profile as the flanking road section with no break in the

grade line.

5.2 Pavement Design

5.2.1 General
The project envisages widening to 4 lane divided carriageway alongwith Paved Shoulders
from the existing two-lane carriageway.

The pavement design activities include Design of new pavement for the additional 2 lane
carriageway alongwith Paved Shoulder and reconstruction of the existing carriageway 2
lane standards alongwith Paved Shoulder with a central Median in between both
carriageway. Service roads are also to be constructed in built up areas and as per site

requirement.




5.2.2. Design of Flexible Pavement for New Construction

i) CBR of Subgrade
As per Clause 5.1.1.2 of IRC:37-2012 the design CBR should be 90th percentile
value of the sub-grade CBR values. For the existing main carriageway,
proposed carriageway and left service road, where soil have been found during
the trial pit investigation & after laboratory testing the 90th percentile of CBR
values is calculated and the values are provided in Table 18 & graphically
presented in Figure 4.

Table : Calculation of the Percentile CBR Value

CBR Values in No. of Values that are great.er .
Ascending Order than or equal to corresponding | Percentile Value
CBR value
il 21 100.0
i 21 100.0
42 19 90.5
it 18 85.7
43 18 85.7
4.3 18 85 7
94 15 71.4
44 15 71.4
4.4 15 71.4
44 15 71.4
- 11 52.4
45 10 47.6
4.6 10 476
4.6 10 47.6
4.7 7 33.3
Bl 7 33.3
i 7 33.3
&P 4 19.0
20 3 14.3
= 5.3 2 9.5

5.8 1 4.8
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Figure 4 : Determination of 90'" Percentile of CBR Values for Subgrade Soil

Sand fly ~Ash Mixture for the proposed Subgrade:
It is being observed from the laboratory test results of the subgrade soil that the CBR at 90th

percentile is less than 8. Thus the possibility of blending the fly ash / pond ash with sand is
being explored.

The Consultants have collected samples of pond ash from the Bandel Thermal Power station.
For the construction of the embankment and subgrade works, the possibility of the use of flyash
had been explored. This is because as per MoRT&H letter no. RW/NH-33044/30/2001 — S&R
(R) dated 30.07.2003 Letter No. RW/NH-33044/30/2001 — S&R (R) dated 4th December 2003,
the use of pond ash within a radius of 100 km is mandatory. Accordingly, the Consultants have
collected samples from Bandel Thermal Power Station (BTPS) at Triveni at a distance of
approximately 20 kms from the project end point. Maximum use of pond ash in embankment
and also in the subgrade works by blending with sand has been proposed. Use of fly-ash is
suggested from environmental point of view also. The laboratory properties of the same are
given below in Table 19.

Table 19 : Laboratory Properties of Fly-ash

SamoleNo | MaxDryDensity | OPHmUMMOIte | qopy ey capat 975
4 (gm/cc) of MDD (%)
(%)
1 1.18 9.00 8.0
2 1.19 8.50 9.0
3 1.20 8.00 10.0

90" percentile of these CBR values will be used as the CBR value for fly’-‘a_stt—mgag&from
e N -

Lol B
the Figure 5. 70O BTN, \
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Thus CBR or fly-ash is adopted as 8.3%.
Sand has also been collected from the Kotulpur near Arambagh and the Zone type observed is Zone- |1,

Table 20 : Determination of Fineness Modulus of Sand

SIEVE CUMULATIVE
SIZE WEIGHT OF % OF WEIGHT CUMULATIVE % PASSING
SAND RETAINED RETAINED % RETAINED
(mm.) (gm.) (%)
10.000 0.00 0.00 0.00 100.00
4.750 32.58 32.58 6.52 93.48
2.360 74.11 106.69 21.34 78.66
1.180 98.28 204,97 40.99 59.01
0.600 86.89 291.86 58.37 41.63
0.300 83.85 375,71 75.14 24.86
0.150 42.50 418.21 83.64 16.36
0.075 15.70 43391 86.78 13.22
SUM (Excluding 0.075mm) = 286.00
SUM
FINENESS
MODULUS = = 2.86
100

CUMULATIVE % PASSING AT
600 micron = 41.63%
Thus, its zone = zone - |l

Blending of the fly ash and Sands (Zone Il) in different proportions and trials have been carried out and

ﬁﬁﬁﬁ%\

finally the ratio of 50 % sand and 50 % fly ash have been adopted.

[
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CBR vs Density Relationship
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97% of 1.672 = 1.622 gm/cc
CBR at 97% Dry Density = 15.8

Thus the 4 days soaked CBR calculated for Fly-ash : Yellow Sand (50:50) Mixture is 15.8%. This
blending of fly ash and sand in the derived ratio is being proposed for use in the subgrade material

of the proposed project corridor.

iii) Calculation of Effective CBR:
Design of flexible pavement for new construction will be done based on effective CBR between

following layers
* For Main Carriageway
i) Fly-ash (8.3% CBR) and
ii) Fly-ash & Yellow Sand mixture (50:50) (15.8% CBR).
* For Service Road

i) Subgrade soil (4.2% CBR) and
ii) Fly-ash (8.3% CBR).

This will be done following "IRC: 37:2012, Tentative Guidelines for the Design of Flexible Pavement)
"with the latest MORTH circulars. As per Clause 5.2 of IRC:37-2012 effective CBR has been calculated

from the Figure 7.
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Figure 8 : Effective CBR of Subgrade

Effective CBR found from Figure 7 has been adopted as Design CBR as follows.

v Thus Design CBR adopted for the proposed Main Carriageway is 12.0%.

v" Thus Design CBR adopted for the proposed Service Roads is 6.2%.

iii) Design Life
The design life for flexible pavement is considered 15 years.

Homogeneous Sections
The Project road can be broadly divided into two homogeneous sections from the Traffic

Volume & Subgrade Soil type criteria. From the starting point, Muragacha More at km 4.565
km to Barrackpore Wireless More (km 13.903) is Homogeneous Section | & from
Barrackpore Wireless More (km 13.903) to Kampa More (Km 34.000) is Homogeneous
Section Il. These are two different sections having separate existing Toll plaza operated by
at present.

From the subgrade soil criteria, the subgrade soil type in the Homogeneous Section |
consisted of silver sand and in Homogeneous Section Il as soil (clayey silt).

Homogeneous From (km) To (km) Length (km)

Sections (HS)
HS =1 Km 4.565 km 13.903 9. 3/3)3, ZU B
HS — I km 13.903 Km 34.000
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However, considering the diverted traffic from Belgharia Expressway, and to maintain an
uniformity of in construction, a single homogeneous section has been considered for the
whole stretch of the project corridor length of 29.435 km. Moreover, the whole project
corridor over the full formation width requires a raising from the HFL point of view. The raise
in the embankment portion is done by flyash and the new subgrade is to be constructed by
sand - flyash mixture. Thus, from soil subgrade point of view also, a single homogeneous
section is being adopted.

Calculation of Design MSA

The Design MSA is summation of MSA for (a) the Project Road and (b) MSA from Diverted
Traffic from the Belgharia Expressway after completion of the connectivity.

A. For Project Road:
Computation of Design Traffic [As per Cl. 4.6.1 of IRC:37-2012]:
Design traffic in terms of Cumulative Number of Standard Axles to be carried
during the design life of the road in terms of MSA,

Calculated MSA without considering Induced Traffic

365 x[(1+r)"-1] xAxDxF
r

Where :
Cumulative number of standard axles to be catered for the
design in terms of MSA.

Initial traffic in the year of completion of

A = construction in terms of the number of = 4663
Commercial Vehicles Per Day (CVPD).
D = Lane Distribution Factor (LDF). - 0.375
(For Dual two-lane carriageway) '
F = Vehicle Damage Factor (VDF). = 2.16
n = Design life in years. = 15
i i Annual growth rate of commercial vehicles = 0.0524

(5.24%) in decimal.

The Traffic in the year of completion (A) is estimated using the following formula :
A= P(1+r) = 4210 x (1 + 0.0524)"2 = 4663

Where :
P = CVPD as per last count.
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Number of years between the last count

and the year of completion of construction. 2
Therefore :
N ] B.%SOE?WS " 4663x0.375x2.16
= 30291600 ESA
- 30.29 MSA
Say 31 MSA

B. For Diverted Traffic from Belgharia Expressway:

Computation of Design Traffic [As per CI. 4.6.1 of IRC:37-2012]:
Design traffic in terms of Cumulative Number of Standard Axles to be carried
during the design life of the road in terms of MSA,

Calculated MSA considering Diverted Traffic
365x[(1+n"-1 xAxDxF

N =
r
Where :

N & Cumulative number of standard axles to be catered for the design
in terms of MSA.
Initial traffic in the year of completion of construction

A = in terms of the number of Commercial Vehicles Per = 3159
Day (CVPD).

D = Lane Distribution Factor (LDF). - 0.375
(For Dual two-lane carriageway) '

F = Vehicle Damage Factor (VDF). = 6.25

n = Design life in years. = 15

i% Annuql growth rate of commercial vehicles (5.24%) - 0.0524
in decimal.

The Traffic in the year of completion (A) is estimated using the following formula :

A= P(A+r) = 2852 x (1 + 0.0524)"2 - 3159
Where :
P = CVPD as per last count. = 2852

Number of years between the last count and - 2

X = the year of completion of construction. -
Therefore :
N = X[ 0D02PI5 -1 43150 x0.375x6.25
= 59378975 ESA
= 59.38 MSA
Say 60 MSA

i) Design of Flexible Pavement




I .

Design of flexible pavement for new construction will be done following
“IRC: 37:2012 Tentative Guidelines for the Design of Flexible Pavement), “with the
latest MORTH circulars. The Design Traffic as achieved is 31 MSA for the Project
Road & 60 MSA for Diverted Traffic from Belgharia Expressway. The design traffic
is summation of Traffic of the Project Road & contribution from Belgharia
Expressway and adopted as (60 + 31 = 91 MSA) say 100 MSA.

Table 5.3: Pavement Composition of Main Carriageways (as per IRC: 37:2012)
A) For Main Carriageway

» Design CBR : 12%

e DesignTraffic : 100 MSA

The thickness of different pavement layers are shown in Plate 7 & Plate 8 under Clause 10 of

IRC:37-2012. The values are as follows:

As per Plate 7 As per Plate 8
CBR 10% CBR 15%
Traffic 100 MSA Traffic 100 MSA
BC (VG-40) 50 mm BC (VG-40) 50 mm
DBM (VG-40) 110 mm DBM (VG-40) 80 mm
Base course 250 mm Base course 250 mm
Sub-base course 200 mm Sub-base course 200 mm

By interpolating these data pavement thickness for 12% CBR and 100 MSA comes as:

BC (VG-40) 50 mm
DBM (VG-40) 88 mm
Base course 250 mm
Sub-base course 200 mm

Total 598 mm

However considering drainage criteria IRC code recommends sub-base layer of minimum 300 mm. Also
to provide a separation layer (below the drainage layer), a layer of 150mm Grade V is proposed to
prevent intrusion of sub grade soil into the pavement and to protect the sub grade from overstressing
and this layer will act as filter layer. As a result 100 mm additional thickness in GSB has been involved
for providing 2x150 GSB instead of 200mm as suggested in Plate 6 under Clause 10 of IRC37-2012.

Hence the proposed pavement composition for the main carriageways adopted is given in Table 24.
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Table 24 : Pavement Composition of Main Carriageways

Pavement Composition
Bituminous Surfacin | - B
Total Pavement - g Granular Base Sutlar Sub-base G
Thickness (mm) BC DBM - Drainage Layer | Separation Layer
(VG 40) (VG 40) WMM (Grading lll) (Grading V)
700 mm 50 mm 100mm | 250 mm 150 mm 150 mm

Table 5.4: Pavement Composition for Service Roads (as per IRC: 37:2012)

B) For Service Roads
e Design CBR : 6.2%
e Design Traffic : 10 MSA
The thickness of different pavement layers are shown in Plate 4 & Plate 5 under Clause 10 of

IRC:37-2012. The values are as follows:

As per Plate 4 As per Plate 5
CBR 6 % CBR 7%
Traffic 10 MSA Traffic 10 MSA
BC (VG-30) 40 mm BC (VG-30) 40 mm
DBM (VG-30) 65 mm DBM (VG-30) 60 mm
Base course 250 mm Base course 250 mm
Sub-base course 260 mm Sub-base course 230 mm

By interpolating these data pavement thickness for 6.2% CBR and 10 MSA comes as:

BC (VG-30) 40 mm
DBM (VG-30) 64 mm
Base course 250 mm
Sub-base course 254 mm

Total 608 mm

Hence the proposed pavement composition for the service roads adopted is given in Table 25.

Table 25 : Pavement Composition for Service Roads

Pavement Composition
Bituminous Surfacing Granular Sub-base GSB
Total Pavement Granular Base
Thickness (mm) BC DBM = Drainage Layer | Separation Layer
(VG 30) (VG 30) WMM (Grading 111) (Grading V)
655 mm 40 mm 65 mm 250 mm 150 mm 150 mm

C) Design of Rigid Pavement

Rigid Pavement Design has been done as per IRC:58-2011 for proposed toll plaza area. A comparative
" Fatigue Damage values for different trial thicknesses is given in Table 26.
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Table 26 : Comparative Cumulative Fatigue Damage Values for Different Trial Thicknesses

Triai CFD for BUC Case CFD for TDC Case
ria
Thickness Due to Due to Due to Due to Due to
of Slab Rear Rear Total Rear Rear Rear Total Remarks
(m) Single | Tandem CFD Single | Tandem | Tridem CFD
Axles Axles Axles Axles Axles
0.250 14.1607 | 0.1287 | 14.2893 | 0.0300 | 0.0100 | 0.0000 | 0.0400 Design is Unsafe
0.275 1.1439 0.0098 1.1537 0.0027 0.0008 0.0000 0.0035 Design is Unsafe
0.277 0.9572 | 0.0077 0.9649 | 0.0022 | 0.0006 | 0.0000 | 0.0028 Design is Safe

Hence proposed slab thickness for rigid pavement is adopted as 0.300 m.

5.3
(a)

(b)

(c)

Bridges & Culverts

Culvert Width

The overall width of the culverts shall be of full width of the embankment including

main carriageways and service roads, median etc.

Loading Standard

i) All structures will be designed for 2 lanes of IRC class A and single lane of class

70-R whichever produces worst effect.
i) LL on footpath will be taken as 5 kN/m2

i) Environmental loadings such as earth pressure, water current, seismic forces

and wind load effect etc. will be taken as per relevant IRC/BIS Codes.

Guiding Standards for Structures

The Structural planning of new bridges or culverts will be dominantly guided by the

existing structures.

The designs of proposed structures will be carried out in accordance with the

provisions of the following IRC Codes/guidelines.

i) IRC-SP-13
i) IRC-5-1998
iii) IRC-6-2014
iv) IRC-21-2000
v) IRC-78-2000
vi) IRC-83-2002
IRC-89-1997

for road bridges.

vii)

Section I, Loads and Stresses
Section Ill, Cement Concrete (Plain & Reinforced)

Section |, General Features of Design

Section VII, Foundations and Substructures
Section IX (Part Ill), POT Bearings
Guidelines for design and construction of rlvg(

Guidelines for the design of small bridges and culverts.

/ = I Y
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(e)

(f)

(9)

(i)
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viii) MoRTH's Standard drawings for RCC T-beam Slab Type Superstructure &
RCC Solid slab Type Superstructure.

Sub Soil Parameters

The subsoil parameters used in the design of foundations for the culverts & the
proposed 2 nos. vehicular underpasses will be adopted from the sub soil
investigation currently conducted by the Consultant.

Hydraulic Design
For the cross drainage structures, both the empirical and rational analytical
approach as detailed out in IRC-SP-13 will be used to check the adequacy of the

waterways provided.

Foundations:

All the culverts to be newly constructed will be Box type.

Superstructure:

i) CD/ Box structures of same type and same span will be adopted for all the new
culverts, for widening and for replacement.

ii) Crash barrier:
Reinforced concrete of M-40 grade concrete will be provided.

iii) Expansion joints:
Strip-seal type expansion joints as per MOST standard will be used.

iv) Wearing Course :
Wearing coat shall consist of 40mm thick Bituminous concrete in single layer
followed by 25 mm thick mastic asphalt layer.

v) Approach slab :
R.C. approach slabs, 3.50m long and 300mm thick in M-30 concrete will be
provided at either end of the culverts to ensure riding comfort and reduce
vehicular surcharge on the abutment walls. A leveling course of 150mm thick in
M-15 grade concrete will be provided under the approach slab.

vi) Drainage Spouts
100mm ¢ drainage spouts will be provided for deck slab on either side of the
carriageway in each span in a staggered manner as per MORTH standard
drawing.

vii) HYSD Reinforcement
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reinforcement in all R.C. works. All structural steel shall be conformed to Fe
410 WA confirming to 1S-2062:1999.

Design of Vehicular Underpass

Design Standards have been clearly identified and enumerated for evolving a
comprehensive design philosophy, which has covered all aspects of design for various
parts of the Vehicular Underpass structures viz. Superstructure, substructure, foundation,
R.E. Wall & R.C. Retaining Wall. The design philosophy is primarily based on relevant IRC
codes of practices (prescribed for design, execution, maintenance and safety during
construction & service), IRC specifications, latest guidelines and circulars of NHAI and
relevant Bureau of Indian Standards (BIS).

The design philosophy has included but not limited to the following:

Width of carriage and number of lanes

Design speed

Materials — concrete, steel, etc.

Live loads

Seismic effect

Wind effect

Temperature gradient and climatic condition
Safe bearing capacity and soil parameters
Methodology for Analysis & Design

Bearings, Expansion joints and wearing coarse

(a) " Broad Features

e The overall width of the VUP have been kept such that the outer most edge of the VUP
be in the same line with the outer most edge of the approach roadway. Width of
carriageway on each VUP have been kept 2 x 10.5 m (excluding 2 x 0.30 m channel)
with 0.75 m for crash barrier etc at both sides making over all width of VUP 12.00
meter. Two nos. of such width of VUP are running parallel having a clearance of 0.60 m
to match with the existing roadway width.

(b) Loading Standard
iv) All bridge/VUP structures have been designed for 3 lanes of IRC class A or one
lane of class 70-R Track/Wheel with one lane of IRC Class A (as per IRC: 6)
whichever produces worst effect.
v) Environmental loadings such as earth pressure, seismic force




(c)

(d)

(e)

(f)

(9)
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Guiding Standards for Structures

The designs of proposed structures have been carried out in accordance with the
provisions of the following IRC Codes/guidelines.

ix) IRC-5-2015 Section |, General Features of Design

X) [IRC-6-2014 Section I, Loads and Stresses

xi) IRC-112-2011 , Cement Concrete design

xii) IRC : SP: 105 -2015, Explanatory Hand Book of IRC: 112

xiii) IRC-21-2000 Section Ill, Cement Concrete (Plain & Reinforced)

xiv) IRC:22- 1986 Section VI , Composite construction

xv) IRC-24-2001 Section V , Steel Road Bridges

xvi) IRC-78-2014 Section VII, Foundations and Substructures

xvii) IRC-83-2002 Section IX (Part lll), POT Bearings

xviii) MoRT&H'’s Standard drawings for drainage spout, etc.

xix) P.W.(R) Department, N.H. wing , GOWB's schedule of Rates for Road & Bridge

works,

Seismic Design

The VUP falls in Seismic Zone Ill, as per the classification specified in IRC-6-2014.
So, the VUP has been designed for seismic forces as per criteria mentioned in the
IRC-6-2014.

Sub Soil Parameters
The subsoil parameters used in the design of foundations for the VUPs have been
taken from the Geotechnical Investigation Report.

Foundations:

For the portion of the VUP with arch span of 50.0 metre, cast-in-situ R.C.C bored
piles of 1200 mm dia have been used and for others the same of 1000 dia have
been used. The loads from superstructure and substructure have been assessed
from various load cases and combinations to arrive at a critical condition for design.

The stability and safety design has been done as per guide line of relevant IRC / IS
codal provisions.

Substructure:
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For the arch span three nos. of pier of size 2.0 m x 2.0 m each, over three nos of
separate pile caps with common pier cap have been used. Maximum cantilever
length of pier cap is 3.05 metre. Others piers are with single pier supporting one
12.0 metre width supersiructure over pile cap. Two nos of such piers over separate
pile cap run parallel to each other. The abutments are too in the similar fashion like
piers with one side having composite span of 30.40 metre each and the other side is
supporting the approach slab of 3.50 metre each. The approach slab being
supported over bracket of abutment at one side is supported over the filling behind
R.E. wall on the other side.

(h)  Superstructure:
All superstructures, except approach slab, are of composite style with RCC deck
over structural steel long & cross girders in addition to arch truss at the mid 50.0 m
span only. The mid span of 50.0 metre is having a clear vertical clearance of 5.50
metre above FRL of the road below VUP. The remaining spans are of 30.40 m each
with necessary vertical curve.

5.4.1 Salient features of the Proposed Structure:
A salient features and section of proposed VUP have been summarized as follows.

Table : 5.5- Salient features of the Proposed Vehicular Underpass

1. | Location of VUP Muragacha & at Wireless More
2. | Vehicular Underpass Details:
(A) Chainage Km 0.00 & Km 8.754
(B)Span Arrangements Bridge proper 1 x 50.96 m (c/c support) with

Structural Steel Arch Superstructure.
Viaduct 2x 3x 31.36 ( c/c of supports)

(C)Type of Superstructure. Composite superstructure with structural steel
girders with RCC slab at top.
(i) Carriageway width 10.5m x 2
(i) Width of crash barrier etc 0.75mx 2x 2
(iii) Over all width of VUP 24.0m
(D)Substructure Pier 1:2m x2m 3 nos. of pier with common
pier cap
s Pier Il : 2 x 2 m pier two nos. with separate pier
cap

Abutment cum pier ;: 2.0m x 2..0m pier two nos.
with separate pier cap

. (E)Foundation With cast-in-situ RCC bored pile%f‘:f EDQ AR 5
mm/1000 mm dia piles with pile p‘s:rrﬁividﬁl\\
for each pier. f /v o aupta N )




(F)Bearing [ POT cum PTFE bearing

|85 mm WC consisting of 25mm thick

(G) Wearing course Bituminous Mastic over 40mm thick Bituminous
macadam.
(H) Expansion joint Slab seal/Strip seal expansion joint
All RCC except RC retaining wall = M35 , R.C
(1)) Grade of concrete retaining wall — M25 , PCC — M15 (1:2:4)
( J ) Grade reinforced steel Fe 500
(K) Grade of structural steel E250 (Fe410 WB)

Reinforced Earth Retaining wall with maxm. ht
of 6.395 m & minm. ht of 2.0 m. The remaining
3. | Approach ramp length of approach ramp is of RCC retaining
wall.

The GAD of the 02 nos. proposed VUPs is presented in Figure 5.1 (4 sheets).

55 Design of Pedestrian Underpass

To provide facility to pedestrians at major intersections and at locations of the present
schools beside the road, ten (10) pedestrian underpasses (PUPs) have been proposed in
this report, The length of the PUP is generally from one side footpath (Beside service road)
to other side footpath i.e. of 49.00 m / 55.00 m length of each, Size of the PUP of 5.00 m x
3.00 m each along with stairs at entry and exit end.

The list of the locations of the PUPs is provided below in Table 5.6

Table 5.6 - List of locations of PUPs chainage wise.

Design " Span Type of Super-
o N Chainage (Km.) | Arrangement (m) structura Width
1 10+213 10.5 RCC Box 10.5m x 2
2 10+800 10.5 RCC Box 10.5mx 2
3 18+208 10.5 RCC Box 10.5mx 2
4 21+140 10.5 RCC Box 10.5mx 2
5 26+850 10.5 RCC Box 10E5mx 2

The GAD of the PUPs is provided in Figure 5.2 (2 sheets).




Chapter -6 : Inprovement Proposal

(| % [ .
\\ ; ‘ .
GO P



~209 -~

CHAPTER -6
IMPROVEMENT PROPOSAL
6.0. General
This chapter essentially brings out the project development proposals are presented in detall
in subsequent paragraphs.
6.1. Project Development Proposal

» Typical Cross section

Existing Features: Average width of the existing carriageway has been found as 7.0 m
with 1.00m to 1.5m hard / earthen shoulder on either side.

Improvement Proposal: Four (4) lane divided carriageway along with 2.00m width
paved shoulder with a central median width of 9.00 m and intermediate median of 2.50 m
{from km 0.00 to km 8.00) & 4.50 m (from km 8.00 to 29.230) width have been provided in
between main carriageway and service road. The proposed cross-sections are conceived
essentially to accommodate the proposed road within the available ROW so that no land
acquisition is required. In general, the proposed cross-section comprises of 7.00 m wide
carriageway alongwith 2.00m wide paved shoulder having 2.5% one-directional camber
separaled with a raised median having width of 9.0m. The central median of 9.00 m is
provided to accommodate the provision for future widening to 6 lane standards, so that no
further land acquisition is necessitated.

Eight different typical cross sections have been proposed for upgrading the project road.
The following Table 6.1 presents the proposed cross sections and widening scheme
adopted for the project.

Table 6.1: Chainage wise Cross Section Type

\%

S

Design Chainage (km
Sl No. g gé (km) L[':n?l:h TCS Type | Remarks
From To
1 4565 4799 234 Figure 28 | Chainages
. as Indicated
2 4799 5487 668 Figura 23 e
3 5487 5687 200 Figure 28 rhljinlnr
4 5687 6264 | 577 | Figure 18 | proposed
5 5264 6464 200 | Figure 28 | [Kalvani
Expresswuy
6 6464 6980 518 Figure 26 | considering | ————.
000 Ty | A S
7 6960 7180 | 200 | Figure 28 | uimenglnd 20 PN\
B 7180 8216 | 1036 | Figure1g | junction of] NN
(* “aeii \%)
\I |ll Ren 1 .JI,I III
.\:.-\."'._Llh ek 'J':_;j
O L/



ki Design Chainage (km) L?:rg;h YCS Type
From To
g 8216 8650 434 | Figure 18
10 8650 BB47 197 Figure 28
11 8847 9416 569 | Figure 26
12 94186 8a78 563 Figure 28
13 og79 10444 465 Figura26
14 10444 10673 229 Figure 28
15 10673 11131 458 Figure 26
16 11131 11331 200 | Figure 28
17 1133 11676 345 Figure 20
18 11676 11876 200 Figure 28
19 118786 12393 517 Figure 26
20 12393 12593 200 Figure 28
21 12593 13344 781 Figure 20
22 13344 13544 200 Figure 28
23 13544 14210 666 Figure 24
24 14210 14628 418 Figura 28
25 14628 15122 494 Figure 27
26 15122 15322 200 | Figure 28
2T 15322 15741 418 Figure 22
28 15741 16441 700 Figure 21
29 16441 16741 300 | Figure 22
0 16741 17771 1030 | Figure 21
N 1777 17871 200 Figure 29
a2 17871 18435 464 Figure 27
33 18435 18835 200 Figure 28
34 18635 19606 971 | Figure 21
35 18606 19806 200 Figure 29
36 19806 20321 515 Figure 27
a7 20321 20904 583 Figure 25
38 20804 21383 489 Figure 27
39 21383 21583 200 Figura 29
40 21583 23891 22598 Figure 21
41 23891 242481 400 Figure 25
42 24291 24818 527 Figure 21
43 24818 25018 200 Figure 29
44 25018 25683 865 Figure 27
45 25683 25883 200 Figure 29
46 25883 26418 535 Figure 21
47 26418 26618 200 Figure 28

Remarks

Belgharia
Expressway
und Dum
Dum -
Burrackpur
= Kalvani
Expressway
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Ty Design Chainage (km) L{n:g:h TCS Type | Remarks
From To
48 26618 27080 462 Figure 27
49 27080 27280 200 Figure 29
50 27280 27787 487 Figure 21
51 27Te? 27967 200 Figure 29
52 27967 28633 666 Figura 27
53 28633 258061 428 Figure 28
54 29061 29562 501 Figure 27
55 29562 30052 490 Figure 29
56 30052 30663 611 Figure 27
5T 30663 30863 200 Figure 29
58 30863 31764 501 Figure 21
59 31764 31964 200 Figure 28
&0 31964 32471 507 Figure 27
61 32471 32671 200 Figure 28
62 32871 34000 1329 Figure 21

The proposed typical cross sections (TCS) for the different stretches of the project road
are provided In Figure 6.1 to Figure 6.B.

» Widening Proposal
Under the previous contract of KMDA the project road was being taken up for widening
on the right hand side with a 2 lane carriageway at the RHS of the existing carnageway
and service roads on both sides were started for about 7.00 km length from 15.5 kmp in
different stretches haphazardly which was finished to the level to either GSB or to WMM
layers. Keeping in mind the previous works, in this proposal generally the road Is widened
concentrically. Considering traffic growth rate, proposal for (4 lane) 2 x 2 lane
carriageway along with 2.00m wide paved shoulder both side service roads (length as
required as per habitations, markets, petrol pumps gtc) and medians in between both
carrlageways and in between carriageway and service roads have been made in this
project. But at places like between km 5.142 to km 9.142 where the MS water pipe (1400
mm dia) line exists on the RHS at a distance of 16.00m to 20.00m from the centre of
existing black top, the road is being widened by shifting the centre line of the existing
carriageway on the left hand side to avoid interference with the pipe line. Similarly, there
is 2.50m wide 700m long kutcha drain at LHS prior to the junction with Barrackpore —
Barasat Road with a lock gate at starting point for which the align ~has heen
proposed by shifting the centre line of the existing carriageway 1o llarfy 4
kutcha drain Is proposed to RC pucca drain of 2.50 m wide with RCC

ver forusingitas "
%l . '
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footpath there. For improvement of the intersection, lock gate is proposed to be shifted to
a suitable location and necessary cost of shifting of the lock gate is included in the DPR
as lump sum cost.

Extra widths of pavement in each carriageway have been provided at two locations where
the length of the curve is less than or nearly 300 m. The details of the locations are
provided in Table 6.2.

Table 6.2 - Location of Extra Width of Pavement in Each Carriageway

|

F::mm l“‘;‘: | Length (m) | Extra Widening [rn'j| Side ;::Iﬂ‘:;n'] |
11+392 | 11707 | 315 0.6 Both | 240 |
15+407 | 15+882 | 475 0.6 Boh | 325 |
Total | 790 | )

» Horizontal & Vertical Alignment

Proposed horizontal alignment mostly follows the existing alignment as far as possible to
maintain a design speed of 100 km/hr. The horizontal and vertical curves have been
designed maintaining the codal provision. The profile has been raised through out the
alignment as it is found necessary from the high flood level / ponding level along the road.

» Construction of the Service Road

in built up areas, 25775 metre (Both side) Service road have been provided in stretches on both
side of the main carriageway except few stretches where there Is no necessary of providing
carriageway. Generally 7.00 m wide carriageway width is provided with one side raised median
of 2.50m/ 4.50 m. The width of the carriageway in service road Is reduced to 5.50 m at places
where sufficient ROW is not available.

% Improvement of the At Grade Intersection

Vehicular underpass of width 2 m x 12 80 m & having 600 mm clearance between two
and Vertical clearance of 5.0 m has been provided at the two locations — the major
junctions at Muragacha More & Barrackpore Wireless More. Facilities for crossing of
pedestrians and through underpass of width 5.00 m and Vertical clearance of 3.00 m
have been provided at locations as detailed In Table 6.3. Ten pedestrian crossings
having size 50 m x 1.0 m each have been provided specifically for the usage of
pedestrian in other maijor intersections and in the locations of roadside schools on either

sides.




» Besides, the above major junctions there are 14 minor junctions which are identified
for upgradation. The list of such minor junctions is given below in Table 6.4.
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Table 6.3: Details of Important Junction and Schools

S| No. | Chainage Location

VUP/ 5+142 Murugacha More

PUPH 12+142 Xavier Institution

PUP/2 124707 STM World School
VUP/2 13+897 Wiraless More

PUP/3 14+642 DAV Public School Barrackpore
PUP/4 21.142 Purba Rauta Sishu Sikhsha Kendra
PUP/5 | 25+366 “Panpur More

PUP/E | 26+842 Maradona High School
PUP/7 28+312 Saheb Colony More
PUP/B | 29+323 Rajendrapur More
PUP/E 20+842 Naihati Apex blind Schoal
PUPMD | 32+228 Panchmatha More

List of Minor Junction

Sl. No. Chainage Side
1 6+167 Both side
2 B+722 Both side
3 9+142 Both side
4 G+592 Both side
5 11+442 Both side
6 12+142 Both side
T i 12+394 Both side
8 144612 Left
9 14+876 Both side
10 18+212 Both side
11 19+042 Both side
12 20+082 Both side
13 26+842 Both side
14 27+735 Both side

» Pavement type
Pavement design has been done in accordance with IRC: 37-2012. Flexible

pavement option has been proposed for widening the Project Stretch considering
gase of construction and subsequent renewal works. Bituminous pavement consisting
of following layers has been proposed (design life 15 yrs has been adopted) for
widening as per design standards given in "Chapter — 6: Indicative Design

only at 19" km as per TCS 8.




The pavement thickness as found from the pavement design is 720 mm for the main

carriageways.
The pavement composition as used for the both main carriageway replacement of
(Existing and for Proposed new) widening part are as follows over the subgrade of 500
mm thick sand (Zone Il) mixed with flyash (50:50 proportion).
Wearing Coat as BC - 50 mm

Bituminous Base as DBM - 120 mm

Non Bituminous Base as WMM — 250 mm
Sub base as GSB (Grade V) -150 mm as drainage layer
Sub base as GSB (Grade Ill) -150 mm as separation layer

siti ice Road

The pavement thickness as found from the pavement design is 640mm for the

carriageway over earthen subgrade.

Wearing Coat as BC — 30 mm

Bituminous Base as DBM = 60 mm

Non Bituminous Base as WMM - 250 mm
Sub base as GSB (Grade V) -150 mm as drainage layer
Sub base as GSB (Grade Ill) -150 mm as separation layer

The length of the service road is given below in Table 6.5.

Table 6.5 - Location of Proposed Service Road

[

Left Hand Side Right Hand Side
Chalnage (Km) P Chalnage (Km) I F—

From To From To
44567 4+767 200 4+567 44767 200
44767 5+517 750 4+767 54517 750
54517 7+042 1525 5+517 7+042 1525
B+217 9+142 925 8+217 9+142 925
9+142 13+512 4370 9+142 13+512 4370
134512 14+322 810 134512 144322 810
144322 15+142 820 14+322 15+142
154742 16+442 700 15+742 16+442 700
16+742 23+892 7150 16+742 23+892 7150
24.292 344342 10050 | 24292 34+342 10050

Total 27300 | Total 3700 "~

d /
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KMDA was taken up some length of service road on both sides up to the stage of GSB
level generally. Considering no sequence and parity of levels of the existing GSB with the
proposed GSB layers, the existing GSB layers are proposed lo be dismantied.

» Cross Drainage Structures

There are 57 nos. of CD on the existing carriageway and 18 nos. of the same are to be
replaced due to its very poor condition and 3 nos. to be replaced as existing CDs under
the foundation territory of the proposed VUP in 2 locations as a result the existing 3 nos.
to be shified to nearest location to serve the purposes.

Simllarly, balance 36 nos. of CD on existing carriageway alongwith 5 nos. culverts
constructed on the new carriageway are to be widened to the full width of the
embankment as per TCS. Inspite of these, there is 5 nos. of CD completed by KMDA on
proposed carriageway which will within the widened length of the CD of existing
carriageway. The 4 nos, work taken up by the KMDA which are incomplete (upto
foundation level) and in disturbed state and these 4 nos. are also proposed for
replacement.

KMDA took up 7 nos. of CD on service road alignment and 5 nos. of the same have been
completed upto the deck level and 2 nes. are in incomplete stage and these are also to
be replaced as these are remarkably in low levels and these have no parity to the
proposed levels of service road.

A list of cross drainage (CD) exists on the present 2 lane carriageway and the proposed
CD on the 2 x 2 lane carriageway and on the service roads is furnished in Table: 6.6

Due to providing 2 x 2 lane carriageway alongwith paved shoulder instead of present 2-
lane carriageway and for realigning the road, widening of the each culvert is required on
gither side to the end of the embankment as per different TCS. Besides, the necessity of
raising deck of the existing culverts are required to the proposed FRL in different
chainages.

» Improvement of Minor Bridge at Chainage 11+492

There is an existing minor bridge of RCC continuous slab of 3 x 12.00 m span having
10.65 m total width and only 7.50 m carriageway and another new bridge at RHS of the
old has also been constructed by KMDA of same span and same type having total width
of the minor bridge of 11.3 m. The old bridge is almost in a good condition. As there is no
service road is required in that stretch, no replacement and dismantling of the bridges are
reqired. As such the 2 minor bridges In thet same locations are kept and the allgnmant on
that stretch is proposed n accordingly and this will serve the purpose ,d/f :-.,‘.'2 Tam

carriageway with paved shoulders, 4 ‘;"f N

ﬁ* (
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» Providing Pedestrian underpass (PUPs)

To provide facility to pedestrians at major intersections and at locations of the present
schools beside the road, ten (10) pedestrian underpasses (PUPs) have been proposed in
this report.

The length of the PUP is generally from one side footpath (Beside service road) to other
side footpath i.e. of about of 50.00 m or 57.00 m length of each. Size of the PUP of 5.00
m x 3.00 m each along with stairs at entry and exit end.

The location of the PUPs are given below stating their chainages in Table 6.7

Table 6.7 — Location of Pedestrian Underpass

Design Span Type of Super-
Sl. No. Chainage (Km.) | Arrangement (m) structure Width
1 10+213 | 10.5 RCC Box 10.5mx 2
2 10+800 10.5 RCC Box 10.5m x 2
3 18+205 10.5 RCC Box 10.5m x 2
4 21+140 10.5 RCC Box 10.5m x 2
3 26+850 10.5 RCC Box 10.5m x 2

* Improvement of Drainage
RCC Concrete drains have been proposed in the following locations at the end of the
right side service road to facllitate the habitation area. The details chainage of this drains

have been provided in the Table No 6.8.

Table 6.8: Chainages of Concrete Drains

SHainege (Ra) Length (m) Side
From To
44767 5+517 750 Both
5+517 74042 1525 Right
8+217 9+142 925 Right
13+512 | 144322 810 Both
23+892 | 24+202 400 Both

Total 4410 [

Fro drainage of water from the either carriageways, and from service roads, an unds%mm gdrain

along the medians between carriageway and service road has been proposed pr u@mmﬁg::\

mm dia HP (NP4) with outlet to the nearest CDs. There will be inspection pits, gulley and gul[ay qus\ \
' #r

for the drain at 30 m interval. * ROLAnTA |

|
|
|
}
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Similarly, some arrangement / provision have been proposed for draining out rain water from one
carriageway at curves through the underground 600 mm dia HP along the central median. The list of
such chainages for the drains at the curve locations is provided in Table 6.9.

Table 6.9 - Proposed Drainage along Central Median in Super- elevation position

Chainage — Additional
Length taken | Chainage to
from | o discharging | Chalnage | o<
sl chainage ikber 5 Length plus Inspection Culverts at Nearest or
No. | From To to ikt | sa dltlul:ta! Pitsand | Intermediate location
chainags no culvert exist | length (m) Guity Pits
(m) (m)

1 | 5+822 | g+007 | 47 - 475 16 5+653

2 | gs702 | 74262 | 580 : 60 | W 6+942

3 | geag7 | ovo42 | 545 107 652 z 8+681

11+707,12+444,12+889
5 2455 > 2455 82 gy s
10+987 | 13+442 |

8 | 144397 | 14+732| 3% 6 341 11 14+391

7 | 14+987 | 15+322 | 336 = 336 11 15+152

8 | 154372 | 154917 | 945 s 545 18 15+542

9 | 1g+722 | 17+182 | 480 - 460 15 16+883 |
10 | 474792 | 18+042 | 250 66 316 " 18+108

" | 204642 | 204092 | 390 = 350 12 20+687

12 | 244742 | 25+142 | 400 - 400 13 25+041

13 | 30+002 | 30+392 | 390 = 390 13 30+033

14 | 394377 | 324032 | ©95 - 655 22 314750

15 | 394702 | 344212 | 1510 - 1510 50 33+320 and 34+015

Total Length required for drainage 10569 353

» Proposed Bus bays and Bus Passenger Shelter

At present on the project road there are bus stoppages at 30 nos. of locations, some having
bus shade and some without. As per the guidelines stated out in the manua 5 bays X
provided near to the PUPs locations. In addition, where there is land av Bity. bus Ea',ts\“.“

were also provided on both side of the carriageway. The details of the !acflm?g and !ﬁﬁﬁi:sgf o
|| RULES

v W
)

|
[

“ Iy
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the designed bus bays are given in Table 6.10.

Table 6.10 - Location & List of Designed Bus Bays

= Location of Bus Shelters

Other than the location of the bus bays as mentioned above, bus shelters are
the existing bus stoppages of the project road, At some locations bus
today, but modernized bus shelters with seating amenities have been pfc

| e [ e | [ ] o [ o
= 9+072 RHS 19 204212 LHS
. 2 9+130 LHS 20 214262 LHS
3 104310 RHS 21 214357 RHS
o8 10+362 LHS 22 22+957 RHS
s ® 10+867 RHS 23 23+087 LHS

8 104907 LHS 24 25+227 RHS
2.7 12+417 LHS 25 25+517 LHS
8 124572 RHS 26 264727 RHS
9 14+859 LHS 27 274012 LHS
> 10 14+872 RHS 28 274582 RHS
o1 16+092 LHS 29 274877 LHS
12 17+467 LHS 30 28+132 RHS
> 13 174702 RHS 31 28+462 LHS
Sk 18+262 LHS 32 29+152 RHS
15 18+272 RHS 33 29+467 LtHS
» 16 18+932 RHS at 324107 RHS
17 19+067 LHS 35 324372 kHS
18 19+977 RHS




such locations is given in Table 6.11.

Table 6.11 - List of Additional Bus Stop without
designed Bus Bays (Due to shortage of space)

::: CH{:([:“‘;“‘ Name of Bus Stop Side
1 5+067 Muragacha More Right
2 5+242 Muragacha More Left
3 6+142 Natun Raster More Both
4 G+742 Mohespota More Both
5 §+842 Nawajpara More Left
6 9+592 Arpatna Mare Both
7 11+442 . Bakultala More Both
8 124142 | Ruiya 56 Bus stand Both
9 13+717 Wireless More Right
10 14+042 ' Wireless More Left
1" 16+142 Babanpur More Right
12 164642 | Kayrapur bazar Left
13 334292 | Chadua More Both

» Proposed Protective Work

To protect the embankment from road side water bodies, Fisheries (Bheries), ponds and
roadside kutcha nullahs, 3155 m of low height PCC guard wall has been proposed. The
lop of PCC protective walls are o be provided is a manner that it should be below the
level of GSB layers of the embankment. In addition, PCC guard walls are also proposed
in the bridge approaches of the RCC Bridge at Chainage 16+634 and to the embankment
end in the location of Pedestrian underpass (PUP) to protect embankment for a length of
50 m on both sicdes. The details are given in Table 6.12.




Table 6.12: Chainages of Toe / Guard Wall

Location of Proposed Toe Wall /| Guard Wall
1 54232 5+257 | 25 LHS 2
2 54282 5+312 _ 30 LHS 25
3 54442 54477 35 LHS 15
4 54542 5+572 30 LHS 2
5 5+662 5+857 195 LHS 2.75
6 9+182 9+212 30 LHS 3.25
7 8+932 04062 30 RHS 3
8 10+792 10+902 10 RHS | 3
9 114112 114142 30 LHS | 35
10 11+482 114562 60 Lk | 25
1 11+812 11+842 30 LHS. | 38
12 12+312 12+362 50 LHS 3
13 16+634 éi:f&:h} Zx2x30% | Lus+aHs
14 To prma:ft ggx?::?::;;ma side | 2 x 2; ; fgﬂx 10 Al arids

Total 2520

6.2. Other Project Features :

6.2.1.

Land Acquisition and Affected Structures :

No land acquisition for implementation of the project will be required as all
improvement is being accommodated within the existing land width of 2 x 26.00 m
from starting point to 8.00 KMP and thereafter by 2 x 30.00 m upto the end point as
per land acquisition plan of Dumdum — Barrackpore Expressway & Barrackpore —
Kalyani Expressway. Beside this, there is 125 m land width from chainage 11+200 to
chainage 11+600 of the road.

There are some pucca buildings and boundary walls which are partially encroachment
within the ROW. A lump sum cost for the same has been included in this DPR.

Environment Aspect




6.2.3.

instead of present 2 lane roadway. Compensatory plantation in 1.5 ratio with the
guidelines of MoEF and Department of Forest, Govt. of West Bengal.

Adjoining ponds, bheries, and water bodies will be protected properly and will be
taken care of the fishes and other aquatic animals and in consideration of the use of
ponds by local neighborhood.

Considering the environmental conditions, use of fly ash has been proposed for
constructions of the embankment in view of less excavation of borrow area earth.

From the point of environment, proposal for Arboriculture and Beautification of the
medians, Islands, earthen shoulders has been provided.

To protect the slopes of the embankment in some locations, provision of jute
geotextiles has been proposed.

The Bituminous hot mix plant and concrete batching plant will be installed in the free
locations where no vicinity of residence, agricultural fields and local fishries.

Labour camps / hutments will be located in such a way that sanitary safeguards are
maintained without disturbing nearest residential areas and agricultural fields.

The contactors should be abided by the reasonable steps to minimize dust pollution
during the construction works following clause no. 111.1, 111.4, 1115, 1116,
111.8.4, 111.9, 111.10, 111.11 and 111.12 of section 10 of MORT&H'S specification
the road and bridge works.

Utility Service

The utility services viz., shifting electrical poles, transformer, water pipeline, signaling
system as present on the road project length shall be shifted as and when directed by
the Engineer and shall be followed, by the clause no. 110 of section 100 of
MORT&H'S specification of road and bridge works.

It is reported by the WBHDCL that KMDA, prior to handing over the roads, has
already paid Rs. 5,65,80,950/- and Rs. 12,16,76,967/- only for shifting of electrical
poles, transformer etc for the length of (i) Chainage 0 km to chainage 11.50 km and
(il) Chainage 11.50 km to Chainage 31.50 km respectively in phases to WBSEDCL
during the year 2013. It is also learnt, the WBSEDCL is now ready for shifting of the
poles, transformer as per direction of the WBHDCL.

As such no cost of shifting of electrical lines, poles, transformer e[;ﬁ\;l@_gjbalﬁ'«‘a{
“utility shifting" is required at this stage. As the cost estimate submitted bir‘ {ne“;-
/"N B N
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6.3.2.

6.3.3.

6.3.4.

6.3.5.
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WBHDCL in the year 2012-2013, escalation on cost of shifting as prepared by the
WBSEDCL in the year 2013 has been proposed in this project @ 10% per year i.e. at
30% over the cost of Rs. 17,82,57,917.00 = Rs. 5,34,77,375/- only.

Miscellaneous Items
6.3.1.

Traffic Signs

To ensure safe and efficient flow of traffic in the high speed project corridor, traffic

must be regulated through a system guidance and control systems. Accordingly traffic

signs, of retro-reflective types, as per IRC: 67:2012 will be provided as follows:-

« Auto electric signal post to be provided in all intersections, VUP locations etc.

« Mandatory/Regulating signs (violation of which is legal offence) e.g. stop signs,
speed limits near schools, villages etc.

« Warning / Cautionary signs to warn the road users of existence of certain
restrictions / hazardous conditions.

« MS grill rallings are proposed in Bus Stops / Bus Bays / Intersections etc.

« Informatory signs e.g. BDO office, P.S, markets, intersection, bank, petrol pump,
hospitals, distance information boards, directions signs, route number etc.

« Four No. Gantry signs have been considered; two nos. at the beginning and end
of the project corridor and two nos. on either side of the Toll Plaza.

Road Marking

Road markings with thermoplastic paint will be proposed for traffic lane markings,
edge markings along shoulders and median kerbs, arrows etc. as per IRC 35-2015.
The design life is expected to be 3 to 4 years.

Kilometer/Hectometer Stones

Kilometer stones will be provided along the highway on either side as follows:-
(i )Kllometer stone as per IRC: 8-1980.

(ii)Hectometer stone as per IRC: 26-1967.

Delineators/Cats Eye.
Road delineators will be provided as visual aids for safety at night at approaches of
bridges, along curves, high embankments, culverts etc as per IRC 79-1981.

Hlumination
Humination on over and under the VUPs and high mast poles in all intersections are

proposed.
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6.3.6. Crash Barrier
Metal beam crash barrier has been proposed in all bridge approaches, curves and
super elevations.

6.3.7. Toll Plaza

A toll Plaza of 10 lane have been proposed on the project road at 19" km where land
Is available and there Is also no interference with the existing building structures.

The toll plaza amenities viz., offices, stores, cash office, traffic surveillance room,
vault, computer room etc has been proposed to provide at 1* floor of toll plaza in
view of shortage of space on land width 60.00 m ROW, after providing ten (10) lane
toll plaza along with medians for toll booths at road level. The general arrangement of
the proposed toll plaza at Ch. 18+975 km Is provided in Figure 6.1 a & Figure 6.1 b.

6.3.8. Way side Amenities
Way side amenities have been provided along the project road at suitable locations
where land is available. Other than the bus bays, the amenities include provision for
restaurants / motels and toilets (Use & pay), the detail location of which is provided in
Table 6.13.

Table 6.13: List of Way side Amenities

SL. Chainage
No. (Km) Side Remarks
1 Left Tollet (Use &
B ( pay)
2 Left Tollet (Use & pa
15+142 { i
Restaurant / Motel
3 Left (25mx 15 m)
16+392 (land on lease basis)
Restaurant / Motel
4 Right (25m x 15 m)
16+792 (land on lease basis)
5 Left Toilet (Use & pa
SiaEn ( pay)
B Right Tollet (Use &
124242 ig { pay)

S
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CHAPTER -7
ENVIRONMENTAL AND SOCIAL IMPACT ASSESSMENT

A. ENVIRONMENTAL IMPACT ASSESSMENT

Introduction

In order to identify the environmental issues related to the activities for Up-gradation of
Kalyani Expressway to 4/6 lane configuration from Muragacha (ch. 4+585 km) to Kampa
(ch. 354340 km) including elevated connection with proposed Mogra-Kampa-Barajaguli
Road Corridor in the district of North 24 Parganas in West Bengal on Hybrid Annuity Mode
an environmental and social assessment were carried out on the basis of secondary data.

There are statutory obligations, which any project proponent has to fulfill before
proceeding with any developmental work. At the same time, it is incumbent on the public
authorities to ensure that the limited natural resources are optimally utilized without
adversely effecting the environment.

Environmental assessment includes the study of the present environmental set-up in and
around the project influence area.

Study Objectives

The objectives of environmental assessment are to enable early determination &
evaluation of potential impacts on ambient environment due to project related activities
during construction & operation phases and thereafter examination of level of the study
required in the succeeding period. The Environmental Assessment would also help to
design the project in an environmentally sustainable and socially acceptable mode by
incorporating environmental regulations and suggestions made by the possible funding
institutions.

Methodology

Field survey along with interviews of the concerned authority as well as the prospective
project iImpacted people and collection of data were simultaneously undertaken during the
study. Relevant information and publications were collected for further reviews. Findings of
the study were discussed with the team officials to incorporate environmental dimensions
into the project design. <

Guidelines o
State Pollution Control Board and MoEF Guidelines were followed for thestugdy

L]
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Policy, Legal and Administrative Framework
This section reviews the environmental legislation, guidelines and regulations that may
have relevance with the proposed project at the national as well as state levels.

Institutional Setting

The Ministry of Environment and Forests (MoEF) has overall authority for the
administration and implementation of governmental policies, laws and regulations related
to the environment, including conservation, environmental assessment, sustainable

development and pollution control.

At the state level, the MoEF authority lies in the Department of Environment and Forestry
(DoEF) that is known as the Department of Environment in Govt. of West Bengal. The
Forest Department is a sub-division within DoEF. The mandates of the department include
administration of environmental laws and policy matters, planning and execution of
environmental awareness programs, environmental monitoring and studies and
participatory environment management.

This Department gives environmental clearance through the West Bengal Pollution
Control Board (WBPCB) for any developmental project that may have an impact on the air
and water. If a project generates adverse impacts then it requires environmental
clearance following the guidelines of the MoEF. WBPCB s a statutory authority entrusted
to implement environmental laws and rules within the jurisdiction of the State of West
Bengal. The Board, in connection with the Project, is in the position to issue No Objection
Certificate (NOC).

Environmental Impact Assessment Requirement of the Project
Road and highway projects generally fall under the Environment (Protection) Act, though
there is no environmental act or law exclusively governing these projects. In January
1004, the MoEF issued a notification on Environmental Assessments (EA), followed by
the following amendments:

. S.0. 356 (E) dated the 4™ May, 1994

« S.0. 318 (E) dated the 10" April, 1997

. S.0. 73 (E) dated the 27™ January, 2000

. S.0. 1119 (E) dated the 13" December, 2000

« 5.0, 737 (E)dated the 1™ August, 2001

. S.0. 1148 (E) dated the 21* November,2001 and

. S.0. 632 (E) dated 13" June, 2002




7.2.3 Environmental Legislation

The Policies regarding environmental management have been established by GOI
through enactment of various legislation such as Water (Prevention and Control Pollution)
Act: of 1974, Cess Act of 1977, Air (Prevention and Control of Pollution) Act of 1981,
Environmental (Protection) Act of 1986, Forest (Conservation) Act as amended in 1988,
Wildlife (Protection) Act of 1972, and the Public Insurance Liability Act, 1991,

To ensure adequate environmental protection in all developmental activities, the Ministry
of Environment and Forests (MoEF) has issued the Environmental Impact Assessment
(EIA) Notification in 1994, in accordance with the provisions of the Environmental
Protection Act. This makes ElAs statutory for 32 activities identified in Schedule | of the
notification. All highway/public roads projects with investment of Rs mare than 1.0 Billion
for new projects and Rs 500 Million for expansion and modernization are required to
obtain environmental clearance from MoEF or State Pollution Board / Central Pollution
Control Board prior to initiating such projects. However, the highway/road upgradation
projects with minor land acquisition are exempted according to the notification of 10th
April, 1997 provided they do not pass through ecologically sensitive areas i.e. National
Parks, Sancluaries, Tiger Reserves and Reserve Forests, In the notification of 15th
October 1999 it is further clarified that marginal land acquisition is meant to cover a total
width of 20 meters on either side of the alignment. Therefare the project proponent needs
to undertake EIA in conformity to the Indian laws and regulations. The overall objectives of
the EIA of the proposed project are to ensure that the proposal is environmentally sound
and sustainable. Elements of recognised environmental consequences are required to be
taken into account in planning of the project.

7.2.4 Present Environmental Set-Up

Existing environmental setting has been assessed from two perspectives, regional and
local. The regional environmental setting is determined by physiography, geological sel-
up, geohydrological condition, climate of the surrounding area, soil characteristics etc. On
the other hand local environmental setting pertains to air quality, water resources and its

quality, noise level etc.

Regional Environmental Settings: Physiography ===
@ 0. T4 =%
The project area is in general flat and slopping from North to South. w\~.

which is located Westerly runs in North to South direction. The r’l?ar is "B‘!i prlmpé{



waterway and forms the water boundary of the Barrackpore — Kalyani expressway. The
project influence area is a rural / semi - urban area.

Geology

The area is underlain by Quatemary sediments consisting of clay silt and various grades
of sand gravel and pebble. No hard rock geological formation is found here. Lithological
log indicates the presence of a clay bed at the top of the geological succession with
thickness varying from 10-40 m. Alternate clay and sand bed exists further in the
downward direction. These layers are being tapped as groundwater sources. The soils In
the area are typically deltaic alluvial type and the sediments are generally fine in the
upward direction. The area Is seismically stable.

Climate

The region is generally warm during the day and cold at night. During summer, day
temperature rises up to 42° C (April to June). Rainy season continues from June to
October with occasional rainfall during December-January and in March. Mean annual
rainfall |s around 1600 mm. During winter temperature drops down to 10° C (during
January) as recorded by the Meteorological Department. The humidity Is moderately high
in rainy season, and remains within 90%

Soil

In general the soil is light brown in colour and neutral in reaction. The soil type is mainly
alluvial of recent origin, though they show wide variations in drainage and texture with
minimum and maximum pH value of 7.0 and 8.0 respectively. The soil of the area found to
be sand, silt, clay and mixed loam type amongst which clay and mixed loam types are

commaon.

Flora & Fauna

There are no forests, national parks or sanctuaries found in the project influence area. As
there are no forests, terrestrial fauna is limited to few common species of small mammals
such as monkey, Jackal, Mongoose, etc. Besides, there are some reptiles and birds.

Local Environmental Setting =G
Air Quality 4 “"'ﬂﬁ :‘ I
The major sources of air pollution are the vehicles plying on the amstm’g rctad smafl sc&la

industries and domestic fuel burning. No other sources are found. Tl'le cvarail aar qual:ty
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appears to be superior in terms of threshold values. The air pollutant at major crossings

such Muragacha, Barrackpore Wireless More & Kampa More and at few other locations

might be slightly on higher side and actual condition need lo be ascertained through
menitoring.

Noise Level

The project alignment passes mainly through rural / semi-urban areas. Outdoor noise

sources are mainly from the honks of the vehicle plying on the existing road. Besides this,

there are no other permanent outdoor noise sources. Measurement of noise levels at the

major junctions and sensitive areas close to project construction site is essential. During
construction ambient noise level will rise due to construction activities.

Water Quality

The area is alluvial plain of Hooghly River and only one canal — lchapur Canal crosses the

road. Main source of water in this area is rainfall. Most of the rainfall finds it way to

Hooghly River through the Ichapur canal and various channels and drains of the adjoining

municipalities. Some portion gets percolated to form ground water aquiver. Since water

quality may be affected during construction, complete assessment of water quality is

essential.

7.3 Anticipated Environnemental Impacts and Mitigation Measures

7.3.1. Environmental Impacts - Construction Phase

-

On Air Quality
On Noise Levels
On Water Quality
On Soil

On Ecology

Also there would be some impacts on the quality of life due to inconvenience caused to
the public as a result of construction activities.

Causes of Impacts on Air Quality are

Land clearing
Construction of pavements ; ,:'f’-?f'-' N
- anlae g

Handling and transportation of construction and demolition materigls -
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. Wind erosion of open sites and stockpile areas of fly ash proposed to be used in
construction

Noise pollution will be caused by
. Operation of construction equipment such as earth moving and material handling
equipment.

Cause of Impacts on Water Quality
*  Water quality may deteriorate from runoff and waste generated from construction
activities.

Impact on Soil
« Contamination of soil is expected due to deposition of construction materials and
waste products as well as fuel and lubricant spillage from vehicles,

Impacts on Ecology
« Unforeseen accidents could result in personal injury and/or damage to private or
public property.

7.3.2 Environmental Impacts - Operation Phase
During the operation phase the environmental impacts are likely to be mostly positive.
However, there could be some adverse impacts due lo Inadequate operation |/
maintenance / control. Increase In air pollution is expected during the operation phase
since traffic volume is predicted to be high. It is essential that appropriate traffic safety
measures are included in the project design

Increase in noise levels is expected due to the increase in number of vehicles passing
through a point per unit time. The noise created by the fast moving vehicles will disturb
fauna. Construction of the elevated road will result in decrease in noise levels due to
smooth running of the vehicles and less congestion at the intersections/junctions.

Chronic pollution of surface runoff will occur from exhaust emission, pavement and
petroleum products dripping and corrosion of metal. It is expected that thﬂi{wpr“ﬁm
positive impacts during the operation phase of the proposed e!evatad;?nadfbum} \
existing road. Generation of dust from vehicle movement will be cofitrglied anﬂ the:
drainage system will be improved to reduce adverse effects on soil arusu;h | nepe

m."_j



Never the less, contamination of soil is expected due to deposition of chemicals from
emission of the vehicles as well as fuel and lubricants spillage from the vehicles. Also
change in the land use pattern due to development along the roads is expected. Pollution
risks will increase from transportation of hazardous products during traffic operation.

The impact of project on the socio-economic environment will be significantly beneficial,
as it is likely to stimulate the economic growth of this area. The specific benefits of the
project will include reduction in travel lime and travel cost.

7.3.3 Mitigation Measures

7.3.3.1 Mitigation Measures - Construction Phase
The following measures are recommended for mitigating or minimizing the environmental
impacts that are likely to occur during the construction phase of the proposed project.

Prevention of Erosion
« Construction will be scheduled so that large areas of soil (particularly along the
nullah) are not laid bare during monsoan.
. Ground disturbances will be phased so that these are limited lo workable sizes.
. Exposed surface will have to be resurfaced and stabilized as soon as possible.
. Stabilisation of soil at flyover approaches will have to be achieved through
plantations.

Protection of Trees
During construction proper care would be exercised to avoid additional |oss/cutting of
trees. New plantation will be developed as far as possible.

Prevention of Dust Nuisance
. On exposed construction surfaces during dry/windy periods fugitive dust
generation will be suppressed by spraying water etc.
- Workers working in dust-prone areas will be provided with masks and goggles.
. Excavated material and construction materials transported by trucks will be covered
and/or wetted to prevent dust nuisance.

Noise and Emission from Vehicles and Construction Activities 20 [ A .';"“}
5 b o e Y
« Al construction vehicles will be properly maintained and will have yalid *Pollution ™~y
Control Certificate”. .: : ,i-."r'r MR GIETA ) k

« Naisy construction activities will be carried out only during normal wq".kkrig'hiaurs. ' _.r-'

[
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. Where feasible sound barriers will be provided in inhabited areas.

Relocation of Utility Services

. Utility services such as telephone lines, electric poles and water lines etc. that will
be Impacted by project construction will be identified.

. Concemned authorities will be informed and their assistance sought to remove,
relocate and restore services of all these utilities prior to commencement of
construction.

» It will be ensured that these utilities are not damaged due to construction activities.

Prevention of Dust and Noise during Material Handling Operation
Dust and noise producing activities such as stone crushing, bitumen and cement
batching plant etc. will preferably be located downwind and away from habitation
seltlements wherever practicable.

Prevention of Soil and Surface Water Contamination

»  Alignment susceptible to soil erosion has to be minimized. Only clean fill materials
around watercourses, such as quarried rocks containing no fine soil will be used.

- Flow speed (especially near water crossing) is to be controlled.

- Construction activity will have to be planned in a manner to ensure unhindered flow
of watercourse at all times.

. Plant and machinery required for concreting etc and construction workers' camps
will have to be located away from the watercourse. The water quality will be
monitored at regular intervals to detect the change, if any, during the project
implementation

Protection of Land Environment
. Area of ground clearance will have to be minimised, excess cut & fill will have to be
avoided.
s« Grasses and plants are to planted in disturbed areas in order to limit the surface
erosion effectively.

Road Safety and Traffic Management during Construction
Contractor in consultation with WBHDCL will have to prepare a traffic management
plan for approval of the State Police. The plan will include:

, / 15%.@*“ =
« Measures to be taken to prevent traffic congestion. i : %

Ul
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Provision of temporary safe access to school/residence that will be blocked due to
construction.

Measures to be taken for safe passage of traffic including temporary diversions
and/or separation of motor vehicle traffic from non-motorised and pedestrian traffic
where necessary.

Measures to be taken to ensure safety of traffic passing through the construction
area Including signs, marking flags, lights and flagmen as may be required.

Electronic Traffic Signal Posts on each intersection are proposed.
High mast electrical post on either side of the each VUP shall be proposed.

Illumination on VUP and under the VUP Has been provided.

Health and Safety of Workforce

Periodic health check-up of workers will have to be provided.

Workers engaged in construction activity will have to be provided with proper
protective egquipment.

Environmental health and safety considerations are to be enforced at construction
sites.

Camps/compounds will be so located that they do not interfere with the existing
alignment.

Campsites are to have adequate provision of shelter, water supply, excreta and
solid waste management, toilet facility and provision of first aid.

Appropriate control measures are to be taken to prevent insect/vector diseases,
especially malaria by measures such as spraying and/or preventing creation of
stagnant pools of water.

7.3.3.2 Mitigation Measures - Operation Phase

Prevention of Air Quality Impact 8 J-., ROR %

Impact on physical and ecological environment and road safety due lo increased
vehicular traffic in operation phase of the project are the key aspects of operational
phase impacts.

..-_"".. e

i oy

The project implementation will improve the air quality. But 1ncrea£g 'm"trafﬂ: rn.?ny
further deteriorate air quality in the subsequent years if Ful‘ig-lﬂn‘ﬁ mmganun
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measures, like avoid of traffic congestion, Planting tall leafy and dense vegetation
elc. are not implemented at this stage

Prevention of Noise Level Impact

Mitigation measures at the same locations suggested under air quality during
operational stage will also contribute 1o the reduction in noise levels.

Mitigation of noise at sensitive locations and areas having good habitation will also
include the posting of signs prohibiting the use of horns.

Improvement of Road Safety

Provision of speed regulating signs at proper locations to control vehicular speed In
sensitive and restricted areas, built-up areas and al sharp horizontal and vertical
curves.

Provision of guard rails al approaches 1o the elevated struclures,

Provision of safety guard rails and physical separation of local traffic in built-up
portions.

Provision of service roads in built up areas.

Provision of pedestrian under pass at major junctions.

Improvement of minor junctions.

Provision of bus bays at most of the bus stoppages.

Development and enforcement of Emergency Response Plan and Contingency Flan
for accidents.

Provision of sultable lighting arrangements where necessary

Protection of Land Environment

Construction should be such as not to cause damage 10 the environment and the
existing regulations should be enforced strictly.

Trees, shrubs and bushes as appropriate 10 soil characteristics and climate
condition are to be planted to ensure protection of land environment.

Beautification and arboriculture to be provided on the central median width.

7.4 Environmental Management Plan

An environmental management plan will have to be prepared along with the necessary

institutional arrangements for effective implementation and monitoring actiy}a&'pT the=-.
Fey e —— T LS

project. It is expected that all stakeholders |.e. the WBHDCL, State Guuq{ﬁ'mpnf Forest~_ \“‘*\\

Department, Irrigation & Waterways Directorate, the Design alﬁlv Suﬁeﬁiﬁiﬂ'? N
: % " Ii"w
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Consultant, the contractor, NGOs and the general public will play their role in effective
implementation of EMP.

Environmental impacts from the project will mostly arise during the construction phase.
ltems such as soil erosion, air pollution, surface water poliution, noise pollution,
preservation of ecological resources, accidents and safety will be controlled by making
suitable provisions and assigning the responsibility for implementing mitigation
measures o the contractor.

During the operation phase, it is proposed that the WBHDCL will periodically monitor
air, water and noise pollution for suitable action as deemed necessary. The post-
construction responsibility of the WBHDCL is to ensure proper plantation as per norms,

7.4.1 Planning Consideration

L]

Provision of good drainage system, where necessary.

Protection of utility services through proper selection of alignment,
Protection of soil at the canal/stream site.

Provision of road signs at suitable locations.

Protection to active natural streams and water bodies near the project site.

7.42 Recommendation for Project Implementation

The proposed project would imply certain favorable socio-economic impacts both long
as well as short term such as enhanced economic opportunities, improved livelihood,
streamlined transport and communication facilities, reduced pollution due to less
congestion by vehicular traffic etc. So it s recommended that the civil works of the
project may be implemented keeping the socio-economic and environmental mitigation
measures in mind in order to reduce the negative impacts on both the social and
physical environments.

7.5 Monitoring Plan

The environmental monitoring plan during construction and operation phases given in

Table 7.1
Table - 7.1 Environmental Monitoring During Construction Phase

Parameters Location Duration |  Frequency
Air Quality: SPM, RPM, Al two locations 24 hours Twice in a.week.
S0z, NOx and CO continuous L0 AT
sampling L/ i
Noise Level L., (day) and | At four stations 24 hours g:l;?lﬂﬂ year -7 \
| Lag(night) continuous | than monsoon | *
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Parameters Location Duration Frequency
sampling

Water Quality : for Two surface water Grab Once in a year (non-
different physical, samples and two | sampling monsoon season)
chemical and biological ground water
parameters samples |
Soll Quality; Lead (Pb) Al two locations Grab Once in a year (non-
and Oil & Grease sampling monsoon season)
Plantation & it s At selected locations | Throughout | Regularly
maintenance the year throughout the year

7.6 Location of Pond / Ditch protection
Guard wall and Sal bullah have been provided at various locations along the water
bodies and ditches adjoining the project road. In general guard walls have been
provided for water bodies of greater depth. And Sal Bullah in single & double rows
have been provided at ditches of shallow of variable depths. A list of the locations
where, guard walls and UC Bullah have been provided is presented below in Table

7.2.
Table 7.2:- Provision of Guard walls & UC Bullah piling along Pond/Ditch
i F;“”"";ﬂ Leoath' | gas | Moo [ TEest Typeof Work |
1 fe | 32| 4 Left | 2.00 Pond UC Bullah Single Row
2 5282 312 30 Left 2,00 Pond UC Buliah Single Row
e e Left | 150 Pond | UC Bullah Double Row
"2 %) 00 | uee | 280 Pond | UC Bullah Double Row
s | 52| 589Z| on | ten | 250 Pond UC Bullah Double Row
§ 7142 | B14Z| 4450 | e | 3.00 Pond UC Bullah Single Row
7 7142 | 8182 | 450 | Right | 200 | Lowland | UC Bullah Double Row
g | 8642 87821 450 | et | 150 Pond Guard Wall
9 8642 | 8742 44y | Rigmt | 150 Pond Guard Wal
10 | 9832| 9882| 4 Right | 3.00 Pond UC Bullah Double Row
1 | 9982 992 44 Right | 3.00 Pond UC Bullah Double Row
99 | 10792 10902} 445 | Rigmt | 250 Pond UC Bullah DWT}H
j9 | 1302] 1421 4 | en | 300 Pond uC Bully Singis Row |~/ A\
ﬁ"‘irlf ""'__:‘Tﬂ. \_Il J:
| & ; >l

W
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SL Chainage Length Height Type of '
No [ From To (m) Side (m) Land Type of Work
M| eeo | 2] s0 | Len | 200 Pond | UC Bullah Single Row
156 11542 | 11682 150 Right 200 Ditch UC Bullah Single Row
16 11812 | 11842 30 Left 2.00 Pond UC Bullah Single Row
17 12312 | 12372 60 Lefi 2.00 Pond UC Bullah Single Row
18 | 12392 | 12492 100 | Rignt | 200 Ditch UC Bullah Single Row
18 18242 | 18322 80 Left 2.00 Pond UC Bullsh Single Row
20 | 22542 | 22592 50 Left 2.00 Pond UC Bullah Single Row
21 | 22392 | 22492 100 Right 2.00 Pond UC Bullah Single Row
22 | 23192 | 23292 100 Right 2.00 Pand UC Bullah Single Row
23 | 23982 | 24092 100 Left 2.00 Pond UC Bullah Single Row
24 | 23742 | 23792 50 Righ 2.00 Paond UC Bullah Single Row
25 | 24822 | 24882 60 Right 2.00 Pond UC Bullah Single Row
26 | 26012 | 26092 80 Left 2.00 Pond UC Bullah Single Row |
27 | 30442 | 30542 100 Right 2.00 Pond UC Bullah Single Row
28 | 31182 | 31292 100 | Right | 200 Pond UC Bullah Single Row
29 | 33072 | 33132 60 | Left 2.00 Pond UC Bullah Single Row
30 | 33442 | 33512 70 | Right 2.00 Pond UC Bullah Single Row |
Total 4220 |

7.7 Trees & Plantations
In the initial stage, when KMDA was the custodian of the road, clearing and grubbing
was carried out by the authority from km 15.500 onwards taking into consideration the
provision for the service roads on either side. Thereafter, the site was handed over 1o
WBHDCL. Thus, most of the trees and plantations have been cleared during the tenure
of KMDA. The number of trees and plantations still available along the corridor of
impact of the project facility is detailed chaiange wise, and is presented below in Table
7.3 & Table 7.4. The trees which need 1o be cut for the improvement if the junctions is
also included.

Table 7.3:- List of Trees and plantations along the corridor of impact.

Tree2,

Tread,

o To |PaimDate/Coconut | Bamboo | TSl | gin Girth | Treed
Tree Group <0.6m >0.6mto >imto >1.5m
im 1.5m
4+567 | 5+142 g . : . .
6+142

5+142 1 8 8 3 3
6+142 T+142 2 - 2 2] 3 1
T+142 B+142 - - - - -
8+142 8+142 - 1 - 1 -

B+142 10+142 - 1 - i
10+142 | 11+142 1 - a 1
114142 | 124142 2 1 1 5
124142 | 13+142 1 8 4 1
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Tree2, | Tree3, |
From To Palm/Date/Coconut | Bamboo Té;;" (;?.rtg Gri.r:g .g;':;l
Tree Group <0.6m >0.6mto >1mto 54,50
im 1.5m
13+142 | 144142 2 - 5 3 2 5
144142 | 154142 1 - 2 7 4 5
15+142 | 16+142 1 - 1 2 - 1
16+142 | 17+142 - . 7 3 1 1
174142 | 18+142 4 2 2 18 5 7
18+1 19+142 3 5 5 5 B 3
19+142 | 20+142 8 7 6 5 g 8
20+142 | 21+142 7 - 4 1 2 2
214142 | 224142 2 - - - -
22+ 23+142 3 - 2 5 - 1
23+142 | 24+142 3 - 2 5 2 7
24+142 | 25+142 5 - - 4 1 3
25+142 | 26+142 1 - - 3 1 2
264142 | 274142 - - 1 . s .
27+142 | 284142 12 - - 1 2 1
28+142 | 29+142 1 - - 2 3 2
294142 | 30+142 - - - 3 1 2
30+142 | 31+142 12 - - 2 4 6
31+142 | 324142 2 - : 5 1 5
J2+142 | 33+142 - - - 3 2 B
33+142 | 34+142 2 . . 1 . 2
344142 | 344342 - - - - - -
Total 74 17 52 103 58 73

Table 7.4:- List of Trees and plantations along the Cross Road for junction improvement.

Tree2, | Trees,
ladian Palm/Date/Coconut | Bamboo L'fr't: Girth Girth Tem
: Tree Group <0.6m >0.6mto >1mto >1.6m
| ‘ 1m 1.5m .
15t Cross Road at ] ] ] ; ; ,
Ch. 5+142km
2nd Cross Road al
Ch. 13+862km 2 - . S 6 e
Naihati More - = - :
Panpur More - - . -
Total 2 0 0 8 |
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B. SOCIAL IMPACT ASSESSMENT

Introduction

The aim of socio-economic study is to obtain information on, extent of actual potential
impact on socic-economic development of the project influence area (PIA), The project
road has rich potential for transportation of goods and services including production of
agriculture, cash crops, livestock, industries, fisheries, dairy and poultry activities as well
as developing the tourism in the region. Therefore the improved project road will give an
impetus to the growth of healthy transportation services and will act as bypass of the fully
urbanized Barrackpore Trunk Road (BT Road — SH 1) and the main artery of North &
South Bengal NH 34, which is congested along the stretches of Dum Dum Airport, Birati,
Madhyamgram & Barasat.

The socio-economic profile covers the sectoral and higher farm gate price features
including agriculture production, land use, occupational pattern, livestock, irrigation,
industries, tourism as well as educational and health services etc. existing along the
project influence area. The data are based on the relevant published documents
available with the Census of India, districts NIC centers and other government
departments/ websites which shall also serve as a baseline for social safeguard
monitoring and evaluation during post construction of the project. The project road
traverses through the district of North 24 parganas and ends near Kampa More at short
distance before the township of Kalyani which lies in Nadia district.

North 24 Parganas — The Socio-Economic Profile Of The Project Area

Area and Location

North 24 Parganas district adjacent to Kolkata lies in southern West Bengal, of

eastern India. North 24 Parganas extends in the [tropical zone] from latitude 22°11'6"

north to 23°15'2" north and from longitude 88°20" east to 89°5' easl. It is bordered by

Nadiain the north, by Bangladesh (Khulna Division) in north and east, by South 24

Parganas and Kolkata in the south and on the west is bordered by Kolkala,

Howrah and Hooghly. Barasat is the district headquarters of North 24 Parganas. The

district is not only most populous in West Bengal but also {inllowinwa“ -ﬂsqumg of

the Thane district of Maharashtra in 2014) the most populated d!s mf*tﬁ'_

India. It is also the tenth-largest district in the State by area. WO\ \
=
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History of North 24 Parganas

According to Plolemy's Treatise on geography, written in the 2nd Century A.D., the
ancient land of Gangaridi was stretched between the rivers Bhagirathi-Hooghly
(lower Ganges) and Padma-Meghna. The modem-day 24 Parganas was the southern
and the south-eastern territory of that legendary kingdom.

In the middie of 16th century, Portuguese pirates began to invade and plunder many of
the waterways and prosperous human settiements in the lower delta region. People left
these places out of the fear of being murdered, raped, or captured to be sold as slaves.
The Basirhat sub-division adjacent to Bangladesh Border of North 24 Parganas suffered
these torments.

The territory of Greater 24 Parganas were under the Satgaon (ancient Saptagram, now in
Hooghly district) administration during the Mughal era and later it was included in
Hooghly Chakla (district under post-Mughal Nawabl rule) during the rule of Murshid Quli
Khan. In 1757, after the Battle of Plassey, Nawab Mir Jafar conferred the Zamindari of 24
Parganas and Janglimahals (small administrative units) upon the British East India
Company. These were Amirpur, Akbarpur, Balia, Birali, Azimabad, Basandhari, Baridhati,
Bagjola, Kalikata, Garh, Hatiagarh, Islampur, Dakshin Sagar, Kharijuri, Khaspur,
|khtiarpur, Magura, Medanmalla, Maida, Manpur, Barasat, Muragachha, Pechakul,
Paikan,Rajarhat, Shahpur, Shahnagar, Satal, New Barrackpore [Aharampur] and Uttar
Pargana. Since then, this entire territory is known as 24 Parganas.

In 1983, an administrative reform committee under the chairmanship of Dr. Ashok Mitra
suggested to split the district into two and as per the recommendation of the committee
on 1% March 1986, two districts — North 24 Parganas (24 PGS N) and South 24 Parganas
(24 PGS S) were created. The North 24 Parganas which was included to the Presidency
Division has been formed with 5 sub-divisions of the Greater 24 Parganas
namely Barasat (Headquarters), Barrackpore, Basirhat, Bangaon and Bidhannagar (a
township adjacent with Kolkata, also known as Salt Lake).

Physiography
North 24 Parganas district covers an area of 4094 square kilometers. The administrative
headquarter Is in Barasat. Other main towns are Barrackpore, Bongaon, Basirhal and

Bidhannagar.

The district lies within the Ganges-Brahmaputra delta. The river Ganges flows alang the

entire west border of the district. There are many other rivers, m#ch jﬂdude tha\

lchhamati, Jamuna, and Bidyadhari. _{ F P— \1
L I
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A vast area district's south there is Sundarban forest with large no. of islands with
populated and also with no population. A most of the north boundary of the district
passes side of the Bangladesh.

Climate

The climate is tropical, like the rest of the Gangetic West Bengal. The hallmark is the
Monsoon, which lasts from early June to mid September. The weather remains dry
during the winter (mid November to mid February) and humid during summer. Summer
temperature in May peaks at 41°C. Winter temperature in January reduces to 10°C.
Relative Humidity is between 50% in March & 90% in July. The region receives an
average rainfall of around 1579 mm every year.

Land
Soil Status varies from alluvial to clay loam. Ratio of land High : Medium - Low = 17 :44

39.

Flora and fauna
In 1984 North 24 Parganas district became home to Sundarbans National Park, which
has an area of 1,330 km2 (513.5 sq mi). It shares the park with South 24 Parganas
district. It is also home to the Bibhutibhushan Wildiife Sanctuary, which was established
in 1985 and has an area of 0.6 km2 (0.2 sg mi).

Land use pattern
The present land use pattern in this district is as under given Table 7.5.

Table 7.5 : Land use pattern

Land use pattern Area (ha)
Forest Land 4221
Cultivable Area 271845
Net cropped Area 264852
Current fallow land 587
Cultivable wasteland ! 465
Total vested Land 31791.72
Gross cropped Area 545945 ,ﬂf.'{-' e
! /g,,: | g
Agriculture [k "« st \"-,1‘-1.
%\;;\-L L 3 JR_ r.-}"i
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Potato, jute, rice, sugarcane, rape seed & mustard, wheat, and mesta are the major
crops of this district. A detailed break up of agriculture production is provided in Table
7.6.

Table 7.6: Agriculture production

Crops Agriculture production (in Thousand tonnes)
Potato 1189.0
Jute 776.9
Rice 641.0
Sugarcane 64.6
Rape seed & Mustard 354
Wheat 335
Mesta 81
Total 2748.5

A large volume of green vegetables, throughout the year, are produced by the farmers
which feeds necessity of large need of huge population of the district and at the same time
these meel necessity of the markets of north of Kolkata.

7.18 Economy

T7.19

The people of the district are mainly engaged in farming, fishing and other agricultural
aclivities. The average size of agricultural land holdings is 3.2 Bighas. Hindu refugees
from Bangladesh form a major part of the industrial workforce. North 24 Parganas is one
of the less economically backward districts of West Bengal, but there Is chronic poverty in
the southern half of the District (the Sundarbans area).

The Information Technology hub of Kolkata is at this district, which |s the centre of some
of the notable IT/ITES Indian and multinational companies. Around 1.2 lakh people are
employed in Sector V and Sector |l at Salt Lake IT Sector. The area is administered
by Naba Diganta Industrial Township Authority (NDITA). .

..-*'; —

g I‘":: -
Cities and Towns Development //f A > "N
Considering necessity of the Kolkata, two new large anﬂ !I mannaq\mttas
adjacent to Kolkata has been formed and developed zZ. \ drfannagar {ﬁfé#t
§ k It i
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Lake City) and New Town (at Rajarhat) in a vast area of each. Beside this,
there are largely populated major cities like Barasat, Barrackpore, Bashirhal
and Bongaon. IT Sectors of the state are built up in Salt Lake City (Sector V)
and in New town.

Several Govt. offices have already been shifted to the Salt Lake City from the
Kolkata.

There are no. of hospitals (incl. Tata Cancer Hospital), schools, colleges,
engineering colleges, law colleges, modern shopping malls are developed in
these two modern cities.

7.20 Art and Culture
Folk Culture is one of the main traditions of West Bengal. The district of North 24-
Parganas is proud of his own folk culture viz Jhumur, Kabigan, Tarjagan, Manashavasan,
Rayani, Austakgan, Banabibir Pala, Tusu, Patar Bashi, Bhatiyali etc. This various forms
of folk culture have already reached to the people of the whole of West Bengal and as
well as all over India. The folk artists of this District have been trying their best to
continue their folk forms.

7.21 People
Hindus - 75.23%, Muslims - 24.22%, Christians - 0.23% and Sikhs - 0.12% (Source:
Census Report of 2001, Government of India). Hindu refugees from Bangladesh form
42% of the total population.

7.22 Rail transport
The electrified suburban rail network of the Eastern Railway is extensive and stretches

far into the north of West Bengal and neighbouring districts of Kolkata, South 24
Parganas, Nadia, Howrah, Hooghly etc.

The Circular Rail encircles the entire city of Kolkata, and Is at present being extended to
different rail stations of North 24 Parganas. A new metro railway line offshoot has been
built to connect the DumDum airport to the southernmost fringes of the city of Kolkata
upto New Garia. The present only metro railway line in Kolkata has also been started
from Dum Dum in the district and is being extended beyond DumDum upto Noapara
in North 24 Parganas. P o
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7.23 Road transport

State Transport buses are available from the district to various places. Additionally, many
private tour operators also run frequent buses to major cities of North Bengal — Malda,
Raiganj, Siliguri, Jalpaiguri & Alipurduar. The district is also connected to the westermn
district towns of Burdwan, Durgapur, Asansol. Besides, for local movement and short
distance commuters in the various municipalities and villages local bus, auto rickshaw &
Toto service (e —rickshaw) is available.

7.24 Air transport

The Netajl Subhash Chandra Bose International Airport (IATA code: CCU) at Dum
Dum (previously known as Dum Dum airport) is the only operative airport in West Bengal,
and is in North 24 Parganas district, operating both domestic and international flights. It is
a gateway to North-East India, Andaman Airport, Bangkok, and Bangladesh. The number
of people using the airport has consistently increased over the last few years. The airport
has been modernized recently with all newly up-to-date modern amenities and logistics.

7.25 Tourism

Bibhuti Bhusan Wild Life Sanctuary, Gandhi Ghat, Jawahar Kunj, Mathura Bil, Taki,
Nicco Park, Sanghati Park, Millenium Park, Nolban Boating Complex, Acquatica, Eco
Park at New Town and Temple of Dakshineswar are the important tourist places of the
district.

7.26 District at a Glance

A detailed breakup of the district at a glance is provided in Table 7.7.

Table 7.7: District at a glance

Sl. No. Particulars Statistics
1. Geographical Features
(i) Latitude 23915'2" & 22°11'6"North
(if) Longitude 89°5' & BBY20' East
(iii) Geographical area 4094 Sq. Km (4.61 % of the State)
2. Administrative Units
(i) Sub Divisions 05 )
(ii) Blocks 22

(i)

Panchayat Samities 22
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Sl. No. Particulars Statistics
{iv) Gram Panchayats 200
(v) Mouzas 1606
(i) Municipalities 27
(vil) Non-Municipal Towns 33
(i) Qutgrowths 1
(ix) Cantonment Board 01
(x) Paolice Stations 35
(xi) Inhabited villages 1599
3 Population
(M Male 5119389
(if) Female 4890392
(iiiy Urban Population 5732162
4, Agriculture
() Gross cropped Area 545945 Hector
(i) Forest cover 4221
(iity Total vested Land 3176172
(iv) Cultivable wasteland 485
5. Livestock
(M Poultry Bird 3000000
(ii) Cattle 1100000
6. Roads I
(i) National Highway [34 & 35] 101.79
(i) Under PWD including 2 SH 1240
(iit) Under Zilla Parishad 430 -
(iv) Panchayat Roads 3500 P H:: T
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Sl. No. Particulars Statistics

7. Communication

(n Post Office 481
i) Paost & Telegraph 37
8. Public Health

(i) District Hospital 10
(ii} Beds in District Hospital 2500
(iit) Sub Divisional Hospital 14
(iv) Beds in Sub Divisional Hospital f 1870
(v) State General Hospital ! 18
(i) Beds in State General Hospital |i 1870
(vil) ESI Hospital IF 1
(viii) Beds in ESI Hospital 200
(ix) Rural Hospital 7

(x) Beds in Rural Hospital 228
(xi) Block Primary Health Centre 15
9. Education

(i) Primary Schools | 3504
(i) Middle Schools 974
(i) High Schools 204560
(iv) Higher Secondary Schools 153
{v) Degree Colleges 237
(i) Technical Schools & Colleges 16
(wii) Universities

7.27 DEMOGRAPHIC PROFILE OF THE PROJECT AREA
A demographic profile of the project influence area (PIA) is ess

‘creale &a{abase

and develop indicators for monitoring and evaluation. To un ﬂrstand lhq dﬂmqgraphsc

contex! of the proposed project and for providing necaasar){. ﬁ:{uts ﬂur sociu—acj:ﬁbmnc
1ead s f)
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analysis of the project, relevant baseline data on Population, social groups, literacy and
workforce were collected from various available

primary and secondary sources as
delineated in the subsequent paragraphs:

7.28 Total population

The total population of project impacted district is nearly 10.01 million. The population of
the project influence district is presented in the following Table 7.8.

Table 7.8 : Total population

Project influence district ! Population Percentage
North 24 Parganas 10009781 10.97
West Bengal (State as a whole) | 91276115 | 100

“Source: Census of India, 2011

7.29  Population density

7.30

Population density of project influence district varies Considerably as per the census data

of 2011, which clearly indicates that the density of population in the project influence area
has increased during 2001-2011. This is evident from the followi

ng Table 7.9.
Table 7.9 : Population density
[ Persons per Sq.km
Project influence district _
2001 2011
North 24 Parganas 2182 2445
West Bengal (State as a whole) | 903 1028

“Source: Census of India, 2011.
Sex ratio
The breakup of the Sex Ratio is presented in the following Table 7.10.

Table 7.10: Sex ratio

= " Overall | Sex Ratio of child population
Project influence district
Sex Ratio in the age group of 0-6 yrs
North 24 Parganas 955 956
West Bengal (State as a whole) 950 9568 =" I E
; Fa b
*Source: Census of India, 2011. 4 y il
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7.31 Literacy Rate
Literacy rate of the project influence district is significantly higher than the literacy rate of
the other districts of West Bengal. North 24 Parganas has the literacy rate (84.06%). It is
evident from the following Table 7.11.

Table 7.11: Literacy rate

Project influence district Literacy Rate (Percentage)
North 24 Parganas 84.06
West Bengal (State as a whole) 76.26

*Source: Census of India, 2011,

7.32 Malel/ Female demographic profile of project influence district
The population composition of any district is important to anticipate the extent of project
impact, Keeping in view the importance of this, male / female population of district is
presented In the following Table 7.12.

Table 7.12: Male/Female Population of Project Influence Districts

Project influence district Male Female | Total Population
North 24 Parganas | 5119389 | 4890392 10009781
West Bengal (State as a whole) | 46809027 | 44467088 91276115

*Source: Census of India, 2011.

7.33 Male /| Female Literacy in Project Influence Districts
Literacy is one of the important indicators of social development. The literacy Is higher
among males relatively to females in the district. It is evident from the following Table

7.3,
Table 7.13: Male/ Female Literacy
Literates (%)
Project influence district 2011 2001
Male @ Female  Male Female
North 24 Parganas 87.61 | 80.34 | 83.92 AT I
West Bengal (State as a whole) II B1.69 70.54 77.02 e N

*Source:' Census of India, 2011.
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Chapter -8 : Project Cost Estimate and
Rate Analysis




8.1

8.2

annexure -3 —23 ‘Y -

CHAPTER - 8

PROJECT COST ESTIMATE AND RATE ANALYSIS
General
The methodologies being adopted for the cost estimating for widening the road from existing
2 lanes with paved Shoulders to 2 x 2 lanes are:
a) Analysis of unit rates of various items of construction.
b) Estimation of quantities for
i) Road componenis 2x 2 lane carriageways, along with Paved Shoulder,
Service roads, medians including drainages, protective works, traffic safety,
cross-drainage structures, bridge etc. and other ancillaries as per IRC/IS
specifications.
i) Cost of one toll plaza.
iiiy Proposed 2 (two) no. of Major VUPs at starting point and at the crossing with
Barrackpore — Barasat Road.
iv) Proposed 5 no. of VUPs, 7 no. of LVUPs and 5 no. of PUPs.
v) Passenger Shelter of Buss Stands
vi)  Maintenance.
viij  Miscellaneous cost
¢) Consideration of allowances for contingencies and Supervision Consultancy
Charges.
d) Cost of utility shifting (Electrical. Water Pipelines, Lock gate)
e) lllumination on roads, Major VUPs, VUPs, LVUPs & PUPs, Toll Plaza including
signaling.
f) Cost of affected structures.
g) Environmental Mitigation charges.

Analysis of Rates

The rates of individual items have been assessed on the basis of Standard Data Book of
MORT&H in force considering rate of materials as per Schedule of Rates, 2014 of NH wing
and Schedule of Rates (2015-16) Public Works (Roads) Directorate, Gaovernment of West
Bengal and as collected from the market rates where not available from th
Apart from the above, PWD (W.B) SOR (2015-16) for Building Works ate}mfs & Ia‘nqurand
Sanitary & Plumbing are also considered for the few selected items mr ane mot' mua\qte ‘.n

SOR, NH Wing and P.W. (Roads) Directorate. :! ,I‘!.‘:,_._,.L ke 2008




The Overhead charge for each item has been considered on the cost of materials, machinery
and labour as per the following rates: (As per MoRT&H Standard Data Book)
(L) 8% for all items of road works.
(i) 20% for all items for bridge works.
The contractor's profit has been considered on all items at a uniform rate of 10%. The profit
has been considered applicable on material, machinery, labour cost and overhead charges,
as per the data book.
As per norms of PWD, lastly labour welfare cess @ 1% has been added in analysis of rates
for all items of works.
Cost of various components of Roads & Bridges
The costs of various components are based on estimates of quantities of individual items of
works and yardstick for rate as applicable for the works. The main components of the total
cost are of:
a) Road proper (2x2 lane carriageway) along with paved shoulders including medians,
drainage, protective works, traffic safety etc.
b) Service roads including cost of side drainage.
c) CDs (widening, replacement and new construction) on both carriageways, service
roads (including repairs and rehabilitation of existing CDs).
d) One toll plaza (10 lane) with offices at 1* floor and 2 Weigh Bridges.
) Proposed 2 Major VUPs at Muragacha & Wireless More.
f) VUPs in 5 locations, LVUPs in 7 locations and Pedestrian underpass (PUP) in 10
locations including intersections & schools.
Q) Passenger Shelter at bus Stands.
h) Maintenance.

) Miscellaneous works.

)] Centages on contingency and supervision consultancy.

k) Utility shifting (Electrical. Water Pipes, Lock gale)

1) lllumination of Road Intersections, Major VUPs, VUPs, LVUPs, PUPs, Toll Plaza

including signaling
m) Cost of affected structures.
n) Environmental Mitigation charges.

Cost Estimate =

The Estimated Cost of the projects stands at Rs. 940.42 Crores mupeu Pﬂp; ﬂyndmd
Forty Crore Forty Two Lakh only) 5 GUETA ~,~H ‘-:

The Abstract of the Estimated Cost of the Project is provided in Tllhle ﬂ 1 . ) \ * |,
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Table 8.1 : Abstract of Cost

Item Description

Amount (in Rupees)

A : ROAD WORKS (2 X 2 LANE CARRIAGEWAY WITH PAVED SHOULDER)

BILL NO. 1: SITE CLEARANCE AND DISMANTLING 8,02,73.321.00
BILL NO. 2: EARTHWORK B0,54,65 483,00
BILL NO. 3: SUB-BASE & BASE COURSES 1,35,97 46,065.00
BILL NO. 4: BITUMINOUS COURSES 1,20,21,94,182.00
BILL NO. 5: DRAINAGE WORKS 42,03,75,822.00
BILL NO. 6: PROTECTIVE WORKS 14,37.01,163.00
BILL NO. 7: TRAFFIC SIGNS MARKINGS AND OTHER APPURTENANCES 23,14,33,403.00
SUB - TOTAL FOR ROAD WORKS 4,04,31,89,439.00
B : SERVICE ROADS WORKS
BILL NO. 8: SERVICE ROAD WORKS | 1,54,93,42,233.00
C : BRIDGES & CULVERT
BILL NO. 8: CROSS DRAINAGES 1,14,55,09,871.00
BILL NO. 10: VEHICULAR UNDERPASS (VUP) 48.00m WITH ALL APPROACH RAMPS 4,00,08,48,896.00
BILL NO. 11: REPAIR AND REHABILITATION OF EXISTING CDS 39,32.261.00
BILL NO, 12: VEHICULAR UNDERPASS (VUP) (24.0 m span) 3 Nos. 14 68,18,550.00
BILL NO. 13: VEHICULAR UNDERPASS (VUP) (16.0 m span) 2 Nos. 8.48,79,911.00
BILL NO. 14: PEDESTRIAN UNDER PASS (PUP 12.0 m Span) 6 nos. 14,26,10,086.83
BILL NO. 15; PEDESTRIAN UNDER PASS (PUP 10.5 m Span) & nos. 12,43,91,773.75
D : TOLL PLAZA WORKS
BILL NO. 16: TOLL PLAZA (2 x 5 LANES) | 12,67.89 628.00
E : PASSENGER SHELTER AT BUS STAND
BILL NO. 17: PASSENGER SHELTER AT BUS STAND | 1,22,75,265.50
F : MAINTENANCE WORKS
BILL NO. 18: MAINTENANCE OF ROAD | 62,89,800.00
G : MISCELLANCEOUS WORKS
BILL NO.19: MISCELLANEOUS WORKS 63,00.600.00
l BILL NO. 20: TOLL PLAZA (OVERHEAD OFFICES etc. § AMENITIES) 2,92 56,050.00
COST OF CONSTRUCTION (INCLUDING CESS) : "P" 11,49,31,88,420.08
COST OF CONSTRUCTION (EXCLUDING CESS) : "Q" 11,49,31,88,419.07
BILL NO. 21: ELECTRICAL & ILLUMENATION WORK 26,68.99,150.26
Total cost of civil works 11,76,00,87,569.33
Cost of utility shifting 0.00
Cast of land acquisition .00
| Cost of affected siructurss 0.00
Total cost of other works 0.00
Total Cost 11,76,00,87,569.33
Say 11,76,00,87,569.00
Team Leder 02 PN
Mackintosh Burn Limited g NN
(T - AL
|| '
| : \ negn. 2 } i
NERN Py,
Gt
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9.1

CHAPTER 9

ECONOMIC ANALYSIS
Introduction

The economic evaluation has been carried out within the framework of societal cost
benefit analysis. The essential objective of public expenditure is to maximize the
retlurns on investment in economic terms. This objective is accomplished by
determining the appropriate improvement proposal that leads to the minimum total
transpart costs in the case of road upgradation projects.

The economic analysis has been based on incremental costs and incremental
benefits, |.e. comparing the total transport cost “with the project” and “without the
project” which is the base case or the do minimum case. All costs and benefits
considered in the study have been valued in monetary terms and expressed in
economic prices for avoiding distortion in the input prices of labour, materials and
equipment due to market imperfection.

The comparison has been worked out section-wise on a yearly basis for the entire
analysis period. The concept behind the approach is that if the project is
implemented, the benefits will be the decreased transport (VOC & time cost) cost
when compared to the costs of the alternative fargone, i.e. the base case or without
project situation. The results have been expressed in terms of Economic Internal
Rate of Return (EIRR) and Net Present Value (NPV).

The Economic Analysis has been carried out using HDM IV, The HDM Moadel has
also been used for analyzing pavement options by generating economic cost
streams and computing the EIRR and NPV for economic evaluation of the whole
project for two different options from engineering point of view. The details of the
project are presented in Table 9.1.

Table 8.1: Basic Input
Section Name Length (km) Avg. width (m)
Kalyani Barrackpore e
Expressway Section (Km 30 /2::& 1 AR AT
4+565 — Km 34+000) V4 xy’ B Y
T’ﬂ'tﬂ.l 3“ 1;. f l! p = ___ 5] Y
[l e
| 4 e |
‘!'.._"‘ gL s ,_‘:: -_.'JII’
G ’: o /
i I._ o ./



9.2

9.2.1

9.2.2

I

HDM Model Input Data

The following values have been considered as input data for the HDM Model.

Analysis period
The period of construction starts from 2017. In accordance with TOR. 33 years have
been laken as analysis period for EIRR estimation. Analysis period is inclusive of
construction period as well as benefit period. A discount rate of 12% has been
considered.

Project Costs

The project costs include costs of road works and bridges/structures, toll plaza, land
acquisition and environment costs and costs towards utility shifting etc, (including
physical contingencies and engineering supervision and administrative charges)
Conversion Factor

A conversion factor of 0.85 has been used for converting financial costs 1o economic
costs.

Road and Pavement Characteristics

Road and pavement characteristics have been used as model input. These include
road length, carriageway width, width of paved shoulders, existing pavement
compasition, sub-grade CBR, roughness of the existing road (IRI), structural number
and cracking, raveling and other pavement distress parameters.

Cost Inputs for HDM

Construction cost for economic analysis includes Land Acquisition and Resettlement
& Rehabilitation cost but excludes toll plaza cost. The capital costs (civil costs) of the
project road have been converted Into economic cost by using 0.85 as standard
conversion factor. Distribution of cost for the project is given in Table 9.2.

Table 9.2: Construction Cost Estimate of Project Road (Rs in Million)

Civil Cost with Monitoring and Total Per km
Contingency, Mitigation Cost, Utility Economic Economic
Suparvision Charges Shifting Cost etc. Cost =~ COBt—_

Environmental ]

Total
Financial Cost

AC . —T N

9051.28 352.91 9404.20 8046.50/ Y/ 277.47. 7\,

G«xf e o] )
17\ wriid e i ' Tl
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9.2.4

The construction period is 36 months and the phasing of Capital Expenses Is

First Year (2017)
Second Year (2018)
Third Year (2019)

30%
40%
30%

Routine and Periodic Maintenance Costs

Routine maintenance costs comprise primarily maintenance of the pavement,
collection of litter, traffic management (policing), accident repairs and all ancillary

works including beautification.

The periodic maintenance strategies Include functional overlays, and rehabilitation.
Both routine and periodic maintenance costs have been converted into economic

cosis by applying the standard conversion factor of 0.85.

itam Financial Cost (Rs) Economic Cost
(Rs)
Do-Minimum Scenario (Base Case)
Routine Maintenance (Miscellaneous- Rs 100000 / Km Rs 85000 / Km

drainage, Patching and Crack Sealing)

Periodic Maintenance: Single layer surface
dressing

Rs. 375/square meter

Rs. 318/square
meter

Do-Something Scenario

For existing roads (SL,IL,2L)

Routine Maintenance (Miscellaneous-
drainage, Patching and Crack Sealing)

Rs 100000/ Km

Rs 85000/ Km

Perigdic Maintenance: Single layer surface
dressing

Rs. 375/square meter

Rs. 318/square
meter

Traffic Volume and Composition

The daily traffic on the project road has been taken on the basis of the Section | and

Section Il. The vehicles have been regrouped under the following heads.

- Bus

- Minibus

- Car

- Lcv

- Two Axle Truck
- 3-Axle Rigid

- Multi Axle Truck

The effects of non-motorized traffic have also been included in Léen‘m:'lqr_. '.f ; ARt
| | gtk




-
The following number of axles (Table 9.3) has been used against each category of
vehicles.
Table 9.3: Category of Vehicles and number of Axles
Vehicle No. of axles
Car 2
Bus 2
 Light Trucks 2
Medium Trucks 2
3-Axle Rigid 3
Mulli Axle Truck 23
9.2.5 Economic Prices
S The economic prices of vehicles, tyres, fuel, maintenance labour and crew cost has
been shown Table 9.4 to Table 9.7. The opportunity cost of labour has not been
considered. The following economic prices of fuel, lubricant, tyre, maintenance cost,
passenger time cost, crew cost, cargo time costs etc. have been estimated by the
consultant.
Table 9.4: Vehicle Prices (Rs)
(Price as on March 2016)
i Markal
_ Price of Chasis Price of Body Prﬁ:of
Vehicl Eﬁnﬂﬂ;h Vehicle
Category | vonicle | Economi Excl — :hg;r Econom | Taxe | Market
cPriceof | S5 | CESS | " it ic Price | son | Price of
Chasis Y pin, | OfBody | Body | Body
| car 154041 154041 25448 | 193 | 22480 | 202142 - - |- 202142
Taxl 270808 270908 | 44756 | 339 | 39500 | 355503 - . - 355503
Jeop 343024 343024 | 56670 | 429 | 50015 | 450138 - - - 450138
LCV 415827 415827 68687 520 60630 | 545674 - - - 545674
Min| Bus 828890 442624 | 73124 | 553 | 64538 | 580839 | 386266 | 63733 | 450000 | 1030839
m’“"“ 1010801 | 495480 | 81856 | 619 | 72244 | esoz00 | 515021 | 4978 | sooooo | 1250200
s 861821 | 561392 | 92745 | 702 | 8185 | 736684 | 300428 | 49570 | 350000 | 1086694
Heavy 56652
Commerci | 1028483 | 683135 | 112858 | 854 | 99606 | 896453 | 343348 400000 | 1296453
| al Vehicla 2
Sami
1 7 el 17
Adficulatad 1007861 | 1007661 | 166472 | 1260 | 146824 | 132231 et 13223
Ariculated | 1540210 | 1540210 | 254452 | 1825 | 224573 | 2021161 - AW RN 2021181
/f.f b7 .
N ”\ Y
‘*( KL .T'l
REGN. po-125e 2118 [ )
I"nﬁ\ JALAD WAlL AR ,LZ_.‘lI.____._fJ’
=  m r.
\\\\ ' ‘“—1--"’/;3;:}’,.-'”
s R j_i;;ﬁ;:f/




9.2.6

Table 9.5: Tyre Prices
(Price as on March 2016)

No. of Per Tyre (Rs)
Winae Ty Tyres Market Economic
Price Price
Car 4 2480 209
Trekker (dieseal) 4 4260 3621
LCV 4 9600 8160
Mini Bus 4 10800 9180
Bus 8 11400 9620
Truck (2 - Axle) & 12600 10710
MAV Rigid (3- Axle) 10 12600 10710
MAVY (Semi - Articulated) 14 12600 10710
MAV (Articulated) 20 12600 10710
Table 9.6: Crew Cost
(Price as on March 2016)
Crew cost
icl
Vehicle Type (Rs /e
Bus 176.5
LCV 70.6
HCWV 105.6
MAV 126.2
Table 9.7: Fuel Prices (Tax Removal Approach)
(Price as on June 2016)
Fuel Petrol (Rs.] | Diesel (Rs.)
Base Price | 2191 28.24
Market Price | 6779 56.89

Value of Cargo Time and Passenger time

HDM generates average speeds of vehicles in “without” and “with” project

conditions. Based on this, the time savings by vehicle type are calculated.

The value of time (VOT) of an average car passenger is taken as Rs.41.93 per hour

and for an average bus passenger as Rs.27.68 per hour. The VOT per vehicle has

been derived using average occupancy rates as obtained from surveys.

The VOT for goods in transit were worked out using the inven Ethod a’?{ﬁgﬁyg

:- e J .\

market interest rate on the value of a basket of goods in a tr, :)dé’d. taﬁg{ﬂh.l

' NR GUPTA T\ )




Annexure - 3 ,35‘3_

consideration both normal and perishable/high value goods and presented In
Table 9.8.

Table 9.8: Value of Cargo Time

Vehicle Category " Value of Cargo Time (Rs./ hr)
2-Axle Truck 25.8
LCV = 112
Multi Axte Truck 65.0
3-Axle Truck 65.0

9.30 Economic Internal Rate of Return (EIRR) and Net Present Value (NPV)

9.40

The HDM-4 model has been used for economic analysis and the following resulls
are found. The EIRR @ 12% discount rate is determined using the model. The
result of the analysis is presented in Table 9.9.

Table 9.9: Results of Economic Analysis (Base case), EIRR (%)

Summary Indicator Value |
EIRR (%) 222 |
NPV@12% (Rs. million) 7765.71 |

The economic internal rate of return considered desirable for transport infrastructure
projects in India is 12 percent. The project is found viable according to economic
analysis.

Sensitivity Analysis

Sensitivity analysis of the project with respect to the combinations of increases in
cost and decreases in benefil has been performed for both the strategies. The
results have been presented in Table 12.10.

Table 12.10; Results of Sensitivity Analysis - EIRR (%)

Sensitivity Cases ' NPV@12%
EIRR
(%) (Rs. Million) |
Base Casa 222 7765.71 b
Cost Increase by 15% 19.5 6471.39,/7 {0 L0 A0
Benefit Decrease by 15% 17.7 4254.57 N
Cost Increass by 15% & 155 206028 | ‘ P
Benefit Dacrease by 15% el _
lli ‘ /
"L_:.I- . . -"-‘*'
= _:_.:" : : P
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9.42
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The project road clears all the sensitivity cases.

Conclusion

From the economic analysis it is observed that the project road is viable for the
proposed improvement program. The project road also clears all the tests of the
sensitivity analysis with IRR is higher than the cut off rate of 12% and positive NPV.

Recommendation

From the point of view of the economic justification the project is recommended for
implementation.
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PART L—Orders snd Notifications by the Governor of West Bengal, the High Court, Government Treasury, ele.
GOVERNMENT OF WEST BENGAL
DEPARTMENT OF INDUSTRY, COMMERCE & ENTERPRISES

Mines Branch
NOTIFICATION

No. 2B ICEOMIN/GEN-MIS/02/2021 —30th July, 2021 —Whereas, the Government of West Hen gal has been
considering the importance of framing a Sand Mining Policy for the State of West Bengal to improve the effectiveness of
monitoring of mining and rransportation of sand and to ensure the extraction is carried out in scientific, envirommentally
sustainable and socially responsible manner ;

Whereas, 1o prevent damage 1o the riverine ecology and to protect black marketing and hoarding of sand, the
Government of West Bengal through its Cabinet Meeting held on 22nd July, 2021 has decided 1o bring a ncw Sand Mining
Palicy, 2021 for the State of West Bengal |

Now, therefore, the Governor in the interest of the public service, is pleased to hereby publish the Sand Mining Palicy,
2021 for the State of West Bengal as given in the Schedule hereto annexed for information of all persons in good faith

The Schedule
The West Bengal Sand Mining Policy, 2021
I Introduction
1.1, Articles 39(B) of the Indian Constitution (Directive Principles of Stale Policy ) states that the natural
fesources of the community have to be distributed so as 10 sub-serve the common good of the community
Nutural resources are legally owned by the State. he State should ensure equitable. sustainable and

affordable distribution of natural resources

12 Sand a natural resource. is a minor mineral as defined under 5 3(e) of the Mines and Minerals
{Development and Regulation) Act, 1957 (" MM DR Act™) Linder the MMDR Act, the legal and
administrative contro) over minor minerals vests with the State Government, which has the powersio make

rules 1o govern minor minerals
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13 Currently haphasard sand mining has led 1o severe environmental degradation, The current system is

pronie to profit-maximization and concern for the environment and the ecology gets relegated

1A, This policy aimsto address the issues of indiscriminate mimng of sanc. black-marketing. antificial supply
shartage through hoarding and to ensure compliance with environmental regulations and affordable
pricing for the end consumers

15, The State Government through this policy intends to govern the excavation, transponation, storage, sale
and consumption of sand. The State Government intends to appomnt the West Bengal Mineral Develop
mentand Trading Corporation Lid. (" WBMDTCL" ) 4 fully owned undertaking of the Govemment ol
West Benzaul) as the designated agency, in order to effectively achieve the above mentioned objectives

2 Sources of sand in West Bengal
21, Therc dre two primary sources of sand in the Sute of West Bengal :
il Riverine System
(i) Dams end Reservoirs
3 Existing Framework of Sand Mining in West Bengal

3.1 Currently the State of West Bengal follows a system wherein mining Ghats are e- auctioned by the Stale
Governenient to private players.

32 Mining lease 1s granted by the State 1o the Winning private bidder, The lease period for each sand Ghat
bs usually 5 (five) vears, The winning private bidders are authorized to extract sand as per the mining plan
against payment of one time-bid money . royalty and cess proportionate 1o the quantity of sand extracted.

4, Need for Revised Framework :
4. There is » need for & revised framework as the current model has the lollowmg disadvantages

(i)  Severe Damage to the Environment : The currentmarket-based model promotes profit-maximiza
tion. There s prevalentunethical and unscientific mining ofsand. causing severe damage to riverine
eco ogy. This i trn leads o groundwater deplenon and Neoding.

{ii) Loss of Revenue of State : The State Government revenue collection is at present less than the
amuunt realized by the Stites having smaller or comparable sand reserves

(i) Multiple Playors @ The current mirket based model encourages participation by multiple players
approximately 100- 1 50 lease holders per district. The players due 1o their smaller size do not make
invistment n better equipment, scientific and eco-Triendly exiraction etc.

(v}  Bluck Marketing and Price Fluetuations : Due to the high demuand for sand, there is hoarding and
blac k marketing of sand. This leads to an abnormal increase in the price of sand for the consumers
There are also scasonal shortages.
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5 Objectivesof the Policy :

51 The main objectives of this new policy are s follows

(i

¥

(vi)

To ensure that sand mining is done in a scientific, environmentally sustainable and socially
respensible manner, 50 s to prevent damage to the riverine ecology and to prevent groundwater
depletion and flooding.

To ensure that there is no obstruction to the river Mlow, water transport and restoring the riparan
rights and in-stream habitats.

To prevent ground water pollution by prohibiting sand mining on fissures where 11 works as filier
priot to ground water recharge,

To increase the revenue eamed by the State Government from the sand mining process, pot only
through realization of Royalty, Cess but ensuring payment of all applicable taxes including G5T

‘To make efficient use of technology and Information Technology Enabled Services (ITES) for
efficient regulation and monitoring of sand mining in the State and enforcement of compliances
connected therewith.

To improve the effectiveness and efficiency of monitoring of mining and transportation of sand
and to ensure availability of adequate quantity of sand in sustminable manner and 1o prevent
hoarding and black marketing, thereby ensuring that sand is available to the end consumers at an
affordable price.

6 Proposed New Framework:

@  Thisnewpolicy willbeimplementedby sppointingthe WBMDTCL asthe designatedagency inachicving
the above-mentioned objectives. The policy isto be implemented through following steps whichare only
indicative in nature and may make changes in the implementation procedure as deemned fit toachieve the
ohjectives. The State Govemnment or WBMDTCL may decide to implement different steps concarrently

oF in & phase wise manner,

(i) WBMDTCL to focus on buliding capacity : WBMDTCL shall focus on bringing about organizational
changes so as to ensure compliance with this policy, strict regard to environmental regualtions A
affordable pricing for the end consumers of sand. To man the wings, the personnel will be either recruited
directly or through deputation from other departments

WEMDTCL shall have 3 (three) wings:

(a)

(b}

Excavation Wing: The excavation wing shall be responsible for contracting out the excavation of
sund and the transport of sand from the sand mines to the stockyards.

Storage and Sales Wing : The storage and sales wing shall man.q,mg slorage
of sand in the stockyard and for ensuring that the sand is :f n-F e5s 10 the end
cOnsumers f
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Enforcement Wing : The enforcementwing officials shall have the powerto fileacomplaintincasc
of pilferage. illegal mining. illegal transportation. misuse of send, violation of environmentsl
regiilations and other such illegal and imegular activities. A 24x7 control room 1o e established
at Srare/District level,

(i) Transfer of existing mining leases ¢ In existing leases. the lease shall not renewed and shall
amomatically be resumed and vested with the State Government. upen expiry of such lenses. The State

Government shall then lease the sand mines to WBMDTCL or any agency recommended by it

(iv) Excavation of sand by WBMDTCL : Once sand mining lease has been gronted 1o WBMDTCL any agency,
it shall en: ure sand mining either by appointing s Mine Developer and Operator (MDO) of through any
othermod =] through transparent bidding process. WBMDTCL miy tiselfor through its nominated agents
contract out the excavation and transportation of sand from the mines 1o the stockywrds/depots

(v) Developmentofa Centralized Portaland Introduction of Centralized-Challan System for
Transportation of Sand : The State Government shall issue e-challans 1o the vehicles transporting sand
through a porl developed by WBMDTCL having inter-alia following features .

(ad

(b)

()

)

(e}

I-challan shall have built in security feature like Unique Barcode, Unigue Quick Responee (QR)
code, Invisible Ink Mark. Void Pantograph and Watermark efc

Hequirement at mine lease site would be built in like
» Small size plot [Up to 5 (five) hectare] : Android based sman phone.

+ Largesizeplots [Morethan 5 (five)hectare|: CC TV camera, personal computer (PC). intemet
connection, power back up

» Access control of mine lease site

» Armangemeni for weightor approximation of weight ofmined out mineral on hasis of volume

of the trailer of vehicle used.
Content of e-challan :

§~-Challan will capture all essential features like unique number, Date and time of issue. Validity
period, Name. address and contact details of the lease holder, lease details, Purchaser detnls,
Vehicle number etc

Scanning of e-challan and uploading on server :

»  Website : Scanning of receipt on mining site can be done through barcode scanner and
computer using the software

s Android Application : Scanning on mining site can bee done using Andrond Application in
asmart phone. It will require internet availability on SIM card

» SMS : E-challan shall be uploaded on server even by sending SMS through mobile. Once
the e-challan gets uplonded . a unigue invoice code gets generated with its validity period

Froposed working of the e-chullan system : The Lessees
generate e-challan after entering the relevant details e

cnline. _ "‘j‘,{
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(vl Collection of Royalty and Cess through WBMDTCL : The collection of rayalty and Uess for the State
Government would be done through a software gencrated centralised e-challan system developed by
WBMDTCL.

{viil Environmental Audit : It shall be conducted by an independent reputed third party entity consultant 1w
be selected by a bid process. In case of any adverse findings, the State Government may take appropriate
actions against the defnulting lease-holder in sccordance with applicable laws und the lease deed executed
between the Stme Govenrment and the lease-holder may be terminated after following due procedure.

(viii) Monitoring Activities:

(a)

(b)

{c)

(dy

Maonitoring Excavation Process: The lease boundary shall be demarcated by WEMDTCL / Distnct
Authorities with geo-coordinates or geo- fenced to ensure that sand excavation is being conducted
only withinthe permittedarea. Excavationofsand from river beds shall be monitored by WEAMDTCL
/ District Authorities on a regular basis to keep track of excavited quantity

Monitoring Transportation of Sand through GPS Monitoring : It shall be endeavoured that transpor
tation of sund is monitored in a proper manner starting from the Ghats till its end pomnt. The route
of vehicle from source to destination can be tracked through the system using check poimts | RFID
tngsand GPS tracking. The vehicles may follow a particular colour code Vehicles may also be fitted
with GPS and the e-challan shall be geo-tagged to the stock of sand in the vehicle

Monitoring the Availability of Sand & Establishing Storage Points/Depots by WBMDTCL:
WBMITCLshall assess the demand for sand in the State of West Bengal and shall accordmgly tuke
measures for ensuring that the stockyards / sand depots have a stock of sand tor a period of not
more than 3 {three) months at any given point of time Storage locations may be developed by
WBMDTCL either directly or through private parties to store excavated sand ai suitable
locations like in periphery of urban centres so that consumers can |ift sand from these points
Monitoring Sale of Sand : The centralized online portal developed by WBMDTCL will give
consumers facility to view available stocks in different deports and purchase sand online

By order of the Governor,

VANDANA YADAV,
Secy. to the Govt. of West Bengal

Publishesl by the Coneolicr of Pring and Stationery. West Bengal and Prinred by the Super

West Hengal,

at the Wes Henpgal Governmen! Press. Alipore
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M.C. Mehta

Union of India & Ors.

B B

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 200/2014

Versus

Date of hearing: 12.12.2019
Date of uploading: 18.12.2019

HON'BLE MRE. JUSTICE ADARSH xum%cnt:nmn
HON'BLE MR. JUSTICE 8.FP. WANGDI, JUDI ER
MEMBER

HON'BLE DR. NAGIN NANDA, EXFERT

ORDER

A t\rmuﬁE_-: G

Court No. 1

Applicantis)

Respondent(s)

CONTENT
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Ithis Tribuna! to prevent and remedy pollution of nver Ganga
in the light of orders of the Hon'ble Supreme Court q.plr.:d

of compliance of directions of |

1-4

.-:-'LI'T"'-

s in the States of Uttarakhand and Uttar Pradesh vide
uycrl dated 29.11.2018 and 06.08. 2&18 to

199.10.2014 and 24.01.2017.in W.P.(C) 3727/1985
ﬁ;‘;ﬂuunn of &@Cmﬂ:cu headed by fufw~

F‘urﬂ:lH' monitoring, .
Committees, vide orders d.u.tcd. 11 Ela.iﬂlg 14, Oﬂ
25.05, ﬂdl‘? rtqqi: of waste mmuntrjn
s' and directions for zero discharge o
m.aking concerned ﬂﬂiccnl

6-9

requiring pmncm uf compensation by the defaulting States
and NMCG and action against the erring officers

10-12

Issue of shifting of Chromium dump in existence since 1976
affecting ground water at Ranla, Kanpur Dehat/Rakhi
Mandi, UP.

13

Final rcports of Justice Tandon Committes for UP and
Justice Dhyani Committee for Uttarakhand and progreas
reports filed by States/NMCG in the light of order dated
22.08.2019 and report of CPCB in terms of order dated
14.05.2019 on the subject of biodiversity parks

14-22

Consideration

23-26

Vil

Future Monitoring Mechanism after submission of final
reports by the Committees constituted by the Tribunal
earlier

27
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L The issue: Review of progress of compliance of directions of this
Tribunal to prevent and remedy pollution of river Ganga in the
light of orders of the Hon'ble Supreme Court dated 29.10.2014
and 24.01.2017 in W.P.[C) 3727/1985:

1. This order may be read in continuation of order dated 22.08.2019
with regard to reviewing the progress of compliance of directions of
this Tribunal dated 10.12.2015 and 13.07.2017 on the subject of
preventing and remedying the pollution of river Ganga. The matter
was earlier being considered by the Hon'ble Supreme Court since the

Er TQ‘BE before being transferred to this 'I.':nbunal. in the year 2014

e

d 2017 e PO

- h i
Mﬂ Tribunal dealt with the pollution caused on %ﬁiﬂ of illegal
.“ discharge of untreated sewage and industrial effluents either directly
tnm-ﬁm River Ganga or its tributaries and connected ﬁs besides

iuuu of dumping.of’ sq,].id waste, bio- medical w&% ‘hazardous

¥

“llega.l anroachm:nt aﬁ the floodplains, ba:nﬁ _-_h_f steps for

1.

ation anigmund water, reuse of treated ?ﬂtgg restoration of

wute"pl.nnm: waste, rﬁ‘ﬁﬂk and other waste, illegal sami mining,

water @mn and mafintenm oFe-fow. %

o p—

3. The matter wai%éalt with by ﬂrdé%ﬂsiﬁding the area covered by the
River Ganga into different phases and segments. Order dated
10.12.2015 dealt with Phase-I — Segment-A: Gaumukh to Haridwar,
Order dated 13.07.2017 dealt with Phase-I - Segment B: Haridwar
to Kanpur. Further order dated 06.08.2018 deals with Phase-IL

Kanpur to Uttar Pradesh Border, Phase-lII: UP Border to Jharkhand

s

' M.C. Mehta vs. Union of India & Ors. Writ Petition (Civil) No. 3727/ 1985 order dated 29 AL L

{2015) 12 SCC 764 and 24.01.2017 R
r
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Border (via Bihar), and Phase-IV: Jharkhand Border to Bay of

Bengal (West Bengal).

&, As already noted, the proceedings have been pending since 1985.
Various orders have been passed by the Hon'ble Supreme Court on
the subject before transfer of proceedings to this Tribunal and
thereafter by this Tribunal. The result of monitoring for 34 years has
not been encouraging. Government of India took initiatives by way
Ganga Action Plans [ & II and thereafter by way of Namami Gange.

The W&:ss so far has been far from 5aﬁsﬁ_,m?. as noted in earlier

ﬂi
=

the States of Uttarakhan and and Uttar Pradesh vide orders dated
29.11.2018 and 06.08. 2018 to oversee execution of Actiun Plans
I.n ﬂll light of stipulated timelines: . .

-l_

*ﬁunlﬂtuuun of Monitoring Committees headed by former Judges

Wh.iﬁ considering the ‘progress of compliance of erders. of this
-mqul vide or&er«dg.w:l {0.07.2018 with-regard fo. Phase-1
1 and order dﬁt:d 27.07.2018 ﬂrifh rcg#ﬂ tn Phase-1 -
Bﬂcnt—i. the CPCH?SFCB& were r;qmr:d to qﬁaplay the result of
%r samples at various locations and aﬂ@nﬂt thne place within
mm hm whether water wwﬁ,{. or nﬁ"ﬁt for consumption or
for bathing. A ﬁ!umtunng Cnmnﬂﬁet was constituted headed by a
former Judge of the Uttarakhand High Court for Phase-1 Segment-A
and Allahabad High Court for Phase-I Segment-B vide orders dated
29.11.2018 and 06.08.2018 respectively to take stock of the actions
taken with clear measurable indicators of progress and success and

to oversee the action plans. The actions were required to cover

interception and diversion of drains carrying sewage to STPs, laying
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of sewerage network, utilization of treated sewage, compliance of
norms by industries in the catchment areas, ground water regulation,
flood plain regulation, rain water harvesting systems, good irrigation
practices and filing list of industries which have the potential for
pollution and creation of bio-diversity parks. Vide order dated
20.11.2018, the Tribunal reviewed the progress in S8egments A and B
of Phase-I on STPs, CETPs and tapping of drains with reference to
the laid down timelines and also compliance of MSW Rules, setting
up of igesters, sewerage network, impsg*,rtment in water quality,
rzﬁ:-‘d ground water extraction, :-ﬂﬂ;ﬁ ubhc involvement,
| Gﬂ'&ﬁzﬂl waste processing facility nlnaeuﬁ: thc source of

Tribunal also observed that there was need to pr:pa;c a mndl.':l DFR

neration of waste, protection of floodplains and M@:ﬂnmg The

nnd-ﬂandard terms and conditions for tenders" m save ﬂm«and cost.

Fur@gr directions for public -awareness programmes in the light of

observations of the Hﬁﬂ’hgl,;-s'uérelmc Court were also issued.

mu!mm,r monitoring, in the light of reports of the Monitoring

'Committees, vide orders dated 11.03.2019, 14.05.2019 and
29.05.2019. Issue of waste management in 97 ‘Ganga Towns' and
directions for zero discharge of pollutants in Ganga, making
concerned officers accountable to hc muultuud by the Chief
Secretaries’ of the concerned States:|

,_,.,4
6, Again, on 11.03.2019, deficient working of CETPs at Jajmau, Banthar
and Unnao was considered and directions were issued to consider

closure of non-compliant units to improve the water quality.

( Vide order dated 14.05.2019, this Tribunal considered the report

from Justice U.C. Dhyani with regard to Segment-A of Phase-I dated
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STPs. The Tribunal directed remedial action including recovery of
environmental compensation in view of repeated failures to comply
with the directions by the Hon'ble Supreme Court and this Tribunal
for the last 34 years. NMCG was to ensure compliance with regard to
prevention and removal of encroachments, maintenance of e-flow,
afforestation and setting up of bio-diversity parks, ground water
regulation, sand mining regulation, stopping any camping on the
banks of river Ganga or its tributaries. With regard to Segment-B of

Phase- er noting that the industries were dmcha.rgmg untreated

ﬁ:ﬂh in river Ganga, the Tribunal d.trncte?:}l tﬂnam of all activities

e members of the dysfunctional CET':Pa ; th: CETPs are

Vmplmm It was further directed that only treatedl%tu may be

discharged into the River Ganga and its tributaries. Further direction
wan-tia: coercive measures be taken against officers of UPPCB and
mmqg colluding in p:rmﬂﬁng continued operations. of . pn]luting

.'.—|

Mﬁ‘&'ﬂ Direction wtq-ﬂua given for mmtdiatmn uf“wehmmlum

wumpsﬁrmm Dehat, ﬁmnpu: and Rel Mandt:;n gi:tar Pradesh

B,

ﬂennurﬁi&nf prupﬁre ﬂuw from the Narora Eamg:

ot i
w@m to Phase-II .t.u IV, NMCG, mﬁﬁg,_pdinaﬁan with State
Gm:ﬁt;’%ﬂtmmkhand, Eiﬁé?l:markhmd. West Bengal and
Uttar Pradesh, was to file Action Plans with firm timelines on the
subjects of interception and diversion of drains, utilization of treated
sewage, compliances by industries in the catchment area, ground
water regulation, flood plain regulation, rain water harvesting and
good irrigation practices for water conservation in the light of order of

this Tribunal dated 13.07.2017, NMCG was to give information about
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status of projects planned and executed between Kanpur to Ganga
Sagar. Status of water quality in Uttarakhand, Bihar, Jharkhand,
West Bengal and Uttar Pradesh was to be displayed on their
respective websites. CPCB was also to indicate such status on its
website. Flood plains were to be demarcated, encroachments
removed, bio-diversity parks set up, afforestation works undertaken,
guidelines for bio-diversity parks prepared by the CPCB and the

MoEF&CC, flood plains were to be handed over to the State Forest

Dep?nta. .;\E}l
r dated 29.05.2019, it was directed poliution be
menitored directly by the Chief Secretaries in view of s ' monitoring
ving already been directed in respect of 351 mlluﬁr stretches
in derent States by the Chief Stcremﬂ_e.s i "*-.:i, ] e dated
16, ﬂmmg in O.A. No. B06/20187 dealing with solid waste

mecnt and ﬁrders in Q.A. No. 673/2018 d:nﬁnw polluted
&otr:hca No maﬁcuﬂn zone dmtan.pe on ﬂtg-i pJ]yns was to
mmhmd. from the ﬁ'ﬁmﬂm Line [HFL| in ﬁut 25 years

d plﬂ.fmf were to be ldemﬂh!d on rﬁg‘ﬁ and latitude.

{d
e control of areas

porisibility for plantations and a ra
beyond HFL to be handodm:m the Forest Departments.
UPSPCB was directed to prohibit industrial polluting activities and to
revise compensation regime so as to recover the actual cost of
restoration. State of UP was to provide funds for remediation of
Chromium dumps. E-flow was to be maintained as earlier directed in

order dated 29.11.2018. Encroachments were to be removed. Tapping

.
i |'1-. ' 1r.\
o N

! Compliance of Municipal Solid Waste Management Rules, 2016
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of remaining drains and prevention of pollution was to be
expeditiously ensured. After noting the status of progress on sewage
infrastructure projects in the Ganga Basin, the Chief Secretaries of
Bihar, Jharkhand and West Bengal were directed to effectively
monitor the progress. Timelines were directed to be reviewed and
prepared. NMCG was to undertake progress on reduction of pollution
load and improvement of water quality. Further road map, including

identification of accountable persons and taking actions for the

lapses to be prepared. .
" 4 W

v, ﬁnnitnr{ng by the Tribunal on last date of hearing i.e.

22.08.2019, fixing strict timelines with consequence of requiring
payment of compensation by the defaulting States and NMCG
action against the erring officers: e Wl

e

‘D. Status of compliance was further considered vide order dated

22,@2!319 with reference to following specific issues: i
> )

“ Cg Prevention uf d:[schﬂ:gc of untreated mdu%tc and
sewage in’ ver.Ganga and its tributaries; including

,1 ' ' ﬁ? tapping of s and bio-remediation, as applicable;
e A R &

i e L e
H" 4 lnutaﬂauonﬁtm CETPs, and makingﬂgting CETPs
+ onal (including at Jajmau, thar and Unnao)
- ﬁnhance the capacities, so mszd:lnd monitoring
! f‘lt- of the standards before d:schn;c of water into Ganga
‘l&'._':: River; 3
3
fif) [munn of Continuous Emission Monitoring System

(CEMS) at appropriate locations and Online Monitoring
System (OMS);

ivj Usage of treated waste water, of sludge manure and
setting up of bio-digesters and septage management;

v) Preventing dumping of waste and scientific waste
management including bio-medical wastes, plastic
wastes and decentralizing waste processing, including
waste generated from hotels, ashrams, etc,;



15. Learned ASG appearing for the State g%khmd has

vi)

vii]

viii)

—3Fe-

Floodplains identification and zone demarcation with
restrictions against any development/ construction
fencroachment;

Maintenance of E-flow as notified by Ministry of water
Resources including releasing water by Hydel projects
and barrages; and

Other directions including displaying water quality data
in public domain and at prominent places, development
of bio-diversity parks, prohibition of river bed mining,
remediation of chromium dumpsites in Uttar Pradesh,
collection of compensation from violators and
involvement of society including religious, charitable,
social and educational institutions for preventing and
remedying pollution of River Ganga.

Wmal considered the progress State-wise as fﬂilnws

indicated progress on the subjects of of treated
water, action against polluting mdusmes mrryhance cy"
norms by hydmpnumr projects, water gu ring,

flow, plantation in bio-diversity parks, w against
violators and erring officers and -contractors and bio-
remediation of sewage. In short, the infi on furnished
shows that'dut of 18 projects for setting up 9 have
been i and the remaining wil be wred upto
February 2020, Wﬂfer quality upto-Rishikesh was ‘A’ class

© . and downstregm Rishikesh was ‘B’ class, which s fit for
putdoor bathi per the ‘Designated @es Criteria'i.

Hydropower projects have to maintain &flaw of 15% of the
average lean season flow. Closure ‘order was passed
against 32 non-compliant ind s. Shew cause notice

' was issued to 166 units from Ap WJuly 2019. Four hotels

ound discharging out of which two hotels

sed and the remaining two hotels were found to be

ing later. Action was also taken for non-compliance of

the Bio-Medical Waste Management Rules, 2016,
Compensation was collected from the plastic users/violators
and for illegal mining. Rafting camps have been removed,
Bio-remediation started wherever required. The State
Government along with NHAI will consider preparation or
revision of Master Plan for Haridwar - Rishikesh
designating ‘no motor’ zones in some greas, ‘only electric
vehicles' in some areas, widening of roads, green belts and

beautification, Information Education Cammumcnnon {] ===
activities by including religious, charitable, soc "ﬁ A ad *“
.

educational institutions, plantation in bio-diversi

" https: / / cpeb.nie.in /water-quality-criterin-2 Ir’ ( M=
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along river Ganga and its tributaries, including on the
encroached land fafter rermoving such encroachments),

16. During the interaction, we have considered the remedial
measures for expediting execution of the orders of this
Tribunal having regard to long delay caused and
importance of preventing and remedying the pollution of
River Ganga. Since it has been stated that many
industries were found operating without consent to operate
under the provisions of the Water (Prevention and Control
of Pollution) Act, 1974 and the Air (Prevention and Control
of Pollution) Act, 1981, action in accordance with the
provision of law may be undertaken within three months
after identifying such units. As already observed by this
Tribunal including in the order dated 14.05.2019 that River
Ganga being National River with distinct significance for
the country, even a drop of pollution therein s a matter of
concern. All the authorities have to be stringent and depict
zero tolerance to the poliution of r‘*ﬁanga, Wherever
STPs are not operating, immediate -bioremediation and/or

phyto-remediation may be undertaken if. ible. To avoid
procedural delay of tender processes, etc. Specifications
and norms for undertaking such mdvmet@e specified
in consultation with the CPCB as was er directed in
our order dated 29.11.2018. Performance g tees may
be required to be furnished for ensuring tmely

performance. It needs to be ensured that se 19 up of STPs
and sewerage network to be completed and carried out so
as to avoid any idle capacities ber.ng ma!q@ Performance
guarantees may betaken for preventing su.chmlts

17. Wherever-the %rk has not commented, it ary that
.~ no untreated Sewage is discharged into ;;g:r Ganga.
ﬂnrrmedm[iﬂh and/gr phymmwdmnorll ‘or any other
remediation measures may start as an interim measure
posttively from 01.11.201 9, failing which. the State may be

liable to pay mmpen.ﬂtmn of Rs, 5 per month per
drain to be deposited with rhe This however, is not

ken as an e installation of STPs,
For of the work  Chief Secremry must identify the

officers responsible :ma‘ assign specific responsibilities.
Wherever there are viplations, adverse entries in the ACRs
must be made in respect of such identified officers. For
delay in setting up of STPs and sewerage network beyond
prescribed timelines, State may be liable to pay Rs. 10
Lakhs per month per STP and its network. It will be open to
the State to recover the said amount from the erring
officers/ contractors.

18. W:th mgard to works under mnsmmrwn after 01. ﬂ? 2{]2{}
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tributaries and Rs. 10 lakhs per month to CPCB per
incomplete STP and its sewerage network will apply.
Further with regard to the sectors where STP and sewerage
network weorks have not yet started, the State has to pay
an Environmental Compensation of Rs. 10 lakhs per month
after 31.12.2020. The NMCG will also be equally liable for
its failure to the extent of 50% of the amount to be paid. Till
such compliance, bioremediation or any other appropriate
interim measure may start from 01.11.2019.

19, There is need to evolve a tourism policy for permitting hotels,
vehicles or other such activities consistent with the carrying
capacity to avoid pollution of River Ganga. There is also
need for proper planning in all the areas adjacent to the
River Ganga to regulate traffic and orderly movement,
avoiding vehicular pollution md having ‘vehicle free’ or
only non-polluting vehicles, secigntific disposal of solid

ﬂ‘ waste dumps consistent with the orders of this Tribunal
dated 17.07.2019 in 0.A. No. 519:’3519?

0. Learned Amicus pointed out that at ﬁ:h there was
pollution of sewers and resultantly bacte iophage actiity
of River Ganges which gives it inherent, abili ;
harmful bacteria is decreasing which is not'good in terms

l l af maintaining water quality of the River Gang;l. There ts

need to issue guidelines by the MoEF&CC far setting up of
bmdm:[y parks for handing over -i'ﬁ' ns of the
rivers in the country to the Forest Department, for the
purpose, within four months in terms of Para 21.
Guidelines for igg.um compensation for. ,gﬂ.igqhmge of

_.. Ii ll_‘.'-f FJ

-

. untreated /effluents into the river in terms of Para
‘. 13 of theorderdated 14.05.2019 also needs to be devised.
/

5 <z

“ - We do nutm it necessd!y to gm"flﬂir point-iise

ms in the present order in view of pre-existing

- directions on each aof the points. The f Uttarakhand
may take action under each hea&’p.cm

22. The State of UP.is yet to provide the cost of removing the
Chromium dumps in terms of Para 5 of the order dated
29.05.2019. It is reported that out of 86 drains to be
tapped, only 33 have been wholly or partially tapped, 59
remain to be tapped. For 23 drains, werk s yet to
commence, It is stated that the land for tapping of two
drains was not available. Needless to say that where the
land is not available, the State Government can take steps
for its acquisition or purchase. Directions with regard to
State of Uttarakhand in paras 16, 17 and 18 will

—
—— T

* News jtem published in "The Times of India” Authored by Jasjeev Gandhiok & Fg;& F;,hg:r" WQ‘
Titled “Below mountains of trash lie poison lakes” // \ "~‘—'-~-._\:‘ti.h,~M
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apply to the State of Uttar Pradesh also with regard
to the timelines and compensation.

It was stated that though the tanneries were closed for
violating the norms of discharge, the dues have not been
collected from the members of the CETPs and the industries
are clandestinely operating as shoun from the data of
water samples which contained high Chromium

Chromium dump has been stored since 1976 which is
required to be shifted to TSDF. The State of Uttar Pradesh
may undertake health survey of the area and ensure
shifting of the Chromium dumps within three months failing
which it would be liable to pay environmental
compensation of Rs. 10 lakhs per month to CPCB besides
furnishing performance guarantee of Rs. 1 Crore to CPCE.

. Let the remedial measures be taken by the SPCE for

effective monitoring by mstﬂﬂmg CCTV cameras or
undertaking surveillance in any mther with the help
of local police,

. As observed in the case of Urtamkhand’% we do not

consider it necessary to consider point-wise progress in the
present order in view of pre-existing directions gn each of
the points, The State of Uttar Pradesh "ﬁ'ﬂ .ttlke action
under each head, accordingly.

State of Bihar

*:z? With repard (@ Phased to IV, it is pam.:ed out that o

specific timelines have been laid. down in the order dated
13.07.2017, Needless to say Htm if no specific timelines
have beent laid down, the mmph;ance hﬂg io be ensured
within reasonable time, A period of twe years has gone by
which can be treated as a ren.samble time. Even if further
allowance is to be made with' d to works under

ction, after 01072020, & n for payment of
%nm! compensation of Rs. 10 lakhs per month to
CPCB for discharging untreated sewage in any drain
connected to river Ganga or its tributaries and Rs. 10 lakhs
per month to CPCB per incomplete STP and its sewerage
network will apply with regard to States of Uttar Pradesh,
Jharkhand, Bihar and West Bengal folling in Phase II to
IV. Further with regard to the sectors where STP and
sewerage network works have not yet started, the States of
UP, Jharkhand, Bihar and West Bengal have to pay an
Environmental Compensation of Rs 10 lakhs per month
after 31.12.2020. The NMCG will also be egually liable for
its failure to the extent of 50% of the amount to be paid. Till
such compliance, bioremediation or any other appropriate
interim measure may start from 01.11.2019. Directions for

11
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compensation for default in this regard will be on the same
pattern as in the case of Uttarakhand and Uttar Pradesh
as above.

28, As observed above, we do not consider it necessary to
consider point-wise progress in the present order in view of
pre-existing directions on each of the points. The States of
Uttar Pradesh, Bihar, Jharkhand and West Bengal may
take action under each head for Phases-Il, I and [V
accordingly.

29. As noted on an earlier order® in a study in respect of 97
Ganga towns, the sanitation status was found to be as
follows:

“19 touns had municipal solid waste (MSW] plant
within the town; 47 towns had adequate litterbins
around the ghat area; 41 *%ns had anti-littering
messages,/ hoardings placed mnn.dg@_.e ghat area; 72
towns had old & legacy dumpsites %queﬂ as garbage
vulnerable points (GVPs) in the vieinity of the ghats; 66
towns had at least one nullah draining into

touwns had sweeping & cleaning arrangeme
ghat area; 33 touns had solid

least one of the ghats of the town. Flufhermtha report
“ mentions ‘The output of the s y offers a

comprehensive report on cleanliness to aid the
Government take action on the Eantrﬁed gaps It also
helps in understanding the best _tﬂgmgs being
unp!ermzmﬂ inevarious rowns and ghcﬂ‘n q.rgi support

kﬁugs of knowledge . among “the various
smkﬂhufd helping them to Q!ndﬂuﬂ anq. tailor best
actions amﬂmg to the my 'sreq

.‘ﬂhg uuncm-ned Chief Secretaries %sure that the
ahuideﬁcmnmes mﬂd&fﬂ!ssed

30. The two Mnnunnn.g Com Elgmantul Phase-
. Phase-I may mit their final reports
by 31.10.2019. Thereafter the Chief Secretaries of States
of Uttarakhand, Uttar Pradesh, Bihar, Jharkhand and
West Bengal Director General, Namami Gange and
Secretary, Water Resources, Jal Shakti, Government of
India may personally monitor the progress and report
compliance to the Tribunal in terms of progress at every
quarter in a tabular form as follows:

* Order dated 11.03.2019 at para 15
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Sr. | Targets to  be Targets Targets  not Action taken or
No. | achieved as pcr achieved and | achieved and | suggested Jor
orders B |iihe renmene i | tha:  revtéed | nistntise of
10.13.3015, delay in | timelines timelines or non-
13.07.2017 and compliance proposed® achieving
22.08.2019 the targets
timelines

*subject to payment of compensation as mentioned above

31, Let a further quarterly progress report be filed by the
Chief Secretaries of Uttarakhand, UP, Bihar, Jharkhand,
West Bengal, with an advance copy to Secretary, Water
Resources, Jal Shakti, Govemment Df Indin by
30.11.2019 by e-mail at judicial-ngtiagay. . The Director

General, Namami Gange may file a mnsahdated repcn

d before the nest date by e-mail af‘ﬁrru{ nggiiagge. i,

‘ Thus, it was made clear that no untreated sewage was to be

discharged into the river and interim remediation measures were to

u positiyely start from 01.11.2019 failing which the defaulting States

were to pay compensation of Rs. 5 lakhs per month per drain, The
Chie.f“;Sccremrics were tn-:ﬁdenti@_ the officers t:apon:l:l\ﬁﬁ“ﬁfor delay
Jﬂd aﬂm&r entries were t{} be recorded in their ACRs, Fﬂr delay in

andy sewerage n&wnrlt beyond timeline ni‘ @&n& 2019 for

in; works and 31.12.2020 for works which M ot yet started,
col unn is p&:,rahlc {@ Rs. 10 lakh per rmﬂ'l per STP which can
be recovered from the erring officers/contractors. NMCG is liable to
pay 50% of the amount.

V. Issue of shifting of Chromium dump in existence since 1976
affecting ground water at Rania, Kanpur Dehat/Rakhi Mandi, UP:

The Tribunal in its order dated 22.08.2018 also fixed the timeline for

13.
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month, besides performance guarantee of Rs. 1 crore. Thereafter, on
receipt of a report from Justice Tandon Committee, the Tribunal vide
orders dated 27.09.2019 and 15,11.2019 in O.A. No. 985-6/2019
issued directions on the subject. The said matter is now being
separately dealt with and is fixed for hearing on 07.02.2020.

vi. Final reports of Justice Tandon Committee for UP and Justice
Dhyani Committee for Uttarakhand and progress reports filed by
States/NMCG in the light of order dated 22.08.2019 and report

of CPCB in terms of order dated 14.05.2019 on the subject of
biodiversity parks:

14. dingly, ‘final' reports have been filed by. the Monitoring

‘Committees, Quarterly progress reports have been filed by the States

adoe

v Uttarakhand, Uttar Pradesh, Bihar, Jharkhand and West Bengal

I and a consolidated report by the NMCG, CPCB has also filed its

interifn report on the subject of biodiversity parks in terms of order

“ dated 14.05.2019.

S. \We first refer to the final report furnished by Justice Dhyani

‘mrmttc:. The report gives. the status of construction of STPs,

.@Jﬂ. of operation, management and perform of STPs and
5 f‘%f upgradation of 7 STPs not ipgcﬁng the prescribed
pamm:teraimm detains mmﬁect of p;'inﬁt_v towns have also
been given. The report further gives status of compliance by
industries. Compliance status by hotels, ashrams, dharamshalas,
compliance status in respect of flood plains, mining on river beds,
biomedical waste, municipal solid waste, compliance of directions for

recovery of compensation. The summary and recommendations of the

report given in chapters 11 and 12 are as follows:
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“Chapter 11
SUMMARY OF MONITORING COMMITTEE OBSERVATION

The years' work of the Committee in verification of compliance
to Hon'ble NGT Order on OA No 200/2014 is summarized as
wnder:

I Management of Drains polluting the river and its tributaries:
Efforts have been made to intercept and divert the wdentified
drains and work on 111 out of 136 identified drains have been
completed. The intercepted waste water couldn’t be completely
treated as many of the STPs are as yet under construction. As
auch an estimated 100 MLD of waste water still remains

ated including the waste water from the Jagreetpur and
ar Ghat STP that have less r:ap_ms uf now. Once the

s’ at Haridwar and Rishikesh are commisgioned, near 98%
terception, diversion and treatment will be aghieved.

The alternative methods of waste water [re enit must be
closely evaluated for their safety and effectiveness. Use of every
such methodology must be monitored by @t™ least one

Professional Institute and also by CPCB mnndmnrlfy absence
of a stundardized protocol, these steps are es pratect
auht'u: safety and ﬂisa pubhc money. = -

e

Ju;tdmg up of sewuge_ treatment mﬁuszrur% tate of

b
b

JUttrakhand is working upon 18 number-of ST ve been
mpleted. The g STPs are targeted to lete and

mence operation as per the schedule.submitted. Committee
the following) reservations l}li""rﬂsi’% the STF

! f{,u re. - .J -

‘ e srps of efegqm nn the upper
< af 1;‘?:)41““ ot N opera mcess used to

‘_

the contract itself is a serious n. The project has

d and then the details are submitted

for vett IIT/ Delhi. stitution has made material
changes to the design and added _r'urther process arnd eqguipment,
Looking at the quality and condition of plant it is very clear that
the finances proposed do not provide for these changes. Basically
the financial bid was for a design that has itself changed
substantially. With such a major infraction, can the plant be
actually built and operated at the same cost. The situation
suggests that it can't and therefore the planis are not getting
completed and quality has suffered. The plant output water is
compliant since the input waste water is almost clean at this

stage.
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the sewnge and closer to the river continue unabated. The
sewage lines are not be able to tap sewage from these locations
and they are directly discharging inta the river. At some places
sewage s being pumped agamnst gravity and it requires
continuous electricity which is not available. Unless sewage
infrastructure and control in habitation activity are completely
coordinated the infrastructure will fail to achieve its purpose
and river at its inception will continue to get contaminated and
at a much faster pace. The areas where the problem is very
evident are Badrinath, Joshimath, Devprayag, Rudraprayag-
basically the Dhams on upper reaches.

¢ Sludge disposal and its monitoring s the blind spotin the entire
system. There is no assessment of sludge generation, testing and
scientific disposal so as to ensure that the waste recovered from
water is not added back to the environment nullifying the entire
5} It is noted that even the tender ment doesn't gite if a
ﬁs space and therefore actually %& is responsible for
dge. Some effort has now been made cep _remr:i.s and do
necessary testing of the manure made out €
ocol is necessary for sludge manageme it as |
No solution is applied for remote hamlets so far
may not loak very severe in numbers but it is poligting the clear
stream emanating from the mountains -
Septage management seems to have gained attention. fnhcy am:i
uidelines have been issued. Continued and suStan
required for the same which includes- efficient mech:
FIecmnf transport,| t Echm!egy inputs for remediation at STPs’,
*_.'r_'gmedlatwn where,STP h- tao far and a sgsff:m a%mg and

nitoring the' acttuugé
ﬂf Project  Planning and
de Sy an aumau{ﬁl‘d agepcy U

weion  Is
at hands-

by ﬂnﬁhﬂr Ayen@r (UK Pey Jal Nigam] whigh wasn't nrruaﬁy a

art of making, the DPR and ilds no responsibil

hewender is fuuhmkdby ‘this agenc its own. The bidder is

!ere!y respoﬂmbfe for its bwi and %ﬁmd to make its owrn
€5 :__,, ftf document is ahnrcd;

design. Tfmdmng Agency :zmrds work to the lowest bm‘de

After the work is awarded, the bidder is suppusad to get its
design vetted by technical institute. Now the design is changed
by the Institute for various reasons. The financial costing done by
the bidder is changed and the work is still to be executed in the
same money, The financing is by NMCG that appoints a third
outsourced agency for project monitoring se the critical
responsibility shifts to another external party. The project is
monitored by State Government as well but responsibility
actually rests with an external agency pad for the purpose.
Basically, the mother of the project- DPR ands over the

> 7 16
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one is responsible and all contribute to project cost, delay and
confuson.

Much worse is that the Project aim is itself fractured-making STP
or a pipeline, or house to house connection; it's not addressing a
solution-Treat all waste water in a XYZ town,

Industrial Effluent and CETP! The Industrial establishment in
the state fall into two major eategories in terms of geographical
location- eg. Industrial Clusters such as SIDCUL, Pant Nagar,
and standalone industries spread all over the state- eq. Sugar
and Distillery in Laksar, India Glycol and Nandi Paper Mills in
Kashipur.
The industrial clusters have a possibility of CETP. The three
industrial clusters have CETP however the exercise of
connecting industries to CETP need deliberate and serious
by UEPPCB and also support by | Government. More

ommitiee notices serious gap in viable Mﬂg. technical

ds to be done in this regard, Then ere is linked and
4 more serious issue of financing and operating the CETPs.

&

¥

W
"

skills of operating agency and effective nfamtm;.ing af the
CETP operations. As a result the systems eit to meet
the desired results or there is a tendency to avold operating it
or both. Department of Industries that creates the
infrastructure takes no responsibility for mnmm@m& j_pi!utiun

«and has so far not been seriously enlisted as a stakeholder.

B
"_T_Iu standalone large industries operate under r!g mgnitoring

of UEPPCB jin_terms of environment conmﬂnnm The
organization has ‘*'mﬂher developed suﬂ'mianf in house
cugab:my nor ereated a mechanism for effective outsourcing.
It ig still to start_using technology seriously to aid in its
mrk#zg With ﬂ'fe weak champion for the cause of
emrimnmmt, the industries are free to "-"1'!?‘1‘ for énvironment
e extent that they can or wish -ﬂ: has limited
ention and in most cases it am- its de;.}endem:e on
BuwThe situation is_ cive to effective
ce and Committee :d its impact in every visit.
HUL at Ha idwar and Venkateshwar Textiles at Kashipur are
good corporate citizéns and have taken effective measures for
water utilization and waste water treatment. In contrast,
Sugar Mills and Paper Mills and India Glycol needed
monitoring which was (nadequate resulting in unchecked
environment pollution.
The online monitoring of ETP outlet needs further strengthening
in many critical areas including- calibration of the equipment
and its temper proofing, real-time data analysis and automatic
triggers back to industry, consistency in use of data for
prosecution, standardizing best ETP plrmt and processes,
industry-wise, based on performa k the data
with the catchment drain/ water bo q\hauld be
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to ensure fidelity of the data and use it efficiently to secure no
pollution by industries. Otheruase mones spent on creating the
infrastructure is not sufficiently utilised.

tv  Flood plain demarcation, protection and utilization plan is still
a work in progress. The encroachment close to the river and
even the dry river bed in lean season continues unabdted.
River Chandrabhaga (s cited just as an example and the same
situation 15 happening in others as well, There has to be a
serious political and administrative will to stop it entirely. Less
than that all the plans for protecting river will fall short. The
action taken gt Maya Kund should become the rule so as to
protect the flood plains.

¥ E-FLOW has become a very well-known concept and there is
an effort to implement the regime. There are reservations and
issues raised by existing Hydel Plants and the same need to

dressad appropriately so that E%ime is adhered to.

it has made o
15 AUNITENESES
blatant as

Scmd Mining on river beds: State Governmg
licy under which licenses are grantedyd

about the penalty for illeqal mining and 1%
before, The continued interventions have achie
af making the sund miners and the officers

part of word

illegal’ into all players in this domain. Th:ﬁ, positive
qgof.'ta*l?l!t:i;:u"ﬂer‘:t that has helped to minimize jllegal's ining af

a commercial and meechanized scale. y - >

Iz _ﬁmmedtca! Was.tr’}d' nagement Regulatigns have
wisible impact on larger h 0
g appeared in the hﬁt one ye

licity and t
the colored bins

six months.
source are yet to |
the;rphg,t!mds

jnmen

ng of desired

CEWTF ‘design, . operation
is yet to happen. More attention is required in this
mi@mt post segregat el ection the biomedical
te is ally safely dispesed of The current competition of
‘as cheap as possible’ is fmhng the requirement of deswed
guality’. We have yet to come across a well design and
operating facility so far. The management of liquid waste from
HCF is yet to start. In fact even the state level agencies lack
the knowledge of its requirement including legal provisions.
Committee has started the process of creating awareness.
Capacity building followed by its implementation and
monitoring are the next steps to be taken by Sta
Agencies.

Ix.  Basically the stat has still to complete its
the regulatory requirement on the issue.
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X Mumicpal solid waste management in Ganga Towuns is
ohserved as a huge gap and a serious situation. Stafe
Government has plans which are on table and need to be
brought on ground The faciliies seen do not inspire
confidence. Dehradun MSW Plant is the only credible plant in
the state. The problem af current waste together with legacy
waste 13 assunming alarming proportions. The Ban on Plastics
is not apprecated as effective with plastic seen almost
everywhere and m all dumps. The dumping of mixed waste
close to the river and the slopes leading to the river hasn't been
stopped despite all judicial pronouncements. State Government
expresses its limitation in finding a space for its disposal
However, we also see an equal gap in use of technology for its
disposal. The seriousness of the problem s compounded by the
fact that it is impossible to check its growth with the growing
cities, population and commercial development. While space is

nstraint for Government, garbage continues to find s own
ﬂ;-it 15 accumulating at will and everjwhere.

wareness of the issue-saving the rivers,
very much evident and ouverall Committe
satisfaction that the issue of water poﬂulmn is
in Schools, Colleges, media and the public as;
stakeholders. There has been efforts by '

. creating awareness and also a number of pri
arge Industnes have a fair perception thaty

e netes  with
htghizghzcd

saw \shall be
lemented and it (s in their best interest to take re

P!I.‘Eps and be responsibie for enmmnmenf The same is yet to

“percolate to smq!h!r and wnorganized 5f.-Ement ¥Yet there ts no

(:nymg the facts that the ald habit of cutting corners calls for

neerted and n-less application of law. ™ he message

! environment sdfety is precursor to live i ustry must get

d longer to m ir a habit, & w
—» “I‘ ".! -

‘ Gove t sy&fem 1= wﬂrkmg on some fro ﬁs needs to co-
wclinet \Ir# efforts that is. tﬂd‘e!y over multiple
rtments making q:pmunmb:hry difficult to recognize. The

ired system of DPR and tenderigogupled with Ll concept

ding the pm_:ertMan further diluting the
account =

L

xi.  Maintaining Biodiversity is an important measure and needs
more actual support. While Forest Department has been
assigned the responsibility, @t has to be supported wnth
finances and large scale, impactful projects must be executed
in a time bound manner.

Chapter 12
RECOMMENDATIONS OF MONITORING

I The Project Planning has to impro
execution and the final oulco

15
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responsibiity. All elements must fall in place simultaneously to
achieve the final result- eg. treat all waste water discharge from
say ABC town. Current state of separate DPR for each element at
different times fracture the very definition of project and despite
the lowest cost tender’ all monies put together and the failure to
achieve results in nme prove far more expensive. The Project
must include the non-negotiable guality as the start point and
poor quality must face stringent measures for the concerned
officers mandatorily. One entity must carry the baton till finishing
line, Simplify' 1s the only solution.

Water Footprint Planning must come under one umbrella even tn
the States. The use and treatment of water has to be planned
against its availability, all sources combined. Water s an
essential resource that can't be compartmentalized if urban
centers have to become sustainable. The upstream of one tawn
ﬁc downstream of another and r%m. the upper towm's
-doings are paid by the lower town and its people.
rs are sacred in Indian culture and same hus to he
shown by actually respecting its purity. It's_surpris
religious institutions- Temples, Ashrams and D,
polluting the rivers. The same entities must be mabd;zed to
rectify the situations themselves and also .'F"" the
ssage amongst devotees who throng te rivers for re

drapruyag, Jo&hlq,at and Uttarkashi- in fe

€s spea ‘of their management. [t's
te the s d feach river without erg through
mngested lanes. The all-weather chﬂ road will
IHEHEGIE this flow rther un olled retalization
af rhein; Ces. ﬂ‘ State Gm:ermqenr does uw in advance,
rewrwfﬂqy sa‘y ubuu&mﬁcu net likely to
rialize, g

Iv. W%uf environmental responsib
clearly to Industries. In faet Industry Department should be

¥

the one holding this responsibility. As of now they are promoting
industry without'any aceountability for environment and have no
co-ordination with other stakeholders-Central Ground Water
Authority, Urban Local Bodies, Water and Waste Water
Departments. Environment protection must be non-negotiable for
industrial growth and even urban growth. Water recovery,
recycle and reuse must be planned simultaneous with planning
an Industrial Estate.

E-Flow must get maintained. Simultaneousl
plan to capture excess water when it beco



_ 283 -

a country where flood and draught occur with equal frequency
and in the same geographical location.

V. State Government in Uttrakhand bears significant responstbility
of carrying clean water and delivering the same at its border.
This ts the river that nurtures the entire Gangetic plain.
Therefore, waste water treatment must be of highest quality in
the state. Any compromise will cost the other states dearly and
there s no financial saving likely at the end Hon'ble NGT has
insisted on the highest parameters for its treatment Plants and
there can be no concessiwan or deviation possible, In this light, the
meticulous functioning of UK Pey Jal Nigam and UEPPCH is
absolutely essential. Both organizations require high caliber
professionals, continuous fraining and use of best technologies to
ensure consistent performance. A lot needs to be done on this

; ? online monitoring infrastructure i
ted supra it needs to be udgraded an

rpose of achieving enuvironment protectio

its infancy. As
utilised for the

. Maintaining the ecological balance in this area is a ential to
protect  the water sources. Blodiversity aspect.
. Interventions in this regard must be concentrate ar:tfut and

visible, Current strategy of patchy and scatterg
F a serious re-look. The number of plants see

the impact is visible only in Raswavad t Aere
1 ' concentrated effort; and original flora and' fauna haye been

ived. Similar t_'ﬂ'ort,.?m a large scale and with nt of

population s y required. Thisus a st oiwn for

KO movement it will not be a difficult task fo have the
ities involvediin such projects. |~ &

CHWM prwﬁ enterprmes and the e

entrepreneurs would
smf!! rt in mnnuw the bus th

o

fee that HCFs' are prepwed o o entrepreneur is

right technolog fnuvestment in this segment.

It's a n t sector where Sfate Government and Central

Agericies need to think through a wability framework. The

current ones are facing fines dnd closures but riew ones are not

emerging. It is a worrisome situation. Given the performance of

government in STP and related segments, one would not wish it

to become Government venture. Al the same, it's a business that
has to be rightly nurtured at this stage.

X MSW has been a mounting problem and everyone agree

towards the same system of DPR, Te
responsibility. Government must have a clear gh
own that technical competence to make the
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right project of managing unsegregated waste’. We have to
first make the right ‘Problem Statement-"Manage the
unsegregated municipal waste of ABC city in 2 hectares of
land with minimum landfill to be accommodated in that land
itself for say 15 years™. The plan that we have seen so far,
begins with segregated waste and ends with land requirement
with no indication on how we derived it and what is the final
target. If an Agency-nationally or globally, has the proven
solution that can be executed, it may be brought in with a
system for cost control instead of financial bidding. A credible
entity is unlikely to give @ finaneial bid in the current
experimental status. A few such plants will provide the actual
costs, expenenced manpower, test and adaptation af
technology and market will see a better and competitive
response. As of now small momes are spent and more land 15
lost under the heap of garbage, not to mention its impact on
nment and health of people. [It's better to accept crisis
d seek all that help that we can get.” &
Tiio

1 may now refer to ‘final' Report of the Monitoring Committee for

-
State of UP dated 23.10.2019 which has been ﬁ?&%ﬁal.m.zmg

for Segment B'. The report refers to the progress ma};n:q; of waste
"‘

watu' treatment, tapping of drains, connecting of tapp&d drains to
.J

S’I‘Frmmpimnne by ﬂ‘msab«' Fnﬂuung Industries |GP[¢;,Jucuun in

se nﬁ’ymmr by the mdﬂtn:u lea.dmg to rﬂductim in Qantc water

W,

neration _and pollution load, biomedical waste tﬂﬁﬂem:m The

ttm: has g;wen the status of STPs for whi& wks have been

@mﬂ which are at ‘I:ender stage. S@lﬁ of mmp!.tance by the
existing ST% also been mentioned. X s B specifically
mentioned that §TPs at Jajmau were not operational and those not
fully operational. Reason for non-compliance by already constructed
STPs are structural defects, absence of financial assistance or not
receiving the required sewage quantity. The report also mentions

illegal order of the Principal Secretary, UP dated 08.08.2019
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has also been mentioned. The report also gives the status of major
drains. It is stated that the waste extracted from the drains has been
heaped on the sides of the drains and not transported to designated
place. Demarcation of flood plains has not been completed. E-flow
has to be ensured. Green belt plantation direction has yet to be
enforced. Mining has to be regulated. Ground water extraction is not
being properly regulated. Chromium dump at Rania and Rakhi Mandi
needs to be remediated. Primary Effluent Treatment Plants (PETPs)

need 13}»: compliant. Solid waste is not being treated. More than 1

\ % waste is lying at open in Meerut. 4 lakh MT waste is lying at
. Such waste is uncovered and lying in open and has a
~ “RECOMMENDATIONS:

The Committee may make following remm:md:man for the

‘ . purpose of prevention of pollution of River Ganga in light of the

tential of hazard. Recommendations of the Committee are:

,. um*ﬁnus reports and ebservations.

1 - STP’s, CETP’S a:ul ETP'S
u C_C;T V cameras with the provision. ql" live fee&.ﬁwugh an app
on mobile along with storage capacity g 30 days must be
“ . installed at all STPs. Access-to app may be ram:icd to the
public at large $o that they may at"fmﬂ ‘point of time as
ta whether the STP is operational OCEAMS must also
qﬁ. mrﬁﬂﬂ and linked to a. cen:ﬁ"ﬁ? server for constant

In the matter of working of STP quantification of the total
sludge generated and to whom it is sold or the manner it is
disposed of, must be recorded by the STP operator with
verifiable data on day to day basis. The record must notice
the total sludge generated, quantity of sludge sold/disposed
of, along with name of the person with address to whom
sold/ provided free of cost.

In respect of CETP an identical provision for mm!iatmn af
CCTV cameras with live feed through
be made. The sludge gen.em.‘.ed
analysed, and it must be ascert
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the same is required to be disposed of In case the sludge
contains heavy metals, it must be directed to be transported
to Hazardous Waste Disposal Plant and verifiable records
must be maintained on day to day basis by the operator,

So far as the ETP installed by the industries are concerned,
provision for installation of CCTV cameras with live feed must
be provided which can be monitored through an app on
mobile along with storage capacity of 30 days. The sludge
generated must be directed to be quantified and recorded on
day to day basis. The manner in which the sludge is
disposed of/ sold with specific details of the purchaser or the
person ta whom it is provided for disposal must specifically
be mentioned.

Quantification of sludge genem:ed at the STP, CETP and the
P and the manner in which it is disposed of/ sold would be
a gaad indicator for assessing the mmmﬂe of the plant.

‘/ The State Government may be asked ta ca : te a separate
State Cadre Service for operation and enance of STP’s
and CETP's consisting of experts hautng lq;pu.afedge of

operation and maintenance of STPs/ CETP's. .,

2. Modular STP's
“ In old city areas laying of sewer !ined}iewer.-:iﬁﬁﬁ' lines not

only requires huge amount of expenditure it also leads to
inconvenience to the-public at large for nwumhg( ctogether.

_ Further construction of big STP not only. WHWW area of
‘.fa land which is* %d‘mmuy in big town. It also raises serious

. issue with regard to discharge of dirty water when the plant
“ ' +becomes nono

I'\rf\

'\.

, nal for maintenance or er reasons.
_ The Committeg would. recommend that Sml'-l' ‘may resort to
“ modular STP's to be installed at the tail of the drains which

are already canymy saum&to the rwerm utaries.
. tion of underground lml:li'ﬁ.,,

. 2 e P
A study be undertaken u'adﬂshy wise as to what quantity of
underground water is actually required by the industry for its
manufacturing purposes. Permission for extraction of
underground water be revisited by the Central Ground Water
Authority having regard to the aforesaid aspect of the matter,
specifically in respect of industries which have become ZLD or
partially ZLD. The rates for extraction of underground water
in our opinion must be so fived so as to ensure that larger the
amount of water extracted, the higher the rates like in the
case of electricity charges.

There must be specific directions for
verification of the flow meters installe
each industry, on periodical basis.
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The report in that regard must be submitted with the Central
Ground Water Authority. Competent department for the
purpose must also be identified.

Compliance of conditions mentioned in the order
permitting to operate,

District level officer of the pollution department be specifically
made aware of the conditions mentioned tn the permission
order and they must ensure strict compliance thereof
Periodical reports must be submitted in respect of compliance
of the conditions as mentioned in the permission order.

Fresh Joint Inspection of GPI's.-

inspection done in respect of GPI's 1§ cnu: comprehensive and

Fl‘n view of the conclusions of the Committee that the joint

does not take into consideration many issues which are
relevant for avoiding pollution a fmshgcgnﬁ’hspecmrl of all
the GPIs’ be directed in light of what is observed in the report
with the condition that in case a GPI is found tq.br: violating
the conditions contained in the pe ;
underground water heavy environmental
imposed on day o day basis.

Notification of rates for trnnmﬂutﬁ:ﬁ “of spent
chrome.-

Chief Secretary of State of Uttar Pradesh bg #ecred to
ensure that rates for transportation of $pent chrome from the
. tanneries to-the Hazardous Waste Management Plant at

"{dfun,pur are notified within 15 days and recovery from the

tanneries is gffected in terms of the order of the Hon'ble
Nﬂﬂ'ﬂ!{.ﬂl Green Tribunal dated 13 Qﬂ.ﬂﬂl? passed in
o..ai-m:mfzm-;

lization of parameters _far mﬂﬂd outlet of STPs.-

Un}a'%‘e notification of ﬂw Ministry of Environment dated
01.01.2016 each State has to notify the parameters for inlet
and outlet of CETPs’ .The State of Uttar Pradesh has not been
ahle to do so. The Chief Secretary must be asked to notify the
parameters in respect of discharge of CETP and the point
from where samples are to be drawn for ascertaining as to
whether CETP is compliant or not having regard fo the ficed
designed parameters.

. Monitoring of E-flow

CWC must be directed to monitor e-flow of River Gﬂ.n.ga
specifically during lean season at various
between Hardoi to Kanpur regularly. It

/[
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the quantity of water in the normal channel of the river is
maintained equivalent to 20% on an average monthly basis
during lean months of the River Ganga at Haridwar. CPCB
shall continue to monitor the river waler quality.

9, Installation of ETF at Hospitals.-

All hospitals of more than 100 bed capacity must be asked to
install their ETP's in a time bound manner failing which
action may be recommended and the Chief Medical Officer
must be made responsible for ensuring the said compliance.

10. Resorting to Incineration of Waste.-

CPCB and UP PCB must ensure that where ever permission is
granted to dispose of the sludge/ industry waste through
‘ncineration, then such permission, must accompany a detail

“;nc?t::‘w for disposal of the ash to be generated/ collected
because of incineration. In case it is not possible to dispose of
the ash in the effective and safe manner such permission for
incineration must not be granted.

y 11. Afforestation and Bio-diversity Park

I All the land which become available due to the reduction in

_ the storage capacity of the lagoons at distilleries/ sugar
+"  factories/other industries in terms of the circularof CPCB,
|+ fixing the storage capacity equivalent to 30 days production
' must be directed to be utilized for thick plantation sg.as to act
. as a buffer against foul air of the industry and @ source of

~. freshair to the residents of the localities. -

gé '_NGT order had asked for framing q"guidehmgy CPCE and
] MOEF. The same is yei to be complied. CCA Projects/ UP has
A already framed plans for Biodiversity Parks under guidance
w _ of Mr . C'R Babu, subject matter ea?erﬁ, All district DFOSs’
- "\ have have been trained in the congept and 25 projects for
. establishment of Biodiversity ¢s have been submitted to
| State Mission for Clean Gan .on 18 October with a total
approx. cost of 323.82 Cr. same should be perused

expeditiously for appropriate approvals.

In pursuance of NGT order, CPCB has also worked upon the
plan for bio-diversity and has completed a study on rver
rejuvenation for Kali East. A draft has been prepared for
action for this river.

12. No discharge of untreated dirty water in River Ganga
at any point of time.-

The State must be asked to come up Witk omp rehensive
plan se as to ensure that no sewer oy, @“ ey |

River Ganga even during the rainy se
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the STPs are under maintenance/repair or otherwise, The
State must resort to phyto-remediation, bio-remediation or
any other technology where ever STP’s are not in aperation.
The process used must be well evaluated and also
documented as for its safety to the river ecosystem and its
effectiveness in pollution abatement CPCEB shall be
responsible for constant monitoring of the performance of any
such project undertaken in the drains. It shall periodically
submit its report to the State Authorities as well while taking
appropriate action under law and NGT order. CPCB is
entrusted with this important responsibility as custodian of
environment, more specifically the Rivers in this case.

13. Removal of Chromium Dump at Rania, Kanpur Dehat

.
W
\0

|1\r-

\h

-

and Rakhi Mandi, Kanpur.-

mium dump lying at Rania, ur Dehat and Rakhi

‘ﬁ::df. Kanpur must be removed pramptness and due

diligence. Effective measures in a time manner must be
taken. Till such removal the dump . so as to
ensure that rain water does not co contact with the

chromium dump and leachates from dump xs i
as possible. Drinking water facilities for hiumar

animals at both the places must be ensured by the State of
Uttar Pradesh without fail There must be @ constant
monitoring of the steps to be taken by the Govern
permanent removal of chromium and responsibility must be
fastened for the safe execution of the work upon the Chief
Secretary of the Smt!of Uttar Pradesh; B

"14 Solid Waste..

The State nmqmnsure Jast and e,.f_?"act:@- measures for
;.tupo.sal ufsigﬂ’d‘ Wasie both legaey and that generated on
day to day basis in big cities like Meerut, Kanpur, Bareilly,
Mﬂrﬂtfﬂ.ﬁld etc. Safe ﬂnd-mienm thi;g r disposal of the
lastic bags must be a part of for disposal of
the solid waste. Hon'ble Nationt en Tribunal must
he action plan a_,r' mm mment in that regard

on basis.

15. Restriction on use of plastic bag.-

LASTLY

Use of plastic bag for segregation of Bio-medical waste and
other waste, both recyclable and food waste etc as well as
other Municipal waste must be stopped immediately. State
must come out with an alternative for such segregation and
transportation of the Bio-medical waste, recyclable waste and
other waste.
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The Committee feels that levy of environmental compensation
upon the polluting industries does act as a deterrent. But the
same principle of levy of environmental compensation does
not act as a deterrent qua the local bady, local authority or
departments of State of Uttar Pradesh for the simple reason
that public money collected by the department/ funds
provided by the Government are used for payment of such
compensation to the Pollution Department. Meaning thereby,
that it is the public money which is used for payment of
Environmental Compensation. The Hon'ble Tribunal may not
only impose/levy environmental compensation in case of
pollution norms being violated/ noncompliance of the
directions issued by the Hon’ble Tribunal upon local bodies,
local authorities and government departments it may also
consider to recommend odverse action against the
responsible officer, in a time bound manner and further a part
f the environmental compensation be directed to be
recovered from the salary of thel officer concerned. The
Committee would recommend that action be taken against the
officers at the highest level. —

The Committee also reguests for appropriate grders on the
y non-operation of STP infrastructure in Allahabad, namely 29
MLD STP at Salori, 80 MLD STP at Naini, 60 MLD STF at
Rajapur, Further, the Committee also submits that Geo-tubes
u have not been removed from the site nor the sludge entrapped
properly managed. The report of UP PCB along tith

photographs is submitted alonguwith.

“ . Committeé suggests that the following aspects, of Ganga
cleaning require gontinued monitoring. -

— !

“ 1. The ground weater extraction, water mﬂ?ﬁ.@ by major
“industries @nd ground water" replenishment measures
need constant monitoring for improvement CGWA is

u clearly not proving sufficient to guard the ground water
% issues which are fairly serious in nature.”

—

| .!. " :F-L

g
‘ 2. The unting for safedisposal ‘of sludge from CETP and
uires a standard protocol and constant monitoring.
As of now it is going unassessed by all the agencies.

3. Kanpur has seen much effort in last two years arnd
continues to require more work to abate the pollution that
it causes to River Ganga.

4. Rania Chromium dump is a serious problem whose solution
is yet to start. Very close monitoring is called for to ensure
that problem is actually solved.

lpin,

biodiversity N
i X M

'r'nl o |';| ¥

5. Notification of Flood Plains is the starting
the River ecosystem. It is required to pro
zones and initiate the process of resto

|
| e
5 2 IJ

i
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along the river. The same is still pending with State
Government.

6. The well- coordinated creation of infrastructure for waste
water treatment and its optimal operation and
maintenance so as to ensure that no waste water enters
river needs consistent watch. It tends to slip up at multiple
points in the current multi-agency complex process.
Stakeholders haven't envisaged a change in current
process and therefore constant watch s the only option to
ensure that public funds utilized achieve the purpose of
clean river.

7. CPCB shall continue to monitor the waste water
infrastructure and the Drains falling into river Ganga and

its tributaries. It shall take appropriate action as per NGT
order and under the prevailing legal provisions.”

&

17. now refer to the consolidated report filed by the NMCG on

. 11.12.2019. On the most significant of sewerage infrastructure

rojects, the chart filed is as on 30.07.2019 which Iﬁ'ﬂrcad}r been

repﬂunmme of NMCG: stated that there is nfmginal prugress but
“ the &nﬁnn will ‘be ndh:red to. On the subject :@ ,.prew.:ntjng
wﬂutﬁn mutnmngemtfﬁuuus Emission Munimﬁn@yugm (CEMS),

u qua:ed in order dated 22.08.2019. During the hegrmg. the

s
se of treaud water, sludge, bio digesters and aeptagﬂ-‘.lﬁanagcml:nt

ification, maintenance of e-flow andftwfmg water quality

4

data, dmlnp of biodiversity m"lm prnl‘ub:ting river bed mining,
recovery of compensation, invelvement of civil society, status has not

been clearly spelt out though a voluminous chart has been filed.

18, The Executive Director, NMCG, when asked about the latest status

with regard to Sewage Infrastructure Projects in Ganga Basin

75
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category “tender to be floated”. This amply demonstrates that there is
hardly any progress, in terms of achievement of setting up of STPs,
after 30.04.2019 which was stated in a tabulated form in our order
dated 22.08.2019. The NMCG needs to take action against the erring

officers and file a report before the next date,

19. Brief summary of the reports received from the States of

Uttarakhand, UP, Bihar, Jharkhand and West Bengal are as follows:

ng up of STPs, Interception and Division (1&D) of drains
mnnting untreated sewage and effluents in the River

vﬂut of 18 projects sanctioned under Namami Ga ,Frogrammf
10 projects have been completed, 5 projects are uled to be
. completed by December 2019, 2 projects to be. cumgleted by
” February 2020 and remaining 01 project relating to:Construction
of @ STPs at Joshimath of which 01 STP has also been eompleted

in WJune, 2019 and weork of other STP is stopped which will be

leted by June, 2020.
b. Unﬂur 18 projects, 30 STPs are proposed of which 21 8TPs are
ted, 06 STPs .Eu'ep be completed by December 2019, 2 STPs
“ mﬂ Iin.-completcd by February 2020 and 01'STPs by.June, 2020.

Under these projects, 59 :!mi.ﬂq are proposed to bc"lrrﬁrmplcd and
erted to these STPs against which 43 A.rain} have been

i pted, 9 drains are proposed to be murcap!.ﬂ;b}' June, 2019,

- n:lr by February 2020 and remaining: aﬁrn{nk"ﬁv June, 2020.

on such 07 dmint*‘m!mljﬂ“l" Chandershwar drain
[Cnnnmts o drains merging tﬂﬁelher at one point-Shamshan
Ghat, Dhn]wala and Chandershwar), 2. Taulia drain, 3 Junior High
School drain, 4. Kothivalsain drain, 5. Baitarni drain, 6. Pokhari
Bend drain and 7. Belni drain has commenced w.e.f 01.11.2019 in
compliance of the directions passed by this Hon'ble Tribunal on
22.08.2019. Thus, all the drains under the ongoing projects shall
be intercepted and diverted to STPs for treatment’ before 1% July
2020; and as an interim measure Bio-remediation facility has also
been installed before 01.11.2019 on 07 drain: likely to

& A=,
Information in tabular form /4 VA T h\
If* Ciiae \
= 4 ‘
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Bl Targets to be | Targets Targets not | Action

Neo nchieved as per | achieved achieved taken or
orders dated and and the suggested
10.12.2018, the reasons for | revised for violation
13.07.2017 and | delay in timelines of timelines
22.08.2019 the compliance proposed or non-
timelines achieving of

targets.

I. As  per orderdated As. per the| Not Not

Gyansu and 40 M directions of| applicable applicable

STP  Haridwar Hon'ble NGT the
which were targets were
sanctioned  before achleved in case
10.12.2015 of Tapovan,
Devprayag and
Gyansu.
Regarding 40
MID STP at
Haridwar,it was A
approval  for
&8 MID STP an *i;h
Hybrid Annuity B
PPP Model, &s E .
such work is LT -
now scheduled %H{
to be completed &£
by February, "'1._ ¥+
2020 well before
the timeline =
(01.07.2020) set \ &
by  order e, &
dated b =
[22.08.2019 for
4 ongoing worlks,
“d] Out of 18
r;;-:m 201.9qu “projécts
h!u: ‘sanctioned
during 2017-
u.nd.ur 2019, so far 10
tion are to ‘are completed,
by @ | 05 Sewill be
' ’ completed . by
-LOCE ey
¢ ]2019, 702 by
February, "
2020 A
ﬁ remaini imposed on
by June;=2020 contractors
Herice, targetis | who
. failed to
achieve
milestone
during
construction.
Dretmil
thereof is
given under
para
5.16( 6] of.
This

i1
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{b). The projects Not Not
where applicable applicable

work has  not

commenced are to be | 01 project (STP

& 1&D Srikot)
completed by falls under this
31.12.2020. category, Work ha

Action Taken by State Government on the Observations of the
Monitoring Committee in reference to the Report dated
23.10.2019.

TheState Government has clarified and provided action taken

in response to the report of the Monjmrmg_%miuca dated

' _ .10.2019 which inter alia relates to; '
a. Interception of Pandeywala drains in Haridwar. .
“ b. Functiuning of 3 Mini STPs at Devprayag. WP

e

c. Eunmonmg of STP uf 50 KLD at Sangam road Nandejfag

...........

“ Funmgmng of STP at Tehri Town. '
ﬁnlmt Mu:ﬂtmng System for STP.of 1 MLD qtm'ash and

STPs at Haridwar, Tapovar, Swarmharnm G}ra.nsu
{ kashi) and Srinagar. -
h. Construction of Electro-Coagulation based technology

for 16 small STPs.

Use of Treated Water

a. The treated water of 68 MLD from STF of Jagjeetpur will be

use for irrigation by constructing a canal of 10 Km length and
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Treated water from Sarai STP of 32 MLD (18+14) will be used
for irrigation.

a. With regard to STPs at Rishikesh and Munikireti the work is,
to be undertaken for construction of a Canal of length of 20045
Km by Irrigation Department to use 5 MLD of treated water.
However, no timelines are given for completion.

d. It has been mentioned that treated water will not be possible
in hilly region as the discharge from such STPs is very less and
not techno economically feasible and hence treated effluent as
gdmﬁhcd norms is being discharge into the miver.

khtﬂ:fﬂl’t, it is important all STPs should meet faecal
coliform standards if it is discharged into the river.

w Use of sludge manure (Ref. 5.4 Page 16)
[ A

a %’m sludge generated from STPs/septic tanks is utilized. by the
“ g.[_;mcru as manure.against production of uﬂmaieﬂi':i:i'ﬁﬂuctiun
GE "'[f“'l_IJTS:Z cubic meters sludge, 14924 cubic me;'_‘@'_s;,.__!_h.:dge has
1 been dﬁg_:_ihuttd mt.hc farmeérs. (Free of cost)
% s&jgg: generated i§ found to be saved for application.
Bt:c:::l nfm Management [Ref. 5.5 Page 17)

a. Protocol for Septage Management has been developed and 9
septage suction transport vehicles have been procured,
however, Timelines are not given Septage Management in
other hilly towns where specific Septage Suction Vehicles
are needed in these hilly towns.
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b. Direction: In no cases Septage either solid or non slury
form should be disposed in any stream leading to the river
Ganga or its tributaries.

¢. There is no clear cut Action Plan is emerging out with

timelines for co-treatment of Septage with existing STPs.

Compliance in relation to Industries (Ref. 5.6 Page 18)

a. It has been mentioned that out of 7080 industries in operation
in the State, 5306 units are having valid consents and 204
ﬁic&ﬁuna are under consideration at various levels and
aining 1570 have been issued directions o ﬂthw cause.
Functioning of CETPs .
a. 3 CETPs are reported to be complying with standards.
u ; f__;']_l the operational units in Sitargan] are cunn:ctu@mﬁh CETP.
‘Ii‘mt of 531 industries, 20 are not connected in CETP Haridwar
“ and the conveyance system is under construction which will be
completed by May, 2020,
‘?ga, In Panmtnagar CETP, out'of 499 industries, 254 industries are
‘!L‘ "* nnt connected with CETP . because of nen-availability of
.,_%lwcymce system. Further out of 254 now 61 industries are
connected and remaining 193 industries will be connected
within one yéar time.
b. Observations: can the industries which are not connected to
CETP but having stand alone ETP must be complying with the
prescribed norms and what is the mode of disposal of their

—_—r
effluent is not clear in the report. Till they ﬁ@ﬁﬂ;mﬁrrﬁu

4 \
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CETP, SPCB may take a view on their operations if such units
are not found to be complying with the stricter standards.

UKSPCB has to ensure that CETPs should meet with the
prescribed norms and the treated water should be utilized
instead of discharging effluents in any drain leading direct or

indirectly to the river Ganga.

Rawali Mahdood Drain (Para 5 Page 20)

a. The action proposed to be taken for this drain has not been

ﬁﬂy mentioned,

tion of STPs and Solid Waste Management in
Hotels/ Ashrams/ Dharamshalas and Roadside Hotels,

-

a. UEPPCB should ensure that as per" applicability,

u _hotels/ashrams/dharamshalas should have their pﬁm STPs
sl

Jand no untreated water should go into river Gﬁngﬂ or any

- :, T, g
The roadside Dhabas, Hotels should not discharge their waste

b
“ L | o e
water~down the hill/slopes contaminating the fresh water
s ) ) 4

ues
‘ﬂ 0 5 4t

a. The mpdl‘:ﬁa given status an environmental flows, compliance
of Solid Waste Management Rules, Disposal of Bio-medical
Waste, Zoning of Flood Plains, Regulation of Mining Activities,
Plantation of Biodiversity Parks and evolving the Tourism
Policy.

b. With regard to Mining Activities, it is mentioned that River Bed

Mining in the State of Uttarakhand is carried in_highly~..
y o~ o
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regulated unscientific manner as per the provision of State
Mining Policy and Uttarakhand Mining Mineral Rules, 2001,

c. However, it appears large number of illegal mining is taking
place which is evidenced as per the statistics given under Para
5 indicating that in the last 5 years 10,167 cases have been

reported in posing penalty of 57.71 crore (Para 5 Page 33).

BL Financial Year Illegal Mining/Storage/, Penalty [im
No. Transportation cases Rs. Crore)
1 2015-2016 1324 12.27
2 2016-2017 1424 441
3 _.|2017-2018 3231 - 044
; i‘: 2018-2019 2640 L 2699
2019-2020 1539 — 460
% {Up to October 2019) ‘f":""'l
| Total 10,167 8171

“ River Water Quality (Para 5.8 Page 22) vob

ThéﬁJEPPCB has provided water guality data.of river Ganga at 29
“ iouﬂ“gns (Annexure 11, Page'15854) which hns'indjcaiﬁﬁ'ﬁml at 11
‘ locnt{uya the water of river Ganga is fit for direct d.ﬂ'.um and it is

app:(maiing ﬂﬂf thc sanctity and the glq;}r of the Ganga is
‘i at mch locations nuch as (>2): par‘th Ganga B/C

d%:r:pmyng. River WWIC River Nandakini
at Nandpra r ALn}mandh"MC Nandakini at Nandprayag,

River ALaknand B/C River Pindar at Karanprayag, River Mandakini
B/C Alaknanda Rudraprayag, River Alaknanda B/C mandakini

Rudraprayag, River Alaaknanda A/C Mandakin Rudraprayag, River

Alaknanda A/C Bhagirathi Devprayag, River Alaknanda B/C
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b. Since it is achieving the water quality standards of >2 MPN/ 100 ML

Faecal Coliform, however at other locations such as River Alaknanda

B/C Dhauli Ganga at Vishnuprayag. River Akaknanda A/C Dhauli

Ganga at Vishnuprayag, River Nandakini B/C Alaknanda at

Nandprayag, River Pindar B/C Alaknanda at Karanprayag, River

ALaknanda A/C Pindar at Karanprayag, River Bhagirathi D/S

Uttarkashi, River Ganga U/S Lakshmanjhula Rishikesh, River

Ganga U/S Riawala Dehradun, River Suswa at Mathurawala

De , River Song D/S Near Birla Guﬁ_.;_}__lause Dehradun, River

D/S Rishikesh, Upper Gnaga Cna.'l at Laltarao Bridge

dwar, Upper Ganga Canla at Rishikul Emlﬁaryiwar, Upper

uanga Cnal D/S Roorkee, Upper Ganga Canal D‘@l@: Ki Pauri

Haridwar, Upper Ganga Canla at Damkoti Hnrid'.ga‘.r. }_ﬁl’hcrc the

u wnﬁ quality does not meet the drinking water qunﬂmw-ds of
“ »2 ;A_IPN_." 10OML faecal Coliform. Which requires fo be achieved.

Uttar Pradesh - f

The Cﬁi:i-iecr:tary h.lé filed: the Quarterly Progress Report dated

12 019. ‘The Report gives a 'I‘lbulnr%tnﬁﬁ in respect of
date of .EDI.':I'II.‘I'Etiﬂﬂ of prujecﬂ‘i{!pd proposes revised

timelines fmwnt ‘B’ Phase | ik&-i‘& re;t- of the State. The report
further indicates status of CETPs at Kanpur, utilization of Treated
Sewage Water, Bio-remediation of 44-59 drains having sent the
proposal/ DPR amounting rupees 1796 crores to NMCG, sanitation
status in Ganga towns, Solid Waste Management in-situ and safe

disposal of chromium dumps at Khanchanpur, Rania and Kanpur
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It has been further informed that where CETPs are not working
properly, Environment Compensation has been imposed. UPPCB is
regularly monitoring the status of compliance of STPs and CETPs
and during the guarter of September to November, 20 STPs have
been found defaulting on which notices have been issued for
imposing Environment Compensation of Rupees 39.04 crores. With
regard to CETPs, it is stated that out of 07 CETPs, 02 CETPs have
been found defaulting against which EC of rupees 45.60 lakhs has

sed, Y
S

b
er, Report on Environmental Flow has %&d along with

uup-un of Irrigation and Water Resource Dtparﬁncmﬁﬁmrcnﬂnn of

Flood Plain Zone of River Ganga in Segment B' has bem;nmpieted

and field verification has been done. e
> - =
~ ' A 4
@ » .
State of Bihar (Page 16526) o
o L
¢ H &

L%

s o & B
e report has been/filed-on 30.11.2019 by SPMG Bihar. The
indicates following towns on the bank of Rivér Ganga
oy i

o

[
]

‘ i P f: !,*".
8.No m nmurm— -

River
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Canga 1, Patna 12. Jamalpur
A, (Phulwarishariff} 13. Kahalgaon
2. Maner 14. Chhapra
3. Danapur 16. Sonepur

4, Bakhtiyarpur 16. Hajlpur

5. Barh 17, Begusarai

6. Mokam 18. Khagaria

7. Munger 18, Naugachhiya
8. Sulmnganj 20. Dighwara

9. Bhagalpur 21, Teghra

10. Buxar 22. Manihari

11. Barahiya

b._quauIc Management Tt:' A
Wﬂd 26 sewerage infrastructure projects aqnn&?ﬁed at a cost of
/| _ Rs 5089.82 Crore which are at various stages of impl@nmﬂnn in
. ‘! towns namely Patna (11 projects), Begusarai, M{;ﬁ'grr Hajipur,
%«ﬁ M{::gam. Sultanganj, : Naugachia, Barh, manepm,
Chhapra, Khagaria, = Bakhtiyarpur,
H Phulwarishariff. These projeets will facilitate in treat T
j Mﬂ sewage t‘!wough creation/rehabilitation oerTP.?F sewerage

Maner, ur and

616.5

.

-

E:twurkmd allied lnhmepﬂm and diversion works.
1%_- iﬁ E;u]ccts {'ﬂﬁu‘ STP, Em.u" mﬂge quw%ldpur STP &
' Aﬁg}lﬂng Network, Saidpur S:wcragt Ncrtqptk Karmalichak STP,
Karmali an STP, Pahari Zone-IV A
(South), Pahari Zone V, Sultanganj, Mokama, Sonepur, Barh,
under

Bakhtiyarpur and  Maner]  are

Naugachhiya,
implementation
e« LOA has been issued for 2 projects (Digha, Kankarbagh) and 10

projects (Munger, Hajipur, Bhagalpur,
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Khagaria, Munger and Fatua, Danapur, Phulwarishariff in one

package) are under tendering stages.

In addition, revised estimate of 1 project (Buxar) is under process
Total 126 Nallas in the Ganga towns in which 124 Nallas has been
screened. Rest 2 Nallas screening not required.

State of Jharkhand (P-15508 to 15512)

a. 2 STPs have been constructed by SMLP and 7 MLD capacity
and the work is completed.

b. 1 STPof 3.5 MLD capacity is under construction and will be

completed by June, 2020,

_ ::__gu& of West Bengal (Page 16522-15524)

- iZ'

"Repnrt has been filed on 29.11.2019 by ngrmnme Director

WBSPMG. The quarterly report relates to de of STPs and

target dates. According to the report, there will be qggr!égnting of

th;r'..dntesf prescribed timelines given in the Order of ;tf;éj!Tribunai
{ dated 22.8.2019,

: R-pwt of CPCB on nioqvﬂ'dty Parks . f
::—”Thnugh the issue has m finalized, the prupocﬂ,rg to prepare

% ,guﬁi:llnes gﬁ:tng structural components of b:cﬁvm’ﬁty parks with
re{:rp:ﬁn to such parks already developed &;ﬂ. ﬁmcl:lnna] The report

ﬂ e S
mentions as follows: _-_¢"

."i.':i'.'.

\veeenn.. DDA has notified so far 7 Biodiversity Parks [the Yamuna,
the Aravalli, the Neela Hauz, the Tilpath Valley, the Northern
{Kamla nehru) Ridge, Tughalagabad and South Delhi Biodiversity
Parks, besides the recent order for setting up of Riverfront
Biodiversity Parks by DDA. Of these 7 Biodiversity Parks, the
Yamuna and Aravalli Biodiversity Parks are fully functional and
have become Nature Reserves of Delhi. Both the Biodiversity
Parks have become global models for conservation of natural
heritage and environmental sustainability. The Ya
Biodiversity Park model is an appropriate model for replic
the floodplains af the nivers across India. "

NGy
15 S - e i-r}J
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Conservation zone will have biological communities and forest

communities as follows:

:':

“Nature Conservation Zone

The Nature Conservation zone has biological communities
interspersed with wetlands and grasslands, There are
altogether 25-30 biological communities, some of which are
given below:

iy Mitragyna dominated communities (Figure [ a)

it Terminalia chebula dominated communities

() Adina dominated community

()  Acacia catechu dominated community (Figure 1 b)
{w Holoptelia dominated mmmumryam:;re 2b)
fv) Teak dominated community

fvill Terminalia tomentosa dominated community

------

(i} Acacia nilotica dominated community...

(i) Dalbergia sisso dominated community =

fm D lanceolata dominated community ‘\
(xi)  Albizia dominated community (Figure 2a) )
(xii) A lebbeck dominated community

(xiii) Cordia dominated community .
fxivy Jamun deminated community (Figure 2c) v
4 Amla dominated community =

rm; Grasslands communities (that include short, \intermediate

. and tall grasslands) (Figure 2b) .

{avii) Mixed decu:.'.uous forest (Figure 3a) | w

(oviil) Wetlands gmsﬁtgm (wetlands are ﬁ.;Hy un and

- biologically rich'and attract 1000s qt‘ nugrar.nry s during
winter months) (Figures 4a,b, u&dj

Commuinities have & versified food welir and thré& ﬁ'uphm levels.

~ These riparian forest communities provide a uwide range of

| services and harbour rich Mﬁ ' 7h, Bn&bj,

diversified ﬂpnrian ECOSYS bu,fj’er ambient
at __fb; prevent evaporation by the water cool, (c)

tritus (organic matter) to the biota that live in the river
water and punfy the water more effectively than RO plants, (d)
prevent erosion / guﬂy formation on the flood plains, (e) enhance
recharging potential of the flood plains, (f] serve as filter for both
point and non point source air pollution, (g) act as shelter belt, (h)
reduce the flood water velocity that ensure protection of
infrastructure and communities in the downstream, and (i
harbour rich wildlife having three trophic levels.

The wetlands alone store flood water of several million gallons
and recharge ground water and even provide lateral flow to the
river during lean period, clean waste water if it enters into river
system (treatment wetlands) through storm drains. The
also serve as hahitat for a wide range of animal species

ialil
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a rich trophic life. These wetlands attract 1000s migratory birds
during winter months.”

A test case has been proposed to rejuvenate Kali river stretch of
200-300 km from Khatauli to the Aligarh-Diwai Railway Bridge (at

Chhatari village) where the Kali river exits from Bulandshahr District.

20. We have heard Shri A.N.S. Nadkarni, learned ASG appearing for the

State of Uttarakhand and learned Counsel for the States of Uttar

Pradesh, Bihar, Jharkhand and NMCG. None appears for the State of

Wuggﬁgal.
21. '\t}iﬁmn that except the State of Urtarakhanﬁ@her report has
. given in a tabular form as directed in t:rma't%l ara 30 in the
order dated 22.08.2019. With regard to State of Uttarakhand,
4 [
-l 3
g' prog@'gas has been indicated on the following subjects:

p.-

_ £ - g
w Betﬁng up of S'I'Ps,:lntgrcapﬂnn and Division m yf drains
- preventing. untr&atﬂd sewage and-effluents in the River
}1 %ﬂg& _-‘ ._r“‘ i
il Use urmatcdwqgﬁ'-' _ = - y
h A@F Use ofihgd;e manure b w
4 Y
iv. _ﬁms of ucptase management |

R T
v, Cﬂmplmn relation to 1%5

vi, Installation of STPs/treatment facilities in Hotels/Ashrams and
Dharmshalas.

vii, Water quality monitoring of river Ganga and its tributaries.
vili, Maintenance of environmental flow in river Ganga.

ix, Disposal of Bio-medical waste.

x. Compliance of Solid Waste Management (SWM) Rules, 201

xi. Preparation of maps and zoning of flood plains.
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xii. Mining activity under supervision of the concerned authorities.
xiii. Action against identified polluters, law violators and officers
responsible for failure for vigorous monitoring.

22. It is stated that the work of STPs will be completed within the
timeline laid down and bioremediation has been started on seven
drains which have not yet been taped. The points raised by the
Monitoring Committee have been addressed. Learned ASG, however,
stated that more action was required for solid waste management for
which CCTV cameras need to be installed, security guards posted

S ¥
ﬁd designated areas cordoned off. Legacy waste p sites which

are said to be atleast 12 in major towns needm' bio-remediated.

] 2 .
’ such steps be taken expeditiously. il
,?:lrﬂﬁ P P Y ﬁ__)a-
VIl.  Consideration: B =

. 23. The States of Uttarakhand, UP, Bihar, Jharkhand and West Bengal

13-!'1? need to take further action” m terms of urdérs of thm nal for

.y %revcn&ng pollution and jgjwﬂmanun of Gq.pga andwumdes as
1 pﬁurnehm;];udy given. The report filed by UPPCB shows that as

iy

T

ﬁi u%t of untreated| sewage is enti:rlng into t
m“ﬁhﬁ is the 1in mmtﬂ of Jharkhand,

iver Ganga and

Bihar and West Bengal. Despite direcunns of this Tribunal, in-situ
Sewage Treatment is not shown to have commenced for any of the
drains except in the State of Uttarakhand. There is no information on
water quality of river Ganga in the stretch falling in UP, Jharkhand,

Bihar and West Bengal and information of regulation of Flood Plain

Zone. The reports from the States other than Uttarakhan
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describe the number of drains and a plan for their interception and

diversion to the Sewage Treatment Plants.

As regards solid waste management, including legacy waste
sites, this Tribunal has already issued directions in 0A4. No
606/2018 as noted in para 10 of the order dated 22.08.2019 and in
O.A, No. 519/2019 as already observed in para 19 in the order dated
22,08.2019 to the effect that tender process can be avoided if other
successful models and rates involved therein such as Indore model
are wﬁ;: followed. Directions have also bu@. isﬁu:d for installing
l;’,%C'l"u' cameras and undertaking surveillance q% ; 25 of the said
urder Further directions are for ensuring that not evenﬁ drop of raw

L'#r';scwage should be discharged in river Ganga and wh”a;‘??l’n are not

- operative, immediate bio-remediation and/or phyto ion need
to If.:'undcrtakcn and to avoid procedural delay of tender process

i\» -'5-" etc. sp:mﬁcatmns and norms should be adopted in c onqn@t}nn with
. ;th: CPCB We may also note that vide order dated 18.10.2019 this
Tnbuna.l in. O.A. No. éf?m directed" that ~I.'ur all such

" services and po,rﬂx:ula.m of service providers sh dd/Be standardized
;énﬂed on GEM porta.t NMCG is a W of the Committee
cmﬁmmdﬁ% Tribunal. Further, for setting up of STPs standard
cost involved is said to be around Rs. 2 crore per MLD as per works
allotted by NMCG. Cost of establishing sewerage networks, including

setting up of pumping stations is said to be around Rs. 5 crores per

MLD. Further direction on the subject may be issued by the




24.

8 4

wpomgi‘ with the CPC

25.

Qafr
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waste and sewage treatment being high priority areas, the authority
should find ways and means to shorten the delays by avoiding
DPRs/tender process which can be done if specifications and rates

are standardized which may be explored by the concerned

authorities.

The Tribunal has also directed that atleast interim measures of
treatment of sewage by way of bio-remediation and/or
phytoremediation or any other measures may start positively from
531.1@;;5"11 failing which the defaulting S'mmay be liable to pay

.:an&nn of Rs, 5 lakhs per month ain and for such

ﬁﬁiﬂﬁﬂﬂ&, adverse entries must be made in the ﬁﬂﬁﬁf identified
officers.

r‘We reiterate the md direction and since ﬂlﬂ"iw has

uire@( gone, 'wrl-:.:rlsw.rnz'.u;h‘J inteﬂhn \treatment of untreated
ﬂ'

cg.rﬂr:r dlm:ted ‘the \penss
‘ch wﬂ] be pr.nnml reMﬂny of the

d Stﬂlﬂﬂ are put to mﬁcc that .b;. cnu'ﬁ‘my default in
salaries may le to be stopped and for
enforcing the directions, further coercive measures including order of

not ‘ltilrtud in the

civil imprisonment may be liable to be passed personally against the

Chief Secretaries.

We may also refer to the order of this Tribunal dated 03.12.2019 in

O.A. No. 425/2019, Vijay Kumar Vs. State of Himachal Pradesh, to
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. L,ocff%" e

effect that Hydropower projects in hill States including Uttarakhand

must ensure minimum specified e-flow.

We may also add that replenishment study of mining areas
needs to be carried out, if not already done. This may be mentioned

in the next report of the States,

As already mentioned, with regard to States of Uttar Pradesh, Bihar
and Jharkhand, the status report is not in a tabular form as

required. It is not clear whether the STPs are functional and meet the

e
)

.q?_nrréi',' Bio-remediation, phytoremediation or any other measures for
L

&ﬁﬁiﬁent of sewage have not started where STPs are not functional,

-.'-ir,_:gtccpt that in respect of 14 drains in Kanpur %Pﬁﬂﬂ and
- - t-"._ -

VIIIL.

27.

diversion works are said to have been undertaken/completed.
Directions in para 23 aboye will also apply to the Chief Secretaries of
the gﬂ concerned States. CPE€B may monitor and giﬁ, i

_&Evport to

this Tribunal. v : bk

- Future Monitoring Mechanism after submission of final reports
by the Committees constituted by the Tribunal earlier

" Bl e }
A NS -

;ﬂmﬁ earlier in para 5 above, ﬁﬂa Tﬁhuﬂgﬂmﬁtutcﬂl Monitoring
Cnmm;t.ma% by former High Court Judges in the States of
Uttarakhand and UP. The Committees were meant to monitor the
progress till further orders and vide order dated 22.08.2019, the said
Committees were to furnish final reports which have since been
furnished. There is thus need for further directions for effective
monitoring mechanism. While the Chief Secretaries of the States are

expected to monitor rejuvenation of Ganga on the patt
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monitoring of rejuvenation of 351 palluted river stretches, which
include Ganga and its tributaries, in terms of orders of this Tribunal
in O.A. No. 673/2018 and O.A. No. 606/2018, on suggestion of State
of UP, this Tribunal set up a Monitoring Committee for environmental
issues in the State of UP vide order dated 21.10.2019 in O.A. No.
670/2018. The said Committee may henceforth monitor steps for
prevention and control of pollution of Ganga also in the same manner
as other issues are being monitored. In State of Uttarakhand Justice

1

U.C. Dhyani is heading Monitoring Cu%tt:e for solid waste
- Comunittee may also

‘management and certain other issues. Su

tor prevention and control of pollution uf | in the State of

&
ﬂ? ‘Uttarkhand. It is not necessary to continue other w in terms

i

of earlier orders in the present matter, unless the State soidirects. It
] pet = :
ey is op:n to the States of Jj:arkhnnd Bihar and’ ‘lilr'est htu evolve

,..-‘

or mmest any udﬂ]tmﬁ:aj mummnng menha.ntsm on the pattern of

A S =
- Staté'"of UP or aﬂ:cwﬂl‘mxc directions will nntkﬁﬁt't in any

va

.hénmer wurlnn,g of Wﬁ' Cumnunm qq au'r_hnriﬂehunder the
. p;mnmnns HEWCG ur&othcnmse

e o i T 4| '=‘:_'Jl r '.-f
IX. Directions:
‘ il " .-4'.1*"-{._ i

28. We may now sum up our dirtcﬁuntr-n-; follows:
i. As already directed vide order dated 22.08.2019, timely
completion of all projects relating to sewage treatment be

ensured i.e. by 31.06.2020 in respect of ongoing projects and

by 31.12.2020 in respect of others failing which com
has to be paid in terms of the said order, apart fi
against the erring officers. Till then, to avoid untrea

437
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being discharged directly into Ganga, interim remedial
measures have to be adopted and for the default after
01.11,2019 compensation has to be deposited in terms of order
dated 22.08.2019. CPCB may make necessary calculation
within one month from today and raise demands with the Chief
Secretaries of the concerned States which may be complied
within one month from the date of such demand failing which
accountability will be of the Chief Secretaries personally.
ii. CG and concerned States — Uttarakhand, UP, Jharkhand,
4 ‘g&r and West Bengal may take further steps.as per directions
|y already issued for =Sat .
a) Preventing discharge of industrial effluents }'&Ganga and
its tributaries/drains by ensuring ins of proper
functioning of ETPs/CETPs. .

< bj Utilization of treated sewage, use uf"sludgﬁgl';':i manure
? and septage management.

¢) Demarcation lof .flood plain zones awvvcnﬁng
encroachments thereof. -
d) Maintenance of e-flaw.

- j . € Prtvmtmg dumping «of solid and aﬂug waste in and
' _j‘ around Ganga.

=% f) «%ng old legacy waste dump dites.
gl Preventing and regulating illegal sand mining.

h) Steps for conservation of groundwater particularly with
reference to critical, semi-critical or over-exploited areas.

i| Restoration of water bodies.

jl Monitoring and displaying of water quality.

k) Taking action against polluters by way
compensation for restoration of the
environment,
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] Closing, till compliance, all establishments near river
banks being run without necessary STPs and compliance
of environmental norms,

m) Public awareness and involvement for prevention and
control of pollution of Ganga.

n) Regulating activitics on and around river Ganga
including ghats and other establishments,

o) Afforestation and setting up of biodiversity parks.

pl CPCB and SPCBs may periodically undertake biological
assessment of Ganga. NMCG and States concerned may
depict biological diversity of Ganga in public domain.

. rr"’q} Any other directions covered by earlier orders of this
& Tribunal.

) D,
Wﬂw State of UP may take steps for remediating Chromium

ﬂ;; 9" dump at Rania and Khanchanpur Village fpcf:ﬁélhnpur. as
d directed earlier vide orders dated 22.08.2019 aru:i 15.11.2019.
j_'_!.g iv. #»CPCB may take further action to finalise ‘;é‘mmhte
__Guidelines for Biodiversity parks expeditiously which may be
S E' -mmplicd withe :Q;_;_Ihe concerned States and status of
l”!iaii .cpl_'npiianu lnc'iﬁd:q in the mpﬂﬂ?f-_m be .. ‘before this
wh T

" v, Apart from /the - Chief Secretaries, the  progress may be
"‘ﬁ i by the Monitoring Cpmr;ﬂm constituted in the
State of UP vide order dated 21.10.2019 in O.A. No. 670/2018,
by Justice U.C. Dhyani in the State of Uttarakhand and in
such manner as may be laid down by the Chiel Secretaries in
the States of Jharkhand, Bihar and West Bengal in the light of

discussion in para 27 above,

at judicial-ngt@gov.in.
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List for further consideration on 29.04.2020.

A copy of this order be forwarded to the Hon'ble Supreme Court in
terms of directions of the Hon'ble Supreme Court vide order dated
29.10.2014, (2015) 12 SCC 764 Para 20.

' ‘ S.P. Wangdi, JM

i &
18, 2019
Application No. 200/2014
v
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All India Anti Currupﬂnn Organlsuﬂon (Regd.)
Certified by Central Vigilance Commission

Branch Office : Qir No - Rill/8), Bidhannagar Housing Colony, Durgapur
Paschim Bardhaman, West Bengal, Pin code - 713206, India.

N OSE — (A

-

Ref No - RIACO/____/ 20

To

1)

2)

3)

4)

3)

6)

7)

The Principal Secretary

Land and Land Reforms Department,
325 Sarat Chatterjee Road, Mandirtala,
Shibpur, Howrah- 711102.

The Secretary,

Industry Commerce & Enterprises,
Shilpa Sadan,

6th Floor,

4, Abanindranath Tagore Sarani
(Camac Street), Kolkata-700 016.

The Director General Of Police,
Bhabani Bhawan, '
Alipore.

Chairman,
SPM Port Trust (Kolkata),
Kolkata — 700001.

The Chairman,

!Ihu:-fé/ﬁ§ /23

The West Bengal Mineral Development & Trading Corporation Ltd.

Karunamoyee,
Sall Lake,
Kolkata ~ 700091,

The District Magistrate,
Nadia District,
Krishna Nagar, PIN — 741101,

The Superintendent of Palice,
Ranaghat Police District,
Kalyani, PIN - 741



I s o .
All India Anti Corruption érgwunlsaﬂon (Regd.)
Cerlified by Central Vigilance Commission

Branch Office . Qir No - RIII/81, Bidhannagar Housing Colony, Durgapur,
Paschim Bardhaman, West Bengal, Pin code - 713206, India.

Ref No - RIACO/___/ 20 Date-[6 /25 /23
8) The Managing Director,
West Bengal Highway Development Corporation Ltd.

Salt Lake,
Kolkata — 700091,
Ref: lllegal Sand mining in the Ganga River bed at Majherchar, Kacharipara, kalyani.
Sub: Notice in c/w the above.
Sir/Madam,

In inviing your kind attention to the fact of illegal sand mining at the captioned
location, It 1s to mention before your auspicious office that several instances of sand mining
from the bed of river Ganga at Majherchar, Kacharipara of Kalyani sub-division, Nadia
District in violation of the express norms set by the National Green Tribunal, has been
noticed by this undersigned who is a social activist and has remained actively involved to
restrain any such illegal activity.

It has been duly noted that the local residents of the said area, in connivance with the
Prodhan of the Local Panchayet, and in collaboration with a section of corrupt Gowt. officials,
have been involved in lifting silver sand from the bed of the River Ganga, in contravention of
norms established by law including the Sand Mining Policy 2021, declared by the Gowt. of
West Bengal in August 2021. It is also noteworthy that the said illegal activities are being
conducted within 500 metres of the ISWAR GUPTA SETU connecting the districts of
Heoghly and Nadia, which is already declared as a weak bridge and construction of new
bridge is underway in the vicinity.

As a matler of fact, the illegal activity is under the supervision of several big-shots of
the local area who have neither obtained any environmental clearance nor any but the said
silver sand Is supplied at the work site of WBHDC at Kalyani — Barrackpore Expressway
which is being constructed by DR Agarwal Infracon Pvt.Ltd. as a contractor of WBHDC, who
is the principal developer of the Kalyani — Barrackpore Expressway.

This undersigned humbly states that the entire sand mining sector is now under the
control and supervision of the WBMDTCL, who is the nodal agency of the Govt. of West
Bengal as per the Sand Mining Policy of 2021, and in the same policy, it has been specified
that the WBMDTCL will be the only authority to conduct auction of sand reserves and will
also issue challans for the same to competent parties but in this case, there has neither
been any auction to obtain sand from the river bed of Ganga nor any challan for the same
has been issued by the WBMDTCL:
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Moreover, this pattern of illegal sand mining is dangerously effecting the environment
and is an upcoming threat to the entire Ganga basin of west Bengal. This can be ascertained
from the SUSTAINABLE SAND MINING MANAGEMENT GUIDELINES, 2016, published by
the Ministry of Environment, Forest and Climate Change, Govt. of India. But it is noted by
this undersigned with sorrow, that the said guidelines are not followed neither the competent
authorities are informed about the matter.

It is pertinent to mention at this juncture that the responsibility of maintaining the
depth and navigability of the Ganga River lies with the Shyama Prasad Mukherjee Port Trust
(Kolkata), who hold the key to allow or disallow any activity of dredging in the basin of the
Ganga River, as they are statutorily entitied to look after the entire riverbed upto
Murshidabad District, and this undersigned would like to know whether any such permission
has been granted by the SPM Port Trust or not.

In absence of any of the above mentioned aspects, the entire process of lifting
riverbed Sand from the Ganga River by the persons mentioned herein above, it is clear that
the whole process is going on illegally and unless your esteemed department takes stringent
action in this regard, it will continue unabated.

Your esteemed office is therefore requested to take strict action against the offenders
within 7 days of receipt of this notice or else this undersigned will have no option but to
follow the course of law in this respect.

Expecting your strict and prompt action in this regard,

Thanking you,
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VAKALATNAMA g 3
Before the National Green Tribunal 3ac/';

Principal Bench

DISTRICT : NADIA

. Criminal Revisional
Constitutional Writ Civil Appeliate Jurisdiction
O.A. No. of 2023
All India Anti Corruption Organization (REGD) Appellant
Petitioner
-Versus-
State of West Bengal & Ors. { Respondent
Opposite Party
Vakalatnama on behalf of & m Lot

Know aft men by these presants that by Vakalatnama, I\We appoint the Advocates noted below or any
ane of them my/our lawful Advocate or Advocates e e

in the above matter for appearing conducting and arguing the samea for depositing or witharawing any
manay in connecting therewith for moving the Court in any matter cannected therewith, far preparing
the paper book in the case and for putting in papers, petitions, etc. On my/our behalf for filing, taking
back any documents for withdrawing sults or appeals or petitions with permission lo institute frash suil
etc For signing and filing petitions of compromise in connections with the said matter and far taking
copies of paper from the Record and IWe further say that any act. Done by my/our said Advocate or
Advocates or by any one of them after accepting this Vakalatnama, shall be considered as my/our cwn
trug and lawful act

And 'We further hereby agree and undertake to pay the said Advocates his or they fees as sellled
and all others sums that may be necessary to carry out the requision of the Court and otherwise o
enabla the said Advocales o conduct the case properly. Failing which the said Advocates after nolice
to me/us will be at liberty to withdraw from the further conducting the case.

IN WITNESS WHEREOF I'WE sign and execute this Vakalatrama on this the  day of June, 2023

: oo Y e i Name of Advocate
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DISTRICT: NADIA

BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BRANCH,
KOLEKATA

0.A. No. of 2023;

In the matter of :
An application under Scction 14, 18(2)(c)
of the National Green Tribunal Act, 2010
and Rule 8 of the National Green Tribunal
(Practice and Procedure) Rule, 2011;
-And-

In the matter of:
All India Anti Corruption Organization
(Regd.), represented by Sri Subrata Mallick

..... JApplicant

-Versus-

The State of West Bengal & Ors,

........ Respondents

ORIGINAL APPLICATION

MR. SAHEB BANERJEE
Advocate
Bar Association Room No. 16
High Court, Calcutta
(M) TD449336 16 .

L - i i ot § e



	f392c0cb0f8bf01f61a5b2ca2686ab1b3904c7ff0b6cf59376180d88e9ffdecc.pdf
	f392c0cb0f8bf01f61a5b2ca2686ab1b3904c7ff0b6cf59376180d88e9ffdecc.pdf
	f392c0cb0f8bf01f61a5b2ca2686ab1b3904c7ff0b6cf59376180d88e9ffdecc.pdf

